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 Thursday,  March  21,  963/Phalguna  30,
 884  (Saka).

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAKER  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 C.H.S.  Scheme  for  Central  Government
 Employees  at  Shahdara  (Delhi)

 +
 Shri  Bhakt  Darshan: $516.

 प्‌  Shri  Bishan  Chander  Seth:

 Will  the  Minister  of  Health  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  72  on  9th  Novem-
 ber,  1962,  regarding  C.H.S.  Scheme
 for  Central  Government  Employees  in
 ®Shahdara  (Delhi)  and  state:

 (a)  whether  the  matter  has  since
 been  considered;

 (b)  if  so,  when  it  will  take  effect;
 and

 (c)  whether  it  is  proposed  to  extend
 the  Scheme  to  Ghaziabad  also?

 The  Deputy  Minister  in  the  Minis-
 try  of  Health  (Dr.  D.  S,  Raju):  (a)
 to  (c).  The  introduction  of  the  Con-
 tributory  Health  Service  Scheme  in
 Shahdara  and  Ghaziabad  will  be  con-
 sidered  when  the  national  emergency
 permits  it.

 श्री  भक्त  वर्शन  :  श्रीमन्‌,  मैं  यह  जानना
 चाहता  हूं  कि  इस  योजना  को  दिल्‍ली  शहर  में

 लागू  हुए  काफी  वर्ष  हो  गए  हैं  ।  तो  फिर  मैं

 यह  जानना  चाहता  हूं  कि  जब  शाहदरा  में
 केन्द्रीय  सरकार  के  कर्मचारी  रहते  हैं,  तो  शुरू
 300(Ai)  LSD—I,
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 में  ही  वहां  पर  इस  योजना  को  चालू  क्‍यों

 नहीं  किया  गया  ।

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  :

 शाहदरा  में  एक  तो  आबादी  बहुत  बिखरी

 हुई  है  कौर  दूसरे,  जहां  जहां  थोड़े  थोड़े  लोग
 बैंठे  हैं नके  बीच  में  इन्टर-कम्यूनिकेशन्ज़  नहीं
 हैं  7  वहां  पर  एक  जगह  से  दूसरी  जगह  जाना
 कठिन  है  7  आम  तौर  पर  डिस्पेंसरी  करीब
 दो  हजार  फैमिली  को  एटेंड  करने  के  लिए
 बनाई  जाती  है  1  इसलिए  वहां  पर  इस  स्कीम
 को  लागू  करना  मुश्किल  है  ।

 श्री  भक्त  दर्शन  :  श्री मनु,  क्या  इस
 बात  का  भ्रन्दाजा  लगाया  गया  है  कि  शाहदरा
 में  केन्द्रीय  सरकार  के  कुल  कितने  कमंचारी
 निवास  कर  रहे  हैं  कौर  नगर  वहां  पर  इस
 स्कीम  को  जारी  किया  गया,  तो  उन  पर
 कितना  खर्च  आयेगा  10

 डा०  सुशीला  नायर  :  जमुना-पार  की
 कालोनी  में  उनकी  संख्या  करीब  २३००
 है,  लेकिन  वे  छोटी  छोटी  कालोनी  में
 बिखरे  हुए  हैं  i  नगर  हम  किसी  एक  जगह  पर
 डिस्पेंसरी  बना  देंगे,  तो  वे  उसका  लाभ  नहीं
 उठा  सकेंगे  ।  इसलिए  वहां  पर  डिस्पेंसरी

 नहीं  खोली  जा  सकती  है  ।

 Shrimati  Savitri  Nigam:  May  I
 know  whether  any  assessment  has  been
 made  regarding  the  population  of  the
 Central  Government  employees  resid-
 ing  in  Ghaziabad  and  whether  any
 scheme  has  been  chalked  out  to  pro-
 vide  medical  help  to  those  people  liv-
 ing  in  Shahdara  and  Ghaziabad?

 Dr.  Sushila  Nayar:  I  am  afraid  I
 do  not  have  the  exact  estimate  of  the
 number  of  Government  servants  in
 Ghaziabad,  My  colleague  thinks  they
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 are  prohably  less  than  2,000  scattered
 in  different  parts  of  Ghaziabad.

 Shrimati  Savitri  Nigam,  My  ques-
 tion  has  not  been  fully  replied,  I
 wanted  to  know  what  medical  aid  is
 being  given  to  those  people.

 Dr.  Sushila  Nayar:  The  municipal
 dispensaries,  etc.,  are  there,  and  they
 are  reimbursed  for  their  expenses.

 Matatila  Project

 Shri  S  M.  Banerjee:
 Shrimati  Savitri  Nigam:

 L  Shri  S.  C.  Samanta:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state

 +
 Shri  M.  L,  Dwivedi:

 9517,

 (a)  whether  work  on  Matatila  Pro-
 ject  in  U.P.  has  been  completed;

 (b)  whether  Power  House  has  also
 been  completed;  and

 (c)  the  total  cost  of  the  Project?

 The  Parliamentary  Secretary  to  the
 Minister  of  Irrigation  and  Power
 (Shri  S.  A.  Mehdi):  (a)  Stage  I  of
 the  Project  is  completed.  Work  on
 Stage  II  is  in  progress.

 (b)  No,  Sir.

 (c)  The  total  cost  of  the  Project
 including  the  Matatila  Hydro-Electric
 Scheme  is  Rs,  20.22  crores.

 श्री  म०  ला०  द्विवेदी  :  माताटीला  में

 विद्युत्‌  योजना  का  जो  कार्य  था,  वह  दूसरी
 योजना  में  समाप्त  होने  के  लिए  मृकरंर
 किया  गया  था  ।  ब  तीसरी  योजना  का
 तीसरा  साल  आ  रहा  है  ।  मैं  यह  जानना
 चाहता  हूँ  कि  बिजलीघर  का  काम  कब  तक

 शुरू  होगा  और  कब  तक  लोगों  को  बिजली
 मिलना  दारू  हो  जायगा  ।

 श्री  से०  mo  मेहतो  :  यह  एक्सपोर्ट
 किया  जाता  था  कि  १६६४  में  बिजली  मिलना
 शरू  हो  जायगा,  लेकिन  उस  स्कीम  में  कुछ
 तब्दीली  की  गई  है,  उस  को  बढ़ा  दिया  गया
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 है  ।  इसलिये  यह  तखमीना  लगाया  गया  है
 कि  तकरीबन  १६६६  तक  यह  काम  होगा  tv

 श्री  स०  ला०  'देवी  :  क्या  माताटीला
 के  पास  सुकवाढुकवा  से  भी  बिजली  जनीरेट
 करने  का  काम  शुरू  किया  जा  रहा  है  ?  यदि
 हां,  तो  उससे  कितने  किलोवाट  बिजली  तैयार
 होगी  ?

 श्री  सै०  Wo  मेहदी  :  इसके  साथ  तो
 अभी  बनाने  की  कोई  स्कीम  नहीं  है  ।

 Shrimati  Savitri  Nigam:  May  I
 know  whether  an  enquiry  has  been
 made  to  find  out  why  so  much  delay
 has  occurred  in  completing  this  pro-
 ject  and  whether  it  is  a  fact  that  some
 of  the  power  has  been  sold  to  the
 Kanpur  area  in  advance  about  which
 there  is  great  resentment?

 Shri  S.  A.  Mehdi:  There  is  a  scheme
 to  connect  this  power  ‘house  with
 Kanpur.  It  has  not  yet  started  sup-
 plying.  I  do  not  think  there  hag  been
 any  delay  in  this.  The  whole  plan
 has  been  slightly  improved  and  chang-
 ed,

 Shri  S.  com  Samanta:  Is  it  not  a  fact
 that  the  progress  of  work  was  slowed
 down  for  want  of  equipment  for  which
 some  foreign  exchange  was  involved?

 Shri  5.  A.  Melidi:  Thcre  is  no  de-
 lay  in  getting  the  foreign  exchange.
 The  Japanese  firm  has  been  asked  to
 supply  the  machines  and  so  on.  The
 work  has  not  been  delayed  due  to  any
 such  contingency.

 श्री  बृज  बिहारी  मेहरोत्रा  :  क्या  मान-
 नीय  मंत्री  जी  को  मालूम  है  कि  माताटीला
 से  कानपुर  के  लिये  जो  हाइडल  लाइन  बन

 रही  है,  उस  में  पोल  लगाने  का  काम  रबी  के

 हरे  खतों  में  ट्रक  दौड़ा  कर  किया  जा  रहा
 है?

 Shri  S.  A.  Mehdi:  We  nave  not  re-
 ceived  any  such  complaint.

 श्री  यद्यापि  सिह  :  क्‍या  यह  सही  है
 कि  इस  माताटीला  बांध  में  कुछ  दरारें  पड़
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 गई  थीं  ?  अगर  हां,  तो  उनकी  मरम्मत  में
 कितना  खर्च  हुआ  ?

 Shri  S.  A,  Mehdi:  No  such  accident
 has  been  brought  to  our  notice,

 श्री  कछवाय  :  यह  जो  बिजली  जनता
 को  दी  जायगी,  यह  किस  हिसाब  से  दी
 जायगी  और  इससे  सरकार  को  साल  में
 कितनी  इनकम  होगी  ?

 अध्यक्ष  महोदय  :  अभी  बिजली  कराने
 शिक  दीजिये  ।

 श्री  कछवाय  :  इनकम  का  भ्रनुमान
 क्या  है  ?

 झिझक  महोदय  :  श्री  विश्राम  प्रसाद  |

 श्री  विश्राम  प्रसाद  :  मैं  यह  जानना
 चाहता  हूं  कि  इस  बांध  से  कितने  क्षेत्रफल
 में  सिचाई  होगी  शौर  जब  यह  पावर-स्टेशन
 बन  जायेगा  तो  उसमें  कितनी  बिजली
 जेनीरेट  होगी  ।

 Shri  S.  A.  Mehdi:  The  total  cover-
 age  of  this  irrigation  would  be  about
 4  Jakh  acres.

 Mr.  Speaker:  How  much  electricity
 would  be  produced?

 Shri  S,  A.  Mehdi;  30  MW.

 श्री  रघुनाथ  सिह  :  मैं  यह  जानना
 चाहता  हूं  कि  इसमें  कितनी  फारेन  एक्सचेंज
 की  आवश्यकता  होगी  श््रौर  क्या  फिनांस
 डिपार्टमेंट  ने  उसकी  स्वीकृति  दे  दी  है  ?

 श्री  सै०  wo  मेहदी  :  इसमें  करीब
 ५५  लाख  की  फ़ारेन  एक्सचेंज  की  जरूरत
 होगी  कौर  जहां  तक  मुझे  मालूम  है,  उसमें
 कोई  दिक्कत  नहीं  होगी  ।

 Pilot  Projects  for  Rural  Water  Supply

 +
 (  Shri  Subodh  Hansda:

 Shri  S.  C,  Samanta:
 Shri  B.  K.  Das:

 *5i8.  <  Shri  Bishan  Chander  Seth:

 |  Shri  Yashpal  Singh:
 |  Shri  P.  Venkatasubbaiah:

 Shri  Rameshwar.  Tantia:
 Shri  Bhagwat  Jha  Azad:

 L  Shri  Bhakt  Darshan:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  pilot
 projects  for  water  supply  in  rural
 areas  will  be  set  up;

 (b)  if  so,  whether  the  projects  will
 be  set  up  in  all  States;  and

 (c)  when  all  these  projects  wll  be
 set  up?

 The  Deputy  Minister  in  the  Ministry
 of  Health  (Dr.  D.  5.  Raju):  (a)  and
 (b).  Yes,  Sir.  There  is  a  proposal  to
 set  up  Rural  Water  Supply  pilot  pro-
 jects  in  the  States  of  Bihar,,  Gujarat,
 Madras,  Punjab,  Rajasihan  and  Uttar
 Pradesh  under  a  Scheme  of  assistance
 from  the  UNICEF.

 (c)  The  details  of  the  projects  are
 being  worked  out  in  consultation  with
 the  State  Governments  concerned  and
 are  likely  to  be  finalised  soon.

 Shri  Subodh  Hansda:  May  I  know
 why  only  a  few  Slatcs  have  been  taken
 up  for  these  pilot  projects  and  why
 other  States  have  been  left  out?

 Dr,  D.  S.  Raju:  The  idcoa  is  to  try
 the  pilot  projects  in  certain  States
 where  cnvironmental  sanitution  has
 also  to  be  integrated  into  health
 schemes.  That  is  the  idea,

 Shri  Subodh  Hansda:  May  I  know
 what  is  the  total  quantum  of  help  that
 would  be  provided  for  these  projects
 by  UNICEF?

 Dr.  D.  S.  Raju:  UNICEF  has  given
 about  half  a  million  dolars.

 Shri  8,  0.  Samanta:  May  I  know
 whebher  a  number  of  special  com-
 Mittees  were  appointed  to  examine  the
 implementation  of  rural  water-supply
 schemes  and,  if  so,  what  were  their
 reactions  and  whether  these  pilot  pro-
 jects  have  come  out  of  that?
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 The  Minister  of  Health  (Dr,  Sushila
 Nayar):  There  was  a  special  com-
 mittee  for  water-supply  and  sanitation
 and  the  report  of  that  committee  has
 been  laid  on  the  Table  of  the  House
 last  year.  These  pilot  projects  have
 come  as  a  result  of  some  discussions
 we  had  with  the  international  agen-
 cies,  wherein  we  tried  to  interst  them
 in  the  water-supply  problem  for  our
 rural  areas,  These  half  a  dozen  areas
 have  been  selected  because  there
 were  certain  schemes  that  were  going
 on  there  already.  Also,  in  these  areas,
 there  were  certain  special  problems  as
 for  instance  the  problem  of  guinea
 worms  in  Rajasthan,  hook  worm  in
 some  other  areas  and  so  on.

 Shri  P.  Venkatasubbaiah:  May  I
 know  whether  it  is  a  fact  that  there
 are  already  rural  water-supply  and
 sanitation  schemes  prevalent  in
 Andhra  Pradesh  and  whether  there  is
 a  great  scarcity  of  drinking  water  in
 some  places  and  there  are  so  many
 diseases,  as  the  Minister  pointed  out?
 If  that  is  so,  may  I  know  whether  the
 Government  propose  to  link  up  this
 scheme  with  the  rural  water-supply
 and  sanitation  scheme  in  Andhra  Pra-
 desh?

 Dr.  Sushila  Nayar:  The  scheme  that
 the  hon.  Member  is  referring  to  is  a
 national  scheme.  It  is  being  operated
 in  every  State.  These  pilot  projects
 are  outside  that  national  water-supply
 scheme  for  rura]  areas.

 श्री  भक्त  दर्शन  :  श्री मनु,  पीने  के
 पानी  की  जितनी  भी  योजनायें  आज  तक  चालू
 हुई  हैं,  उतमें  जनता  को  पेसे  या  परिश्रम  के
 द्वारा  शामिल  होना  पड़ता  है।  मैं  यह  जानना
 चाहता  हूं  कि  इस  स्कीम  में  स्थानीय  जनता
 और  राज्य  सरकारें  कितना  पार्ट  अदा  करेंगी

 Dr.  Sushila  Nayar:  Sir,  for  the
 national  rural  water  supply  schemes
 the  Government  of  India  gives  50  per
 cent  subsidy.  The  other  50  per  cent
 is  supplied  by  the  State  Government.
 What  vronortion  out  of  that  they  get
 from  the  local  people,  I  am  not  in  a
 position  to  say.  Probably,  there  is
 not  too  much.  However,  Sir,  there  is
 the  scheme  under  the  Commun'ty
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 Development  and  under  local  works
 schemes  under  Planning  Commission
 in  which  the  local  people  do  contri-
 bute  in  the  form  of  labour,  materials
 etc.

 श्री  यहा पाल  सिह  :  जिन  ग्रामों  में

 यह  स्कीम  पहले  चालू  हो  चुकी  है,  वहां  की
 टंकियां  भ  १५  दिन  चलने  के  बाद  खाली
 हो  गई  और  दुबारा  कोई  इन्तजाम  नहीं  हुसना,
 क्या  यह  सच  है  ?

 Bo  सुशीला  नायर  :  एसी  तो  हमारे
 पास  कोई  खबर  नहीं  हैं  7  माननीय  सदस्य
 किसी  विशेष  जगह  की  खबर  देंगे  तो  उसके
 बारे  में  जानकारी  हासिल  की  जाएगी।

 भ्रध्यक्ष  महोदय  :  वह  तो  सूचना  दे  रहे
 हैं  ।

 Shri  Sham  Lal  Saraf:  May  I  know
 if  these  pilot  projects  for  supply  of
 water  will  be  experimented  on  the  gra-
 vity  system  or  the  pumping  system  of
 supply  of  water  from  the  bowels  of
 the  earth,  so  that  if  these  pilot  pro-
 jects  are  successful  they  could  be  fol-
 folwed  elsewhere  also?

 Dr.  Sushila  Nayar:  Well,  Sir,  there
 are  different  methods  Where  the
 population  is  very  small,  it  is  propos-
 ed  to  have  hand-pumping  sets.  In  cer-
 tain  other  areas  where  the  water  may
 be  very  deep  some  other  methods
 alongwith  overhead  tanks  etc.,  may
 be  tried.

 Slum  in  Big  Cities
 +

 Jf  Shri  P.  R,  Chakraverti:
 Dr.  L.  M.  Singhvi:

 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  a  general  survey  has
 been  made  of  the  slum  areas  in  the  big
 cities  of  the  States  as  had  been  done
 in  Delhi;

 (b)  whether  the  State  Governments
 have  been  advised  to  give  this  problem
 a  top  priority  and  draw  up  a  compre-
 hensive  programme;  and

 (c)  how  far  the  Union  Government
 have  subsidised  the  scheme,  State-
 wise?

 *520.
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 The  Deputy  Minister  in  the  Ministry
 of  works,  Housing  and  Rehabilitation
 (Shri  P.  8.  Naskar):  (a)  No  official
 survey  has  so  far  been  made  of  the
 slum  areas  in  the  big  cities,  except
 Madras  City.

 (b)  Yes,

 (c)  A  statement  showing  the  finan-
 cial  assistance  (including  subsidy)
 given  to  the  various  States  for  slum
 clearance  or  improvement  projects
 since  the  inception  of  the  slum  clear-
 ance  scheme  in  May,  956  till  l8th
 March,  1963,  is  laid  on  the  table  of  the
 House.

 STATEMENT
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 Name  of  State  Loan  Subsidy  Total

 (Rupees  in  lakhs)

 t.  Andhra  Pra-  11-63  5°48  I7°II
 desh.

 2.  Assam  .  6130  3°I4  9°53
 3.  Bihar  »  3°70  6°80  20°68
 4.  Gujarat  .  20°36  30°74  §I°I0
 5s  Jammu  and

 Kashmir  .  are  on  ae
 6.  Kerala  4°39  681  (21°20
 J  Madhya  Pra-  12°66  6°30  18-96

 desh.
 8.  Madras  77:84  §9°93  73777
 9.  Maharasthra  I69°2I  143-78  37299

 io.  Mysore  I6*10  7°57  2367
 rr.  Orissa  I0-§I  4°98  I-49
 12.  Punjab  -  4°38  7*I4  27523
 13.  Rajasthan  .  4°32  215  6°47
 14.  Uttar  Pra-  .

 desh  क  %II4°72  74:04  188+76
 बड़,  West  Bengal  62°59  §3°IO  II5§+69

 TOTAL  542°89  4I2°05  954-94

 Shri  P.  R.  Chakraverti;  In  the  light
 of  the  expsriences  of  the  survey  made
 in  Delhi,  does  the  Government  think
 that  the  amount  of  central  assistance
 that  has  been  earmarked  in  the  state-
 ment  here  is  sufficient  to  tackle  this
 problem?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
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 Khanna):  Under  the  policy  that  we
 have  laid  down,  the  amount  of  subsidy
 that  we  give  from  tne  Centre  is  also
 laid  down,  At  the  moment  there  is  no
 intention  of  changing  that.

 Shri  P.  R,  Chakraverti:  Is  it  not
 a  fact  that  the  Prime  Minister  of  India
 in  his  visit  to  Kanpur  gave  expres-
 sion  to  his  feeling  of  agony  over  the
 lot  of  the  slum  dwellers;  if  so,  may  I
 know  what  steps  have  been  taken  by
 the  Government,  taking  the  cue  from
 the  statement  of  the  Prime  Minister,
 to  intensify  the  efforts  to  tackle  this
 problem?

 Shri  Mehr  Chand  Khanna:  I  think
 that  provoked  the  setting  up  of  the
 committe  and  sanction  of  large  funds,
 That  was  a  number  of  years  ago.

 शौ  तुलसीदास  जाघव :  जो  रकम

 आपने  हर  स्टेट  को  दी  है,  उसका  इस्तेमाल

 हुआ  है  या  नहीं  हुआ  है  ?  क्या  इसके  बारे  मैं

 सरकार  के  पास  कोई  फिगर्स  हैं  ?

 श्री  मे हरचन्द  खन्ना  :  मेरे  पास  'फिजा

 है  में  अरज॑  कर  सकता  हूं  कि  हमने  २८५
 के  करब  जेक्ट्सेंकानकिए  हैं  खन  मैं
 ७८०००  या  ७६०००  मकान  बनेगे  |

 चौबीस  पच्चीस  हजार  के  करीब  शन  तक
 बन  चुकेहैं  -  तमाम  स्टेटमेंट  मेरे  पास  मौजूद
 है  ब्रोकर  सब  बातें  बताने  में  बहुत  समय  लग

 जाएगा  ।

 Shri  P.  Venkatasubbaiah:  May  I
 know  whether  any  categorisation  has
 been  made  regarding  the  population  of
 each  city  which  is  entiiled  for  the  sub-
 sidy  or  grant,  or  the  State  Government
 is  given  a  lump  sum  grant  to  be  used
 in  whichever  place  it  likes?

 Shri  Mehr  Chand  Khanna:  Slum
 areas  are  very  clearly  defined  under
 the  Slums  Act,  and  according  to  that
 assessments  are  made  and  _  subsidies
 given.

 श्री  शिवनारायण  :  कानपुर  हड्  नबा
 शहर  है  ब्र  गव नं पैंट  ने पहा है  कि  वहां  भी
 मकानात  बनाये  गये  हूँ  :  में  जानना  चाहता
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 हूं  कि  कितने  मकानात  अब  तक  कानपुर
 को  आपने  दिए  हू  ?

 श्री  मेहर  चन्द  खन्ना  :  कानपुर  की
 मेरे  पास  फि  नहीं  ह्  ।  उत्तर  प्रदेश  की
 आप  चाहें  तो  में  दे  सकता  हूं  ।

 अध्यक्ष  महोदय  :  कानपुर  को  नहीं  हो
 तो  रहने  दिया  जाए  ।

 ४  श्री  शिव  नारायण  :  कानपुर  उत्तर
 प्रदेश  में  ही  तो  कराता  हे  ।

 श्री  बेरवा  कोटा  :  गन्दी  बस्ती  दें  की
 समस् प्रा  दिल्ली  की  तरह  किस  कफस  शहर  मैं
 ज्यादा  भयंकर  है  ?

 थ्री  मेहर  चन्द  खन्ना  :  गन्दी  गल्तियां
 गन्दी  बस्तियां  ही  होतो  हैं,  जहां  भी  हों  ।
 ~

 गन्दी  गल्तियां  ही  रहेंगी  t

 Mr.  Speaker:  In  which  other  cities
 it  is  as  bad  as  in  Delhi?

 Shri  Mehr  Chand  Khanna:  Sir,  we
 have  c'assified  six  big  cities  under  the
 slum  clearance  scheme  and  Delhi  is
 one  of  them.

 Shri  Dinen  Bhattacharya:  May  I
 know  whether  in  places  where  slums
 will  be  removed,  alternative  accom-
 modation  will  be  provided  to  those
 persons  who  were  living  in  the  slums?

 Shri  Mehr  Chand  Khanna:  The  idea
 is  to  take  them  back  to  the  original
 sites  as  far  as  possible.

 Shri  Sonavane;  When  the  existing
 slums  are  removed  under  the  Slum
 Clearance  Act,  may  I  know  what  stepe
 will  be  taken  to  prevent  the  appear-
 ance  of  further  sluras?

 Shri  Mehr  Chand  Khanna:  The  Act
 is  there.  The  matter  has  been  discuss-
 ed  with  the  Cabinet  and  we  are  think-
 ing  of  amending  the  Act  further.  I
 may  bring  legislation  before  the  House
 possibly  in  this  very  session.

 Shrimati  Savitri  Nigam:  I  find  that
 it  has  been  mentioned  in  the  statement
 that  there  ig  no  set  pattern  of  provid-
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 ing  loan  or  subsidy.  Assam  has  been
 given  a  loan  of  Rs.  6.30  lakhs  and  a
 subsidy  of  Rs.  3.4  lakhs.  In  the  case
 of  Madras  it  is  Rs.  7.84  lakhs  and
 Rs,  59.93  lakhs  respectively.  Is  there
 any  set  pattern  or  are  these  loans  and
 subsidies  given  according  to  the
 demands  and  requirements?

 Shri  P.  S.  Naskar:  There  is  a  set
 pattern.  Assam  was  given  a  loan  of
 not  Rs.  l  lakh  but  Rs,  6.30  lakhs.  The
 subsidy  was  Rs.  3.4  lakhs.  When-
 ever  the  State  Government  ask  for
 reimbursement,  we  pay  them.  The  set
 pattern  is  already  there,  and  it  is  75
 per  cent  of  Central  assistance.  Out
 of  that  75  per  cent,  374  per  cent  is
 loan  and  the  other  373  per  cent  is
 subsidy.

 Borrowing  Programmes
 +

 Shri  Bibhuti  Mishra:
 f  Shri  ए.  R.  Chakraverti:

 Shri  Heda: 9521
 7  Shri  Yashpal  Singh:

 |  Shri  Buta  Singh:
 |  Shri  Himatsingka:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  Government  intend  to
 centralise  the  borrowing  programmes
 of  the  Central  and  State  Governments
 during  1963-64;  and

 (b)  if  so,  the  details  thereof?
 The  Deputy  Minister  in  the  Ministry

 of  Fiuance  (Shri  B.  R.  Bhagat):  (a)
 Yes  Sir,  but  a  final  decision  will  be
 taken  only  near  about  the  time  of
 flotation.

 (b)  The  Central  Budget  includes  a
 provision  of  Rs.  400  crores  for  market
 borrowing  next  year  including  Rs.  00
 crores  for  the  States.

 श्री  विभूति  मिश्र  :  कया  यह  स्टेट  की
 स्थिति  को  देख  कर  रकम  तब  की  जायेगी
 या  से  ही  तय  कर  दी  जाये  Tt?

 श्री  qo  To  भगत  :  यह  रकम  जो
 ह  सौ  करोड़  रुपये  रखो  गई  है  यह  बनी  तक  इस

 साल  जितना  सब  राज्यों  ने  कर्ज  के  रुप  में
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 मार्केट  से  लिया  था,  उसी  को  देख  कर  रखी
 गई  है  ।

 श्री  विभूति  मिश्र  :  कोई  स्टेट  ज्यादा
 घनी  है.  कोई  कम  धनी  ।प्रति क  स्ट
 की  ठीक  स्थिति  को  ध्यान  में  रखते  हुए
 यह  किया  जायेगा  ?  या  फ्लैट  रेट  पर  फिया
 जाए  या  पापुलेशन  बेसिस  पर  किया  जाएगा  ?

 वित्त  मंत्री  (श्री  मोरारजी  देसाई)  :

 कुछ  पापुलेशन  सिस  इसमें  नहीं  आ  सकता
 है।  उनकी  जो  ताकत  है  लोन  लेने  की,  उसको
 ध्यान  में  रख  कर  किया  जाता  है  1

 Shri  P.  R.  Chakraverti:  May  I  know
 whether  the  Government  shave  receiv-
 ed  any  advice  from  the  Planning  Com-
 mission,  indicating  tie  nature  of  tne
 privileges  to  be  given  to  the  States
 with  respect  to  the  funds,  viz-a-viz  the
 Centre,  for  the  purpose  of  raising
 loans?

 Shri  B,  R.  Bhagat:  When  this  mat-
 ter  was  considered  and  this  figure  was
 fixed,  the  advice  of  the  Planning  Com-
 mission  was  also  taken,  Of  course,  ul-
 timately  it  was  <lecided  by  the  Finance
 Ministry  in  consultation  with  the  Re-
 serve  Bank  of  India.

 Shri  Heda:  May  I  know  whether
 there  is  any  schcme  to  merge  the
 existing  loans  of  the  State  Govern-
 ments  also  or  this  is  only  a  plan  for
 the  future?

 Shri  B,  R.  Bhagat:  No.

 श्री  यशपाल  सिह  :  हमारी  कांउटी-

 मूणत  में  बिताने  पिस  बारोइंग  ग्राम
 के  ऊपर  पालियामें री  कंट्रोल  होना  चाहिये  में
 जानना  चाहता  हुं  कि  सरकार  कब  तक
 इसका  फैसला  करेगी  कि  पालियामेंट  से

 प्र  कर  इस  प्रोग्राम  को  तय  किया  जाये  ।

 Shri  Hem  Barna:  May  I  know  whe-
 ther  it  is  a  fact  tnat  the  States  have
 already  been  asked  not  to  er-ter  into
 the  capital  market  for  borrowing  and
 they  have  been  given  an  assurance
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 that  the  Union  Government  will  do
 the  borrowing  on  their  behalf?  If  sc,
 may  I  know  whether  tne  quantum  of
 financial  assistance  out  of  these  bor-
 rowings  to  the  States  has  been  fixed
 by  Government?

 Shri  B.  R.  Bhagat:  The  States  were
 consulted  and  this  matter  was  decided
 in  the  Nationa]  Development  Council
 that  all  the  borrowings  should  be  cen-
 tralised.  So  far  as  the  present  budget
 is  concerned,  we  have  taken  into
 account  the  borrowings  in  the  current
 year  as  the  estimate  for  the  next  year
 also.  All  these  things  would  be  con-
 sidered  just  at  the  time  of  flotation  of
 the  loans.

 Emergency  Risk  Insurance

 +
 Shri  Heda:
 Shri  Berwa  Kotah:
 Shri  Dafji:

 *522,  Shri  Dharmalingam:
 Shri  Basappa:
 Shrimati  Sharda  Mukerjee:
 Shri  Himatsingka:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  the  amount  as  a  premium
 income  under  the  Emergency  Risk
 Insurance  collected  by  the  end  of
 January  963  and  by  5th  February,
 2963;

 (b)  the  expectation  of  Government
 to  collect  the  total  premium  in  the
 course  of  a  year;  and

 (c)  the  expenditure  likely  to  be
 incurred  on  running  the  scheme  and
 the  expected  gains?

 The  Deputy  Minister  in  the  Ministry
 of  Finance  (Shri  B.  R.  Bhagat):  (a)
 The  exact  figures  are  being  collected
 and  will  be  laid  on  the  Table  of  the
 House.

 (b)  Rs,  9  crores  for
 Rs.  33  crores  for  1963-64,

 (c)  No  precise  estimate  can  be  made
 at  this  stage.  The  total  expenditure
 on  management,  however,  is  not  likely
 to  exceed  l  per  cent  of  the  premium
 income.

 1962-63  and
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 Shri  Heda:  May  I  know  whether
 the  Government  have  already  assessed
 the  number  of  factories  that  have,  for
 gome  reason  or  the  cther,  avoided  the
 payment  of  premium?  If  so,  what  is
 the  amount  involved?

 Shri  छ,  R,  Bhagat:  That  is  being
 looked  into.  We  have  received  some
 complaints  that  a  number  of  factories
 have  not  complied  with  this  provision,
 but  at  the  present  stage  we  have  no
 definite  information.

 Shri  Heda:  In  view  of  the  situation
 as  it  is,  is  there  any  idea  to  reduce  tne
 premium  rates?

 Shri  8.  R,  Bhagzt:  The  rate  was
 already  revised  by  the  hon.  Finance
 Minister  when  he  made  the  Budget
 speech.  Actually  on  goods  it  has  been
 reduced  from  5  nP.  to  0  nP.  and  on
 factories  from  25  nP.  to  5  nP.  for  this
 quarter.

 ett  बैरवा  कोटा  :  क्‍या  में  जान  सकता

 हूं  कि  इस  सीमा  भेजना  को  स्थायी  तौर  पर

 लागू  किया  गया  है  या  इकलेती  के  लिये  ?

 श्यो  qo  To  भगत  :  यह  तो  इमरजेंसी
 के  लिये  है  ।

 श्री  बैरवा  कोटा  :  अगर  यह  इमजॉंती
 केलिए  है

 अध्यक्ष  महोदय  :  मने  तो  सिर्फ  एक
 सवाल  को  इजाजत  ॥  थी  ।

 Shri  Hem  Barua:  “May  I  know  if  it
 is  a  fact  that  the  Bombay  Chamber  of
 Commerce  has  informed  Government

 i  tat  the  impact  of  this  scheme  on  in-
 dustries  is  very  heavy  and  burdensome
 and  whether  they  have  suggested  that
 the  premium  so  far  collected  should  be
 accepted  as  the  premium  for  tne  whole
 year?  Ifso,  may  I  know  whethcr  Gov-
 ernment  are  making  ary  appraisal  in
 the  light  of  complaints  made  by  the
 Bombay  Chamber  of  Commerce?

 Shri  B,  R,  Bhagat;  We  do  not  accept
 that  the  premium  paid  for  the  quar-
 ter  should  be  acceptable  for  the  whole
 year.  Actually,  the  fact  that  the

 MARCH  21,  963  Oral  Answers  534

 premia  rates  have  been  reduced  meets
 that  point.

 Shrimati  Sharda  Mukerjee:  Is  it  a
 fact  that  the  premia  on  the  emer-
 gency  risk  insurance  will  be  a  permis-
 sible  item  in  income-tax  returns;  if
 so,  what  will  be  the  actual  collection
 of  the  Government?  Will  it  be  re-
 duced  by  half?  Secondly,  I  would  like
 to  know  if  any  proposals  have  been
 put  up  by  any  group  of  industrialists,
 like,  the  Indian  Cotton  Mills’  Fede-
 ration,  for  permitting  the  cost  of  pre-
 mia  to  be  included  in  their  cost  of
 production  in  whica  case  the  ultimate
 liability  will  be  on  the  consumer,
 How  does  Government  propose’  to
 remedy  that?

 Mr.  Speaker:  When  it  is  such  a  long
 question,  how  long  will  the  answer  be?

 Shrimati  Sharda  Mukerjee:  It  is
 because  you  will  not  allow  me  to  ask
 a  question  if  I  get  up  again.

 Mr.  Speaker:  She  is  correct  in  that
 assessment,  but  then  too  she  is  wrong
 in  asking  two  or  three  questions  to-
 gether.

 Shrimati  Sharda  Mukerjee:  Only
 two  questions.

 Shri  8.  R.  Bhagat:  It  is  a  long  ques-
 tion;  I  am  sorry,  she  will  have  to
 repeat  it.

 Mr,  Speaker:  Only  cre  question,

 Shrimati  Sharda  Mukerjee:  Is  the
 premia  on  emergency  risks  insurance
 a  permissible  item  in  income-tax  re-
 turns?  If  so,  will  the  actual  collec-
 tions  be  reduced  by  almost  half?

 Shri  B.  R.  Bhagat:  The  first  part  is
 true,  That  is  an  item  of  expenditure
 for  income-tax  purposes.  But  the  con-
 clusion  is  not  true.

 श्री  शिव  नारायण  :  में  यह  जानना

 चाहता  हुं  कि  जितनी  फैक्ट्रियां  हैं  उनके
 ऊपर  कितना  कितना  रुपया  बाकी  है  जिसके
 कारण  मांग  हो  रही  है  कि  प्रीमियम  कम
 कर  दिया  जाय  ?
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 अध्यक्ष  महोदय  :  क्‍या  एक  एक  फैक्ट्री
 का  बतलाया  जाय  ?

 श्री  शिव  नारायण:  नहीं,  गटल  बतला
 दिया  जाय  ।

 श्री  ब०  रा०  भगत  :  टोटल  इस  वक्‍त
 मर  पास  नहीं  है  -

 Shri  Sham  Lal  Saraf.  Is  it  a  fact
 that  the  premium  for  the  emergency
 risks  insurance  has  been  reduced?  If
 so,  what  are  the  reasons  for  that?

 Mr.  Speaker:  That  has  already  been
 answered.

 Family  Planning  Conference
 at  Singapore

 *523.  Shri  Raghunath  Singh:  Will
 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Seventh  International  Family  Planning
 Conference  was  held  at  Singapore  in
 which  India  also  participated;  and

 (b)  if  s0,  the  decisions  taken
 thereat?

 The  Deputy  Minister  in  the  Ministry
 of  Health  (Dr.  D.  s.  Raju):  (a)  Yes,
 Sir.

 (b)  There  was  a  general  discussion
 of  various  problems  but  no  decisions
 were  taken  at  the  Conference,

 श्री  रघुनाथ  सिह  :  में  जानना  चाहता
 हूं  कि  भारत  से  जो  अमीनिधि  इस  बाधित  मैं
 गये  थे  उनका  कना  योगदान  हुया  |

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  १
 भारत  से  इस  कांता  मैं  जो  अभी  यत
 नेविगेशन  ग  था  उस  में  हमारे  डाइ  कर
 फैली पले  ग  थे,  उनके  साथ  दो  कौर
 अाफिसर  गये  थे।  एक  ना-प्राणी,  चल
 डल गेशन  भी  गण  था  जिस्में  लेडी  रामा  राव
 श्लोक  कुछ  दूसरे  लोग  जिनको  उन्ह ेने  बुलाया
 था,  गये  थे  ।  भारत  के  डेलिगेशन  का  बहुत
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 बड़ा  योगदान  रहा  है  और  उस  योगदान  की
 बड़ी  वद्ध  भी  की  गई  ।

 श्री  रघुनाथ  सिंह  :  में  जानना  चाहता  हूं
 कि  भारत  से  जो  डेलिगेशन  गया  था  उसन
 क्या  योगदान  दिया,  क्या  प्रस्ताव  उसने  रक्खे
 या  क्‍या  सजदा  दिये।

 डा०  सुशीला  नायर  :  यह  एक  लम्बा
 स्टेटमेंट  हैं  अगर  माननीय  सदस्य  चाहेंगे
 तो  में  उसे  उनके  पास  भेज  दूंगी  ।

 ध््रच्यका  महोदय  :  उसे  मेज  पर  रख
 दिया  जाय  1

 Shri  Tyagi:  Are  Government  aware
 that  due  to  intensive  implementation
 of  family  planning  in  the  States  of
 Uttar  Pradesh,  Madras  and  _  Bihar,
 their  representation  in  Parliament  has
 been  reduced  by  three  seats  each?
 Are  Government  taking  care  to  see
 that  this  programme  As.  uniformly
 applied  in  all  the  States  at  a  uniform
 scale?  Otherwise,  some  States  are  to
 lose  representation.

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  ‘May  I  say,  this  thing
 has  come  only  during  the  last  five
 years  and  the  voters,  those  who  have
 been  prevented,  will  be  voters  after
 5  years.  So,  no  representation  has
 been  reduced  as  a  result  of  tnis  pro-
 gramme.

 Shri  Tyagi:  In  total  population  even
 small  children  are  counted.  There-
 fore,  we  have  lost  some  representa-
 tion  because  our  population  has  been
 reduced  on  account  of  this  family
 planning  programme.

 Mr.  Speaker:  Shri  P.  R.  Patel.

 Shri  P.  R,  Patel:  I  want  to  know
 whether
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 Shri  A.  P.  Jain:  Sir,  this  anomaly
 must  be  clarified.  Is  it  ‘he  total  pupu-
 lation  of  the  State,  as  Mr.  Tyagi  has
 said,  on  the  number  of  voters  as_  the
 Finance  Minister  says?  It  is  the  total
 population  of  the  State.  (Interrup-
 tious).

 Shri  Tyagi:  We  have  lost  three
 seats—it  is  not  a  joke—  on  account  of
 the  Minister.

 Mr.  Speaker:  The  only  compiaint
 is  that  the  hon,  Minister  should  see
 that  this  programme  is  applied  uni-
 formly  and  the  reduction  also  pro-
 ceeds  simultaneously  at  he  same  rate.

 Shri  P,  R.  Patel:  Sir,  I  want  to
 know  whether  those  who  attended  this
 family  planning  conference  were  ubove
 the  age  of  implementing  family  pian-
 ning  or  below  the  age  of  implement-
 ing  family  planning.  (Interruptions.)

 Mr.  Speaker,  Order,  order.  Next
 ‘question.  »f

 श्रायुवेंद  और  एलोपैथी  की  चिकित्सा  पद्धति

 भू  २४.  श्री  प्रकाश वीर  शास्त्री  :  क्‍या
 स्वास्थ्य  मन्त्री  यह  बा  के  छा  के  वे  कि.  :

 (क)  कया,  आयरलैंड  और  एवोेडी  की
 चिकित्सा  पद्धति  के  पाठयक्रम  के  बारे  मैं  कोई
 निर्णय  किये  गये  हू;

 (ख)  क्या  स  पद्धति  से  शिक्षित  बी०
 ग्राम  एम०  एप०  और  To  एम०  बी०  एस०
 चिकित्सकों  पर  भी  इसका  कोई  प्रभाव

 “पडेगा;

 (ग)  क्या  सरकार  के  इस  तकिये  के
 विरोध  मैं  कोई  ज्ञायत  मिले  ८;  और

 (घ)  याद  हां,  तो  क  सरकार  का
 विचार  अक्षता  नियत  बदलने  वा  है  ?

 स्वास्थ्य  मंत्रालय  में  उपमंत्री  (डा०
 द्०  स०  राजू)  :  (क)  और  (ख).
 केन्द्रीय  स्वास्थ्य  परिषद  की  अक्तूबर,  १६६२
 को  हुई  पिछली  बार  मैं  यह  सिफारिश  की
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 गई  यी  कि  ऑ्ापुर्वेद  की  चिकित्सा  विशु  द  आयु-
 वें  .दक  पद्धति  पर  हो  विकसित  को  जाय  शरीर

 सके  पाठ रकत  मैं  आधुनिक  चिकित्सा  के
 विषयों  को  किस् ली  भी  रूप  अथवा  भाषण  मैं
 सम्मिलित  नहीं  किया  जाये  ।  नतिफारिशों
 के  शबीर  पर  सरकार  ने  केन्द्रीय  स्वास्थ्य
 परिषद  द्वारा  निर्दिष्ट  रूपरेखा  के  अनुसार
 शुद्ध  आयुर्वेदिक  शिक्षा  योजना  तैयार  करने
 के  लिए  एक  शुद्ध  शाववें (दक  समिति
 को  स्थापना  का  है  I  qT  आशा  नहीं  की  जाता
 है  कि  इस  नई  योजना  से  बो०  झाई०  एम०
 एप०  ग्रोवर  ए०  एम०  बो०  एस०  चिकित्सकों
 पर  कोई  प्रभाव  पड़गा  ।

 (ग)  केन्द्रीय  स्वास्थ्य  परिषद  की
 सिफारिशों  क॑  मेरिट  पक्ष  श्र  कुछ  विपक्ष
 मैं  ज्ञापन  मिले  है  ।

 (घ)  जो  नहा  ।

 {(a)  and  (b).  At  the  last  meeting
 of  the  Central  Council  of  Health  held
 in  October,  962  it  was  recommended
 that  the  practice  of  Ayurveda  should
 be  developed  on  purely  Ayurvedic
 lines  and  the  subjects  of  modern
 medicine  in  any  form  or  language
 should  not  be  included  in  the
 course.  In  pursuance  of  this  recom-
 mendation  a  Shuddha  Ayurvedic
 Committee  has  been  set  up  by  Gov-
 ernment  to  prepare  a  Shuddha  Ayur-
 vedic  Scheme  of  Education  on  the
 lines  indicated  by  the  Central  Coun-
 cil  of  Health.  It  is  not  expected  that
 the  new  scheme  will  effect  BIMS|
 AMBS  practitioners.

 (९)  Some  memoranda  mostly  for  and
 some  against,  have  been  received  rela-
 ting  to  the  recommendations  of  the
 Central  Council  of  Health.

 (d)  No,  Sir.]

 श्री  प्रकाशकों  कास्त्रो  :  श्रोमत,  में  यह
 जानना  चाहता  हूं  कि  आयुर्वेद  और  ऐलोपैथी
 को  मिली  जुती  चिकित्सा  पद्धति  के  भारत  वर्ष
 मैं  कूदते  कालिज  ये  ।  और  जब  उन  कहानियों
 में  शिक्षित  स्नातक  और  वह  चिकित्सा
 पद्वति  देश  मैं  बड़ी  लोकप्रिय  हो  रही  थी  तो
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 ऐसी  क्या  का  नाइयां  आ  गयीं  आपके  मार्ग
 मैं  कि  जो  कालिज  इतना  नारों  व्यय  कर।  के
 बाद  खोते  गए  थे  उनको  राज  को  बन्द  करने  का
 निर्णय  करना  पड़ा  ?

 स्वास्थ्य  मंत्रो  (डा०  सुशीला  नायर)  :

 ग्रायुवेंद  के  जाए  'गीत  थे  उनका  ता  शुरू  से  T
 से  भीतरी  जून  पद्धति  से  घि  लेब  था  शीर

 फिर  जो  लोग  दन  चित्रित  कालिजों  मैं  से
 निकले  ता  देखने  में  यह  आया  कि  वह  अधिक-
 तर  मान  मेडिसिन  को  दवाएं  इस्तेमाल  करते
 7  आयुर्वेद  को  दवाएं  इस्तेमाल  नहीं  करते

 ये  ।और उत  नागों  की  तरफ  से  जो  इत
 कालिजों  से  पास  होकर  निकले  थे  जगह  ब
 जगह  ण्प्ह  रिप्रेजेंट शन  होने  लगे  कि  हमारे
 लिए  कंडेंस्ड  कोर  तै गर  किया  जाए  ताकि
 हम  लोग  भी  एम०  बो०  बी०  एस०  हो  सकें  |
 तो  यह  सब  देख  कर  प्लानिंग  कमीशन  ने
 निर्णय  फिया  कि  हकीकत  में  इन  सीमित
 शिक्षा  अगासी  के  कालिजों  से  आयुर्वेद  को
 हानि  पहुंच  रही  है  गोर  इस  रोके  को  बदलना
 चाहिए  ।

 श्रो  प्रकाशवीर  शास्त्री  :  मेरी  अपनी
 जानकारी  है  कि  दे  आवाज़े  बरो  ऐल तैपी
 के  सम्मिलित  कार्य  वाले  कालिजों  से  पढ़  कर
 निकले  हुए  स्नातकों  की  संख्या  देश  में  ५०हजार
 है  1  मैं  जानना  चाहता  हैं  कि  जब  सरकार  यह
 निर्णय  लेने  जा  रही  थी  तो  क्या  उतने  उनके
 प्रशिनिविधों  को  भी  बताकर  उनकीं  राय
 जानी  या  उनकी  राय  जाने  बिता  ही  निर्णय
 ले  लिया  ?

 Mo  सुशीला  नायर  उनकी  राय  जानने
 की  जरूरत  नहीं  समझी  गयी  ।

 श्री  जगदेव  सिंह  सिद्धान्त  :  क्या  स्वास्थ्य
 मन्त्री  महोदय  को  पता  है  कि  वायु  दिक
 चिकित्सा  पद्धति  को  एँतोप॑यिक  पद्धति  के  साथ
 मिलाने  से  आयुर्वेद  की  लाभ  था  और  आपने
 उसको  किन्हीं  स्वार्थों  के  दबाव  मैं  हराकर  खत्म
 कर  दिया  ?
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 भ्रध्यक्ष  महोदय  :  उनकी  राय  अ्रलाहिदा
 है।

 श्री  प्रकाश वीर  शास्त्रो:  सवाल  का  उत्तर

 नहीं  आया  ।

 भ्रध्यक्ष  महोदय  :  उन्होंने  जवाब  दिया
 कि  उनकी  राय  में  इससे  आयुर्वेद  को  नुकसान
 था,  यह  कहते  हैं  कि  फायदा  था  |  श्व  इसकी
 बहस  के  लिए  तो  आप  अलाहिदा  मांग  कर
 सकते  हैं।  उनकी  जो  राय  थी  वह  तो  उन्होंने
 देदी।

 Shri  Maurya:  May  I  know  how
 many  hospitals  and  Government  dis-
 pensaries  are  run  in  the  country  with-
 out  any  doctor?

 Mr.  Speaker:  That  is  a_  different
 thing  altogether.

 Shri  A.  T,  Sarma:  May  I  know
 whether  the  Government  is  prepated
 to  utilise  the  services  cf  graduateg  of
 Ayurveda  under  the  integrated  course
 in  this  emergency?

 Dr,  Sushila  Nayar:  50  far  as  the
 emergency  requirements  of  the  imili-
 tary  are  concerned,  they  are  not  pre-
 pared  to  use  these  graduates  So  far
 as  the  requirements  cf  the  State  Gov-
 ernments  afe  concerned,  in  some
 places,  they  have  used  them  in  the
 place  of  junior  doctors  in  the  primary
 health  centres.

 श्री  कछवाय  :  म  जानना  चाहता  हुं  कि
 इस  समय  भारतवषं  में  ऐसे  मिले  जुले  कितने
 कालिज  हैं  और  उन  पर  सरकार  की  शोर
 से  कितना  खर्चा  किया  जाता  है  ?

 डा०  सुशीला  नायर  :  म  नकी  संख्या
 प्रौर  खर्चे  के  बारे  में  नहीं  बता  सकूंगी  क्योंकि
 ये  कालिज  राज्य  सरकारों  गया  चलाए
 जाते  हे  ।

 शी  राम  सहाय  तिवारी  :  श्रमी  मन्त्री
 जी  ने  कहा  कि  आयुर्वेद  के  पढ़ने  वाले  विद्या-
 जियों  ने  इन  कालिजों  का  विरोध  किया  ।  मैं
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 जानना  चाहता  हूं  कि  क्या  ऐलोपैथी  के  विद्या-
 पियों  16  इसका  वि  वेब  किया  था  कि  आयु-
 बेद  को  ऐलोपैथी  के  साथ  नहीं  मिलाना
 चाहिए  ?

 डा०  सुशीला  नायर  :  जो  ऐलोपैथी  के
 यानी  मानने  मेडिसिन  के  कालिजों  में  पढ़ते
 हैं  उसको  इसमें  कोई  दिलचस्पी  नहीं  है  कि
 शुद्ध  आयु “द  चलाया  जाए  या  मिश्रित  चलाया
 जाए  ।

 Shri  Tyagi:  May  I  know  whether
 in  the  Ayurvedic  colleges  training  is
 given  in  anatomy  and  surgery  also?

 Dr.  Sushila  Nayar:  Anatomy  and
 physiology  had  been  included  in  the
 course  in  these  so-called  mixed  col-
 leges.  But  the  vaidyas  on  the  Panel
 on  Ayurveda,  that  was  called  by  the
 Planning  Commission  in  May  last  year,
 do  not  want  to  include  anatomy  and
 physiology  because  their  contention  is
 that  when  they  learn  these  subjects
 they  lose  respect  for  and  faith  in
 Ayurveda,  and  we  certainly  are  not
 running  these  colleges  to  produce
 inferior  types  of  doctors.

 Auction  of  Iand  im  New  Delhi
 +

 (Shri  P.  C,  Borooah:
 525,  २  Shri  S.  M.  Banerjee:

 L  Shri  Daji:
 Will  the  Minister  of  Works,  Housing

 and  Rehabilitation  be  pleased  to  state:
 (a)  whether  nearly  6,000  square

 yards  of  land  in  Diplomatic  Enclave,
 New  Delhi  was  auctioned  by  Govern-
 ment  on  the  l8th  February,  1963;  and

 (b)  if  so,  at  what  price?
 The  Deputy  Minister  in  the  Ministry

 of  Works,  Housing  and  Rehabilitation
 (Shri  P.  S.  Naskar):  (a)  and  (b).  22
 plots  of  land  of  various  sizes  were  auc-
 tioned  at  a  total  cost  of  Rs.  24,57,000.

 Shri  P.  0.  Borooah:  May  I  know
 when  this  land  was  acquired  by  Gov-
 ernment,  at  what  cost  and  how  much
 amount  was  spent  for  its  development?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
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 Khanna):  This  land  is  a  part  of  Delhi
 and  must  have  been  in  the  possession
 of  Government  for  a  long  time.  De-
 velopment  took  place  ten  or  twelve  or
 fifteen  years  ago  when  this  colony  was
 developed  which  is  now  the  Diplomatic
 Enclave  or  Chanakyapuri.

 Shri  P.  C.  Borooah:  May  I  know
 whether  some  land  has  been  under  un-
 authorised  occupation  because  of  which
 it  has  not  been  possible  to  develop  that
 land?  May  I  know  to  what  extent  this
 is  correct,  and  what  steps  Government
 are  taking  or  are  going  to  take  in  the
 matter?

 Mr.  Speaker:  That  would  be  a  diffe-
 rent  thing  altogether,

 Shri  A.  P.  Jain:  Taking  the  value
 of  land  at  the  time  of  the  establishment
 of  the  Diplomatic  Enclave  at  the  acqui-
 sition  rates,  what  profit  have  Govern-
 ment  made  on  the  sale  of  these  34  plots,
 and  do  Government  consider  that  this
 profit  is  unconscionable?

 Shri  Mehr  Chand  Khanna:  There  is
 no  question  of  any  profit.  The  land
 was  developed  a  long  time  ago,  and  it
 has  been  auctioned  in  different  phases,
 and  the  prices  not  only  in  Delhi  but
 all  over  the  country  have  risen.

 Shri  A.  P.  Jain:  My  question  has
 not  at  all  been  answered.  It  was  what
 they  spent  and  what  they  earned  out
 of  it.

 Mr.  Speaker:  The  answer  is  that
 they  have  not  spent  anything.

 Shri  A.  P,  Jain:  They  have  not  spent
 anything  on  development  at  all?

 Mr.  Speaker:  The  land  was  there;
 and  the  property  belonged  to  Delhi.
 That  is  what  the  answer  is.

 Shri  A.  P.  Jain:  My  question  was
 very  specific,  If  the  value  of  the  land
 is  calculated  at  the  acquisition  rates,
 then  what  is  the  profit  that  they  have
 made?  Whether  they  possessed  the

 ‘land  for  a  hundred  years  or  two  hun-
 dred  years  is  quite  immaterial.

 Mr.  Speaker:  The  hon.  Member  can
 do  that  accounting  himself.
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 Shri  A,  P.  Jain:  How  can  I  do  the
 accounting,  when  we  do  not  know
 what  the  cost  of  development  is?

 Mr.  Speaker:  He  must  have  known
 the  acquisition  rates...

 Shri  A.  P,  Jain:  No,  I  do  not  know.

 Mr.  Speaker:  The  hon.  Member
 wants  to  know  the  rate  at  which  the
 land  had  been  acquisitioned  during
 those  days.

 Shri  Mehr  Chand  Khanna:  This
 might  have  been  acquisitioned  or  this
 might  have  been  nazul  land  ages  ago.
 It  is  part  of  old  Delhi  or  New  Delhi.
 We  developed  it  ten  or  twelve  years
 ago,  may  be,  ata  cost  of  As.  0  to
 Rs.  2  per  square  yard;  I  have  no  idea
 of  that  whatsoever.

 Shri  A.  P.  Jain:  We  would  like  to
 have  a  half-an-hour  discussion  on  this.
 This  is  a  very  vague  answer,  Neither
 the  acquisition  value  nor  the  total  cost
 of  development  has  been  given.

 Mr.  Speaker:  I  can  decide  only  if  he
 sends  me  a  notice.

 Shri  A.  P.  Jain:  I  shall  send  a  regu-
 lar  notice  seeking  a  half-an-hour  dis-
 oussion.

 Shri  Mehr  Chand  Khanna:  Let  me
 eomplete  my  answer  with  your  permis-
 sion,  This  land  was  developed  a  long
 time  ago.  The  land  values  have  gone
 very  high,  not  only  in  Delhi  but  in
 other  parts  of  the  country  too,  and  the
 lands  have  been  sold  at  a  fairly  big
 price,  This  is  the  statement  that  I  am
 making  before  the  House.

 Shri  A.  P.  Jain:  The  hon.  Minister
 has  not  at  all  answered  my  question.

 औषधियों  का  विज्ञापन
 +

 [थी  कछवाय  :

 कि
 थ्री  यु०  सि०  चौधरी  :

 २७  4  बी  बड़े  :
 (यी  बैरवा  कोटा  :

 क्या  स्वास्थ्य  मन्त्री  यह  बताने  की  छपा
 करेंगे  कि  :
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 (क)  भारत  सरकार  ने  किन-किन  रोगों
 तथा  उनकी  औषधियों  के  विज्ञापनों  पर  प्रति-
 बसव  लगा  रखे  हे  ;

 (@)  यह  प्रतिबन्ध  किस  आधार  पर
 लगाये  गये  हैं  ;  और

 (ग)  १६६१-६२  में  इस  नियम  का
 उल्लंघन  करने  वाले  कितने  व्यवितयों  अथवा
 फर्मो  को  दण्ड  दिया  है  ?

 स्वास्थ्य  मंत्रालय  में  उपमंत्री  (डा०  द्०
 स०  राजू)  :  (क)  और  (खिसक  विवरण,
 जिसमें  दह  गीत  सूचा  गे गई है,  सभा  पटल  पर
 रखा  गया  है  [पुस्तकालय  में  रखा  गया,
 देखिये  संख्या  एल०  टीम  I]

 (ग)  भेषज  एवं  ऐन्द्रिक  उपचार

 (आ्रापत्तिजतक  विज्ञापन)  अ्रविनियम  के
 उपबन्धों  का  उल्लंघन  करने  पर  १६६१-६२
 मे  १४  व्यक्तियों  अ्रथवा  फर्मों  को  गैरी  पाया
 गया  ।  ,  न  सभी  मामलों  में  तुमने  किये  गये
 शर  कोई  कैद  की  सजा  नहीं  दी  गई  ।

 An  Hon,  Member:  We  are  not  able
 to  follow  the  Hindi  answer.

 Mr.  Speaker:  What  can  I  do?  If
 he  does  not  read  out  the  answer  is
 Hindi  there  are  objections.

 Shri  Surendranath  Dwivedy:  It  can
 very  well  be  read  out  by  the  hon.
 Minister  of  Health.

 Dr.  Ram  Subhag  Singh:  “le  is  read-
 ing  very  nicely.  Now,  the  Deputy
 Minister  may  read  cut  the  auswer  ia
 English.

 Mr.  Speaker:  How  can  a  new
 Minister  get  used  to  roading  in  Hindi,
 if  we  do  not  allow  him  to  do  so?

 Shri  Surendranath  Dwivedy:  Is  the
 House  to  be  a  school  for  that  2urpuse?

 Shri  Raghunath  Singh:  My  hon,
 friend  can  understand  Hindi  very
 well.
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 श्री  कछवाय  :  अध्यक्ष  महोदय,
 समझ  में  नहीं  भ्राता  कि  मंत्री  महोदय  क्‍या
 कह  रहे  हैं  ।

 अध्यक्ष  महोदय  :  तो  क्‍या  मैं  उन  को

 कहूं  कि  वह  अपनी  मातृ-भाषा  में  जवाब
 पढ़ें  ?  उन्होंने  हिन्दी  में  जवाब  पढ़  दिया

 है  और  अब  अंग्रेज़ी  म  पढ़ेंगे  ।  जब  वह
 हिन्दी  में  पढ़े  े  कुछ  माननीय  सदस्य

 कहते  हें  कि  उन  को  समझ  में  नहीं  आया
 श्र  जब  वह  अंग्रेज़ी  में  पढ़ते  ह,  तो  आप  कहते
 है  कि  समझ  में  नहीं  कराया  ।  तब  तो  में
 उनको  कहूंगा  कि  वह  अपनी  मातृ-राणा  में
 पढ़ें,  जो  किसी  को  भी  समझ  में  न  आए  ।
 यहां  पर  दी  हो  जबानें  हो  सकती  हैं
 हिन्दी  या  अंग्रेजी  ।

 Dr.  D.  S.  Raju:  (a)  and  (b)..  A
 statement  giving  the  information  is
 laid  on  the  Table  of  the  House.
 [Placed  in  Library,  See  No,  LT-02/
 63].

 (९)  Fourteen  persons  or  firms  were
 convicted  for  violating  the  provisions
 of  the  Drugs  and  Magic  Remedies  (Ob-
 Jectionable  Advert  sements)  Act  during
 1961-62,  In  all  cases,  fines  were  im-
 posed  and  no  imprisonment  was
 awarded.

 श्री  कछवाय  :  श्रीमान,  मैं  यह  जानना
 चाहता  हूं  कि  इस  सम्बन्ध  में  कितने  लोगों
 को  पकड़ा  गया  है  और  कितने  लोगों  को  सज़ा

 हुई  ।

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  :

 चौदह  लोगों  को  सज़ा  हुई  और  उन  सब  को
 फ़ाइन  हुआ  |  उन  सबको  जेल  खाने  नहीं
 भेजा  गया  ।

 श्री  कछवाय  :  क्या  मैं  जान  सकता

 हूं  कि  उन  में  अधिकांश  किस  प्रान्त  के  लोग
 थे  और  क्‍या  इस  म  किसी  विदेशी  का  भी

 हाथ  था  ?
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 डा०  सुशीला  नायर:  मेरे  पास  स
 बारे  में  कोई  प्रान्त वार  ब्यौरा  नहीं  है,  लेकिन
 इस  में  कोई  विदेशी  का  सम्बन्ध  नहीं  आता
 है

 श्री  घेराव  कोटा  :  मैं  यह  जानना
 चाहता  हूं  कि  क्या  इस  म  सरकारी  अधिकारियों
 या  डाक्टरों  का  भी  हाथ  था  ।

 डा०  सुशीला  नायर  :  जी  नहीं

 श्री  यशपाल  सिह:  क्‍या  सरकार  को

 मालूम  है  कि  आज  भी  दिल्ली  के  मकानों  शर
 दीवारों  पर  अश्लील  विज्ञापन  लगे  हुए  हैं  ?
 यदि  हां,  तो  सरकार  ने  उन  को  रोकने  के
 लिए  क्या  कार्यवाही  की  है  ?

 डा०  सुशीला  नायर  :  माननीय  सदस्य
 भी  एक  नागरिक  के  तोर  पर  इस  बारे  म
 ऐक्शन  ले  सकते  हूँ  ।

 अध्यक्ष  महोदय  :  माननीय  सदस्य
 यह  जानना  चाहते  हे  कि  सरकार  ने  क्या
 एक्शन  लिया  है  ।

 डा०  सुशीला  नायर  :  मैं  नहीं
 समझ ती  कि  केन्द्रीय  सरकार  एक-एक  सड़क
 पर  देख  कर,  तलाश  कर  के,  उस  पर  एक्शन

 ले  सकती  है।  राज्य  सरकारें  अपने-अपने  राज्यों
 में  ऐक् दान  लेती  हैं  ।  पिछले  साल  म  राज्य
 सरकारों  ने  जीतते  एक्शन  लिए  हैं,  वे  मैं
 ने  आपके  सामने  निवेदन  कर  दिए  हैं ।  उस
 के  उपरान्त  अगर  किसी  और  जगह  पर

 ऐक्शन  लेना  चाहिये  था  और  वह  नहीं  लिया
 गया इस  बारे  में  अगर  माननीय  सदस्य  कोई
 विशेष  जानकारी  देंगे,  तो  मैं  ज़रूर  राज्य
 सरकार  को  कहूंगी  ।

 एक  माननीय  सदस्य  :  दिल्‍ली
 केपिटल  है।  यहां  पर  राज्य  सरकार  नहीं
 है।

 अध्यक्ष  महोदय  :  दिल्ली  की  सरकार

 है  ।  माननीय  सदस्य  उसके  नोटिस  में

 लायेंगे,  तो  वह  जरूर  ऐवः्न  हग,  |



 डा०  सुशीला  नायर  :  श्रीमन्‌,  दिल्ली
 मे  चीफ  कमिश्नर  साहब  एक्शन  लेते  हें,
 भारत  सरकार  नहीं

 भ्रध्यक्ष  महोदय  :  यहां  पर  चीफ़
 कमिश्नर  की  ज़िम्मेदारी  नहीं  है  1  यहां
 की  ज़िम्मेदारी  सेंट्रल  गवर्नमेंट  की  है  v

 Shri  A.  T,  Sarma:  May  I  know
 whether  these  rules  are  applicable  to
 ayurvedic  drugs  also?

 डा०  सुशीला  नायर  :  चार  पांच
 किस्म  की  दवायें  है,  जिन  के  बारे  में  यह
 कानून  ज्यादा  लागू  होता  है  ।  अगर  जादू
 के  किस्म  की  दवाओं  के  बारे  में  कोई  भी
 एडवर्टाइजमेंट  करता  है,  तो  उस  को  सज़ा
 +  जाती  है  ।  कुछ  समय  पहले  हमदर्द  दवा

 खाने  पर  भी  एक  केस  चला  था  ।

 Mr.  Speaker:  Next  question
 Shri  A.  T,  Sharma:  rose—
 Mr.  Speaker:  07067  ,order.  Next

 question.

 राज्यों  में  पीने  का  पानी
 +

 श्री  बाल  कृष्ण  सिह  :
 भ्र८.  लि  विश्वनाथ  राय  :

 [  श्री  में  वेंकटासुब्बेया  :

 कग  स्वास्थ्य  मंत्री  यह  बताने  की
 कृपा  करेगे  कि  :

 (क)  क्या  कुछ  राज्यों  में  “शुद्ध
 पय  जल  उपलब्ध  करने  के  लिए  सरकार  ने
 कोई  योजना  बनाई  है  ;  और

 (ख)  यदि  हां,  ॥  उत्तर  प्रदेश  के
 किन  क्षेत्रों  में  इस  आ्लोजना  को  क्रियान्वित  किया
 जायेगा  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  :
 (क)  जी  हां  a  राष्ट्रीय.  जल  प्रदाय  एवं

 सफाई  योजना  १६५४  में  बनाई  गई  थी
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 और  द्वितीय  एवं  तृतीय  च  वर्षीय  योजनाओं
 में  भी  यह  चलती  आ  रही  है  ।

 (ख)  यह  कार्यक्रम  किसी  खास
 क्षेत्र  तक  ही  सीमित  नहीं  है  ।  ये  योजनायें
 राण्य  के  विभिन्न  स्थानों  में  क्रियान्वित  की
 जा  रही  हैं  ।  राष्ट्रीय  जल  प्रदाय  एवं  कार्यक्रम
 के  अन्तर्गत  उत्तर  प्रदेश  के  जिन  स्थानों  के
 लिए  अब  तक  जल  प्रदाय  योजनाएं  स्वीकृत
 की  गई  हें,  उन  की  एक  सूची  सभा-पटल  पर
 रख  गई  है  |  [प्रस् टका लय  म  रखा  गया,
 देखिये  संख्या  एल०  टी०१०१३॥६३  t]

 श्री  बाल  कृष्ण  सिह  :  श्रीमन्‌  मैं  यह
 जानना  चाहता  हूं  कि  जिन  स्थानों  में  यह
 योजना  लागू  की  जा  रही  हूँ  उन  स्थानों
 के  चुनाव  के  लिए  किन-किन  बातों  को.
 ध्यान  में  रखा  गया  है  ?

 डा०  सुशीला  नायर  :  राज्य  सरकारें
 किन  बातों  को  ध्यान  में  रख  कर  चुनाव
 करती  हैं,  यह  मैं  निश्चित  रूप  से  तो  नहीं
 कह  सकती  |  आवश्यकता  वरी रह  को  देख
 कर  वे  ऐसा  करती  होंगी  ।  जो  स्कीम्ज़  हमारे
 पास  राज्य  सरकारों  की  ओर  से  जाती  हैं,
 उन  को  टेक्निकल  दृष्टि  से  देख  कर  उन  के
 लिए  यहां  से  सहायता  दी  जाती  है  t

 श्री  बाल  कृष्ण  सिह:  स्टेटमेंट  के  पेज
 ४,  आइटम  १४  पर  लिखा  है,  “बिलेजेज़
 नियर  इरिगेशन  ट्यूबवैल्ज”  |  मैं  यह  जानना
 चाहता  हूं  कि  क्या  यह  एक  जेनरल  पालिसी
 है  कि  जो  गांव  इमिग्रेशन  ट्यूबवैल्ज  के  निकट

 हों,  उन  में  यह  स्कीम  लागू  की  जाये  कुछ  ख़ास
 स्थान  इस  सम्बन्ध  में  चुने  गए  हैं  t

 डा०  सुशीला  नायर  :  जिन  जगहों  पर:
 इरिगेशन  ट्यूबवेल  का  पानी  .मीठा  और
 अच्छा  होता  है,  उस  को  ले  कर  पीने  के  पानी
 का  प्रबन्ध  किया  जा  सकता  है  और  कुछ.
 पर  किया  भी  गया  है  ।
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 श्री  विश्वनाथ  राय  :  क्‍या  सरकार  का
 ध्यान  इस  बात  की  ओर  आकर्षित  हुआ  है  कि
 उत्तर  भारत  के  तराई  क्षेत्रों  में  पीने  का  शद्ध
 जल  बिल्कुल  नहीं  मिलता  है  ?  यदि  हां,  तो
 क्या  वहां  पर  अच्छा  पानी  उपलब्ध  करने
 के  लिए  कोई  विशेष  योजना  तयार  की  जा
 रही  है  ?

 डा०  सुशीला  नायर  :  मैं  राज्य  सरकार
 से  पूछ  कर  माननीय  सदस्य  को  इन्फर्मेशन
 दे  सकती  हूं

 Shri  S.  N.  Chaturvedi:  May  I
 know  if  there  is  any  ceiling  on  the
 expenditure  on  individual  schemes?

 Dr.  Sushila  Nayar  Yes,  Sir.
 Generally  speaking  the  ceiling  is  Rs
 10.000  for  a  village.

 Shri  P.  Venkatasupbuiah:  May  I
 know  whether  the  attention  of  the
 Government  has  been  drawn  to  the
 fact  that  where  the  schemes  have
 been  introduced  most  of  them  have
 become  failures,  the  reason  being  that
 the  expenditure  has  to  be  borne  by
 the  villagers?  The  result  ic  that  no
 panchayat  is  coming  forward,  and
 some  of  these  water  supply  and  sani-
 tary  schemes  are  proving  a  big
 failure.  Hag  that  fact  been  brought
 to  the  notice  of  the  Government?

 Dr.  Sushila  Nayar:  I  am  not  aware
 of  this  fact  that  they  have  been
 failures.  I  know  that  in  some  places
 where  some  water  taps  were  intro-
 duceq  without  adequate  drainage,  the
 villagers  did  not  like  it.  So,  we  are
 insisting  that  if  we  put  up  taps,  we
 must  have  the  drainage  facilities
 along  with  that.

 श्री  जगदेव  सिह  सिद्धान्त  :  क्या  झज्जर
 और  रेवाड़ी  क्षेत्र  के  बारे  में  पंजाब  राज्य
 सरकार  ने  केन्द्रीय  सरकार  को  कोई  सूचना
 दी  है?

 डा०  सुशीला  नायर  :  एक  एक  स्कीम
 बारे  में  तो  इस  वक्‍त  मझे  मालूम  नहीं  है  ।
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 Shri  Mohammad  Elias:  In  vicw  cf
 the  Indian  Medical  Association’;  Re-
 Port  with  regard  to  West  Bengal
 where  cholera  breaks  out  every  now
 and  then  due  to  scarcity  of  drinking
 water,  may  I  know  whether  Govern-
 ment  is  having  any  special  scheme
 apart  from  the  CMPO  to  supply  pure
 drinking  water  in  West  Benza!  to
 prevent  cholera?

 Dr.  Sushila  Nayar:  There  is  no
 report  from  the  Indian  Medical  Asso-
 ciation.  It  was  the  Indian  Council  of
 Medical  Research  which  appointed
 a  special  committee,  ard  it  has  re-
 ported  that  South  Howrah  is  the  re-
 servoir  from  which  cholera  spreads

 to  other  parts  of  India  from  time  to
 time,  it  is  an  endemic  area.  It  was
 in  view  of  this  that  we  have  sanc-
 tioned  huge  sums  to  set  up  the  spe-
 cial  organisation  of  CSIPO  which  is
 going  into  the  total  question  of  2
 master  plan,  _  sanitaticn,  water  sup-
 ply  and  evrything  for  Calcu'ts.

 श्री  भाई  प्रकाशा  सिह  :  क्‍या  स्वास्थ्य
 संघाणी  यह  जानती  हैं  कि  मध्य  प्रदेश  राज्य
 के  स्वास्थ्य  मंत्री  के  कथनानुसार  उस  राज्य
 में  नौ  हजार  ऐसे  गांव  हैं,  जहां  एक
 कुरां  भी  नहीं  है  ?  यदि  हां,  तो  क्‍या  राज्य
 सरकार  के  सम्पर्क  में  इस  कठिनाई  फो  द्र
 करने  का  प्रयत्न  किया  जा  रहा  है  ?

 डा०  सुशीला  नायरः  मैं  तो  यह  नहीं  कह
 सकती  हूं  कि  वहां  पर  नौ  हज़ार  या  कितने
 गांव  हैं,  जहां  कुएं  नहीं  हैं,  लेकिन  मैं  जानती

 हूं  कि  मध्य  प्रदेश  में  «

 श्री  भानु  प्रकाश  सिह  :  उन्होंने  वक्‍तव्य
 दिया  है  |

 अध्यक्ष  महोदय  :  शाप  वह  पूछ  रहे  हैं.

 जो  किइन  को  मालूम  है।  जो  कुछ  वहां  के
 मंत्री  महोदय  को  मालूम  है,  वह  तो  एक
 श्रलाहदा  बात  है  ।

 डा०  सुशीला  नायर:  कुछ  इलाके  हैं
 जहां  पर  पानी  की  तंगी  है  ।  दूसरे  कई  राज्यों
 में  भी  इस  प्रकार  के  इलाके  हैं  जहां  पानी
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 की  तंगी  है  ।  इन  इलाकों  के  लिए  क्‍या  योजना
 बन  सकती  है,  कहां  से  पानी  लाया  जा  सकता
 है,  उस  पर  क्‍या  खर्चा  होगा,  क्‍या  टेक्निकल
 डिटेल्स  होंगी,  यह  सारी  जानकारी  प्राप्त
 करने  के  लिए  खास  इनवेस्टिगेशन  डिवीजन
 कायम  करने  की  योजना  बनाई  गई  है  और

 कुछ  जगहों  पर  वे  चल  भी  रहे  हैं  t

 Shrimati  Yashoda  Reddy:  May  I
 know  if  there  has  been  a  substantial
 cut  in  the  allotment  to  the  Ministry
 in  view  of  the  emergency  and  whe-
 ther  this  particular  item  has  also  been
 affected  and  if  so,  to  what  extent?

 Dr.  Sushila  Nayar:  There  has
 been  an  overall  cut  for  the  coming
 year,  that  is,  1963-64,  of  the  order  of
 275  per  cent  and  I  could  not  say
 exactly  what  effect  it  will  have  on
 the  water  supply  schemes.

 Shri  Mohammad  Elias:  The  hon.
 Minister  has  very  rightly  pointed  out
 that  a  huge  amount  has  been  sanc-
 tioned  by  the  Central  Government  to
 give  pure  water  to  Howrah.  But  not
 a  single  rupee  has  been  sent  tu  im-
 prove  the  water  supply.

 Mr.  Speaker:  Next  question...
 Cnterruptions.)

 Shri  Mohammad  Elias:  Will  the
 Government  see  that  the  money  is
 spent?

 Mr.  Speaker:  Ue  does  not  put  a
 question  but  is  arguing  the  case.
 Next  question.

 विदेशी  सजा

 श्री  सिद्धेश्वर  प्रसाद  :
 क्रि  रामेश्वर  प्रसाद  सिह  :
 श्री  प्र०  Go  बरुआ  :

 क्या  सिंचाई  श्र  विद्युत  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 %५२६.

 (क)  कया  यह  सच  है  कि  उन  के  मंत्रालय

 ने  विदेशी  मुद्रा  प्राप्त  करने  की  कार्य-प्रणाली
 में  परिवर्तत  किया  है  ;

 (ख)  यदि  हां,  तो  किस  रूप  में;  और
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 (ग)  कार्य-प्रणाली  में  किए  गए  परिवर्तनों
 के  फलस्वरूप  किन-किन  परियोजना गों  को

 पूरा  करने  में  सुविधा  मिलेगी  ?

 सिचाई  शौर  विद्युत  मंत्रालय  में  राज्य
 मंत्री  (भी  अटेंशन)  :  (क)  जी  हां।
 कार्य  प्रणाली  को  उन्नत  करने  के  लिए  पग
 उठाये  गये  हैं  1

 (ख)  विवरण  सभा  पटल  पर  रखा  है  |

 [पुस्तकालय  में  रखा  गया,  देलिये  संख्या

 एल०-ट०  १०१४६३  ]

 (ग)  सभी  सिंचाई  तथा  बिजली  परि-
 योजनाकारों  को  ।

 [(a)  Yes,  Sir.  Steps  have  been  taken
 to  improve  the  procedure,

 (b)  A  statement  is  laid  on  the  Table
 on  the  House  [Placed  in  Library,  See
 No.  LT-04|63].

 (c)  All  Irrigation  and  Power  Pro-
 jects.]

 श्री  सिद्धेश्वर  प्रसाद  :  इस  विवरण  को
 देखने  से  मालूम  पड़ता  है  कि  नए  फारेन
 एक्सचेंज  रूल्स  १  जनवरी  १६६३  से  लागू
 किये  गये  हैं  ।  मैं  जानना  चाहता  हूं  कि  नए
 बल्ज  लागू  करने  के  बाद  कुल  कितनी  विदेशी

 मुद्रा  रिलीज़  की  गई  है  ?

 Shri  Alagesan:  I  have  not  been
 able  to  give  that  figure  but  the  ob-
 ject  of  the  streamlining  of  this  pro-
 cedure  is  to  reduce  the  time  for  the
 clearance  of  projects.  Formerly,  it
 was  taking  about  six  months.  As  a
 result  of  the  new  procedure,  it  will
 not  take  more  than  two  months.

 श्री  सिद्धघवर  प्रसाद  :  मैं  जानना  चाहता

 हूं  कि  विदेशी  मुद्रा  की  कठिनाइयों  की  वजह
 से  इस  विभाग  की  कुल  कितनी  योजनाओं  का
 काम  रुका  हुआ  है  ?

 Shri  Alagesan:  Most  of  our  pro-
 jects  have  been  cleared;  there  is  no
 such  holdup.

 Shri  P,  C.  Borooah:  What  is  the
 amount  of  foreign  exchange  in
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 respect  of  which  sanction  from  the
 technical  development  department  was
 not  received  and  what  is  the  total
 amount  of  power  thai  the  concerned
 projects  were  denied?

 Shri  Alagesan:  I  should  tike  to
 have  notice.

 Dam  on  Barak  River  in  Assam

 +
 J  Shri  Rishang  Keishing:

 ay  Shri  N.  R,  Laskar:

 Will  the  Minister  of  Irrigation  and
 Pewer  be  pleased  to  state:

 (a)  whether  the  Assam  Government
 have  requested  the  Central  Govern-
 ment  to  build  a  dam  on  the  Barak  river
 to  ensure  flood  control  in  Cachar;

 (b)  whether  the  proposed  dam  will
 benefit  the  Union  Territories  of  Mani-
 pur  and  Tripura  in  so  far  as  the  pro-
 blems  of  transport  and  power  supply
 are  concerned;  and

 (c)  the  reaction  of  Government  to
 the  proposal?

 The  Parliamentary  Secretary  to  the
 Minister  of  Irrigation  and  Power  (Shri
 S.  A.  Mehdi):  (a)  The  Government  of
 Assam  have  requested  the  Central
 Water  and  Power  Commission  to  car-
 ry  out  investigations  on  their  behalf
 for  a  dam  on  the  river  Barak;

 (b)  and  (c).  The  dam  is  proposed
 for  flood  control  only  and  no  power
 generation  or  inland  transport  facili-
 ties  are  envisaged.

 Shri  Rishang  Keishing:  May  I  know
 whether  a  survey  has  been  carried  out
 and,  if  so,  with  what  results?

 Shri  S.  A.  Mehdi:  2  survey  has
 been  carried  out  in  Maniadhar  and  an
 alternative  site  has  also  been  investi-
 gated.  It  is  expected  that  by  964  pre-
 liminary  investigations  will  be  com-
 pleted.

 Shri  Rishang  Keishing:  May  I  know
 whether  the  Government  has  any  idea
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 about  the  cost  of  the  scheme  and  whe-
 ther  the  Assam  Government  requested
 that  the  entire  cost  be  met  by  the
 Central  Government?

 Shri  S.  A.  Mehdi:  These  investiga-
 tions  will  finish  in  964  and  it  will  be
 possible  only  after  that  to  prepare
 a  plan  for  the  project.

 Shri  Rishang  Keishing:  My  question
 has  not  been  answered,

 Shri  N.  R.  Laskar:  May  I  know
 whether  definite  assurances  were  given
 by  the  Ministry  to  this  Hon.  House  that
 the  investigations  would  be  completed
 by  the  end  of  March,  963  positively
 and,  if  so,  why  this  delay  in  complet-
 ing  the  investigations?

 Shri  S.  A.  Mehdi:  There  is  no  delay
 in  it.  As  I  said,  an  alternative  site
 is  also  being  investigated,  and  there-
 fore  the  whole  procedure  will  take
 another  year  or  so  to  complete,  and
 after  that  a  plan  will  be  made,

 Mr.  Speaker:  Shri  Rishang  Kei-
 shing’s  complaint  is  that  his  question
 has  not  been  answered.

 Sri  Rishang  Keishing:  I  wanted  ta
 know  whether  the  Assam  Govern-
 ment’s  request  is  that  the  entire  cost
 of  the  scheme  will  be  met  by  the
 Central  Government.

 Shri  5.  A.  Mehdi:  That  will  only  be
 considered  after  the  cost  has  been
 estimated  and  the  project  has  been
 finalised.

 National  Water  Supply  and  Sanitation
 Committee

 +
 *53l.  5  Shri  Hem  Raj:

 ‘|  Shri  Bishanchander  Seth:
 Will  the  Minister  of  Health  be

 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  78  on  the  9th
 November,  962  and  state:

 (a)  whether  the  recommendations
 of  the  National  Water  Supply  and
 Sanitation  Committee  have  been  con-
 sidered  by  all  the  State  Governments;
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 (b)  if  so,  the  steps  taken  to  imple-
 ment  those  recommendations;  and

 (c)  how  far  this  has  solved  the
 water  problem  in  rural  and  urban
 ureas?

 The  Deputy  Minister  in  the  Minis-
 try  of  Health  (Dr,  D,  S,  Raju):  (a)  to
 (c).  A  statement  containing  the  re-
 quired  information  is  laid  on  the
 Table  of  the  House.

 STATEMENT
 The  present  position  with  regard

 to  the  implementation  of  the  recom-
 mendations  of  the  National  Water
 Supply  and  Sanitation  Committee  as
 indicated  by  the  respective  State
 Governments  is  given  below:

 Punjab.—The  recommendations  of
 the  Committee  have  been  con-
 sidered.  Majority  of  the  re-
 commendations  are  already
 being  implemented  in  the
 State.  The  problem  of  water
 supply  has  been  tackled  to
 the  extent  upto  which  the
 funds  are  made  _  available
 from  the  various  sources.

 Maharashtra,  Madras,  Assam  and
 Bihar.—Recommendations  of
 the  Committee  are  still  under
 consideration.

 Replies  from  the  State  Governments
 of  Gujarat,  Madhya  Pradesh,  Uttar
 Pradesh,  Rajasthan,  Andhra  Pradesh,
 Orissa,  Kerala,  Mysore,  West  Bengal
 and  Jammu  and  Kashmir  and  further
 information  are  still  awaited.  <A  fur-
 ther  statement  will  be  laid  on  the
 Table  in  due  course,

 Shri  Hem  Raj:  May  I  know  whe-
 ther  one  of  the  recommendations  of
 this  committee  was  that  since  there
 are  a  multiplicity  of  agencies  so  far  as
 the  rural  drinking  water  supply
 schemes  are  concerned,  they  should
 be  integrated  under  some  one  autho-
 rity,  and  whether  any  action  has
 been  taken  to  integrate  all  thess
 auhorities  into  one  body?

 Shri  0.  S.  Raju:  It  is  one  of  the  re-
 commendations  of  the  Committee  and
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 the  State  Governments  are  consider-
 ing  the  matter.  They  have  not  sub-
 mitted  their  final  report.

 Shri  Hem  Raj:  Since  the  population
 is  very  sparse  so  far  as  the  rural
 areas  in  the  hills  are  concerned  and
 all  those  villages  cannot  satisfy  the
 condition  of  5,000  or  10,000,  which  is
 the  number  set  for  them  as  the  popu-
 lation,  may  I  know  whether  drinking
 water  supply  scheme  will  be  sanction-
 ed  for  the’  hi'!::  areas  on  the  9885  of
 a  lesser  population?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  I  have  already  stated  that
 we  have  sanctioned  special  investi-
 gation  divisions  to  consider  the
 problem  of  scarcity  areas  and  diffi-
 cult  areas.  On  receiving  the  recom-
 mendations  of  these  divisions,  if
 necessary,  the  ceiling  may  be  revised.

 Shri  P.  Venkc‘.subbiah:  May  I
 know  whether  any  proposal  has  been
 made  to  provide  d:inking  water  faci-
 lities  in  famine-affected  areas  where
 there  will  be  a  great  scarcity  of
 water,  and.  if  so,  whether  any  pro-
 posal  has  come  from  the  Government
 of  Andhra  Pradesh?

 Dr.  Sushila  Nayar:  I  do  not  know
 of  any  special  water  problem  in
 famine  areas.  There  are  certain
 areas  of  the  country  where  the  water-
 famine  is  perpetual,  and  we  are  in-
 vestigating  the  problem  of  these  areas.

 Dr.  Sarojini  Nahishi:  May  I  know
 the  nature  of  the  co-ordination  bet-
 ween  the  Ministry  of  Health  and  the
 Ministry  of  Community  Development
 as  far  as  the  supply  of  drinking  water
 and  the  question  of  sanitation  are
 concerned?

 Dr.  Sushila  Nayar:  There  was  a
 proposal  that  we  should  have  a  com-
 posite  drinking  water  Board  consist-
 ing  of  representatives  of  all  the
 Ministries  which  are  dealing  with
 water  supply.  Pending  that,  we  have
 appointed  a  committee  of  the  Secre-
 taries  presided  over  by  the  Health
 Minister,  and  they  are  trying  to  look
 into  the  matter  of  co-ordination.
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 श्री  तुलसीदास  जाधव :  स्टेटमेंट  में  लिखा
 है:

 “Recommenadtions  of  the  Com-
 mittee  are  still  under  considera-
 tion.”

 इस  का  क्‍या  मतलब  है  ?  क्‍या  वहां  के  लिए
 कोई  योजना  तैयार  की  थी  या  योजना  तैयार
 ही  नहीं  की  थी  वाटर  की  ?

 डा०  सुशीला  नायर  :  एक  मुख्य  सीखो-
 रिश  इस  में  यह  थी  कि  जगह  जगह  पर  वाटर
 और  सेनिटेशन,  बोर्ड  स्थापित  किए  जायें,  वे

 कुछ  कर्जे  भी  लें  और  कुछ  स्कीम्ज़  का  इम्प्रेस-
 मेंटशन  भी  करें।  स्टेट  गवर्नर  पेंट्स  अभी  विचार
 कर  रही  है  कि  आया  इस  किस्म  के  बोर्ड  स्थापित
 किये  जाने  चाहियें  या  नहीं  किये  जाने  चाहियें  |

 Shrimati  Savitri  Nigam:  May  I
 know  the  date  when  these  recom-
 mendations  were  circulated  to  the
 various  State  Governments  and  the
 date  by  which  their  replies  were  ex-
 pected,  and  whether  any  official
 guidance  or  help  was  sought  by  any
 State  in  order  to  implement  these  re-
 commendations?

 Dr.  Sushila  Nayar:  The  recommen-
 dations  were  circulated  to  the  State
 Governments  in  May,  1962.  We
 have  received  replies  from  Punjab,
 Maharashtra,  Madras,  Assam  and
 Bihar.  The  others  hava  not  sent
 their  replies  as  yet.

 Shrimati  Yashoda  Reddy:  The  hon.
 Minister  said  that  the  only  difficulty
 is  in  regard  to  irrigation.  In  Andhra
 Pradesh,  especially  in  Rayalseema,
 and  particularly  in  my  constituency,
 as  a  matter  of  fact,  there  are  some
 villages  without  drinking  water.  Was
 there  a  specific  proposal  sent  by
 the  Andhra  Government—there  is  no
 drinking  water  in  the  two  or  three
 districts—and  I  would  like  to  know
 whether  the  Centre  has  never  receiv-
 ed  any  such  proposal.

 Dr.  Sushila  Nayar:  I  do  not  know
 how  the  hon.  Member  has  misunders-
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 tood  my  previous  reply.  I  did  not
 refer  to  irrigation  at  all.  All  that  I
 said  was  that  there  is  perpetual  water
 famine  in  certain  parts  of  practically
 all  the  States  and  the  problem  of
 scarcity  areas  ang  difficult  areag  is
 being  investigated  by  the  special  in-
 vestigation  division,

 Dr.  K,  L,  Rao:  Since  this  investiga-
 tion  is  most  essential  for  drawing  up
 economic  schemes  of  water-supply,  to
 encourage  this  investigation  by  the
 States,  may  I  know  whether  the  cost
 of  such  investigation  will  be  met  by
 the  Centre?

 Dr.  Sushila  Nayar:  Yes,  Sir;  we  are
 giving  00  per  cent  assistance  for  the
 special  investigation  division.

 Snort  Notice  QUESTION
 2  hrs,

 Release  of  Communists  during  Bye-
 Elections.

 +
 (  Shri  प्र,  N.  Mukerjee:
 |  Shri  Indrajit  Gupta:

 Dr.  Ranen  Sen:
 Shri  Dinen  Bhattacharya:

 |  Shri  Mohammad  Elias:
 Shri  Prabhat  Kar:

 S.N.Q
 No.  3.

 Will  the  Minister  of  Law  be  pleas-
 ed  to  state:

 (a)  whether  Government  have  re-
 ceived  any  representations  for  release
 of  Communists  detained  under  the
 Defence  of  India  Rules  in  those  States
 where  bye-elections  are  to  be  held
 shortly;  and

 (b)  steps,  if  any,  proposed  to  be
 taken  by  Government  on  representa-
 tions  received?

 The  Deputy  Minister  in  the  Minis-
 try  of  Law  (Shri  Bibudendra  Misra):
 (a)  and  (b).  The  Election  Commis-
 sion  has  received  three  representa-
 tions  from:

 QQ)  Shri  Jyoti  Basu,  M.L.A.,

 (2)  Shri  Bhupesh  Gupta,  M.P.,
 and
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 (3)  the  Bihar  State  Council  of
 the  Communist  Party  of
 India,  to  the  effect  that  the
 persons  who  are  in  detention
 should  be  released  on  the
 occasion  of  the  bye-elections.

 The  Chief  Election  Commissioner
 has  addressed  the  Chief  Ministers  of
 States  where  bye-electiong  are  to  take
 place  suggesting  to  them  that  instruc-
 tions  may  be  issued  to  local  officers
 to  take  a  liberal  view  of  the  elec-
 tioneering  activities  of  parties  and
 candidates  and  not  to  enforce  the
 Defence  of  India  Rules  too  rigour-
 ously  in  the  areas  where  bye-elections
 are  to  be  held.

 Shri  H.  N,  Mukerjee:  The  elections
 are  being  held  for  6  Lok  Sabha  seats
 and  3l  Vidhan  Sabha  seats.  There-
 fore,  it  is  almost  a  miniature  general
 election.  May  I  know  if  the  Govern-
 ment’s  attention  has  been  drawn  to
 editerial  statements  in  Congress  news-
 papers  in  West  Bengal  like  Jugantar,
 which  I  have  got  here  at  the  moment,
 where  it  is  specifically  stated  that
 free  and  fair  elections  would  not  be
 possible  without  the  release  of  com-
 munists,  specially  when  the  Congress
 Party  alone  and  no  other  party  want-
 ed  these  elections  in  the  present  cir-
 cumstances  and,  if  so,  what  is  Gov-
 ernment’s  response  to  this  publicly
 formulated  dgmand?

 The  Minister  of  Home  Affairs  (Shri
 Lal  Bahadur  Shastri):  The  hon.  Mem-
 ber  has  made  certain  statements
 which  are  not  based  on  facts.  First-
 ly,  it  is  not  only  the  Congress  Party
 which  has  asked  for  these  bye-elec-
 tions.  The  hon.  Member  is  aware
 that  it  is  the  Election  Commission
 which  advised  the  Government  that
 these  elections  should  be  held.

 Shri  H.  N.  Mukerjee:  All  the  other
 parties  said  that  during  the  emer-
 gency  there  should  be  no_  bye-
 elections,

 Shri  Lal  Bahadur  Shastri:  He  is
 talking  of  the  old  thing.  In  the
 beginning,  when  the  emergency  was
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 declared,  all  the  parties  agreed  that
 there  should  be  no  elections.

 Shri  H.  N.  Mukerjee:  Did  they
 agree  that  there  should  be  bye-
 elections?  The  Minister  says  I  made
 @  misstatement,  but  I  did  not.

 Shri  Lal  Bahadur  Shastri:  I  am
 sorry;  I  do  not  know.  Except  for  the
 Communist  Party,  no  other  party,  as
 far  as  I  know,  has  made  any  state-
 ment  or  has  written  to  Government
 that  these  elections  should  not  be
 held.

 Shri  Maurya:  We  are  of  this
 opinion.

 Shri  Lal  Bahadur  Shastri:  I  might
 inform  the  House  that  the  Congress
 as  such  is  not  so  particular  about
 these  bye-elections.  But  when  the
 Election  Commission  so  desired,  I  do
 not  think  it  is  the  desire  of  hon.
 Members  that  we  should  have  brought
 forward  legislation  in  this  House  in
 order  to  prevent  bye-elections.  I
 do  not  think  it  would  have  been
 welcomed  by  this  House,

 The  second  thing  that  the  hon.
 Member  said  is—I  am_  sorry  I
 forget—

 Mr.  Speaker:  He  referred  to  the
 opinion  expressed  by  certain  news-
 papers.

 Shri  Lal  Bahadur  Shastri:  Well,  I
 have  not  seen  those  papers  or  what
 has  appeared  therein.  But  I  am
 sorry  I  cannot  accept  the  statement
 that  fair  elections  could  not  take
 place  unless  some  of  the  detenus  in
 jail  were  released.  It  is  always
 possible  to  hold  fair  and  just  elections
 even  if  some  people  are  in  detention,
 and  it  has  been  done  so  far  during
 the  last  few  years  for  a  number  of
 times,

 Shri  H.  N.  Mukerjee:  In  States  like
 West  Bengal  or  Andhra  or  Kerala
 where  bye-elections  are  being  held—
 a  multiplicity  of  bye-elections—the
 leading  opposition  party  is  the  Com-
 munist  Party,  and  it  is  in  conformity
 with  the  usual]  canons  of  democratic

 practice  that  all  the  parties
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 which  are  legally  functioning  in  the
 country  have  an  opportunity  of  ap-
 pearing  before  the  people  at  the
 election  time.  In  that  case,  may  I
 ask  if....

 Mr,  Speaker:  He  is  arguing  the
 case;  he  should  put  the  question,

 Shri  H.  N.  Mukerjee:  The  Minister
 it  seems  has  the  prerogative  of  doing
 a  hell  of  lot  of  other  things.  I  want
 to  ask,  will  Government  have  the
 humility  at  least  to  consider  the  case
 of  those  detenus  against  whom  no
 specific  charges  have  been  formulat-
 ed  and  who  are  still  kept  in  detention
 even  at  a  time  when  they  feel  they
 ought  to  be  outside  in  order  to  par-
 ticipate  in  the  elections  which  are
 taking  place?

 | eee
 Shri  Lal  Bahadur  Shastri:  That  is

 a  separate  question  altogether.  I  am
 prepared  to  answer  that  at  the  ap-
 propriate  time.  It  is  not  connected
 with  the  elecions  directly.  aa

 Shri  Mohammad  Elias:  May  I  know
 how  the  Government  will  justify  that
 these  bye-elections  will  be  free  and
 fair,  keeping  in  detention  the  Oppo-
 sition  Leader  Shri  Jyoti  Basu,  the
 Deputy  Leader  Shri  Hare  Krushna
 Konar,  Shri  Promode  Das  Gupta  and
 Shri  Muzaffar  Ahmed,  who  command
 the  respect  and  love  of  millions  of
 people  in  West  Bengal?

 Mr.  Speaker:  That  is  no  question.
 That  need  not  be  answered.

 Shri  Nath  Pai:  Mr.  Speaker  has  the
 attention  of  the  Home  Minister  been
 drawn  to  a  statement  on  this  matter
 made  by  the  Chief  Minister  of  Punjab,
 Shri  Kairon,  that  those  communists
 who  are  in  detention  who  will  come
 forth  with  a,  declaration  that  they  re-
 pard  the  Chinese  as  an  aggressor  and
 an  enemy  shall  be  released,  and  if
 that  statement  is  true,  may  I  know
 whether  it  reflects  the  thinking  of
 the  Government  of  India  in  this
 matter?

 Shri  Lal  Bahadur  Sbastri:  Well,  Sir,
 it  is  entirely  for  the  State  Govern-
 ment,  because  they  have,  generally,
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 issued  instructions  and  orders  of  de-
 tention,  It  is  entirely  for  the  Chief
 Minister  of  Punjab  and  the  Punjab Government  to  review  the  cases  and
 take  decisions  on  the  basis  of  the
 statements  made  by  the  detenus.  In
 so  far  as  the  Government  of  India
 is  concerned,  we  have  declared  our
 policy  that  we  are  against  those  com-
 munists  who  disagreed  with  the  nati-
 onal  policy  of  the  Communist  Party
 as  declared  by  them  in  their  resolu-
 tion  adopted  by  the  National  Council
 of  the  Communist  Party.

 Shri  Dinen  Bhattacharya;  In  view
 of  the  fact  that  the  Election  Commis-
 sioner  himself  has  declared  prior  to
 the  declaration  of  the  dates  for  these
 bye-elections  that  there  has  been  a
 change  in  the  emergency  situation
 and  as  such  these  bye-elections  can
 be  held,  may  I  ask  whether  the  Gov-
 ernment  propose  to  release  all  the
 Communists  who  are  in  jail  either  as
 detenus  or  in  connection  with  some
 other  cases  before  these  bye-elections?

 Mr.  Speaker:  That  has  beer
 answered.

 Shri  Hem  Barua:  May  I  know  if  the
 attention  of  the  Government  has  been
 drawn  to  a  statement  made  by  Mrs.
 Indira  Gandhi  in  Bombay  to  the  effect
 that  the  communists  are  presuading
 the  people  not  to  contribute  to  the
 defence  fund;  if  so,  may  I  know  whe-
 ther  the  Government  are  going  to  re-
 appraise  the  situation  now  that  the
 news  has  come  that  the  Chinese  are
 massing  troops  and  there  is  heavy
 concentration  of  troops  in  Tibet  pois-
 ed  against  us?

 Mr,  Speaker:  Order,  order.

 Shri  Nath  Pai:  Sir,  I  want  one
 clarification.  Did  the  hon.  Minister
 refer  to  the  national  policy  of  the
 CPI  or  the  country  as  a  whole?

 Mr.  Speaker:  That  has  been
 answered,

 Shri  Hem  Barua:  Sir,  I  referred  to
 the  statement  made  by  Mrs.  Indira
 Gandhi.  In  the  context  of  that  there
 should  be  some  reappraisal.  I  wart
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 to  know  whether  the  Government  are
 prepared  to  make  a  reappraisal  or
 not?

 Mr.  Speaker:  If  he  is  suggesting
 that  there  ought  to  be  a  reappraisal
 in  view  of  the  statement  of  Mrs.
 Indira  Gandhi,  it  is  only  a  suggestion
 for  action.

 Mr,  Speaker:  Shri  Ranga.

 Shri  Hem  Barua:  About  the  elec-
 tions....

 Mr.  Speaker:  Order,  order.  Shri
 Ranga,

 Shri  Ranga:  In  view  of  the  fact
 that  the  Communist  Party  is  not  yet
 banned,  may  I  know’  whether  any
 member  of  the  Communist  Party  is
 free  to  stand  as  a  candidate  or  can-
 vass  for  any  candidate  in  any  of  the
 constituencies  where  these  bye-elec-
 tions  are  held?  May  I  also  know
 whether  Government  have  consider-
 ed  the  possibility  or  advisability  of
 suspending  the  operation  of  the
 Defence  of  India  Act  in  those  constitu-
 encies  during  the  pendency  of  the
 bye-elections?

 Shri  Lal  Bahadur  Shastri:  In  so  far
 as  the  members  of  the  Communist
 Party  are  concerned,  they  are  certain-
 ly  free  to  stand  as  candidates.  They
 will  also  have  full  liberty  to  canvass
 for  any  candidates.

 An  Hon.  Member:  The  candidates
 alone  do  not  run  the  elections.

 Shri  Lal  Bahadur  Shastri:  So  far  as
 the  suspension  of  the  Defence  of
 India  Rules  is  concerned,  we  do  not
 consider  it  necessary  to  do  so.  As
 my  colleague  has  just  now  stated,  the
 Chief  Election  Commissioner  has  ad-
 vised  all  the  State  Governments  that,
 as  far  as  possible,  fullest  freedom
 should  be  given  to  the  candidates  and
 to  their  workers  for  carrying  on  their
 propaganda  subject  only  to  one  reser-
 vation  that  it  will  not  in  any  way
 affect  the  security  of  the  oountry.
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 WRITTEN  ANSWERS  TO
 QUESTIONS

 Import  of  Drugs  from  U.S.A.
 *519,,  Shri  Hari  Vishnu  Kamath:

 Will  the  Minister  of  Health  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  drugs
 manufactured  in  U.S.A.  such  as
 “MENDACO”  and  “CYSTEX”  are  im-
 ported  into  India  and  sold  in  the
 market;

 (b)  whether  the  aforementioned
 drugs  are  not  allowed  to  be  sold  by
 the  United  States  Drug  Administra-
 tion  in  their  own  country  as_  being
 harmful;

 (c)  if  so,  whether  Government  pro-
 pose  to  ban  the  import  of  these  drugs
 into  India;  and

 (d)  if  not,  the  reasons  therefor?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  The  proprietary  medi-
 cines  “MENDACO”  and  “CYSTEX”
 originally  manufactured  by  Mls.
 Knox  &  Co.,  Los  Angles,  U.S.A.  are
 not  imported  into  India  for  the  last
 several  years.  These  are  being
 manufactured  in  country  against
 “loan  licences”  by  Mls.  Smith  Stanist-
 reet,  Calcutta  and  Mjs.  Pharmed
 Private  Ltd.  Bombay  for  MJs,  Muller
 &  Phipps  (India)  Private  Ltd.  Cal-
 cutta  and  M|s.  Knox  &  Co.,  Bombay
 respectively.

 (b)  The  aforementioned  drugs
 “MENDACO”  and  “CYSTEX”  are
 distributed  in  U.S.A.  by  the  Knox  Co.,
 Los  Angles,  California  on  the  sole
 responsibility  of  the  sponsor.

 (c)  and  (d).  The  question  of  ban
 on  the  import  of  these  products  does
 not  arise  in  view  of  reply  to  part  (a)
 of  the  question.

 Demonstration  on  Surgery
 *526.  Shri  P,  K.  Deo:  Will  the

 Minister  of  Health  be  pleased  to  state:

 (a)  whether  any  latest  demonstra-
 tion  was  given  recently  by  Russian
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 surgeon  on  surgery  in  the  Azad  Medi-
 eal  College,  Delhi;

 (b)  if  so,  the  broad  features  there-
 of;  and

 (c)  whethea:  such  operations  are
 performed  in  India?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  Yes,  Sir.

 (b)  This  was  done  to  demonstrate
 the  use  of  the  automatic  suturing
 machine  for  the  suturing  of  hollow
 viscera  like  trachea,  oesophagus  and
 stomach  and  blood  vessels  like  aorta
 etc,

 (c)  Yes,  Sir.

 Medical  Colleges

 f  Shri  P.  R.  Chakraverti
 Shri  Bhagwat  Jha  Azad:
 Shri  Bhakt  Darshan:
 Shri  Raghunath  Singh:

 |  Shri  Sideshwar  Prasad:
 Shri  Ramshekhar  Prasad

 Singh:
 Shri  P.  C.  Borooah:

 .  Shri  A,  K.  Gopalar:
 sed  Shri  PrP.  Kunhan:

 |  Shri  Daji:
 Shri  Indrajit  Gupta:
 Shri  S.  M.  Banerjee:
 Shri  Rameshwar  Tantia:
 Shri  Krishna  Deo  Tripathi:
 Shri  Surendra  Pal  Singh:
 Shri  E,  Madhusudan  Rao:

 Dr.  P.  Srinivasan:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  Government  have  ask-
 ed  the  States  to  expand  the  capacity  of
 medical  colleges  to  secure  an  increase
 of  3000  doctors  every  year;

 (b)  the  pattern  of  Central  assistance
 to  the  States  for  the  expansion  of
 medical  colleges;  and

 (c)  whether  it  is  proposed  to  intro-
 duce  quarterly  examinations  for  the
 final  M.B.B.S  course?
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 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  to  (c).  A  statement  is
 laid  on  the  Table  of  the  Sabha.

 STATEMENT

 In  order  to  meet  the  shortage  of  doc-
 tors  in  the  country,  all  State  Govern-
 ments  have  been  requested  to  arrange
 for  an  increase  in  the  number  of  ad-
 missions  in  their  medical  colleges  from
 the  academic  year  1963-64  upto  a
 maximum  of  200  wherever  it  can  be
 done  without  lowering  the  standard
 of  medical  education  so  as  to  secure
 an  overall  increase  of  3000  admissions
 every  year.  It  has  been  decided  to
 give  financial  assistance  to  the  Gov-
 ernments  for  increasing  the  admission
 capacity  under  this  scheme  on  the  fol-
 lowing  pattern:

 (i)  Non-recurring  (buildings  and
 equipment)—Upto  a  Maximum  of
 Rs.  15,000  per  admission,

 (ii)  Recurring—Upto  a  maximum  of
 Rs.  2000  per  admission  per  annum.

 The  Central  assistance  under  this
 Scheme  will  be  outside  the  State  Plan
 ceilings.

 The  Medical  Council  of  India  have
 recommended  to  all  Universities  to
 hold  quarterly  M.B.B.S.  examinations
 so  that  the  failed  candidates  may  have
 an  early  opportunity  to  qualify.

 स्लीपरों  का  पाकिस्तान  बह  जाना

 श्री  प्रकाश वीर  शास्त्री  :
 श्री  So  Go  बरुआ  :
 श्री  सुबोध  हंसदा  :

 ।
 श्री  कजरोलकर  :

 र्थी  हरि  विष्णु  कामत  :

 #भ३३.

 क्या  सिचाई  कौर  विद्युत  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  हाल  में  ही
 चिनाब  नदी  के  बाढ़  के  पानी  में  जम्मू  तथा
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 काश्मीर  से  लकड़ी  के  तीन  लाख  स्वीपर
 पाकिस्तान  की  भोर  बह  गये  भरे;

 (ख)  यदि  हां;  तो  यह  स्लीपर  लगभग
 कितनी  कीमत  के  होंगे  ;  भोर

 (ग)  क्‍या  पाकिस्तान  सरकार  को  इस
 बारे  में  कुछ  लिखा  गया  है  ?

 सिंचाई  शौर  विद्युत  मंत्रालय  में  राध्य
 मंत्री  की  प्रमोशन)  :  (क)  तथा  (ख).
 भारत  सरकार  को  सूचना  मिली  है  कि  चनाब
 नदी  में  बाढ़  शा  जाने  क ेकारण  बहुत  सी  लकड़ी
 बह  कर  पाकिस्तान  को  चली  गई  है  ।  ऐसी
 लकड़ी  की  कितनी  मात्रा  है  शौर  इसकी  कीमत
 लगभग  क्‍या  है,  इसका  प्रभी  पता  नहीं  है  ।

 (ग)  जी,  हां  ।

 Pewer  Allocation  in  Seuthern
 States

 JS  Shri  Bishan  Chander  Seth:
 vu  Shri  Yashpal  Singh:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 *534,

 (a)  whether  it  is  a  fact  that  a  com-
 mittee  has  been  formed  to  co-ordinate
 power  allocation  to  the  four  Southern
 States  of  Andhra  Pradesh,  Madras,
 Mysore  and  Kerala;

 (b)  if  so,  what  are  its  functions;
 (९)  how  far  this  Committee  has

 been  approved  by  the  Centre;  and

 (d)  whether  there  will  be  any  cen-
 tral  representative  in  the  committee?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  The  Government  of
 India  are  not  aware  of  the  formation

 *of  any  such  committee.
 (b)  to  (d).  Do  not  arise.

 Assessment  of  Income-tax  at  Bikaner
 e20.  Shri  Karni  Singhji:  Wili

 the  Minister  of  Finance  be  pleased
 to  state:
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 (a)  the  number  of  assessment  cases
 dealt  with  and  finalised  by  the  In-
 come-tax  Officers  at  Bikaner  during
 1960,  96]  and  ‘1962:

 (b)  the  number  of  cases  in  which
 the  assessees  had  gone  in  appeals against  the  decision  of  the  I.T.0's  and’
 decisions  revised;  and

 (c)  the  total  amount  to  be  recover-
 ed  from  the  assessees  by  the  depart- ment  on  the  3lst  December,  ‘1962?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  and  (b).

 No.  of  No.  of  No.  of Year  assess-  appeals  cases  in
 ments  filed  which

 complet-  appeals edg  were  suc-
 cessful

 I960  डे  1,863  328  i8
 i96r  3,434  396  79
 3962  3,258  389  769

 (ce)  The  gross  demand  outstanding on  the  3lst  December,  962  amounted’
 to  Rs,  54,65,000.

 दिल्‍ली  में  मिनटों  रोड  पर  होटल

 १०२१.  श्री  माते  :  क्या  निर्माण,  आवास
 कौर  मंत्री  ७  सितम्बर,  १६६२  के
 अतारांकित  प्रश्न  संख्या  ५५७  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  मिनटों  रोड  पर  जो  होटल
 बनाने  का  विचार  है,  उसका  ब्यौरा  तैयार
 कर  लिया  गया  है;  और

 (ख)  यदि  हां,  तो  क्या  उसकी  एक  प्रति
 सभा-पटल  पर  रखी  जायेगी  ?

 निर्माण,  आवास  प्रो  पुनर्वास  मंत्री

 (श्री  मे हरचन्द  खन्ना)  (क)  इस
 प्रस्ताव  को  फिलहाल  स्थगित  कर  दिया
 गया  है  ।

 (ख)  प्रदान  ही  नहीं  उठता  ।
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 छाती  के  रोगों  &  लाज  के  लिये  यंत्र

 १०२२.  श्री  सिद्धेश्वर  प्रसाद  :  क्‍या
 स्वास्थ्य  मंत्री  यह  बताने  की  कृ कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  एक  डे
 डाक्टर  ने  नवीन  अस्पताल  में  छात्रों  के  समक्ष
 छाती के  रोगों  के  लिये  बने  यंत्र  की  कार्यविधि
 का  प्रदर्शन  किया  था;

 (ख)  यदि  हां,  तो  क्‍या  अधिकारियों
 द्वारा  उक्त  यंत्र  की  उपयोगिता  की  जांच
 कराई  गई  है;  और

 (ग)  यदि  वह  उपयोगी  पाया  गया  है,
 तो  उसे  उपलब्ध  कराने  के  लिए  क्‍या  कदम
 उठाया  गया  है  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  :

 (क)  जी  नहीं  ।  किन्तु  एक  रूसी  डाक्टर  ने
 मौलाना  आजाद  मेडिकल  कालेज,  दिल्ली  के
 लेक्चर  हाल  में  और  नवीन  ग्र स्प ताल  की
 प्रयोगशाला  में  क्रमश:  २७  फरवरी  एवं
 २८  फरवरी,  १६६३  को  स्वचालित  जीवन-
 यंत्रों  के  एक  सेट  का  प्रदर्शन  किया  ।

 (ख)  शर  (ग).  ऐसा  समझा  जाता  है
 कि  इनकी  टेकनीक  की  अभी  पूरी  तरह  से
 परीक्षा  होनी  है  तथा  जब ये  यंत्र  प्राप्त  हो
 जायेंगे  तो  इनका  परीक्षण  किया  जायेगा  ।
 रूस  रवाना  होने  से  पहले  रूसी  प्रोफेसर
 ने  मौलाना  आजाद  मेडिकल  कालेज  के
 प्रिंसिपल  को  बतलाया  कि  वे  इन  यंत्रों  को
 स्वास्थ्य  मंत्रालय  के  प्रेस  छोड़  जायेंगे  ।
 ये  यंत्र  अभी  तक  हमें  प्राप्त  नहीं  हुए  ।

 Drinking  Water  Supply  to  Municipa-
 lities  in  Orissa

 Shri  Ulaka; 1024.
 {  Shri  Maheswar  Naik:

 Will  the  Minister  of  Health  be
 ed  to  state:

 (a)  whether  any  sum  has_  been
 allocated  by  Central  Government  to
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 Orissa  Government  for  supplying  pro-
 tected  drinking  water  to  Municipali-
 ties  during  the  Third  Five  Year  Plan
 period  so  far;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  and  (b),  A  provision  of
 Rs,  50.00  lakhs  has  been  made  in  the
 III  Five  Year  Plan  of  Orissa  for  the
 implementation  of  urban  water  supply
 and  drainage  schemes  of  various  muni-
 cipalities.  A  loan  of  Rs.  23.87  lakhs
 was  sanctioned  to  the  Government  of
 Orissa  by  the  Central  Government  for
 these  schemes  during  ‘1961-62.  An
 allocation  of  Rs.  20:00  lakhs  was  made
 for  1962-63:  for  this  purpose,

 Damg  on  Indravathi  River  (Orissa)
 1025.  Shri  Ulaka:  Will  the  Minister

 of  Irrigation  and  Power  be  pleased  to
 State:

 (a)  whether  any  proposals  have
 been  received  from  the  Orissa  Govern-
 ment  for  construction  of  dams  on  the
 Indravathi  river  in  Koraput  District
 (Orissa);

 (b)  whether  Central  Government
 have  sanctioned  any  amount  for  this
 project;  and

 (c)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  No.

 (b)  and  (c).  Do  not  arise,

 Development  of  Ayurveda  in  Orissa
 1028.  Shri  Ulaka:  Will  the  Minister

 of  Healii:  be  pleased  to  state:

 (a)  the  amount  allocoted  for  deve-
 lopment  of  Ayurveda  in  Orissa  during
 the  Third  Five  Year  Plan  period;  and

 (b)  the  amount  spent  so  far?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  A  sum  of  Rs.  3°6]  lakhs
 hag  been  allocated  for  development  of
 Ayurveda  in  Orissa  during  the  third
 Five  Year  Plan  period;
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 (b)  Information  is  being  obtained
 and  will  be  laid  on  the  Table  of  the
 Sabha  in  due  course.

 Balimala  Dam  Project

 1027,  Shri  Ulaka:  Will  the  Minis-
 ter  of  Irrigation  and  Power  be  pleas-
 ed  to  state:

 (a)  the  total  cost  of  the  Balimala
 Dam  Project  and  the  progress  made
 in  its  execution  so  far;

 (b)  when  the  project  will  be  com-
 pleted  and  electricity  supplied;  and

 (c)  the  total  acerage  of  land  that
 could  be  irrigated  in  Orissa?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  to  (c),  According  to
 the  tentative  programme,  the  scheme
 is  likely  to  be  completed  during  the
 Fourth  Plan  period.  The  estimates  of
 the  scheme  are  currently  being  recast
 by  the  Government  of  Orissa.  The  cost
 and  other  details,  therefore  will  be
 known  only  after  the  estimates  etc.
 have  been  finalised.  According  to  the
 original  project  report,  however,  this
 scheme  was  to  extend  irrigation  faci-
 lities  to  240,000  acres  of  culturable
 commanded  area  in  Malkanagri  dis-
 trict  of  Orissa.

 Yaws,  T.B,  and  Leprosy  in  Orissa
 #

 1028.  Shri  Ulaka:  Will  the  Minis-
 ter  of  Health  be  pleused  to  state  the
 names  of  non-official  organisations
 which  have  received  grants  irom
 Government  for  treatment  of  Yaws,
 T.B.  and  Leprosy  in  Orissa  during
 1961-62  and  1962-63,  so  far?

 The  Minister  of  Health  (Dr,  Sushila
 Nayar):  The  undermentioned  two
 non-official  voluntary  institutions
 which  are  engaged  in  leprosy  work
 were  given  grants  during  the  year

 1961-62  for  the
 against  each:—

 purposes  indicated

 Name  of  the  Amount  Purpose
 Institution  —  of  grant

 paid  in
 I96I-62

 Rs.
 t.  Hind  Kust  @  7,000  Purchase  of

 Nivaran  Sangh,  equipment  for
 Orissa  State  the  Leprosy
 Branch,  Bhu-  ५  tony,  Puri.
 baneswar.

 e
 (i)24,000  For  undertakiag

 domicilary
 treatment  of
 leprosy  patients
 in  and  around
 their  institution.

 2.  Hatibari  I3,000  Purchase  a  of
 Health  Home,  tractor.
 Hatibari,  Distt.
 Sambalpur.

 Study  Team  on  Modernisation  of
 Farming

 029  JS  Shri  P.  Venkatasubbaiah:
 ‘|  Shri  A,  N.  Vidyalankar;

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  a  study  team  has  been
 appointed  to  prepare  a  blue-print  of
 a  scheme  for  modernisation  of  farming;
 and

 (b)  the  terms  of  reference  and  the
 composition  of  the  team?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  and  (b).  A  team
 has  been  appointed  by  the  Committee
 on  Plan  Projects  for  the  study  of  agri-
 cultural  implements  in  the  country.  A
 statement  regarding  the  terms  of  refe-
 zence  and  the  composition  of  tne
 team  is  placed  on  the  Table  of  the
 House.  [Placed  in  Library,  See  No.
 L.T.—05|63].

 Development  of  Areas  in  Delhi
 1030.  Shri  Shiv  Charan  Gupta:  Will

 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  issued  sanction  to  the  Muniei-
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 pal  Corporation  of  Delhi  regarding  re-
 development  of  Kingsway  and  cone-
 truction  of  quarters  at  Gur-ki-mandi
 for  displaced  persons  in  1962:  and

 (9)  if  go,  the  progresa  of  these
 schemes?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.

 (b)  Kingsway  Re-development
 Scheme:

 Proceedings  have  alrday  been  ini-
 tiated  by  the  Delhi  Administration  for
 the  acquisition  of  I:nd,  Lay-out  plans
 for  the  deve-cp.nent  of  34  acrea  and
 construction  of  700  houses  in  that  area
 have  been  prepared  by  the  Municipal
 Corporation  and  work  is  expected  te
 be  taken  up  early  in  1963-64.

 Gur-ki-Mandt  Scheme:

 Lay-out  and  detailed  building  plans
 have  already  becn  prepared  and  esti-
 mateg  are  under  preparation  by  the
 Municipal  Corporation,

 Preduction  and  Export  of  Opium

 1631.  Shri  U.  M,  Trivedi:  Will  the
 Minister  of  Finance  be  pleased  to
 state:

 (a)  the  total  amount  of  opium  pro-
 duced  in  1961-62,  in  the  countrv;

 (b)  whether  all  the  cpium  80  pro-
 duced  has  been  converted  into  alka-
 loids  and  the  proportion  of  the  con-
 version;  and

 (c)  the  total  amount  of  foreign  ex-
 change  earned  from  the  export  of
 opium,  if  any,  during  1961-62?

 The  Minister  of  Finaace  (Shri
 Morarji  Desai):  (a)  97l  tons  at  70°
 consistence.

 (b)  No,  Sir.  Only  50  tons  were  uti-
 lized  for  conversion  and  587  tons  equal
 approximately  to  750  tons  at  70°  con-
 sistence,  were  exported,

 (c)  Res.  3,61,66,532.
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 Lapeed  Policies
 1032.  Shri  Harish  Chandra  Mathur:

 Wil)  the  Minister  of  Fimance  be  pleas-
 ed  to  state:

 (a)  the  steps,  if  any,  taken  to  re-
 duce  the  lapsing  of  policies  after  pay-
 ment  of  the  Ist  premium;

 (bd)  the  number  of  lapsed  cases
 during  the  period  from  October,  96l
 to  March,  962  and  from  June,  962
 to  November,  ‘1962;  and

 (c)  the  financial  implications  of  the
 lapsed  cases?

 The  Minister  ef  Finance  (Shri
 Morarji  Desai):  (a)  The  Life  Insu-
 rance  Corporation  of  India  has  taken
 the  following  steps  with  a  view  to  re-
 ducing  lapses  to  a  minimum,  includ-
 ing  those  occurring  after  payment  of
 Ist  instalment  of  premium:

 (i)  The  confirmation  as  well  as
 promotion  of  the  Development
 Officers  is  made  subject  to
 lapses  out  of  the  new  business
 introduced  by  therm  not  being
 unsatisfactory.

 (ii)  Special  training  courses  are
 held  for  Development  Officers
 and  Agents  with  a  view  to
 eliminating  lapses  attributable
 to  wrong  or  inditferent  sales-
 manship.

 (iii)  To  provide  adequate  facility
 for  collection  of  premiums  in
 rural  areas  collection  arrange-
 ments  have  been  made,  on  an
 experimental  basis,  with  the
 Post  Offices  in  the  rural  areas
 of  Rajasthan,

 (iv)  In  cases  with  monthly  mode
 of  payment  of  premium,  three
 monthly  instalments  of  pre-
 mium,  or  the  amount  of  mini-
 mum  advance  deposit,  which-
 ever  is  higher,  are  required  to
 accompany  the  proposal,  Ex-
 ceptions  in  this  behalf  are
 made  only  in  those  cases
 where  the  premiums  are  pay-
 eble  under  the  Salary  Sav-
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 ings  Soheme  or  through  a  Co-
 operative  Society  or  by  the
 Trustees  of  a  Staff  Provident
 Fund  as  in  such  cases  the  pay-
 ment  of  premium  ig  automatic.

 (v)  In  the  case  of  policies  under
 Pure  Endowment  and  Defer-
 Ted  Annuity  plans,  the  maxi-
 mum  paying  period  hag  been
 limited  to  25  years  with  a
 view  to  preventing  the  annual
 premium  from  becoming  too
 small  which  might  attract  non-
 genuine  insurance.

 (vi)  In  case  of  Pure  Endowment,
 Children’s  Deferred,  Deferred
 Annuity  and  Convertible
 Term  plans,  the  monthly  and
 quarterly  modes  of  payment
 of  premiums  are  now  not  per-
 mitted.

 (vii)  In  the  case  of  policies  for
 sums  assured  of  lesg  than  Re.
 1,000|-  monthly  mode  of  pay-
 ment  of  premiums  is.  not
 allowed.

 (b)  The  Corporation  has  adopted
 ‘year’  as  a  periog  for  the  calculation
 of  lapse  rates.  Accordingly  monthly,
 quarterly  and  half  yearly  lapse  statis-
 tics  are  not  collected  for  determination
 of  lapse  rates.  The  required  informa-
 tion  is,  therefore,  not  available.

 (c)  When  a  policy  lapses  after  pre-
 miums  are  paid  for  six  months  or  more,
 there,  is  little  loss  to  the  Corporation.
 Where  only  one  month's  or  one  quar-
 ter’s  premium  is  received,  there  would
 be  some  loss  to  the  Corporation.

 Export  of  Handloom  Products

 Will  the
 pleased  to

 1033,  Shri  Daljit  Singh:
 Minister  of  Finance  be
 state:

 (a)  the  foreign  exchange  earned  in
 958  and  1962;  and

 (b)  how  much  of  it  has  been  ob-
 tained  by  handloom  products  during
 those  years?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  The  aggregate
 foreign  exchange  earnings  amounted
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 to  about  Rs.  777  crores  during  2988
 and  to  Re.  840  crores  in  1962,  as  indi-
 cated  btlow:—

 «Rs.  crores)

 958  962

 Exports  =  564  660
 Invisibles  (current)  233  I80

 TortaL  +  777  840

 (Figures  for  .962  are  provisional  as  they
 include  an  element  of  estimation  for  No-
 vember  and  December,  1962.)

 (b)  The  export  of  Handloom  cot-
 ton  fabrics  amounted  to  Rs.  5.28
 crores  during  958  ang  Re.  5°78  crores
 during  ‘1962.  Figures  of  exports  of
 handloom  fabrics  woven  from  other
 textile  materials  are  not  available.

 Power  Plant  at  Faridabad

 1084,  J  Shri  Subodh  Hansda:
 |  Shri  8.  C.  Samanta:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Punjab  Electricity  Board  has  entered
 into  an  agreement  with  an  Austrian
 firm  for  installation  of  a  power  plant
 at  Faridabad;

 (b)  if  so,  the  proposed  installation
 capacity  of  the  plant;  and

 (c)  whether  the  installation  work
 has  started  and  by  what  time  this
 will  be  completed?

 The  Minister  of  State  in  the  Minie-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  Yes.

 (b)  15,000  kw.

 (c)  Preliminary  works  have  beea
 talon  up,  and  the  project  is  expected
 to  be  completed  in  ‘1964-65.



 5777  Written  Answers

 Village  Housing  in  Punjab
 1035.  Shri  Daljit  Singh:  Will  the

 Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  the  progress  achieved  so  far  in
 Punjab  State  under  the  Village  Hous-
 ing  Project  Scheme;  and

 (b)  the  amount  allotted  under  the
 Scheme  to  that  State  for  1963-64?

 The  Minister  of  Works,  Housing
 and  Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  The  Punjab  Govern-
 ment  were  authorized  to  implement
 the  Scheme  in  200  villages.  They
 have  selected  all  the  200  villages  in
 which  the  Scheme  is  to  be  taken  up.
 Layout  Plans  have  been  prepared  for
 more  than  90  of  these  villages  after
 conducting  the  necessary  surveys.  A
 number  of  type  designs  for  houses
 and  community  buildings  have  also
 been  drawn  up.  Since  the  inception
 of  the  Scheme  in  1959-60,  loan  assist-
 ance  to  the  extent  of  Rs.  37.03  lakhs
 has  been  advanced  by  the  State  Gov-
 ernment  for  construction  of  2,100,
 houses.  Out  of  these,  655  houses  had
 been  completed  and  another  445
 houses  were  under  construction  on
 30th  September,  1962.

 (b)  It  is  not  possible  to  give  the
 figure  at  this  stage  as  the  allocation
 of  Central  assistance  will  be  made
 only  after  the  “Demands  for  Grants”
 fer  the  next  financial  year  have  been
 voted  by  Parliament.

 West-German  Private  Investments

 1036.  Shri  Basumatari:  Will  the
 Minister  of  Finance  be  pleased  to
 state:

 (a)  whether  a  proposal  to  give
 guarantees  to  West  German  private
 investments  in  India  against  expro-
 priation  is  under  consideration;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  and  (b).  Yes,  Sir.
 Negotiations  for  an  investment
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 guarantee  agreement  with  the  Gov-
 ernment  of  the  Federal  Democratic
 Republic  of  Germany  are  in  progress.

 Public  Health  in  Major  Cities  in  India
 1037,  Shri  Umanath:  Will  the

 Minister  of  Health  be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  are  aware  that  public  health
 situation  in  the  major  cities  of  the
 country  like  Calcutta,  Madras  and
 Bombay  is  deteriorating;

 (b)  whether  the  State  Govern-:
 ments  concerned  have  raised  this  pro-
 blem  with  the  Union  Government;
 and

 (b)  if  so,  what  are  the  specific  pro-
 blems  raised?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  The  Government  have
 received  no  reports  to  the  effect  that
 the  public  health  situation  in  general
 in  the  major  cities  of  the  country  like
 Calcutta,  Madras  and  Bombay  is
 deteriorating.

 (b)  and  (c).  The  problem  of  pro-
 viding  additional  water  supplies  for
 Bangalore  is  the  only  one  which  has
 been  raised  with  the  Union  Govern-
 ment.  However  water  supply  and
 drainage  schemes  of  several  big  cities
 need  augmentation.  Under’  the
 National  Water  Supply  and  Sanitation
 Programme,  all  the  State  Govern-
 ments  are  availing  themselves  of  the
 Central  assistance  for  implementing
 their  urban  water  supp’  and  sanita-
 tion  schemes.  For  the  Greater  Metro-
 politan  Calcutta  Scheme,  the  State
 Government  have  secured  the  services
 of  foreign  consultants  to  draw  up  a
 comprehensive  water  supply,  sanita-
 tion  and  drainage  scheme  and  prepare
 a  master  plan.

 In  the  Third  Plan  period  for  the
 improvement  of  sanitation,  -water
 supply  and  drainage  in  urban  areas,
 a  provision  of  Rs.  89  crores  has  been
 made.



 ‘5179  Written  Answers  PHALGUNA  30,  884  (SAKA)

 सरकारी  कर्मचारियों  के  लिये  मकान

 शी  रवा  कोटा  :
 १०३५८

 ी  ई०  मधुसूदन  राव

 क्या  निर्माण,  श्रीवास  तथा  पुनर्वास
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  दिल्ली  में  केन्द्रीय  सरकार  के
 ऐसे  कर्मचारियों  की  संख्या  कितनी  है  जो
 जनरल  पूल  से  सरकारी  आवास  पाने  के
 अधिकारी  हैं;

 (ख)  कितने  कर्मचारियों  को  सरकार
 की  ओर  से  किराये  पर  मकान  मिले  हुए  हैं;

 (ग)  क्‍या  १६६३-६४  में  ऐसे  कर्म-
 चोरियों  के  लिए  क्वार्टर  बनाने  की  कोई
 योजना  है,  जिन्हें  अभी  तक  क्वार्टर  नहीं
 मिले  हैं;  श्र

 (घ)  यदि  हां,  तो  इस  काम  के  लिए
 कितना  धन  मंजूर  किया  गया  है  और  कितने
 क्वार्टर  बनवाने  का  विचार  है  ?

 निर्माण,  ध्रावास  तथा  पुनर्वास  मंत्री
 श्री  मेहर  चन्द  खन्ना):  (क)  लगभग
 ६०,०००  |

 (@)  लगभग  ३१,६००  |

 (ग)  और  (घ).  सरकार  की  वर्तमान
 नीति  यह  है  कि  सरकारी  कर्मचारियों  की
 निवास  स्थान  की  मांग  के  co  प्रतिशत  भाग
 को  पूरा  करने  के  लिए  यथाशीघ्र  निवास
 स्थान  वना  दिये  जायें  ।  चतुर्थ  श्रेणी  कर्म-
 चोरियों  के  लिए  समय  समय  पर  जितना

 आवश्यक  समझा  जाये,  उतना  निवास  स्थान
 बनाया  जाना  है  ।  भूमि  और  वित्त  की  सितारों
 के  अनुसार  निर्माण  कार्य  को  अलग  अलग
 प्रावस्था झ्र ों  (फेज)  में  बांट  कर  किया  जाना
 है  ।  लगभग  ४,०००  मकान  इस  समय
 बन  रहे  हैं,

 जो  १६६३-६४  में  पूरे  बन
 जायें  ।  अगले  वर्ष  और  मकानों  के  निर्माण
 की  मंजूरी  देने  का  भी  प्रस्ताव  है
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 Idikki  Hydro-electric  Project
 1039.  Shri  A.  K.  Gopalan:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  any  negotiations  for
 obtaining  Canadian  assistance  for  the’
 Idikki  Hydro-electric  project  in:
 Kerala  have  been  completed;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  and  (b).  The  Idikki
 Hydro-electric  Project  (5  00  MW)
 has  been  posed  for  Canadian  aid.  The
 Agreement  has  still  to  be  finalised.
 The  Canadian  authorities  are,  how-
 ever,  taking  keen  interest  in  the  Pro-
 ject  and  they  have  allocated  $200,000°
 for  carrying  out  investigations  ctc,  at
 the  Project  Site.  The  total  cost  of
 the  scheme  is  Rs.  5l  crores  out  of
 which  the  foreign  exchange  compo-
 nent  is  likely  to  be  Rs,  2°5  crores.
 The  project  is  likely  to  be  completed:
 in  the  IV  Five  Year  Plan.

 भारतीयों  तरा  विदेशों  से  लाई  गई
 वस्तुएं

 १०४०.  श्री  रामेश्वरानन्द  :  क्या
 वित्त  मंत्री  यह  बताने  की  बरपा  करेगे
 कि:

 (क)  जो  भारतीय  विदेशों  में  जाते  हैं
 तथा  स्वेच्छा.  से  वहां  से  कुछ  विदेशी  वस्तुएं
 क्रय  कर  लाते  हैं  क्या  सरकार  उन  के  एसे  क्रय
 पर  कोई  प्रतिबन्ध  लगाने  का  विचार  कर

 रही  है  ;  और

 (ख)  यदि  हां,  तो  उस  का  ब्योरा
 क्‍या  है  ?

 पित्त  मंत्री  (श्री  मोरारजी  देसाई)  :

 (क)  विदेशों  से  लौटने  वाले  भारतीय
 किस  किस्म  का  और  कितना  सोपान  बिना

 गुन्चा  (ड्यूटी)  दिये  अपने  साथ  ला  सकते
 हैं  इस  सम्बन्ध  में  यात्री  (पर्यटकों  से  भिन्न)
 सामान  नियमों  पिशेजर्स  (नान-्ट्ररिस्ट)
 बैगेज  रूल्स]  १६६०  में  कुछ  प्रतिबन्धों  की
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 व्यवस्था  है  ।  इन  नियमों  में  सोहन  करने
 के  सवाल  पर  विचार  किया  जा  रहा  है  ।

 (ख)  ब्योरों  को  अभी  अन्तिम  रूप
 नहीं  दिया  गया  है  |

 नहर धा  रोग

 १०४१.  श्री  तन  सिह  :  क्‍या  स्वास्थ्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  नाख़ुदा  के
 रोगियों  की  सख्या  में  उत्तरोत्तर  वृद्धि  हो
 रही  है  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  इस  रोग
 का  राजस्थान  में  अधिक  प्रकोप  है  और  उस
 का  कारण  पीने  के  लिए  गन्दा  पानी  बताया
 -जाता  है  ;  और

 (ग)  इस  तुमको  मिटाने  के  लिए  सरकार
 ने  क्या  उपाय  किए  हैं  ?

 स्वास्थ्य  मंत्रो  (डा०  सुशीला  नायर)  :

 (क)  इस  की  पुष्टि  के  लिए  कोई  आंकड़े
 उपलब्ध  नहीं  हैं  ।

 (ख)  यह  रोग  उदयपुर  डिवीजन,
 जोधपुर  डिविजन,  कोटा  डिविजन  के  कोट
 जिले  और  नोहर  और  सुजानगढ़  तहसीलों
 में  सामान्यतया  होता  है  ।  यदि  स  करत  व्यक्ति
 को  पेय-जल  तक  जाने  की  खुली  छट  हो  कौर
 उस  स्थान  के  निवासी  दूषित  पानी  को  बिना
 साफ  किये  अ्रथवा  उबाले  सेवन  बिना  करें  तो
 इस  रोग  का  संक्रमण  हो  जाता  है  ।

 (ग)  सुरक्षित  पेय-जल  की  व्यवस्था

 एवं  सीढ़ी  वाले  कूलरों  की  समाप्ति  से  तथा
 रोग  संक्रान्त  व्यक्तियों  द्वारा  दूषित  अंगों
 के  स्पर्श  द्वारा  पेय  जल  को  गन्दा  करने  से  रोकने
 की  व्यवस्था  कर  देने  से  काफी  हद  तक  नहरुआ

 “रोग  पर  नियंत्रण  एवं  उसका  उन्मूलन  किया
 जा  सकता  है  1

 नाश् ट्रीय  जल  प्रदाय  एवं  सफाई  कार्यक्रम
 के  ग्रन्तगंत  राजस्थान  में  सीढ़ियों  वाले  कूलरों
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 को  स्वच्छ  कूचों  में  बदल  देने  के  लिए  विशेष
 घ्यान  दिया  जा  रहा  है  |  यह  क्षेत्र  यूनिसेफ-
 सहायता  वाले  माम  जल  प्रदाय  योजनाकारों
 के  भ्न्तगंत  सहायता  के  लिए  चुना  गया  है  ।

 सके  विद  के  बारे  में  झ्रायुवंदिक  नुसरबान

 १०४२.  शी  तन  सिह  :  क्‍या  स्वास्थ्य
 मंत्री  यह  बीतने  के  कृपा  करेंगे  कि  :

 (क  )  क्या  सर्व  विष  के  सम्बन्ध  में  सरका री
 अथवा  गैर-सरकारी  तौर  पर  कोई  प्रायुर्वेदिक
 अनैस घान  किया  जा  रहा  है  ;

 (ख)  क्‍या  सरकार  को  इस  प्रकार  की
 भी  सूचनायें  मिली  हें  कि  रेगिस्तान  में  ऐसे
 भी  सांप  हूँ  जो  रात  को  सोते  हुए  मनुष्य  की
 सांस  के  साथ  विष  घोल  देते  हू  ;

 (ग)  ऐसे  सर्प  दंश  के  विष  निवारण
 के  लिए  क्‍या  कोई  उपचार  परिचित  निकाली
 जा  रही  है  ;  और

 (घ)  यदि  हां  तो  उस  का  व्यौरा  क्‍या  है  ?

 स्वास्थ्य  मंत्रो  (डा०  सुशीला  नायर)  :

 (क)  सर्व-ददा  के  उपचार  में  आयुर्वेदिक
 ब्रौषधियों  की  उपयोगिता  जांचने  के  लिए
 हैफकिन  इंस्टिच्यूट  बम्बई  में  समय-समय
 पर  अनुज  धान  किये  जाते  रहे  हूँ  |  श्रमी  तक
 इस  प्रकार  परीक्षित  कोई  भी  ओज धि  प्रभाव-
 कारी  नहीं  पाई  गई  है  ।

 (ख)  भारत  सरकार  के  पास  ऐसे  सर्पों
 के  ग्रस्तित्व  के  बारे  में  कोई  सूचना  नहीं  है
 जो  सोये  हुए  मनुष्यों  के  सांस  के  साथ  विष
 घोल  देते  हूँ  ।

 (ग)  और  (घ).  ये  प्रश्न  नहीं  उठते  ।
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 Sale  of  Plots  in  Defence  Colony
 New  Delhi

 ig  Shri  P.  R.  Patel:
 1043,  4  Shri  Gajraj  Singh  Rao:

 [  Shri  Balmiki:

 Will  the  Minister  of  Works,  Hous-
 img  and  Rehabilitation  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  395  on  the  l]th  Septem-
 ber,  954  and  state:

 (a)  whether  land  in  Kilokri  the
 Defence  Colony,  New  Delhi  was  allot-
 ted  only  to  the  Service  personnel  and
 ex-service  personnel  of  the  Army,
 Navy  and  Air  Force;

 (b)  how  many  of  the  original
 allottees  have  since  sold  out  their
 plots  or  houses  to  the  civiliang;

 (c)  whether  the  sale  of  such  houses
 and  plots  was  banned  for  some  period;
 and

 (d)  whether  in  view  of  the  acute
 shortage  of  accommodation  for  defence
 personnel,  any  ban  on  the  sale  is  pro-
 Posed  to  be  imposed  with  retrospec-
 tive  effect?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mebr  Chand
 hanna):  (a)  Yes.

 (b)  47  out  of  1631.

 (९  Yes.

 {d)  No.

 ज़बानों  &  लिये  रक्तदान

 Lowe.  श्री  व  रवा  कोटा  :  गया  स्वास्थ्य
 मंत्री  यह  बताते  की  कृपा  करेगे  कि  :

 (क)  राष्ट्रीय  रक्षा  रक्तदान  में  कब
 तक  कितना  पर्त  इक्ट्ठा  किया  गया  है  कौर
 कितना  रक्त  ह: 6  तक  जबानों  के  काम  में
 पाया  है  ;

 (ख)  क्‍या  यह  सच  है  कि  सरकार  रक्त
 देते  के  लिये  ५०  हजार  व्यक्तियों  की  एक

 सूचि  बनाने  का  बिचार  कर  रही  है  ;  भौर
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 (7)  ह:| 6  तक  ऐसे  कितने  व्यक्तियों
 की  सूची  तैयार  हो  गई  है  जो  वक्‍त  पड़ने  पर
 रक्त  देने  को  तेयार  हैं  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नायर)  :

 (क)  वस्त्र  सेना  के  लिए  ४,७३०  यूनिट
 रक्‍त  इकट्ठा  किया  गया  है।  १,२००  यूनिट
 पूर्ण  रक्त  के  रुप  में  जबानों  के  काम  में  लाया
 गया  ।  शेष  ३,५३०  यूनिट  को  शुष्क  प्लाज्मा
 में  बदला  गया  ।

 (ख)  स्वेच्छिक  रक्तदान  करने  वालों
 की  सूची  बनाने  के  लिए  कोई  खास  लक्ष्य
 निदिचत  नहीं  किया  गया  है  जो  व्यक्ति  रक्त-
 दान  करना  चाहते  हें  उन  के  नाम  आदि  दर्ज
 कराने  के  लिए  श्रावक  सुविधाघरों  की  व्यवस्था
 की  गई  है  1

 (ग)  श्रमी  तक  १,६६,०००  व्यक्षितयों
 के  नाम  जो  संकट  कालीन  स्थिति  के  कारण
 रक्तदान  करना  चाहते  हूँ,  प  जी कृत  कर  लिए
 गए  हूँ  ।

 Income  Tax  Office  at  Pali

 1045.  Dr.  L.  M.  Singhvi:  Will  the
 Minister  of  Finance  be-  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  new
 Income-tax  Office  is  being  opened  at
 Pali  and  the  jurisdiction  of  Income-
 tax  authorities  at  Jodhpur  is  being
 curtailed  correspondingly;

 (b)  if  so,  the  additional  cost  involv-
 ed  as  a  consequence  of  this  proposal;
 and

 (c)  whether  there  is  any  criteria
 for  locating  new  Income-tax  Offices?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  The  question  of
 opening  an  Income-tax  Office  at  Pali
 is  under  consideration.

 (b)  Rs.  5,000  per  annum  approxi-
 mately.

 (c)  The  opening  of  a  new  Ineome-
 tax  Office  depends  upon  various  coa-
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 siderations  such  as  the  convenience
 of  the  tax-paying  public,  volume  of
 work  involved,  accessability  of  the
 place  ete.  .

 Sex  of  Unborn  Babies

 reas,  J  Shri  P.  0.  Borocah:
 "Shri  P.  B.  Chakraverti:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  Government’s  atten-
 tion  has  been  drawn  to  the  successful
 experiments  carried  out  by  the  Zoo-
 logy  Department  of  Delhi  University
 to  detect  the  correct  sex  of  the  unborn
 babies;  and

 (b)  if  so,  whether  the  results  of
 these  experiments  are  proposed  to  be
 applied  to  family  planning  pro-
 grammes?

 The  Minister  of  Health  (Dr,  Sushila
 Nayar):  (a)  A  press  report  on  this
 subject  has  been  brought  to  the  notice
 of  the  Government  of  India.

 (b)  The  Zoology  Department  of
 the  Delhi  University  is  conducting
 research  on  the  fundamental  problems
 of  reproductive  biology  including  sex
 determination  in  experimental  ani-
 mals.  The  question  of  applying  the
 results  of  the  experiments  to  family
 planning  programmes  therefore  does
 not  arise  at  present.

 यमुना  नदी  पर  बांध

 श्री  भक्त  बचत  :

 श्री  ०  बेंकटासुस्थया  :

 क्या  सिंचाई  और  विद्युत  मंत्री  यह  बताने
 की  कृपा  करेगे  कि  :

 (क)  क्या  यह  सच  है  कि  कुछ  समय  से
 उत्तर  प्रदेश  और  पजाब  राज्य  सरकारों  के
 मध्य  यमुना  नदी  पर  बनाये  जाने  वाले  बांधों
 के  बारे  में  गम्भीर  मतभेद  पैदा  हो  गये  है  ;
 और

 १०४७.

 (ख)  यदि  हां,  तो  उन  मतभेदों  को

 हर  करने  शौर  बाघों  के  निर्माण  के  किये  को

 MARCH  21,  963  Written  Answers  586

 तेजी  से  कराने  के  लिये  क्या  कारवाही  की
 जा  रही  है  ?

 सिचाई  झोर  विद्युत  मंत्रालय  में
 राज्यमंत्री  (श्री  प्रलगेशन)  :  (क)
 यमुना  नदी  पर  कुछ  बांध  बनाने
 के  सम्बंध  में  और  उन  से  होने  वाले  लाभों
 को  बांटने  के  सम्बन्ध  में  पंजाब  कौर  उत्तर
 प्रदेश  की  सरकारों  के  बीच  कुछ  पत्र  व्यवहार
 हुआ  है  ।

 (ख)  यमुना  नदी  तथा  इस  की  शाखा ग्र ों
 पर  प्रस्तावित  बांधों  की  जांच  का  क्रमिक
 कार्यक्रम  बनाने  के  लिए  अन्त राज्य  समिति
 स्थापित  की  गई  है  और  इस  के  द्वारा  किये  गये
 फसलों  के  अनुसार  सम्बंध  राज्य  उचित

 कार्यवाही  कर  रह  हें  ।यमुना  बेसिन  के  प्रफुल्लित
 विकास  के  लिए  नदी  बोझ  स्थापित  करने  का
 प्रश्न  भी  विचाराधीन  है  ।

 Catering  Contracts  in  Constitution
 House

 1048.  Shri  Hari  Vishnu  Kamath:
 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  the  Director  of  Estates,
 New  Delhi,  invited  tenders  about
 3  months  ago  for  catering  meals  in
 Constitution  House;

 (b)  the  number  of  tenders  received
 and  the  action  taken  thereon;

 (c)  whether  the  Director  of  Estates
 has  again  invited  tenders  on  the  4th
 March,  963  for  the  same  purpose;
 and

 (d)  if  so,  the  reasons  therefor?
 The  Minister  of  Works,  Housing  and

 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.

 (b)  Two.

 (c)  Yes.

 (d)  One  tender  was  by  the  exist-
 ing  caterer  and  the  other  by  his  wife
 and  son,  and  hence  the  tenders  lacked
 a  competitive  character.
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 स्वायत्त  निका  |  को  ऋण

 owe,  et  रवा  फोटा  :  क्‍या  वित्त
 मंत्री  यह  बताते  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  सरकार  ने
 स्वायत्त  निकायों  द्वारा  लिये  जाने  वाले  ऋण
 के  सम्बन्ध  में  यह  नियम  बना  दिया  है  कि  उन्हें
 केन्द्रीय  सरकार  से  अनुमति  प्राप्त  कर  लेनी
 चाहिये  ;  कौर

 (ख)  यदि  हां,  तो  कम  से  कम  और
 ज्यादा  से  ज्यादा  कितने  कर्ज  की  व्यवस्था
 की  गई  है  ।

 वित्त  मंत्री  (श्री  मोरारजी  देसाई)  :

 (क)  जी  हां  ।  जिन  श्रघिनियमों  के

 अनुसार  स्वायत्त  निकाय  प्रा टोना मस  बॉडीज
 स्थापित  किये  जाने  हैं  उन  में  श्राम  तौर  से

 यह  व्यवस्था  होती  है  कि  निकाय  ऋण  लेने
 से  पहले  केन्द्रीय  सरकार  से  अनुमति  ले  लें  ।

 (ख)  इस  सम्बन्ध  में  सीमाएं  निर्धारित

 नहीं  की  गयी  है  ।

 Agreement  for  $240  Million  U.S.  Loan

 050  J  Shri  Shashi  Ranjan:
 mau  Shri  Rameshwar  Tantia:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  Government  are  think-
 ing  to  disburse  the  $240  million  US.
 loan  for  general  development  in  both
 private  and  public  sectors;

 (b)  if  so,  the  proportion  therefor;

 (c)  whether  the  parties  will  be  free
 to  negotiate  with  American  firms  for
 import  or  some  Government  agency
 will  negotiate;  and
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 (d)  in  case  Government  agency  the
 name  of  the  agency?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  Yes.

 (b)  The  loan  is  intended  to  meet
 the  foreign  exchange  cost  of  goods
 and  services,  required  to  be  imported
 from  U.S.A.  by  the  Private  and  Public
 Sectors.  No  fixed  proportion  is
 required  to  be  observed  between  these
 sectors.  The  requirements  of  cach
 sector  are  considered  on  merits  ana
 necessary  foreign  exchange  allocated.

 (c)  and  (d).  In  respect  of  alloca-
 tions  made  to  the  private  sector,  the
 Chief  Controller  of  Imports  and
 Exports  issues  import  licences  as  usual
 and  the  licencees  are  free  to  nego-
 tiate  with  American  firms  according
 to  normal  commercial  practice.  In
 respect  of  allocations  made  to  the
 public  sector,  purchases  are  made
 through  the  Government  purchasing
 agency  te,  DGS  &  D.  as  per  the
 prescribed  procedure.

 Thermal  Power  Schemes  of
 Maharashtra

 05l.  Shri  Lonikar:  Will  the  Minis-
 ter  of  Irrigation  and  Power  be  pleased
 to  state:

 (a)  the  number  of  thermal  power
 schemes  forwarded  by  the  Govern-
 ment  of  Maharashtra  for  ‘1963-64;

 (०)  whether  a  thermal  power
 scheme  at  Ganga  Khed  for  Marath-
 wada  area  is  included  therein;  and

 (c)  if  so,  whether  sanction  has  been
 accorded  to  it?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  A  statement  showing
 the  outlays  proposed  for  power
 schemeg  by  the  Government  of  Maha-
 rashtra  for  1963-64  ig  laid  on  the
 Table  of  the  House.
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 STATEMENT

 Sl.  Name  of  the  scheme  Proposals
 No.  of  State

 Govern-
 ment

 (Rs.  in
 lakhs)

 i  Investigation  &  Survey  9°4 2  Koyna  H.E.  Project  Stage
 ३  Koyna  H.  E.  Project  Stage TI  including  the  Dam

 power  house
 4  Viatharana  H.E.  scheme  20°00
 5  Purna  project  (hydro  part)  a8-r
 6  Sahasrakunda  H.  E.  Pro-

 ject  I6°5
 7  Western  Maharashtra  Ex-

 tension  266-00
 8  Vidharba  grid  extension  3327.  00
 9  Khandesh  Maharthwada

 Electrification  44700 ro  Rural  electrification  मु  307°00, Ar  Acquisition  of  licencees
 undertakings  (25°00 i2  Inter-State  link  7°00,

 13  Sholapur  Electric  Under-
 ‘akin:  7°00

 4  Chandni-Bhusaval  332
 KV  link  line

 5  New  Thermal  Station  at
 Nasik

 TOTAL  3898  00

 (b)  No.  The  scheme  does  not  find
 place  in  the  Third  Plan  of  the  State.

 (c)  Does  not  arise.  However,  the
 State  Government  had  proposed  in
 October,  962  a  new  Thermal  Station
 with  a  capacity  of  60  MW  at  Ganga
 Khed  in  Parbhani  District  for  com-
 pletion  in  the  current  Plan.  A  Pro-
 ject  Report  for  the  scheme  has  been
 submitted  by  the  State  Government
 and  is  under  examination  of  the  Cen-
 tral  Water  and  Power  Commission.

 Rural  Electrification  in  Kerala

 Jf  Shri  A.  V.  Raghavan 105
 >  shri  Pottekhatt:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  the  amount  allotted  to  Govern-
 ment  of  Kerala  for  Rural  electrifica-
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 tion  during  the  Third  Five  Year  Plan;
 and

 (b)  the  details  of  the  proposals  sub-
 mitted  by  the  Government  of  Kerala
 and  the  assistance  given  during  the
 past  three  years?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  A  sum  of  Rs.  4  crores
 has  been  allocated  for  rural  electri-
 fication  in  the  State  during  Third  Five
 Year  Plan.

 (b)  The  details  of  the  loans  asked
 for  by  the  State  Government  and  the
 amounts  sanctioned  during  the  last
 three  years  are  given  below:—

 Year  Amount  Loan
 asked  for  sanctioned

 Rs.  Rs.

 960-6I  Nil.  Nil.
 1961-62  35,65,127  —35,65,000
 1962-0  83,06,000  Under  con-

 sideration.

 2.i2  hrs.

 PAPERS  LAID  ON  THE  TABLE

 ANNUAL  ACCOUNTS  OF  ALL  INDIA
 INSTITUTE  OF  MEDICAL  SCIENCES

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  I  beg  to  lay  on  the  Table  a
 copy  of  Annual  Accounts  of  the  All-
 India  Institute  of  Medical  Sciences,
 New  Delhi,  for  the  year  96l-€2
 along  with  the  Audit  Report  thereon,
 under  sub-section  (4)  of  section  8  of
 the  All  India  Institute  of  Medi-
 cal  Sciences  Act,  1956.  [Placed  im
 Library,  See  No.  LT-005/63].

 CENTRAL  SALEg  TAX  (REGISTRATION
 AND  TURNOVER)  AMENDMENT

 RUuLEs

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  8.  BR.  Bhagnt):



 5797  Messages  from  PHALGUNA  30,  884  (SAKA)
 Rajya  Sabha

 I  beg  to  lay  on  the  Table  a  copy
 each  of  the  following  Notifications:

 (i)  The  Central  Sales  Tax  (Regis-
 tration  and  Turnover
 Amendment  Rules,  963  pub-
 lished  in  Notification,  No.
 GSR  40l  dateg  the  9th  March
 +1963,  under  sub-section  (2)
 of  section  3  of  the  Central
 Sales  Tax  Act,  1956.  [Placed
 in  Library,  See  No,  Lt-0I6|
 63).

 (ii)  Notification  No.  GSR  404
 dated  the  9th  March,  1963,
 under  section  59  of  the
 Customs  Act,  962  [Placed  in
 Library,  See  No.  LT-07/63]

 i2.3  hres.

 MESSAGES  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report  the
 following  Messages  received  from
 the  Secretary  of  Rajya  Sabha:

 )  ‘In  accordance  with  the  pro-
 visions  of  sub-rule  (6)  of
 rule  62  of  the  Rules  of  Pro-
 cedure  and  Conduct  of  Busi-
 ness  in  the  Rajya  Sabha,  I
 am  directed  to  return  here-
 with  the  Appropriation  Bill,
 1963,  which  was  passed  by
 the  Lok  Sabha  at  its  sitting
 held  on  the  3th  March,
 1963,  and  transmitted  to  the
 Rajya  Sabha  for  its  recom-
 mendations  and  to  state  that
 this  House  has  no  rTecom-
 mendations  to  make  to  the
 Lok  Sabha  in  regard  to  the
 said  Bill.’

 (2)  ‘In  accordance  with  the  pro-
 visions  off  sub-rule  (6)  of
 rule  62  of  the  Rules  of  Pro-
 cedure  and  Conduct  of  Busi-
 ness  in  the  Rajya  Sabha,  I
 am  directed  to  return  here-
 with  the  Appropriation  (Vote
 on  Account)  Bill,  1963,  which
 wag  passed  by  the  Lok  Sabha
 at  its  sitting  helq  on  the  I6th

 Demands  for  592
 Grants

 March,  1963,  and  transmitted
 to  the  Rajya  Sabha  for  its
 recommendations  to  make  and
 to  state  that  this  House  has
 no  recommendations  to  make
 to  the  Lok  Sabha  in  regard  to
 the  said  Bill.’

 2.4  hrs.

 RE:  POINT  OF  PERSONAL
 EXPLANATION

 Dr.  P.  S,  Deshmukh  (Amravati):
 Mr.  Speaker,  before  you  take  up  the
 next  item,  may  I  rise  on  a  point  of
 personal  explanation  and  make  a  few
 observations?  Ag  you  know,  the
 Public  Accounts  Committee  has  made
 certain  observations  against  me  and
 the  Bharat  Krishak  Samaj.  Since
 the  Committee  did  not  call  us  to  give
 our  views  before  these  observations
 were  made  against  us,  I  was  trying  to
 deal  with  Shri  Tyagi,  the  Chairman
 of  the  Public  Accounts  Committee,
 because  I  wag  prepared  to  make  cer-
 tain  clarifications.  But,  yesterday,
 in  the  course  of  this  debate,  one  hon.
 Member,  Shri  Inder  J.  Malhotra,  re-
 ferred  to  this  matter  and  said  that
 the  Government  should  explain  the
 whole  situation,

 Mr.  Speaker:  If  his  explanation  can
 be  just  limited  to  two  or  three
 minutes,  I  am  prepared  to  give  him
 that  opportunity  at  this  moment.  But
 if  he  wants  to  take  a  longer  time
 then  he  should  find  some  other  op-
 portunity.  I  will  provide  him  an  op-
 portunity  later  on.

 Dr.  P.  8,  Deshmukh:  I  will  take
 30  to  40  minutes,

 Mr.  Speaker:  Then  he  should  ask
 for  a  short  duration  discussion.  He
 might  give  notice  of  that.

 2.6  hrs,
 DEMANDS*  FOR  GRANTS—Contd.
 Ministry  oF  Foop  AND  AGRICULTURE—

 Contd.
 Mr.  Speaker:  The  ‘House  will  now

 take  up  further  discussion  and  vot-

 *Moved  with  the  recommendation  of  the  President.
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 [Mr.  Speaker]
 img  on  the  Demands  for  Grants  un-
 der  the  control  of  the  Ministry  of
 Foog  ang  Agriculture,

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  What  is  the  time  left?

 Mr.  Speaker:  Very  little;  only  one
 hour  and  ten  minutes.  But  I  propose
 to  extend  it  a  little  more  in  order
 to  accommodate  three  or  four  mem-
 bers  just  now.  I  would  request  them
 to  take  as  little  time  as  possible.  Ten
 minutes  should  be  the  ordinary  rule.

 Shri  Surendranath  Dwivedy:  I
 think  it  is  too  little.  Anyhow,  I  will
 be  as  brief  as  possible  within  the
 short  time  at  my  disposal.

 The  Ministry  of  Food  and  Agricul-
 ture  is  supposed  to  discharge  the
 most  responsible  duty  because  in  an
 emergency  it  is  next  to  defence,  But
 when  we  look  at  its  achievements,
 either  in  the  past  or  in  the  present,
 I  do  not  think  the  Ministers  can
 comfort  themselves  by  saying  that
 the  position  is  comfortable.  The
 aituation  is  such  that  it  is  really
 creating  a  sense  of  concern.  It  is  not
 my  opinion.  Even  the  Planning  Com-
 mission  has  saig  in  so  many  words
 that  the  rate  of  progress  or  increase
 in  agricultural  production  in  this
 country  has  been  very,  very  slow.  It
 is  a  document  given  to  प&  by  the
 Planning  Commission  as  recently  as
 2th  March  thig  year.

 We  have  always  been  told  that  food
 ig  a  necessity  and  that  we  should
 deal  with  this  problem  on  a  war
 looting.  Actually,  when  war  came,
 it  was  seen  that  the  Ministry  com-
 pletely  failed  in  its  duty  and  the
 Government  has  not  even  thought  of
 removing  the  administrative  bottle-
 necks  at  this  time.  When  I  say  this,
 I  do  not  say  that  the  hon.  Ministers
 are  not  able  or  that  I  question  the
 ability  of  the  hon,  Ministers.  So  far
 ag  the  composition  of  the  present
 Ministry  is  concerned,  it  is  probably
 the  most  able  team.  Both  the  urban
 and  the  rural  interests  are  combined.
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 I  also  feel  that  the  hon,  Minister,
 Shri  Patil,  who  unfortunately  is  not
 present  here,  is  a  man  of  great  drive
 and  energy.  But  I  find  that  there  ig
 no  policy  whataoever.

 It  is  too  much  to  expect  from  this
 Government  that  it  will  have  a  de-
 finite  policy  in  any  matter  specially
 in  the  agricultural  sector.  It  has
 been  neglected  all  through  although
 we  talk  loudly  about  it.  I  want  to
 know  what  the  Government  is  going
 to  propose  for  giving  incentive  to
 the  agriculturists  so  that  agricultural
 Production  might  increase  in  this
 country,  We  should  give  incentives
 just  as  we  have  given  incentives  to
 industry  if  we  really  want  that  agri-
 cultural  production  should  go  up.

 I  also  want  to  know  as  to  what  has
 prevented  this  Government  from
 having  a  Price  Stabilisation  Board
 for  which  a  recommendation  was
 made  by  the  Foodgrains  Inquiry
 Committee  as  late  as  1957.  This  was
 a  committee  constituted  by  the  Gov-
 ernment  to  recommend  steps  for  faci-
 litating  agricultural  production  anid
 other  things)  What  has  prevented
 this  Government  from  qoing  that?
 They  come  some  time  or  the  other
 anq  make  some  announcement  about
 Price  which  never  reaches  the  real
 agriculturists.

 Although  they  say  that  the  price
 position  is  very  stable,  today  it  has
 been  admitted  by  the  Planning  Com-
 mission  itself  that  in  March,  963
 prices  of  foodgrains  have  gone  up
 as  compared  to  last  year.  I  know
 for  a  fact  that  in  Orissa  prices  of
 foodgrains  have  gone  up  like  any-
 thing.  This  alone  shows  that  there
 is  no  fixed  price  poiicy.

 As  far  as  the  supply  position  is
 concerned,  Shri  Patil  with  great  per-
 suasive  effort  has  been  able  to  dump
 into  this  country  ¢s  much  as  6  to
 7  million  tons  of  foodgraings  from
 America.  Probably,  he  will  get  more.
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 That  is  the  only  comfortable  position
 and  achievement  that  he  wants  to
 show,  namely,  that  so  far  as  supply
 is  concerned,  we  are  completely
 satisfied  because  America  is  there  to
 come  to  our  rescue  when  we  are  in
 difficulty,

 What  happens  is  this.  Because  of
 the  policy  of  procurement,  States
 which  are  surplus  and  which  could
 give  foodgrains  to  other  States  have
 been  converted  into  deficit  States  and
 instead  of  eating  their  own  rice,  they
 are  to  depend  on  the  rice  to  be  sup-
 plied  by  America  for  their  own  con-
 sumption.  This  is  the  policy  which
 this  Ministry  is  following,  It  is  not
 a  question  of  pumping  more  money.
 Sometimes  when  this  question  comes
 up,  the  hon.  Prime  Minister  makes
 a  statement  and  says,  “Increase  pro-
 duction  by  35  per  cent”.  The  Na-
 tional  Development  Council  met  some
 time  back  and  said  “Give  more
 money  for  minor  irrigation”  without
 taking  into  account  as  to  what  the
 real  performance  his  been  ard  whe-
 ther  the  money  that  had  been  pro-
 vided  earlier  has  been  spent.

 Where  is  the  bottleneck?  Merely
 giving  more  money  will  rot  solve
 the  problem,  It  is  really  a  question
 of  organisation  and  administration.
 Has  this  Ministry  or  the  Government
 itself  ever  thought  as  to  wnat  the
 real  bottleneck  is  in  regard  to  the
 implementation  of  the  projects  or
 schemes  approved  by  the  Planning
 Commission  or  by  the  Ministry  from
 year  to  year?  I  would  =  guy  that
 there  is  no  assessmeot  as  such.  As
 we  find  in  this  House—and  you  must
 have  observed  it  several  times—that
 the  Food  Ministry,  the  Community  De-
 velopment  Ministry  and  the  Irriga-
 tion  and  Power  Ministry  seem  to
 depend  more  on  the  States  ang  the
 areag  concerned,  the  district  sdminis-
 tration  etc.,  for  the  execution  of  their
 schemes.  The  work  of  the  Food  and
 Agriculture  Ministry  seems  to  be
 divided  among  three  Ministries  at
 least:  Irrigation  and  Power  and  Com-
 munity  Development.  Why  not  in
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 this  emergency  we  co-ordinate  or
 why  not  take  Irrigation  from  the
 Irrigation  and  Power  Ministry  and
 that  part  of  Agricultural  work  from
 the  Community  Development  Minis-
 try  and  make  it  a  cor.solidated  Minis-
 try  which  can  look  into  all  trese  as-
 pects  of  the  problem  rroze  thoroughly
 and  satisfactorily?  Otherwise  we
 will  find  it  difficult  in  this  country
 The  Minister  often  comes  and  says, we  are  doing  out  joo,  it  is  some  other
 Ministry  that  is  standing  in  the  way.
 That  is  how  things  are  done  in  this
 country.  I  do  not  think  that  the
 Ministry  has  tackled  this  probiem
 satisfactorily.

 I  want  to  put  it  to  the  Minister,  is  he
 satisfied  with  his  cwn  perfcrmance.
 I  want  to  put  it  to  the  Minister,  is
 he  justified  in  asking  this  House  to
 give  more  money  to  the  Ministry  and
 again  coming  forward  to  this  House
 saying  that  there  have  been  short-
 falls  because  this  has  not  been  exe-
 cuted  in  the  State  and  tower  levels.
 What  is  the  machinery  that  they

 have  developed?  They  requested  the
 States  to  have  a  cv-ord:naticn  com-
 mittee,  let  the  Chief  Minister  preside
 over  the  co-ordination  committee,  let
 there  be  some  such  committee  to
 look  after  the  administration.  I  sk,
 is  that  the  method  by  which  vou
 want  to  tackle  this  ve:y  ‘important
 problem  in  this  couniry.

 I  do  not  want  you,  Sir  to  ting  the
 bell.  I  am  concludiry  my  speech  by
 saying  this.  I  am  only  giving  a  quota-
 tion  from  the  Prime  Minister's
 speech  made  in  this  House  as  early
 as  August,  960  and  |  want  «&  reply
 from  my  friend,  He  said:

 “Every  one  knows  that  unless
 we  are  self-sufficient  in  amicul-
 ture  we  cannot  have  the  where-.
 withal  to  advance  in  ind"strice.
 If  we  have  to  import  food  then
 we  are  doomed  59  fai  as  propress
 is  concerned.  We  cannot  ipcrt
 both  food  and  mactu.ery,  we  just
 cannot  get  on.”

 From  960  to  +1963,  we  are  importing
 more  and  more.  Can  we  get  on?  Or,
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 are  we  stagnating?  Whatever  it  is,
 the  Ministry  has  oni”  com*e:teg  it-
 self  by  saying  this.  This  is  what
 they  have  said  in  the  Report.  Tnere
 has  been  no  shortfall  so  far  as  agri-
 cultural  production  is  concerned.
 Compared  to  1961  in  1952-63  it  has
 been  more  or  less  maintain:d—how
 —because  Ol  the  developmert  pro-
 jects  that  they  have  introduced.  That
 means  they  cannot  make  any  pro-
 gress.  It  ig  a  stabie  positicn,  By
 hook  or  crook  by  somemeens,  by
 some  persuasive  methods,  hy  taking
 help  from  foreign  countries,  they
 have  been  just  maintaining  the  sta-
 tus  quo.  Therefore  it  is  high  time
 that  in  this  emergency,  some  serious
 thinking  should  be  made  about  a
 change  in  the  entir:  administrative
 get  up  and  also  to  see—I  am  not
 going  into  the  policy  cr  plans  as
 such—even  whatever  plans  there  are,
 however  defective  they  ma~  be,  they
 are  implemented.  They  ar?  not  im-
 plemented  because  of  lack  of  co-ordi-
 nation  and  proper  administration

 Shri  9.  9,  Puri  (Kaithal):  Mr
 Speaker,  a  very  rosy  and  sanguine
 picture  of  the  sugar  industry  in
 Maharashtra  was  presented  by  an
 hon.  Member  on  the  flour  of  the
 House  yesterday.  I  de  not  want  to
 refer  to  the  Rama  Rajya  that  seems
 to  prevail  there  in  regard  to  sugar
 industry.  What  I  am  concerned  with
 ts  the  observation  made  by  the  hon.
 Member  when  he  saic  that  the  Gov-
 srnment  were  now  trying  to  lump
 together  the  cane  growers  of  Maha-
 rashtra  and  other  southem  parts  and
 the  cane  growers  in  the  north.
 The  result  would  be  that  the  efficient
 units  would  have  to  drag  on  with
 non-efficient  units  and  oth  would
 suffer,  I  beg  leave  to  put  in  a  word
 on  benalf  of  the  inefficient  drags.

 The  pattern  of  sugarcane  cultivation
 in  Maharashtra  is  that  a  large  num-
 ber  of  factories  own  farms  covering
 5  to  l0  thousand  acres.  The  pattern
 of  cultivation  in  the  north  is,  3  mfl-
 lion  cane  growers  are  depending  up-
 on  about  approximately  ]  acre  each  of
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 cane  to  derive  their  sustenance.
 Secondly,  this  very  efficient  industry
 in  Maharashtra  produce  sugar  at
 Rs.  7  or  8  per  quintal  cheaper  and
 they  sell  it  at  Rs.  7  per  quintal
 dearer  than  the  sugar  industry  does
 in  the  north,  and  as  a  result,  the  profits
 of  an  average  sugar  factory  in
 Maharashtra  when  compared  to  the
 profits  of  a  sugar  factory  in  the-
 northern  region  of  the  same  capacity
 are  eight  to  ten  times.

 Shrj  Nath  Pai:  (Rajapur}:  You  are
 confirming  the  Maharasktrian  =  effi-
 ciency?

 Shri  0.  D,  Puri:  I  am  only  mak-
 ing  my  submission.  I  leave  hon.
 Members  to  draw  their  own  conclu-
 sions.  These  profits,  part  of  them  un-
 earned  on  account  of  the  freight  ad-
 vantage,  give  the  wherewithal  ६0  the
 factories  to  provide  manure  and  other
 cane  developmental  facilities  to  the
 cane-growers,  whereas  uy  in  the
 north—and  I  speak  for  the  Punjab,
 UP  and  Bihar—the  State  Govern-
 ments  have  collected  crores  uf  rupees
 85  cane  cess  or  as  purchaSe  tax  as  it
 is  now  called.  It  was  levied  in  the
 name  of  cane  development,  but  only
 a  trickle,  not  even  ten  per  cent  of
 the  money  so  rais2d  has  actually
 found  its  way  to  the  cane  develop-
 ment  itself.

 Shri  Shivaji  Rao  S.  Deshmukh
 (Parbhani)  What  about  excise  duty?

 Shri  D,  D.  Puri:  My  hon.  friend
 may  kindly  bear  with  me.  I  have
 only  ten  minutes  at  my  disposa]  and
 I  have  got  to  cover  a  Int  of  points.

 And  yet  the  cane  grower  growing
 one  acre  of  cane  in  the  north,  with
 the  State  Government  takine  all  the
 money  as  cess  and  hardly  spending
 any  money  at  all  on  cane  develop-
 ment  is  being  compared  with  the
 cane-grower  in  Maharashtra  where
 in  the  first  instance.  a  large  part  of
 the  cane  is  grown  by  the  tactories
 themselves,  and  secondly,  the  cane  fs
 grown  on  farms  of  000°  to  10,000
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 acres  where  you  have  all  the  where-
 withal  for  cane  development.

 Shri  Nath  Pai:  isut  what  is  the
 yield  of  cane  per  ucre  and  what  w
 the  sugar  yield  pe>  tun  of  cane?  Wil!
 my  hon.  friend  tell  those  figureg  also
 in  Maharashtra?

 Shri  D.  9,  Puri:  i  shall  give  those
 figures.  but  I  would  submit  that  for
 a  proper  assessment  of  the  sugar
 yield  per  acre  you  have  to  take  a
 five-year  cycle,  In  Maharashtra,  the
 age  of  the  cane  crop.  is  eighteer
 months  or  more,  but  in  the  north  the
 age  of  the  cane  crup  is  barely  half
 of  that  duration.  Therefore,  you  have
 to  go  into  it  deeper  than  merely  the
 average  yields  for  one  single  year
 Then  you  have  to  take  into  account
 the  ratooning,  and  then  you  have  to
 take  into  account  the  period  fer  which
 the  land  has  to  lie  fallow  etc.  I
 have  given  some  of  these  factors

 We  do  not  grudge  all  the  profits
 made  by  the  industry  in  Maharashtra
 and  in  other  places.  There  was  a
 time  when  the  sugar  industry  in  the
 north  made  a  little  bit  and  in  Maha-
 rashtra  they  made  a  great  deal  more.
 That  did  not  matter.  Good  luck  tu
 them.  They  can  make  even  more  in
 the  hereafter.  But  now  a  stage  has
 been  reached  when  the  industry  in
 the  north—ang  when  I  say  ‘Industry’
 I  include  the  cane-grower  70  it—is
 actually  incurring  losses,  «nd  now,
 the  cane-grower  in  the  north  and
 the  industry  in  the  north  are  being
 told  that  they  are  inefficient,  and
 they  are  being  cast  aside  so  Js  not  to
 create  a  drag  on  the  more  effcient
 industry  in  Maharashtra  whict  pro-
 duces  sugar  at  Rs.  7  or  Rs.  8  per
 quintal  cheaper  and  sells  it  at  Rs  7
 per  quintal  dearer  than  they  06  in
 the  north.

 Another  suggestion  has  been  made
 that  the  export  of  sugar  shculd  be
 confined  to  factories  near  the  coast,
 which  means  the  State  of  Maha-
 rashtra.  To  start  with,  Maha-
 rashtra  is  a  sugar  deficit  area  and
 consistently  for  the  last  ten  or  fifteen
 or  twenty  years,  sugar  has  been  sold
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 there  at  a  price  higner  than  that  at
 which  it  is  sold  here.  It  is  a  deficit
 area,  and  now  you  want  even  that
 sugar  to  be  pushed  out  for  export
 and  by  so  doing  you  want  to  create
 sugar  famine  conditions  in  Maha-
 rasntra  so  that  the  cane-grower  and
 the  industry  may  be  able  to  reach
 even  larger  projects.

 Having  made  this  very  brief  ob-
 servation  in  regard  to  what  was
 stated  yesterday  I  now  turn  mv  at-
 tention  to  the  nationa!  picture.  Tak-
 ing  the  country  as  a  whole,  i  shall
 not  go  into  tne  controversial  figures
 in  regard  to  what  the  sugar  prnoduc-
 tion  this  year  is  going  to  ke  t»cause
 the  market  ig  extremeiy  tempera-
 mental  and  speculators  start  flying
 kites  at  the  lightest  pretext;  I  would
 only  say  that  there  is  no  difference
 of  opinion  and  we  all  acknowledge
 that  for  the  season  1963-64  we  need
 between  3  and  3-l|2  million  tons,  that
 is,  between  30  and  35  lakhs  tons  of
 sugar  both  to  meet  internal  consump-
 tion  and  also  to  ena>dle  us  to  nonour
 our  commitments  for  export.

 I  welcome  the  steps  announced  by
 Government,  they  are  going  to  have
 intensive  cultivation  of  4,000  acres
 around  each  factory;  they  are  going  to
 have  pilot  projects  etc.  etc.  I  entirely
 agree  with  all  that.  But  the  question
 is:  are  these  pilot  projects  calculated
 to  give  any  results  in  the  1963-64  and
 ‘1964-65  season?  These  long-term  pro-
 jects  will  certainly  bring  in  very  use-
 ful  results  over  the  long-term.  But
 what  we  are  immediately  concerned
 with  is  the  1963-64  and  1964-65,  sea-
 sons  in  respect  of  which  we  have  al-
 ready  undertaken  export  commit-
 ments.  I  do  wish  that  the  hon.  Minis-
 ter,  when  he  makes  a  statement,  will
 deal  specificially  with  the  1963-64  pro-
 blem.  My  own  suggestion  is  that  the
 price  of  cane  should  be  raised.  There
 is  absolutely  no  escape  from  it.  Let
 us  not  forget  that  in  1947-48  the  price
 of  cane  was  Rs,  2  a  maund  and  in
 1950-51,  and  95l-52  it  was  Rs.  .75  a
 maund.  Today  we  do  not  like  to  play
 with  prices  too  often.  But  if  we  want
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 30—35  lakh  tons  sugar  next  year,  this
 is  the  only  step  that  is  likely  to  give us  that  result,  apart  from  praying  for
 good  weather.  There  is  nothing  else
 we  can  do  except  to  raise  the  price,
 maintaining  the  present  linkage  of  the
 price  to  recovery.

 I  will  cnly  say  one  word  in  regard tc  this  linkage.  It  is  only  logical  and
 correct  that  the  cance  should  fetch  a
 price  depending  upon  the  sugar  it
 carries  because  in  the  final  analysis  it
 is  the  sugar  in  the  cane  that  is  sought
 to  be  ssld;  all  the  rest  is  trash.  There-
 fore,  I  suggest  that  the  present  price
 linkage  to  recovery  should  be  main-
 tained,  but  the  entire  price  level
 should  be  raised.  A  declaration  should
 be  made  to  this  effect  as  soon  as
 possible  so  that  it  may  have  effect  on
 sowings  for  the  next  year.

 Apart  from  this,  there  is  of  course
 the  question  of  incentives.  Incen-
 tives  may  have  to  be  provided  for  an
 early  start  as  well  as  far  the  overall
 production,  If  all  these  steps  are  taken
 right  now,  the  grower  may  stil]  catch
 time  and  put  in  some  additional  acres
 under  sugarcane.

 A  great  deal  has  been  mentioned
 about  the  0  per  cent  cut.  It  is  very
 easy  to  be  wise  after  the  event.  But
 what  were  the  circumstances  at  the
 time  when  the  cut  was  irnaposed?  The
 country  had  produced  30  lakh  tons  of
 sugar.  Internal  consumption  had  not
 yet  reached  20  lakh  tons.  There  was
 a  surplus  of  0  Jakh  tons  on  hand,  The
 export  perspective  at  that  time  was
 extremely  bleak  because  the  world
 price  of  sugar  was  around  Rs.  0
 a  maund.  Therefore,  we  were
 able  to  export  barely  about
 50,000  tons.  A  stage  had  been  reach-
 ed  when  Rs.  75  crores  was  tied  up
 in  stocks  that  sugar  factories  were
 carrying.  The  factories  were  running
 late  in  the  months  of  June,  July  etc.
 which  was  bringing  about  hardship  to
 everyone.
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 _Therefore,  it  was  considered  at  that trme  that  Possibly  the  only  way  to
 sustain  the  economics  of  the  sugar
 industry  was  to  impose  a  cut.  But soon  circumstances  started  changing somewhat;  the  cut  in  actual  practice has  not  brought  about,  according  to
 my  calculations,  any  shrinkage  in  pro- duction.  It  did  create  a  certain  amount of  psychological  fear  in  some  States
 and  that  might  have  had  some  effect. But  in  actual  practice,  there  was  no
 curtailment  of  production  on  account
 of  the  cut.

 As-I  said,  it  is  very  easy  to  be  wise
 after  the  event.  Take  the  global  pic-
 ture.  Nobody  knew  last  year  that  the
 international  price  of  sugar  today
 wou!d  be  more  than  double  the  in-
 ternational  price  of  last  year.  The
 last  United  Nations  Sugar  conference
 broke  up  and  the  agreement  had  to
 be  suspended  because  Cuba  wanted
 a  quota  very  much  in  excess  of  what
 the  conference  was  prepared  to  offer.
 How  could  the  Cubans  know  |  that
 they  would  not  be  able  to  produce
 even  the  sugar  quota  that  was  offered
 to  them?  All  over  the  world,  sugar
 production  igs  much  shorter  than  ex-
 pected  a  year  earlier.  This  is  a  global
 phenomenon.  There  have  been  lots
 of  crop  failures.  This  year  the  shrink-
 age  in  production  is  attributable  not
 so  much  to  shrinkage  in  area  but  to
 the  yield  per  acre  having  gone  down
 in  North  India.  Therefore,  we  should
 not  attach  too  much  importance  to
 this  0  per  cent.

 The  over-all  picture  of  sugar  is  that
 a  few  years  ago  we  imported  8  lakh
 tons  and  now,  barring  brief  vicissi-
 tudes  ups  and  downs  which  every:
 agricultural  commodity  is  exposed  10,
 we  are  well  established  in  the  export
 market,  exporting  4  to  5  lakh  tons
 every  year.  The  internal  consump-
 tion  of  sugar  which  was  between  १0
 and  ll  lakh  tons  at  the  time  of  inde-
 pendence  is  now  more  than  26  lakh
 tons.  Taking  all  these  things  toge-
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 ther  and  making  due  allowance  for
 the  ups  and  downs  attaching  to  am
 agricultural  commodity,  the  way  the
 sugar  policy  has  |  been  jfworked
 out  is  nothing  to  be  ashamed  of,  and
 the  Government  and  the  Ministry
 may  well  be  proud  of  their  record.

 Thank  you.
 Shri  P.  Kunhan  (Palghat):  I  thank

 you  for  giving  me  an  opportunity  to
 participate  in  this  debate  on  the
 Ministry  of  Food  and  Agriculture.  As
 the  time  abailable  is  very  short,  I  shal?
 not  repeat  the  points,  but  I  will  con-
 centrate  on  the  problem  of  production
 of  foodgrains.

 During  the  first  two  years  of  the
 Third  Plan,  production  has  remained
 static.  Foodgrains  production  was
 79.7  million  tons  at  the  end  of  the  Se-
 cond  Plan.  It  came  down  to  78.6  mil-
 lion  tons  during  the  next  year,  and
 this  year’s  prospect  is  none  too  good.

 However,  the  most  alarming  fea-
 ture  of  agricultural  production  is  the
 Static  position  in  productivity.  Dur-
 ing  the  2  years  from  1949-50  to  1960-
 61,  the  per  acre  yield  has  advanced  by
 8  mere  .54  per  cent.  It  ig  clear  that
 if  we  are  to  achieve  self-sufficiency  in
 agriculture,  the  per  acre  yield  has  to
 go  up  in  a  big  way,  but  we  have  fail-
 ed  miserably  in  this  respect.  At  this
 rate  it  is  clear  that  the  Third  Plan
 target  in  agricultural  production  will
 not  be  achieved.

 The  progress  in  agricultural  pro-
 grammes  igs  also  very  disappointing.  It
 seems  that  none  of  the  Third  Plan
 agricultural  programmes  is  progress-
 ing  as  stipulated.  The  gap  between
 the  irrigation  potential  of  major  and
 medium  projects  and  the  actual  utili-
 sation  is  83  large  as  4  million  acres.
 The  total  potential  of  these  irrigation
 projects  rose  to  only  3.79  million
 acres  in  96l-62  from  12.1  million
 acres  at  the  end  of  the  Second  Plan.
 And  the  actual  utilisation  recorded
 only  a  smal]  gain  to  0.47  million  acres
 from  9.5  million  acres  during  the
 same  period.  Against  the  raised  Plan
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 target  of  9.2  million  acres  of  minor
 irrigation,  the  actual  achievement  in
 the  first  two  years  of  the  Plan  will
 be  only  5  million  acres.

 In  the  case  of  soil  conservation,  the
 achievement  in  the  first  two  years  will
 be  only  2.8  million  acres  against  the
 revised  Plan  target  of  6.5  million  acres
 The  anticipated  achievement  in  res-
 pect  of  dry  farming  during  the  same
 period  is  5.2  million  acres  against  the
 revised  target  of  50  million  acres.

 The  Third  Plan  envisaged  an  in-
 crease  of  48  million  acres  in  the  area
 under  improved  seeds  of  goodgrains.
 The  total  area  likely  to  be  brought
 under  improved  seeds  by  the  end  of
 1963-64  is  merely  4l  million  acres.  The
 programme  for  improved  agricultura,
 implements  on  which  largely  depends
 improved  farming  practices,  too  has
 not  made  much  headway,  barring  of
 few  isolated  areas.  Stil]  ninety  per
 cent  of  the  cultivation  in  our  coun-
 try  is  carried  by  the  ancient  method.
 Against  the  plan  target  of  ten  lakh
 tons  of  nitrogenous  fertilisers,  the
 actual  quantity  despatched  during  the
 first  nine  months  of  the  current  year
 amounted  only  to  2.37  lakh  tons.

 The  programme  in  respect  of  rural
 and  urban  compost  scheme  and  green
 manuring  is  also  not  progressing  satis-
 factorily.  It  is  expected  that  by  the
 end  of  ‘1963-64  the  third  year  of  the
 Third  Plan,  only  40  and  52  per  cent
 of  the  compost  and  green  manuring
 targets  will  be  reached.

 The  programme  of  co-operatives  is
 also  lagging  behind.  Against  the  tar-
 get  of  37.3  million  membership  of  the
 servivce  co-operatives,  the  present
 membership  is  only  22.8  million.  This
 is  only  3.8  million  increase  over  the
 membership  at  the  end  of  the  Se-
 cond  Plan.  Against  the  target  of
 short  and  medium  credit  of  Rs.  530
 crores,  the  loans  advanced  in  96i-62
 amounted  to  only  Rs.  286  crores.
 Similarly,  for  long  term  credit,
 against  the  target  of  Rs.  50  crores,
 loans  outstanding  in  June  962
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 amounted  to  only  Rs.  45  crores.  The
 programme  for  rural  godowns  is  also
 lagging  behind.  As  against  the  Third
 Plan  target  of  999  godowns,  only  350
 were  built  during  1961-62  and  85
 are  expected  to  be  completed  during
 the  current  year.  The  target  for
 1963-64  is  lll.  Thus  the  achieve-
 ment  in  the  first  three  years  of  the
 Plan  will  only  be  40  per  cent  of  the
 five  year  target.

 It  wil]  thus  be  seen  that  in  every
 respect  the  agricultural  programmes
 are  lagging  behind.  At  this  rate  it
 is  clear  that  the  production  target  of
 the  Third  Plan  cannot  be  achieved.
 The  consequence  of  this  failure  in
 agricultural  production  is  catastrophic.
 Already  we  are  dangerously  depen-
 dent  on  American  charity  for  feeding
 our  people  and  even  in  clothing  them.
 We  have  to  import  huge  quantities  of
 wheat,  cotton,  milk  powder,  etc.  From
 August  956  to  October  1962,  India
 received  U.S.  farm  commodities  in
 huge  quantities  6  million  tons  (metric
 tonnes)  of  wheat;  590,000  tons  of  fod-
 der  grains,  787,000  tons  of  rice,  3  lakh
 bales  of  cotton.  The  market  value  of
 these  supplies  including  shipping
 costs  comes  to  nearly  l00  crores  ०
 rupees.  And  we  will  continue  to  im-
 port  foodgrains  during  the  coming
 years  at  the  rate  of  about  four  million
 tons  annually.  How  depressing  is
 this  state  of  affairs?

 The  question  naturally  arises:  what
 is  wrong  with  out  agriculture?  Why
 are  we  failing  to  solve  this  all-em-
 bracing  problem?  The  key  factor  in
 agricultural  development  is  the  pea-
 sant.  The  basic  and  fundamental
 weakness  of  our  agricultural  policy  is
 that  the  Government  has  ignored  or
 side  tracked  the  peasant.  All  the  so-
 called  land  reforms  have  not  basically
 altered  the  status  of  the  peasant.

 Here  I  wish  to  point  out  the  inst-
 ance  of  the  Kerala  Agrarian  Relations
 Act.  After  the  Kerala  High  Court
 and  the  Supreme  Court  invalidated
 certain  portions  of  the  Act,  the
 Kerala  Government,  through  out  the
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 entire  legislation.  As  a_  result
 thousands  of  peasants  have  suffered
 great  losses,  They  have  lost  all  faith
 in  legislation.  About  a  lakh  of  pea-
 sants  had  gone  to  the  land  tribunals
 and  each  one  had  spent  about  500  or
 600  rupees  on  their  application  for  re-
 duction  of  rents.  And  some  ‘17,000
 got  reduction  of  rent,  Some  _  ten
 thousand  tenants  had  deposited  money
 to  get  the  ownership  of  the  land  they
 tilled.  But  now  all  the  money  spent
 and  all  the  gains  have  been  wiped  out.
 The  Planning  Commission  and  the
 Central  Government  promised  .to
 amend  the  Constitution  to  validate  the
 Act.  Till  now  nothing  has  been  done.
 This  is  the  attitude  of  the  Congress
 to  the  peasants.  How  can  _agricul-
 tural  production  increase?  I  do  not
 want  to  go  deeper.  I  shall  conclude
 by  requesting  the  Government  to
 bring  the  amendment  to  the  Constitu-
 tion  to  validate  the  gains  of  the
 peasants.

 et  सरंडो  (  राजमहल  ):  प्रत्यक्ष  महोदय,
 जब  हमारा  देश  झ्राजाद  हुआ,  उस  के  बाद
 भी  हम  ने  खाने  पीने  की  चीजें  तथा  प्रश्न  बाहर
 से  मंगाया  |  इस  समस्या  को  हल  करने  के  लिये
 हमारी  सरकार  ने  पंच  वर्षीय  योजनायें  बनाई  v
 पंचवर्षीय  योजनायें  इस  लिये  बनाई  कि  हमारे
 देश  में  सब  प्रकार  से  उन्नति  हो  ।  पहली  पंच-
 वर्षीय  योजना  खत्म  हुई  ,  दूसरी  पंचवर्षीय
 योजना  खत्म  हुई,  अब  तीसरी  पंचवर्षीय
 योजना  चल  रही  है  ।  किन्तु  हमारे  देश  की
 स्थिति  में  कोई  परिवर्तन  नहीं  हुआ।
 सरकारी  रिपोर्टों  में  हमेशा  दिखलाया  जाता
 है  कि  हमारे  यहां  शान  के  उत्पादन  में  वृद्धि  हो
 रही  है  ।  लेकिन  वह  वृद्धि  केवल  सरकारी
 रिपोर्ट  में  हुई  है यह  बड़े  दुःख  की  बात  है  कि
 दस  या  बारह  वर्ष  पहले  हमारी  सरकार
 जो  भी  खाने  पीने  की  चीजें  बाहर  से  मंगवाती
 थी,  विश्राम  भी  मंगवा  रही  है  ।  भले  ही
 रिपोर्टों  में  में  प्रश्न  की  वृद्धि  हुई  हो  लेकिन
 हमारे  देश  में  आज  भी  भ्रष्ट  विदेशों  से  मंग-
 वाया  जाता  है  ।फिर  अगर  विधि  हुई  भी  है
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 wt  में  तो  वह  केवल  शहरों  के  लिये  हुई  है
 या  सरकारी  रिपोर्ट  में  हुई  है  ।

 हमारा  संथाल  परगना  मारत  में  सब  से

 पिछड़ा  हुआ  इलाका  है  ।  वहां  पर  अधिक-
 तर  आदिवासी  रहते  हैं  1  वहां  पर  आदिवासियों
 की  कृषि में  कोई  परिवहन  नहीं  हुआ  है।
 आदिवासी  दिन  प्रति  दिन  गरीब  होते  जा  रहै
 हैं  ।  इसका  झ्र सली  कारण  यह  है  कि  वहां  पर

 महाजनों  का  शोषण  चलता  है  ।  जब  तक  हमारे
 आदिवासियों  के  बीच  में  से  महाजनों  का  शोषण

 खत्म  नहीं  किया  जाता  कब  तक  हमारे  प्रदेश
 की  कभी  उन्नति  नहीं  हो  सकती  ।  मैं  पहले  भी
 भी  इस  महाजनों  के  शोषण  के  सम्बन्ध में  इस
 हाउस  में  बोल  चुका  हूं  मगर  वह  भी  झिझक
 ज्यों  का  त्यों  चल  रहा  है  |  संभाल  परगना  ऐक्ट
 जो  है  वह  महज  पास  कर  दिया  गया  है,  उसको
 ठीक  तरह  से  लागू  नहीं  किया  गया  है  ।  जब  तक,
 वहां  के  किसानों  को  महाजनों  के  शोषण  से

 नहीं  बचाया  जाता,  तब  तक  वे  किसी  भी
 प्रकार  से  आगे  नहीं  बढ़  सकते  |  जब  किसानों
 की  फसल  तैयार  होती  है  तो  महाजन  वहा
 श्र  जाते  हैं  और  सारी  फसलें  ले  जाते  हैं  1  इसके
 अलावा  जो  इरादी  वासियों  के  मवेशी  हैं,  उनको
 भी  वे  सारे  के  सारे  लूट  ले  जाते  हैं।  यह  हमारे
 संथाल  परगना  के  शभ्रादिवासियों  फी  सब  से
 बड़ी  समस्या  है।

 मैं  माननीय  मंत्री  महोदय  से  कहना
 चाहूंगा  कि  वे  जरा  हमारे  संभाल  परीक्षा  को
 ठीक  से  देखें  अफसोस  की  बात  है  कि  आजादी
 के  बाद  समाज  तक  संथाल  परगना  डिस्ट्रिक्ट
 में  एक  भी  मिनिस्टर  नहीं  पहुंचा  है  +  हमारे

 ए  एग्रीकल्चर  शरर  फूड  मिनिस्टर  भी  राज  तक

 नहीं  पहुंचे  हैं।  म॑ उन  से  निवेदन  करना  चाहूंगा
 पक  वे  झा  कर  हमारे  यहां  संथाल  परगना  को
 देखें  कि  वहां  पर  किसी  भी  तरह  प्रश्न  की  कोई

 ऋद्धि  हुई  है  या  नहीं  ।  मैं  मंत्री  महोदय  जी  से
 (निवेदन  नदी  नहीं  करूंगा.  लिख  कर
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 भी  दूंगा  कि  वे  हमारे  दृष्टिकोण  &
 आरा  कर  देखें  कि  वहां  पर  अन्न  की  वृद्धि  हुई  है
 या  नहीं  ।  राज  जितने  हमारे  भाई  लोग  हैं
 उन  को  खाने  को  श््घ्न  नहीं  मिलता  है,
 पहनने  को  वस्त्र  नहीं  मिलती  रहा  है,  रहने  के
 लिए  मकान  नहीं  है  ।  यह  कितने  दुःख  की
 बात  है।  भ्राजादी  मिलने  के  पहले  हम  गरीब
 आदिवासी  लोग  आशा  करते  थे  कि  स्वराज्य
 बराने  पर  हमारे  भी  दिन  फिर  फिरेंगे  शर  हमारी
 स्थिति  भी  किसानों  जैसी  हो  जाएगी  लेकिन
 आज  भी  हमारी  स्थिति  ज्यों  की  त्यों  है  v
 हम  जो  'साशा  करते  थे  वह  पूरी  नहीं  हुई  ।
 गरीब  ज़ोर  गरीब  होते  जा  रहे  हैं।  मेरा
 अनुरोध  है  कि  भ्रादिवासियों  को  महाजनों
 से  बचाने  के  लिए  सब  से  पहले  सरकार  को  बत्न
 करना  चाहिये  ny

 खेती  की  उन्नति  सिंचाई  की  व्यवस्था  पर
 निर्भर  करती  है।  हमारी  सरकार  ने  हमारे
 यहां  के  लिए  सिंचाई  की  कछ  योजना  बनाम
 है  लेकिन  उससे  सिंचाई  का  काम  अच्छी  तरह
 नहीं  होता  ।  हमारा  एक  भ्रमर  तो  महाजन
 शोषण  करते  हैं  कौर  दूसरी  ज़ोर  सरकार  के  कर्म-
 खारी  और  अफसर  लोग  जनता  का  शोषण  कर
 रहे हैं  |  सिचाई  के  लिए  श्राप  जो  रुपया  देते  हैं
 उसका  कुछ  भाग  प्रकार  ले  लेते  हैं  कुछ  दूसरे
 ले  लेते  हैं,  हमारे  पास  कुछ  नहीं  पहुंचता  ।
 आपको  यह  सुन  कर  ताज्जुब  होगा  कि  भ्रापने
 जो  वहां  के  लिए  सिंचाई  की  योजना  बनाई  है
 वह  नहीं  के  बराबर  है।  एक  बूंद  पानी  मिलना

 मुश्किल  है  इसलिये  मेरा  मंत्री  महोदय  से
 निवेदन  है  कि  हमारे  संथाल  परगना  की  जोर
 विशेष  ध्यान  दें  ।  हम  बहुत  पिछड़े  हुए  हैं,  हमको
 भी  आगे  बढ़ाना  चाहिए  7  भेज  देश  में  सीमा-
 क्रेजी  है  जोर  इस  'डिमाफ्ेसी  में  सब  को  भागे
 धघढ़नें  का  मौका  मिलना  चाहिये  |  आपको
 हमें  भी  चरागे  बढ़ाना  चाहिए  -  में  श्राप  से
 कहना  चाहता  हूं  कि  संभाल  परगना  में  अभी
 तक  कोई  तरक्की  नहीं  हुई  है।  हमारे  अन्दर
 स्टेमिना  काफी  है।  मेँ  मंत्री  महोदय  से  निवेदन
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 [  श्री  मंडी  ]
 करूंगा  कि  हमको  कुछ  सुविधायें  दे  दें  तो  हम
 काफी  उन्नति  कर  सकते  हैं  ।

 मैं  चाहता  हूं  कि  मेरे  क्षेत्र  में  सिचाई  की
 मीडियम  सकीमें  चलायी  जाएं  ।  हमारे  जो  नाले
 और  नालियां  हैं  उन  पर  बांध  बनाए  जायें  हमारे
 इलाके  की  सिंचाई  के  लिए  ४०  प्रतिशत
 रुपया  ब्लाक  द्वारा  दिया  जाता  है  वहां  पर

 पहुंचते  ही  पहुंचते  उसका  भाषा  भी  नहीं
 रहता  ।  भ्रमर  लोग  बाधा  खा  जाते  हैं  |

 हमारे  यहां  वें  नहीं  बनाए  जाते  ।  यही  हमारी
 शिकायत  है।

 फसल  के  टाइम  में  बनिया  लोग  गाते  हैं  करो  र
 सस्ते  दाम  पर  हमारा  अनाज ले  जाते  हैं  ।  हम
 चाहते  हैं  कि  सरकार  कुछ  ऐसी  व्यवस्था  कर
 दे  कि  जब  हमारी  फसल  तैयार  हो  तो  उसको
 सरकार  ले  ले  और  जब  महंगी  हो तो  सरकार
 किसानों  को  दे  दे  ।  ऐसा  करने  से  जनता  का
 फायदा  होगा  ।

 हमारे  भारत  में  ६०  प्रतिशत  जमीन
 पर  खेती  होती  है,  बाकी  ४०  पर  सेंट  जमीन
 चर  खेती  नहीं  होती  ।  हमारा  ख्याल  है  कि

 इस  शोर  भी  ध्यान  दिया  जाये  ।  जरगर  नई
 जमीन  तोड़  कर  खेती  में  लायी  जाये  तो
 उपज  बढ़  सकती  है।  मेरा  सुझाव  है  कि
 जो  पड़ती  जमीन  पड़ी  है  उत्तकों  आदिवासियों
 श्लोक  हरिजनों  को  दिया  जाये,  तो  हम  लोग
 काफी  उपज  कर  सकते  हैं  ।

 भारत  में  समुद्र  के  किनारे  एसे  बहुत
 मरे स्थान  हैं  जहां  मछली  पकड़ी  जाती  है।
 हमारे  मछली  पकड़ने  वाले  गरीब  हैं,  व  पुराने
 तरह  की  नावों  से  मछली  पकड़ते  हैं  7  हमारा

 अनुरोध  है  कि  उनको  सरकारी  मदद  दी  ।
 जानी  चाहिये  ताकि  व  नए  तरीके  की  मशीन
 वाली  नावों  से  मछली  पकड़  सकें।

 Shri  K.  C.  Pant  (Naini  Tal):  Mr.
 Speaker,  Sir,  I  rise  to  support  the  De-
 mands  for  Grants  under  the  Ministry
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 of  Food  and  Agriculture.  When  we
 look  back  at  the  increase  in  agricul-
 tural  production  in  the  first  and
 second  Plans  we  find  that  agricultural
 production  has  definitely  forged  ahead.
 But  we  also  find  that  the  progress  has
 not  been  very  even  and  no  consist-
 ent,  stable  trend  has  so  far  been  es-
 tablished.  Substantial  gains  have
 been  registered  during  the  first  Plan
 but  the  second  Plan  was  not  success-
 ful  to  the  same  extent.  In  fact,  ever
 since  960-6l,  the  rate  of  growth  has
 not  kept  pace  with  the  requirements
 of  our  national  economy.  This  is  dis-
 appointing,  but  I  do  not  think  we
 should  be  unduly  alarmed  over  it,  be-
 cause  we  have  to  accept  that  so  long
 as  irrigation  covers  only  a  little  more
 than  one-fifth  of  the  area  under  culti-
 vation,  we  cannot  altogether  insulate
 our  agriculture  from  the  vagaries  of
 the  weather.

 12:56  hrs,

 [Mr.  Deputy-SpeaKer  in  the  Chair]

 Apart  from  the  quantitative  aspect,
 we  haye  to  try  to  make  a  qualitative
 assessment  of  the  progress  made  by
 our  agriculture  in  the  last  5  years.
 If  we  take  individual  commodities,  we
 find  that  the  pattern  of  growth  in
 different  parts  of  the  country  has  not
 been  very  uniform.  For  instance,
 wheat  production  has  gone  up  in
 Punjab  but  is  stable  in  Uttar  Pradesh.
 Rice  production  has  gone  up  in  Orissa,
 Madras  and  Punjab  but  the  growth  in
 other  parts  of  the  country  has  not
 been  so  noticeable.  Then  there  is
 cotton.  Cotton  production  continues
 to  be  a  gamble  on  the  monsoon.  It
 is  true  that  we  have  established  the
 cultivation  of  finer  staple  cotton  in
 the  canal  areas  of  Punjab,  but  be-
 cause  this  cultivation  is  in  a  particular
 area,  it  is  all  the  more  vulnerable  to
 local  factors.  The  position  would  be
 much  better  if  we  could  disperse
 fine  staple  cultivation  all  over  the
 country.  Then  there  is  jute.  Jute
 production  continues  also  to  be  sub-
 ject  to  wide  fluctuations.  It  seems  un-
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 fair  to  criticise  jute  production  when
 it  is  doing  so  well,  but  we  cannot  al-
 together  overlook  the  qualitative  as-
 pect.  Sir,  even  in  a  bumper  year,  we
 have  been  obliged  to  import  jute
 croppings  from  Pakistan  to  supple-
 ment  our  own.  This  is  hardly  a
 happy  position,  and  I  hope  it  will
 not  continue  for  long.

 As  far  as  sugarcane  is  concerned,  it
 has  been  dealt  with  sufficiently  in  the
 House  and  I  do  not  want  to  say  any-
 thing  about  it  except  to  welcome  the
 proposal  to  raise  cane  yield  in  nort-
 hern  India  through  the  package  pro-
 gramme.  As  far  as  this  package  pro-
 gramme  is  concerned,  I  for  one
 strongly  support  the  concept  on  which
 it  is  based.  It  grows  out  of  a  techno-
 economic  approach  to  the  problem  of
 agricu!tural  productivity.  We  can  see
 from  page  9  of  the  report  supplied  by
 the  Ministry  that  the  result  achieved
 by  this  programme  in  the  short  span
 of  one  or  two  years  in  the  selected
 districts  has  been  very  striking  if  not
 gpectacular.  It  shows  what  can
 be  achieved  when  organisation,
 capital  and  technique  make  a
 combined  and  co-ordinated  on-
 slaught  on  an  ecomonic  problem.  It
 is  logical  to  expect  that  if  the  same
 ikind  of  co-ordinated  were  extended  to
 non-package  districts  equally  good  re-
 sults  would  follow.

 But  here  we  encounter  a  serious
 difficulty.  Many  hon.  Members  have
 referred  to  it,  namely,  that  a  multi-
 Plicity  of  agencies  is  looking  after  the
 different  accessories  of  agriculture,
 like  irrigation,  fertilisers,  seeds,  etc.
 Attempts  are,  no  doubt,  being  made
 to  co-ordinate  their  efforts.  But  one
 continues  to  hear  complaints  that  the
 farmers  do  not  get  credit  in  time,  that
 there  is  a  time-lag  between  the  sup-
 Ply  and  utilisation  of  irrigation  facili-
 ties  and  so  on.  Then  there  is  the
 question  of  relationship  between  the
 Centre  and  the  States.  In  this  con-
 nection,  I  would  like  to  quote  from
 a  recent  speech  by  Shri  Ajit  Prasad
 Jain,  the  predecessor  of  the  present
 Food  Minister.  Speaking  last  month
 at  the  Uttar  Pradesh  Agricultural
 University,  he  said:
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 ‘The  Indian  agriculture  suffers
 from  many  infirmities  which  are
 not  so  much  at  the  policy  level  as
 in  implementation.  There  exists
 considerable  confusion  about  the
 responsibilities  of  the  Centre  and
 the  States.  The  Centre  holds  the
 States  guilty  of  shortfalls  in  the
 implementation  of  the  agricultural
 schemes,  but  not  unoften  the
 States  are  known  to  hit  back  and
 throw  the  responsibility  on  the
 Centre.  In  most  of  the  States,
 agriculture  has  failed  to  receive
 due  importance.”

 These  remarks,  in  my  opinion,  pin-
 point  one  of  the  fundamental  pro-
 blems  of  Indian  agriculture  and  des-
 erve  the  most  careful  attention.

 3  hrs.

 Another  problem  of  fundamental
 importance  to  which  I  would  like  to
 refer  is  that  of  fertilisers.  We  are
 woefully  short  not  only  of  chemical
 fertilisers  but,  in  spite  of  our  huge
 cattle  wealth,  of  organic  fertilisers
 also.  In  a  country  like  ours,  cattle
 waste  ig  the  most  natural  source  of
 organic  matter,  but  unfortunately  the
 bulk  of  this  valuable  materia]  is  being
 burnt  as  fuel  for  cooking  purposes  at
 the  moment.  The  manurial  value  of
 cow-dung  as  a  source  of  humus  to  the
 soil  is  widely  known,  but  what  is  per-
 haps  not  so  widely  known  is  the  value
 of  the  plant  nutrients  it  contains.  A
 committee  appointed  by  the  Govern-
 ment  of  India  to  go  into  this  question
 some  years  ago  came  out  with  an  esti-
 mate  that  200  million  tons  of  cow
 dung  were  being  burnt  each  year.  This
 may  be  a  conservative  estimate.  Last
 year  the  hon.  Member,  Shri  Chatter-
 ji,  came  out  with  a  figure  of  400  mil-
 lion  tons.  The  committee  went  on
 to  calculate  that  200  million  tons
 of  cow-dung  cotain  about  425
 million  tong  of  the  three  main
 plant  nutrients  in  term  of  nitrogen,
 P205  and  20,  of  which  at  least  2.55
 million  tons  are  in  forms  available  to
 plants.  I  would  like  the  House  to
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 take  particular  note  of  these  figures. If  we  calculate  the  loss  of  available
 nutrients  and  organic  matter  in  terms
 of  money,  the  total  comes,  on  ६  con-
 servative  estimate,  to  the  staggering
 figure  of  Rs.  550  crores.  This  is  the
 order  of  the  annual  Joss.  Obviously, this  is  a  colossal  national]  loss,  which
 we  should  try  our  best  to  check.

 However,  the  question  arises  as  to
 what  the  farmer  can  use  as  fuel,  if
 not  cow-dung.  It  cannot  be  coal.  The
 Finance  Minister  has  seen  to  it  that
 it  will  not  be  kerosene.  The  only  al-
 ternative  is  wood.  But  in  a  way  that
 is  also  a  problem.  So,  this  is  really
 a  baffling  problem.  But  we  are  for-
 tunate  in  having  a  dynamic  and  re-
 sourceful  Minister  for  Food  and  Agri-
 culture  and  I  hope  he  will  accept  the

 ‘challenge  of  the  situation  and  do
 something  about  it.  I  also  hope  he
 will  give  us  an  inkling  of  the  working
 of  his  mind  on  this  important  sub-
 ject.

 I  turn  to  chemical  fertilisers.  I  am
 sorry  to  889  that  we  produce  only  25
 per  cent  of  our  requirements  and  we
 ate  importing  another  25  per  cent,
 thus  leaving  50  per  cent  of  the  de-
 mand  uncovered.  I  beg  to  submit  that
 this  is  a  basic  lacuna  in  our  agricul-
 tural  planning  and  programme.  The
 second  point  is  that  certain  areag  like
 the  delta  regions  of  Andhra  and
 Orissa  use  a  lot  of  fertilisers,  while
 other  areas  like  U.P.  and  Bihar  do
 not.  Why  is  it  50?  It  is  mainly  be-
 cause  the  kisan  in  U.P.  and  Bihar  has
 not  been  sufficiently  educated  in  the
 utility  of  fertilisers.  I  will  give  you
 a  concrete  instance.  When  it  was
 planned  to  produce  nitrochalk  at  Nan-
 @al,  the  idea  was  to  utilise  it  in  UP.,
 Punjab  and  Rajasthan.  But  when  the
 fertiliser  was  actually  produced,  these
 States  did  not  take  it  and  it  had  to

 ‘be  sent  all  the  way  to  the  south.  This
 would  hardly  have  happened  if  the
 farmer  in  these  States  had  been  edu-
 cated  beforehana  on  the  merits  of

 mitrochalk,  which,  I  may  submit  is
 apy  day  e  better  fertiliser  than  am-
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 monium  sulphate.  So,  the  point  I
 am  trying  to  make  is  that  much  more
 vigorous  efforts  need  to  be  made  te
 educate  the  farmer  everywhere  on  the
 relative  merits  of  diffrent  chemical
 fertilisers  and  also  on  the  need  of
 balanced  crop  nutrition  based  on  soil
 analysis.

 I  would  now  like  to  say  something
 about  the  border  areas  in  U.P.  which
 I  have  visited  recently.  The  army
 there  is  facing  the  problem  of  trans-
 porting  hundreds  of  tons  of  agricul-
 tural  products  for  its  own  require-
 ments  over  hundreds  of  miles.  I  can
 understand  this  kind  of  thing  happen-
 ing  in  a  place  like  Ladakh,  which  is
 not  kind  to  vegetation.  But  in  U.P.  the
 potential  is  already  there;  it  is  only
 a  question  of  developing  the  resources
 fully.  I  will,  therefore,  request  the
 Agriculture  Minister  to  take  the  lead
 in  developing  horticulture,  vegetable
 gardening,  poultry  farming,  pasture-
 land  etc.,  in  this  area,  50  that  at  least
 in  the  middle  sector,  the  army  can
 live  off  the  land.  This  would  be  a
 signal  contribution  to  the  ldefence  ef-
 fort.  Sir,  I  appreciate  that  this  can-
 not  be  done  in  the  usual  course  and
 extraordinary  steps  may  have  to  be
 taken.  Land  is  very  scarce  in  this
 area.  I  would,  therefore,  request  the
 Government  to  consider  leasing  out
 forest  land  to  village  communities  for
 the  development  of  orchards.  I  do  not
 for  a  moment  suggest  that  the  total
 area  under  forest  should  be  reduced,
 but  only  that  part  of  that  Jand  should
 be  allowed  to  come  under  fruit  trees.
 I  would  go  further  and  suggest  that
 in  all  future  afforestation  programmes,
 the  value  of  the  forest  should  be  the
 guiding  factor.

 Shri  Basappa  (Tiptur):  Mr.  De-
 puty-Speaker,  Sir,  it  has  been  rightly
 said  that  a  strong  agricultural  base  is
 the  pre-requisite  of  national  security
 and  defence.  There  are  several  other
 reasons  also  why  a  strong  agriculta-
 ral  base  ig  necessary.  We  have  been
 saying  that  hundreds  of  crores  of
 rupees  are  spent  every  years  over  im-
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 porting  foodgrains,  as  a  result  of  which
 a  lot  of  foreign  exchange  is  spent.  So,
 at  least  in  order  to  save  this  foreign
 exchange,  we  must  have  a  strong  agri-
 cultura]  base.

 We  are  passing  through  critical
 times.  Our  exports  must  be  increas-
 ed  and  from  that  point  of  view  also,
 we  must  have  greater  agricultural
 production.  Even  the  industries  that
 we  have  in  this  country  require  a  lot
 of  agricultural  raw  materials.  More
 than  all  these,  during  the  emergency,
 our  country  has  to  show  to  the  world
 that  a  democratic  set-up  can  equally
 produce  more  in  this  country.  ‘So,
 judging  from  these  points  of  view,  al-
 though  the  Minister  who  spoke  yes-
 terday  was  very  optimistic  about  the
 picture,  still  looking  at  the  stagnant
 agriculture,  we  can  only  say  that  the
 productivity  is  very  low.  It  has  been
 stated  that  the  rise  in  productivity  is
 only  .4  percent.  There  may  be  more
 agricultural  lands  brought  under  cul-
 tivation  as  a  result  of  which  they  can
 show  some  improvement,  but  the  pro-
 ductivity  as  such  Ras  not  very  much
 improved;  it  is  only  .4  per  cent.

 Yesterday  Mr.  Thomas  was  saying
 that  the  position  was  very  comfort-
 able  and  our  dynamic  Minister,  Dr.
 Ram  Subhag  Singh,  gave  a  record  of
 the  incentives  that  we  are  giving  to
 have  more  yield  per  acre.  Today  I
 expect  our  more  dynamic  and  optimis-
 tic  Minister,  Mr.  Patil,  to  say  in  clear
 terms  how  we  are  advancing.  But  I
 am  not  able  to  understand  in  the  face
 of  all  this,  how  certain  statements
 made  by  other  Ministers  vary  in  this
 direction.  In  the  Presidential  Ad-
 dress,  it  has  been  stated:

 “Agriculture,  which  is  the  most
 important  sector  of  our  economy
 has  undergone  material  develop-
 ments  and  agricultural  production
 has  increaseed  considerably.”

 But  as  seen  from  one  of  the  papers
 sent  to  us  by  the  Planning  Commis-
 sion,  there  is  not  much  advance  in  our
 overall]  production.  They  have  given
 some  figures  also.  From  1949-50  to
 300(Ai)  LSD—4.
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 1960-61,  it  has  risen  at  the  rate  of
 3.84  per  cent,  which  is  very  low  com-
 pared  to  the  6  per  cent  we  hove  in
 view.  There  are  other  statements
 made  by  other  Ministers  also.

 The  Food  and  Agriculture  Minister
 may  say  that  our  production  is  not
 very  unsatisfactory.  Considering  all
 these,  such  discrepancies  will  give  an
 impression  that  there  is  a  sort  of  com-
 placency  in  the  mind  of  the  Minister.
 This  complacency  will  not  help  us
 much.  We  are  proud  of  the  achieve-
 ments,  particularly  after  the  Minister
 has  taken  over  charge,  but  still  the
 goal  we  have  to  reach,  ie.  seJf-suffi-
 ciency,  has  not  been  reached.  The
 other  day,  Mr.  Malhotra  struck  a  dis-
 cordant  note  regarding  the  results
 that  we  may  achieve.  Therefore,  we
 must  try  to  understand  where  the  fault
 lies  and  where  exactly  we  have  gone
 wrong.  We  have  becn  hearing  in  this
 House  the  Centre  accusing  the  States
 and  vice  versa.  There  is  absolute  lack
 of  coordination  between  one  Ministry
 and  another.  Even  in  the  discussions
 of  the  Planning  Commission,  Dr.  Ram
 Subhag  Singh  would  attribute  our
 shortage  to  some  other  thing  The
 Community  Development  Ministry
 may  refer  to  the  States.  Shri  Nanda
 may  Say  that  our  administrative  mac-
 hinary  has  to  be  geared  up.  All  these
 things  are  there.  Therefore,  we
 should  try  to  understand  correctly
 where  the  fault  lies.  Our  farmers  are
 efficient  people.  It  has  been  stated
 that  our  farmers  are  in  no  way  back-
 ward  or  primitive.  We  are  also  spend-
 ing  crores  of  rupees.  In  the  First
 Plan  we  spent  Rs.  800  crores,  ‘n  the
 Second  Plan  Rs.  200  crores  and  in
 the  Third  Plan  we  are  advancing  a
 lot  of  money.  Therefore,  the  time
 has  come  when  this  organisational
 machinery  must  be  looked  into  care-
 fully.

 The  Community  Development  Minis-
 try  holds  some  responsibility.  The
 Agriculture  Ministry  holds  some  res-
 ponsibility.  Who  exactly  is  responsi~
 ble  is  still  to  be  understood,  espe-
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 cially  when  we  take  the  point  of  view
 of  credit.  They  are  distributing  Rs.
 240  crores.  The  Ministry  which  is
 really  responsible  is  not  at  the  helm
 of  affairs  for  distributing  this  amount.

 The  whole  House  was  obsessed  yes-
 terday  with  the  question  that  a  reason-
 able  and  remunerative  price  should
 be  given.  That  is  absent  now.  Of
 course  that  reasonable  price  should
 satisfy  the  consumer  as  well  as  the
 producer.  But  now-a-days  we  see  a
 trend  in  the  direction  of  a  producer-
 oriented  price  policy.  It  is  a  good
 thing  in  order  to  reach  self-sufficiency.

 An  Hon.  Member:  What  should  be
 done?

 Shri  Basappa:  The  hon.  Minister
 knows  about  it.  He  has  been  em-
 phasising  that  point,  but  he  has  not
 taken  a  decision.  I  wish  he  takes  a
 decision  quickly.  I  do  not  know  why
 he  is  hesitating  in  the  matter.  How
 we  are  to  go  from  pillar  to  post  in  or-
 der  to  get  the  required  materials  has
 been  already  narrated  by  Dr  Ram
 Subhag  Singh,  and  I  do  not  want  at
 this  stage  to  go  into  those  things.  He
 has  taken  up  a  challenge  so  far  as
 the  utilisation  of  the  water  resources
 in  our  country  is  concerned.  Four
 million  acres  of  land  can  be  irrigated
 if  the  water  resources  remaining  un-
 utilised  in  the  country  are  made  use
 of.  Sometimes  our  Minister  says  that
 if  a  project  is  given  to  him  he  can
 show  how  the  water  could  be  made
 use  of.

 Sir,  it  is  said  that  more  minor  irri-
 gation  to  the  extent  of  50  per  cent
 will  be  done  in  the  coming  years.  It
 is  a  good  feature.  Certain  States  like
 Mysore  deserve  more  minor  irriga-
 tion  facilities.  I  know  about  the  irri-
 gation  potential  in  my  own  State.
 There  are  rivers  flowing  through  se-
 veral  States,  and  the  agirculture
 potential  of  those  States  ir  the
 Krishna  Basin  is  very  much  more.  For
 what  reason  disputes  are  there,  we
 do  not  know.  There  are  certain  dis-
 putes,  no  doubt,  but  the  Government,
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 with  the  help  of  other  Ministers  also, should  see  that  these  disputes  are  re-
 solved  very  quickly  so  that  there  is
 a  balanced  agricultural  development
 in  the  country.

 I  would  like  to  emphasise  this  point about  the  question  a  balanced  develop- ment  of  agriculture.  I  do  not  like
 the  idea  of  certain  parts  of  the  coun-
 try  with  40  inches  of  rain  and  30  per cent  of  irrigation  producing  more  and
 giving  it  to  the  other  backward  areas.
 After  all,  where  is  the  purchasing
 power  with  the  poor  people  to  go  nd
 buy  their  requirements  from  other
 areas.  Therefore,  every  part  of  the
 country  should  be  developed.  I  do
 not  say  that  other  big  projects  should
 be  given  up.  But  when  a  river  flows
 in  a  particular  direction  the  lands
 which  are  adjacent  to  that  river  do
 not  get  any  water  because  the  whole
 water  is  taken  to  the’  delta  region  to
 provide  irrigation  facilities  there.  I
 do  not  say  that  water  should  not  be
 given  for  irrigation  facilities  there  but
 the  primary  needs  of  the  Krishna  Basin
 must  be  dealt  with  first,  and  if  there
 is  extra  water  let  that  be  given  to
 other  areas.  Certain  basic  principles
 on  which  these  things  should  pe  de-
 cided  have  to  be  framed;  otherwise,
 the  agriculture  potential  in  those  areas
 will  not  be  improved.  Our  Minister
 sometimes,  not  knowing  these  things,
 says  certain  things  which  may  prove
 to  be  at  the  cost  of  some  of  the  back-
 ward  areas  and  potentialities  available
 in  other  areas.  In  areas  where  there
 is  5  per  cent  irrigation  and  47  per  cent
 of  the  contribution  by  rivers,  they  are
 not  getting  any  benefit  whereas  other
 areas  are  being  benefited.  Our
 Minister  should  see  that  there  is  a
 balanced  development  of  agriculture
 in  this  country.

 Sir,  this  is  not  the  time  when  I  can
 dwell  at  length  on  this  subject.  You
 can  understand  the  feelings  of  the
 various  States  in  this  matter.  The
 Minister  in  charge  should  help  the
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 concerned  Ministers  to  see  that  there
 is  a  balanced  development  of  garicul-
 ture.  That  is  the  only  way  of  achiev-
 ing  socialism  and  bringing  justice  in
 this  country.

 श्री  घटिया  (शहडोल)  :  उपाध्यक्ष

 महोदय,  में  आपका  इस  बात  के  लिये  बड़ा
 आभारी  हूं  कि  श्राप  ने  मुझे  इस  बहस  में
 भाग  लेने  के  लिये  समय  दिया  है  ।

 खाद्य  और  कृषि  अनुदान  मांगों  पर
 दो  दिनों  से  इस  सदन  में  विचार  हो  रहा
 है।  मेरा  मत  है  कि  देश  की  रस्सी  प्रतिशत
 जनता  याने  किसान  का  इस  विभाग  से  संबंध

 है  और  कोई  भी  इस  बात  को  आसानी  से
 समझ  सकता  है  कि  उस  किसान  को  राहत
 पहुंचाने  में  यह  विभाग  सफल  नहीं  रहा  है।
 कम  से  कम  मेरे  इलाके  के  पिछड़  हुए  भागों
 में  में  देखता  हूं  कि  किसान  और  भी  गरीब

 हो  ता  जा  रहा  है  ।  इस  सात  में  बैठने  वाले
 माननीय  सदस्यगण ०.  चाह  वे  किसी  भी  दल  के

 हों  पंजाब  या  पश्चिमी  उत्तर  प्रदेश  के
 किसान  कर  शक्ल  को  अपने  दिमाग  से
 निकाल  कर  मध्य  प्रदेश,  दक्षिणी  बिहार
 आदि  क्षेत्रों  क ेगरीब  और  पिछड़े  किसानों  को
 जा  कर  देखें  तो  उन्हें  उनका  दर्दे  मालूम  होगा।
 साहूकारों  का  जुल्म  कई  पीढ़ियों  से  किसान
 का  शोषण  करता  आया  है  और  वह  आज
 भी  जारी  है।  सहकारी  समितियों  या  सहकारी
 बैंकों  से  मेरे  यहां  के  किसानों  को  जो  मदद
 मिलती  है  वह  सिफ  ऐसे  लोग  पाते  हैं  यो

 चुनाव  में  कांग्रस  का  काम  करते  हैं  या
 कांग्रसी  नेताओं  से  जिन  की  यारी  है।  बहुत
 से  एसे  मामले  भी  पकड़  में  आते  हैं  जिन  से
 पता  चलता  है  कि  कर्जा  या  दूसरी  मदद
 दिलाने  वाले  भारी  मात्रा  में  दलाली  ले
 लेते  हैं।  इन  बीच  के  पंडों  की  भ्रमर  पूजा
 नहीं  की  जाती  है  तो  किसान  मारा  जाता
 है  ओर  उसे  मदद  नहीं  मिलती  है।  सहकारी
 बैंकों  में  या  समितियों  में  न  तो  अधिकार
 मिले  हैं  और  न  उनकी  सुनवाई  होती  है
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 और  न  ही  उनको  जागृत  करने  का  प्रयत्न
 किया  गया  है  ।  सत्ता  रूप  दल  भी  आज  उनक
 शोषण  करता  है  ।  मेरे  प्रदेश  के  बारे  में  सा
 जानते  हैं  कि  वह  मुख्यतः  पहाड़ी  है  |  मध्य
 भारत  या  अन्य  स्थानों  में  जहां  सुविधायें
 हैं,  सिंचाई  के  बड़े  बड़े  साधन  तैयार  हो
 गए  हैं  परन्तु  बहुत  बड़ा  भाग  एसा  भी  है
 जहां  सिंचाई  के  छोट  छोट  साधनों  के  निर्माण
 पर  ध्यान  दिया  जाना  जरुरी  है।  स
 सिलसिले  में  राज  तक  मुझे  ऐसा  कोई  प्रयत्न
 नजर  नहीं  आया  कि  जिसकी  प्रशंसा  की
 जा  सके।  में  शासन  से  निवेदन  करुंगा  कि
 वह  मेरे  क्षेत्र  में  लघु  सिंचाई  योजनायें  की
 व्यवस्था  कराये  |

 बहुत  से  माननीय  सदस्यों  ने  मंहगाई
 की  चर्चा  की  है  और  मेरा  ख्याल  है  कि  स्वयं
 शासक  दल  के  लोग  भी  इस  बात  से  सहमत
 होंगे  कि  रोजर्मा  की  चीजों  के  बढ़े  रहे  दामों
 से  किसान  भी  परेशान  हैँ  7  अभी  कल  ही
 इस  विभाग  के  मंत्रियों  ने  अनाज  के  मूल्य
 पर  नियंत्रण  रखने  की  बात  कही  थी  |  अनाज
 का  दाम  एक  निश्चित  सीमा  से  ज्यादा
 न  बढ़  यह  अच्छी  बात  है,  परन्तु  साबुन,
 शक्कर,  तेल  गुड़,  कपड़ा  आदि  जैसी  चीजें
 किसान  के  काम  की  भी  होती  हैं  जिन्हें  वह
 रोज  खरीदता  है,  काम  में  लाता  है।  फिर
 जब  इन  के  भी  दाम  बढ़ेंग  तो  किसान
 कितनी  तकलीफ  उठायेगा,  इसको  भी  आपको
 देख  लेना  चाहिये।  यदि  शासन  अनाज
 का  दाम  नहीं  बढ़ने  देना  चाहता  जोकि
 ' वाजिब  भी  है  तो  क्या  यह  भी  वाजिब  न
 होगा  कि  दूसरी  आवश्यक  चीजों  के  दाम
 भी  बढ़ने  से  रोके  ।

 अन्त  में  में  इतना  ही  निवेदन  करना

 चाहूंगा  कि  पहाड़ी  इलाकों  के  पिछड़  हुए
 लोगों  की  जो  सुविधायें  हैं,  उन  असुविधाश्रों
 को  दूर  करने  का  प्रयत्न  शासन  की  ओर
 से  किया  जाना  चाहिये  ।  इन  अ्सुविधाझरों
 को  सुविधाजनक  बनाने  के  लिय  अगर  सरक  र
 कोशिश  करे  तो  बहुत  बेहतर  होगा  ।
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 श्री  शिव  नारायण  :  (वांसी  )  :  उठा-
 ध्यक्ष  महोदय,  में  राज  खाद्य  और  कृषि
 मंत्रालय  के  अनुदान  का  समर्थन  करते  के
 लिये  उपस्थित  हुद  हूं  -  यह  ह्य  का
 विषय  है  कि  आज  हमारा  एग्रीकल्चर
 विभाग  एक  डाक्टर  के  हाथ  में  है,  लेकिन
 में  उन  से  यह  पूछना  चाहता  हूं  कि  आज

 एग्रीकल्चर  में  प्राइसेस  क्यों  नहीं  हो  रही  है  ?
 उन  के  यहां  एक  बड़ी  फौज  है,  अफसरों
 को  जो  मशीनरी  है,  उस  फौज  को  खतरा

 है  ।  उन  के  सामने  खतरे  को  घंटी  बजती

 रहती  है  क्योंकि  चौदह  और  पन्द्रह  वर्ष  को
 सर्विस  यानों  को  भी  अभी  तक  परमानेन्ट
 नहीं  किया  गया  1  वे  घबराते  हैं  कि  अगर
 उन  को  हटा  दिया  गया  तो  वे  कहां  जायेंगे  ।
 में  यहीं  पर  एक  मिसाल  दे  दूं।  इस  हाउस
 में  मारे  एक  आनरेबल  मेम्बर हैं  जो  कि
 इस  डिपार्टमेंट  में  एग्रीकल्चर  आफिस  रहे
 हैं।  वे  मेरे  जिले  में  रहे  हैं।  श्राप  को
 देखना  चाहिये  कि  क्‍यों  आप  के  आफिस सं
 ठीक  तरह  से  काम  नहीं  कर  रहे  हैं।  हमारे
 डा०  राम  सुभग  सिंह  को  इस  पर  बड़े  डी पल)
 थिक  करना  चाहिये  ।  यह  जो  बड़ो  फौज

 हमारे  सामने  बैठी  हुई  है  उस  पर  यह  मंत्रालय
 भरोसा  करे  और  उन  को  परमानेन्ट  करे
 ताकि  वे  समझें  ese

 खाद्य  तथा  कृषि  मंत्री  (श्री  स०  का०

 पाटिल)  :  श्री  उन्हें  कैसे  परमानेन्ट  करें  ?

 श्री  शिव  नारायण  :  माननीय  सदस्य
 को  छोड़िये,  जा लाग  आफिशल  गैलरी  में
 बैठे  हैं  उन  को  देखिये  ।

 हिन्दुस्तान  में  जो  भी  खेती  की  जमीन

 है  उस  में  से  एक  चौथाई  को  सिंचाई  प्राप्त

 होती  है  और  तीन  चौथाई  जमीन  बिना
 पानी  के  रह  जाती  है।  हर  साल  करोड़ों
 मन  पानी  बह  जाता  है,  उस  का  कोई  कंट्रोल
 नहीं  है  ।  मैं  अपने  फूड  मिनिस्टर  से

 पूछना  चाहता  हूं  कि  थे  इस  की  ओर  ध्यान
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 क्यो  नहीं  देते  ?  राज  फोन  ने  इतनी  बड़ी
 बड़ो  नदियों  को  रोका  है।  आप  भी  घाघरा
 गंडक,  गंगा  आदि  बड़ी  बड़ो  नदियों  के  पानी
 को  रोकने  का  इन्तजाम  को  जिये  ।  रिज-
 वायर  बनाइये  प्रौढ़  पानी  को  कंट्रोल  कीजिये  ।
 ग्रभी  क्वेश्चन  अवर  में  बड़ा  शोर  गुल  था
 कि  पीने  का  पानों  नहीं  है,  ड्राइ  एरिया  है  1
 अगर  यह  पानी  श्राप  रो+  दें  तो  बड़ा  उपकार
 हो  1  मुझे  याद  है  जब  में  यू०  पो०  में
 मेम्बर  था  तो  प्रो०  शिब्बन  लाल  सक्सेना  ने
 प्वांइट  आउट  किया  था  कि  जब  में  बजट
 पर  बोल  तो  इस  को  बतलाऊँ  कि  हर  साल

 सोलह  जिलों  से  co  करोड़  रू०  का  नुक्सान
 फ्लू  से  होता  है  -  अगर  आप  फ्लड

 कंट्रोल  करा  दें  तो  पैदावार  बढ़  जाय  ।

 श्री  वे०  शि०  पाटिल  (  यवतमाल)  :

 ही  तो  दिक्कत  है  कृषि  मंत्रालय  की  ।

 श्री  शिव  नारायण  :  आप  क्यों  जवाब  देते
 हैं,  जवाब  हमारे  पाटिल  साहब  देंगे  ।
 में  कहता  चाहता  हूं  कि  हिन्दुस्तान  की
 सरजमीन  की  मिट्टी  दुनिया  की  सब  जमीनों
 से  अच्छा।  है  ।  में  ने  क्यूबा  में  देखा,  वहां  बड़े  मोटे
 मोटे  गन्ने  हो  रहे  हैं  लेकिन  हमारे  लोग  क्या  रते
 हैं?  पतले  पतले  गन्ने  पैदा  करते  हैं  ।  में  अपने
 डाक्टरों  से  पूछता  चाहता  हूं  कि  वह  इस  का
 कोई  इलाज  बतला वें  ।  में  दावे  से  कहता
 हूं  कि  हिन्दुस्तान  के  किसान  से  आप  जितना
 लेते  हैं  अगर  उसका  चार  आना  श्राप  कर
 दें  तो  हम  आप  को  देंगे  गेहूं  7  आप  अगर
 एक  रुपया  लेते  हैं  तो  उस  में  से  एक  पैसा  भी
 वापस  नहीं  देते  ।  आप  जो  भी  मालगुजारी
 लेते  हें  अगर  उसका  चौथप्रई  वापस  कर  दें
 तो  हम  यहां  पर  राम  राज्य  ला  देंगे,  हम
 आप  की  प्राब्लेम  को  हल  कर  देंगे  ।  यह
 मेरा  कहना  नहीं  है।  लखनऊ  यूनिर्वा्सटों
 के  एक  पोस्ट  ग्रेजुएट  का  कहना  है,  जो  कि
 बड़ा  विद्वान  है,  कि  अगर  हम  को  चार  आना
 वापस  हो  जाये  तो  यहां  पर  राम  राज्य  श्र
 सकता  है  |
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 यहां  बड़ी  फारिग  की  बात  का  जिक्र
 हुआ  ।  इस  के  बड़े  ढोल  छोटे  जा  रहे
 लेकिन  में  दावे  से  यह  कहता  हूं  कि  छोटे
 खेती  वाले  लोग  अच्छी  पैदावार  कर  सकते

 हैं  ।  मिसाल  के  तौर  पर  में  बतलाऊँ  ।
 हमारे  गांव  के  जमादार  हैं  राजा  राम  सुभग
 सिंह  ।  में  असामी  हूं  ।  लेकिन  जो  में
 दरा  बोले  खेत  में  पैदा  करता  हूं  वह  पचास
 बचे  में  उतना  पैदा  नहीं  कर  सकते  ।  यह
 तो  मेँ  मिसाल  11  तौर  पर  कहता  हूं  ।  मुझे
 गांवों  का  प्रैक्टिकल  एक्सपीरिएंस  है  ।
 में  एक  किसान  का  बेट।  हूं  और  अपने
 हाथ  खेती  करता  हूं  -  में  खुद  खेत  जोतता

 हूं।  हमारे  हाफिज  जी  यहां  पर

 नहों  हैं।  जब  कौसिल  में  रुद्रपुर  यूनि-
 'सिटी  का  बिल  चल  रहा  था  तब  उस  में  ६
 डाक्टर्स  अप्वांइंट  हुए  ।  मैंने  उन  से  पूछा
 कि  क्या  आप  जानते  हैं  कि  अकड़ी,  मानी,
 अगवासी  आदि  क्‍या  हैं  ?  भ्रमर  श्राप  बतला
 दें  तो  जानें  :  एक  भो  नहीं  बतला  सक  ।

 हाफिज  जो  ने  भो  कहा  कि  यह  क्‍या  कह  रहा
 है  ?

 खाद्य  तथा  कृषि  मंत्रालय  में  राज्य-
 मंत्री  (डा०  राम  सुलग  सिह)  :  में
 बतला  दंगा  |

 श्री  शिव  नारायण  :  आप  तो  बतला

 ही  देंगे  क्योंकि  आप  किसान  हैं  ।  इसलिये
 में  आप  के  सामने  कह  रहा  हूं  कि  गवर्नमेंट
 फ्लड  कंट्रोल  स्कीम्स  को  चलाये  ।  जो
 रिसर्च  स्कालर्स  हैं  ऐग्रिकल्वर  हि  कंवेइप
 चीज  को  प्रैक्टिकल  शेप  में  गांवों  में  नहीं
 पहुंचा  पाते  ।  आप  इस  को  गांवों  में

 पहुंचाया  मीर  किसानों  को  बतलाइये  ।
 में  त।  मनु  महाराज  को  मानता  हूं  ।  मनु
 के  जमाने  में  डिजनी  ग्राफ  वर्क  था।  खेती
 करने  वाले  को  टाप मोस्ट  ग्रेजुएट  की  ट्रेनिंग
 दो  जाती  थी  ।  लेकिन  अब  इस  का  उल्टा

 होता  है  ।  एम०  एस०  सो०  पास  करके
 जो  लोग  राज  शा  रह  हैं,  डाक टर्स  श्र  रहे  हैं,
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 जब  तक  पढ़ते  पढ़ाते  रहते  हैं  तो  तब  तक
 तो  ठीक  रहता  है  लेकिन  वह  मिट्टी  के  पास
 नहीं  जाते  हैं  1  मिट्टी  को  छना  भी  गुनाह
 समझते  हैं  -  वे  खाली  फाइल  का  काम  करते
 हैं,  कागज  पर  दस्तखत  मारते  रहते  हैं  ।
 प्रैक्टिकल  काम  नहीं  करते  ।  पहले  आप  उन
 को  सम्भालिये  ।  अगर  वह  नहीं  सम्भालते
 तो  उन  को  छोड़  दीजिये  ।  चमार के  बेटे
 को  ट्रेनिंग  दीजिये,  कुर्मी  के  बेटे  को  ट्रेनिंग
 दीजिये  ।  पंडित  से  कह  दीजिये  कि  वह
 प्रोफेसरी  करे,  वह  संस्कृत  ब  पढ़ाये  |

 (Interruption).

 वायु  साहब  जो  बोल  रहे  हैं  वह  मिलिटरी
 के  एक्सपर्ट  हैं,  उन  को  फौज  में  भेज  दिया
 जाय  ।  लेकिन  वह  खेती  नहीं  कर  सकते
 हैं।  खेती  करने  वाले  ही  खेती  कर  सकते
 हैं  ।  इस देश  के  लोग  जो  चार  वर्णों  में  बंदे

 हुये  थे  वह  गलत  नहीं  था  ।  लेकिन  अरब
 हर  एक  आदमी  हर  जगह  पर  मिल  गया  है  ।
 आप  ने  खिचड़ी  बना  दी  ।  पन्द्रह  वर्षो
 तक  आप  सोते  रहे।  आज  जो  चीन  का  हमला
 हम  पर  हुआ  वह  उसी  लापरवाही  का  प्रतिफल
 है।  अगर  आप  ने  ध्यान  दिया  होता  तो

 यहां  अनाज  की  कमी  न  होती  ।  मैं  अपने

 फूड  मिनिस्टर  की  तारीफ  करता  हूं  कि
 उन्होंने  इस  इमर्जेसी  पीरियड  में  बाजार
 को  कंट्रोल  किया  हुआ  है  ।  इस  में  जरा  भी
 गलत  बात  नहीं  है  श्लोक  न  कीई  खाली'  तारीफ
 की  बात  है।  कल  श्री  टामस  का  स्टेटमेंट
 मैंने  सुना  ।  गल्ले  की  कोई  महंगाई  राज
 देश  में  नहीं  है।  और  चीजों  के  दाम
 भले  ही  बढ़  जायें,  आप  ब्लेड  के  दाम  बढ़ा
 दीजिये,  साबुन  के  दाम  बढ़ा  दीजिये,  फ़ानी
 के  बढ़ा  दीजिये,  लेकिन  गेहूं,  चावल  और
 मोटे  अनाज  को  सस्ता  रखिये  ।  किरोसिन
 रायल  के  दाम  आप  कम  कीजिये  ।

 इस  हाउस  में  बजट  पर  जब  बहस  हो

 रही  थी  तो  सुपर  प्राफिट्स  चक्र  के  खिलाफ
 लोगों  ने  नारा  लगाया  ।  लेकिन  मैं  पूछना
 चाहता  हूं  कि  यह  जो  भ्रामरी  जाती  है



 5225  Demands

 [at  faa  नारायन]

 वह  किस  के  घर  से  आती  है  ?  वह  किसान
 के  घर  से  आती  है,  जब  वह  अपना  गल्ला
 बेचने  आता  है  तो  सेठों  के  यहां  धर्मादा

 खुले  होते  हैं  ।  जब  किसान  एक  गाड़ी
 भेली  लाता  है  तो  कहा  जाता  है  कि  चार  सेर

 यहां  डालो,  दस  सेर  वहां  डालो  ।  इस
 तरह  के  धर्म दा  खाते  खुले  हुये  हैं।  उस  में
 आखिर  किस  का  पैसा  है।  मैं  गवर्नमेंट
 से  पूछना  चाहता  हूं  कि  वह  उस  की  चेकिंग
 क्यों  नहीं  करती  ?  उन  धर्मा दों  से  उन
 बड़े  बड़े  लोगों  के  बिजनेस  चलते  हैं  ।
 वहू  सब  किसान  के  घर  से  जाता  है।  आज
 देश  का  किसान  आप  के  सामने  बोल  रहा
 है,  वह  अपना  दिल  खोल  कर  बोल  रहा  है
 कोई  किताब  से  नहीं  पढ़  रहा  है,  प्रैक्टिकल

 एक्सपीरिएंस  से  बोल  रहा  है  ।  भारत  में
 जितने  मन्दिर,  मस्जिद  वगैरह  हैं  सब  किसानों
 की  रीढ़  पर  मौजूद  है

 “गरीबों  के  लिये  मिले  रोटी  तो
 मेरी  जान  हाजिर  है।

 यह  नारा  लगाया  था  यहां  के  लोगों  ने  और
 इसी  पालियामेंट  हाउस  के  अन्दर  बम  मारा
 था  भगत  सिंह,  राजगुरु  और  सुखदेव  हैं  ।

 वह  दिन  मुझे  याद  है  मैं  चाहता  हूं  कि  आज

 हमारी  सरकार  इस  पर  अमल  करने  की
 कोशिश  करे  ।  उस  की  एक  रेवोल्यूशन
 लाना  चाहिये  ।  अगर  आप  गरीबों  को
 उठायेंगे  नहीं  तो  देश  का  कल्याण  होने  वाला

 नहीं  है  ।

 इस  के  बाद  में  माइनर  इरीगेशन  के
 सम्बन्ध  में  डा०  राम  सुभग  सिंह  से  कहना
 चाहता  हूं  कि  वे  किसानों  से  ५०  परसेंट
 लेते  हैं  लेकिन  उन  के  दफ्तरों  में  बड़ी  गड़बड़ी
 होती  है  और  पूरा  पैसा  पहुंच  नहीं  पाता  है  ।
 अगर  Yo  परसेन्ट  आप  के  पास  पहुंच  जाय
 तो  सिंचाई  का  इन्तजाम  ठीक  हो  जाये  ।
 जो  गरीब  हरिजन  दो  या  चार  बीघे  वाले  हे
 उन  को  समय  पर  बीज  मिल  जाय  तो  अच्छा
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 है  ।  राज  उन  को  बीज  ठीक  से  नहीं
 मिलता  है  ।  में  तो  कहना  चाहता  हूं  कि

 शुरू  में  एक  साल  तो  बीज  दिया  गया  लेकिन

 दूसरे  साल  नहीं  दिया  गया।  इस
 तरह  से  किसानो  को  हैरिस  किया  जाता  है
 श्र  तंग  किया  जाता  है  मैं  चाहता  हूं
 कि  अ्रफसरान  इस  को  नोट  कर  लें  ।  इस
 की  जांच  करें  कि  किस  तरह  से  काम  होता
 है  ।  श्राप  किसानों  को  सुविधा  दीजिये,
 उन  को  बीज  दीजिये,  पानी  समय  पर  मिल
 जाय,  जो  कि  आज  कल  नहीं  हो  रहा  है  ।
 हम  को  २५  परसेन्ट  सूद  पर  बीज  दिया
 जाता  है  लेकिन  जब  हम  से  वापस  लेते  हैं
 तो  बीज  छांट  छांट  कर  लेते  हैं।  माँ  चाहता
 हूं  कि  बीज  ठीक  से  सप्लाई  हो  और  पानी
 भी  समय  पर  दिया  जाय  ।  आप  उन  को
 पैसा  दो  देते  हैं  लेकिन  और  हेल्थ  भी  जो
 होती  है  वह  समय  पर  दे  दी  जाय  तो  बड़ा
 कल्याण  हो  सकता  है  इस  देश  का
 किसान  तो  बैसे  ही  ढीला  है,  अगर  आप  भी
 ढील  करेंगे  तो  काम  चलने  वाला  नहीं  है  ।
 यहां  पर  मैं  यह  कहना  चाहता  हूं  कि  देश  का
 किसान  श्व  भी  आप  के  पढ़े  लिखे  अग्रि-
 कल्चरिस्ट्स  से  ज्यादा  चतुर  और  होशियार
 है  श्र  ज्यादा  पैदावार  कर  सकता  है  ny
 श्राप  देश  में  जापानी  खेतों  का  नारा  लगाते
 ये।  मैं  धान  की  खेती  के  इलाके  से  यहां
 आता  हूं  ।  नेपाल  की  तराई  में  इतना  फर्स्ट

 क्लास  चावल  होता  है  कि  ग्राम  यहां  बनाया
 जाय  तो  सारा  हाउस  महक  उठे  ।

 यहां  पर  मैं  कहना  चाहता  हूं  कि  आप
 चीजों  की  प्राइस  को  कंट्रोल  कीजिये  ।  ह्स्ट्री
 का  रेकार्ड  बतलाता  है  कि  अलाउद्दीन  के  जमाने
 में  ३  रु०  पर  एक  सिपाही  रक्खा  जाता  था
 लेकिन  हर  चीज  के  दाम  मुकरंर  थे  ।  बाप
 भी  गल्ले  की  प्राइस  को  फिक्स  कर  दीजिये
 कि  सन्‌  १६६२  से  ले  कर  सन्‌  १६६७  तक
 यह  प्राइस  रहेगी,  चाहे  वह  किसी  के  ऊपर
 भी  पड़े  ।  चाहे  वह  गरीब  पर  पड़े  या  राजा
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 पर  पड़े  ।  हम  मेहनत  भो  करेंगे।  लेकिन
 आप  तो  यह  करते  हे  कि  हम  से  १०  रु०  में
 अनाज  को  लेते  हैं  और  कल  फिर  हम  को

 वहाँ  चावल  ३०  रु०  मन  में  देते  हैं।  उड़ीसा
 की  मिसाल  मौजूद  है  ।  कहां  आप  का

 ऐडमिनिस्ट्रेशन  है,  कहां  गवर्नमेंट  है,  कौन
 है  इस  को  चेक  करने  वाला  ।

 इन  चन्द  शब्दों  के  साथ  मेँ  अपने  फूड
 मिनिस्टर  साहब  को  बधाई  देता  हूं  और

 चाहता  हूं  कि  यह  मिनिस्ट्री  फले  और  फूले  ।

 यह  हमारे  देश  के  लिये  अन्नदाता  बने  ।

 यह  हम  को  अन्न  दे  और  किसानों  को  भी  सुखी
 बनाये  |

 Shri  Shivaji  iiao  S.  Deshmukh:
 Mr.  Deputy-Speaker,  Sir,  I  rise  to  sup-
 port  the  Demands  of  the  Ministry  of
 Food  and  Agriculture,  J  congratu-
 late  the  hon.  Minister  for  the  mira-
 culous  success  in  keeping  the  prices
 under  control.  But  my  only  humble
 request  to  him  would  be  that  this
 price  control  or  holding  of  the  price
 line  should  not  be  at  the  cost  of  the
 cultivators.  Cultivators  should  be
 assured  their  due  share  in  the  pro-
 duction  of  foodgrains  which  is  the
 most  vital  aspect  of  defence  prepara-
 tions  these  days,

 While  I  support  these  Demands,  I
 wish  to  draw  your  kind  attention  to
 the  fact  that  while  going  through  the
 Report  of  the  Ministry  of  Agriculture
 I  found  that  it  was  very  similar  to
 what  I  used  to  present  to  the  College
 Union  as  Secretary,  having  only  the
 rosy  pictures  with  the  view  that  the
 report  is  not  going  to  be  criticized
 anywhere.  I  do  not  find  in  it  any-
 thing  which  would  help  constructive
 criticism.

 While  going  through  this  Report  I
 find  that  there  is  a  remarkable  state-
 ment  in  this  Report,  namely,  that  the
 production  of  groundnut  has  remark-
 ably  increased.  What  is  the  remark-
 able  increase?  It  did  not  increase
 even  by  an  ounce  as  per  the  statement
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 given  in  the  Report.  The  production
 of  groundnut  in  960-6l  was  2.2
 million  tons  and  now  it  is  2.  million
 tons  in  1961-62.  Still,  we  are  faced
 with  the  statement  that  there  is  a  re-
 markable  increase  in  groundnut  pro-
 duction,

 Similarly,  we  find  in  the  Report
 that  our  Mechanised  Testing  Centre
 has  tested  one  tractor.  So,  a  centre
 had  tested  as  much  as  one  _  tractor!
 How  many  lakhs  of  centres  does  our
 Ministry  propose  to  establish  in  order
 to  test  the  various  agricultural  machi-
 neries  which  we  have?—Very  few?

 I  further  wish  to  lay  stress  on  the
 fact  that  a  senior  Member  from  Maha-
 rashtra  of  Shri  More’s  calibre  and
 thinking,  seems  to  have  touched  the
 hornet’s  nest.  He  has  been  subjected
 to  so  much  of  criticism  from  all
 quarters  for  his  sole  sin  of  having  put
 the  case  of  Maharashtra’s  sugar  in-
 dustry.  The  Maharashtra  |sugar  in-
 dustry  never  boasts  of  any  sort  of  effi-
 ciency.  It  only  humbly  wishes  to
 submit  that  this  industry  has  so  far
 survived  in  spite  of  so  much  of  sacri-
 fice  on  the  part  of  the  cultivators.  But
 what  we  find  today  is  the  fact  that
 the  Directorate  of  Sugar  which  is
 under  the  hon.  Minister  of  Agriculture
 has  become  a  veritable  net  of  manipu-
 lation  at  the  hands  of  the  All  India
 Sugar  Mills’  Association  which  hap-
 pens  to  be  represented  on  this  floor
 by  my  hon,  friend,  Shri  D.  D.  Puri.
 When  he  said  that  he  represents  the
 inefficient  sector,  I  wished  to  congra-
 tulate  him  for  the  efficiency  he  has
 shown,  namely,  that  today  the  Maha-
 rashtra  sugar  industry  is  expected  to
 bear  Rs,  8  or  Rs,  9  per  quintal  of
 trasport  charges  from  Northern  India
 sugar  factories  to  port  for  the  purpose
 of  export,  while  we  know  that  this
 very  House  has  given  permission  to
 the  Ministry  to  make  good  the  losses
 which  the  sugar  industry  would
 suffer  because  of  the  difference  in  the
 international  price  and  the  cost  of
 production  out  of  the  yield  from
 excise  duty  which  is  imposed  upon
 sugar.  Today  we  find  that  the  inter-
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 national  price  is  more  or  less  at  the
 same  level  at  which  our  cost  of  pro-
 duction  is.  Even  then  we  are  sup-
 posed  to  pay  Rs,  8  or  Rs.  9  per  quin-
 tal  by  way  of  freight  charges.  At
 least  this  equillibrium  should  be  re-
 moved,  When  the  private  sugar  mills
 flourish  in  the  protected  market  and
 when  they  make  good  their  losses  on
 sugar  export  from  and  out  of  the  ex-
 cise  duty,  even  in  spite  of  that  we  see
 that  the  sugar  industry  is  burdened
 with  the  cost  of  freight.  Our  only
 request  is  that  it  will  be  more  sensi-
 ble  to  ask  the  Southern  factories
 which  are  situated  nearer  the  ports  of
 export  to  export.  That  will  save  a
 great  amount  of  haulage  for  which  we
 are  over-taxing  our  railways;  it  will
 save  the  national  exchequer  valu-
 able  amount  of  taxation  and,  further,
 it  may  help  the  sugar  industry  in
 Maharashtra.  It  may  or  may  not  help.
 We  do  not  say  that  the  Maharashtra
 Sugar  industry  should  flourish  at  the
 cost  of  the  cultivators  in  the  North.
 The  cultivators  in  the  North  should
 definitely  get  more  price  for  their
 sugarcane.  If  they  are  likely  to  get
 a  better  price  for  sugarcane  at  the
 cost  of  cultivators  in  the  South,  the
 Southern  cultivators  would  be  too
 glad  to  bear  even  that  burden,  But
 we  find  here  that  the  Indian  Sugar
 Mills’  Accociation  which  is  a  private
 body  and  which  goes  to  create  private
 capital  sits  over  the  chest  of  co-opera-
 tive  sugar  industry  in  Maharashtra
 and  expects  that  the  sugar  industry
 as  a  whole  should  bear  Rs.  8  or  Rs.  9
 per  quintal  for  freight.  I  think,  this
 state  of  affairs  that  the  community  as
 a  whole  should  suffer  should  not  be
 allowed  to  continue..  (Interruption).

 Shri  D.  D.  Puri  rose—

 Mr,  Deputy-Speaker:  Order,  order.

 Shri  Shivaji  Rao  S.  Deshmukh:  May
 I  request  the  hon.  Member  to  bear
 with  me  for  a  minute  more?  This
 state  of  affairs  should  be  remedied
 immediately.

 MARCH  21,  963  for  Grants  $230

 We  export  raw  crystal  sugar.  In
 the  case  of  raw  crystal  sugar  it  is  a
 plain  truth  that  Maharashtra  sugar
 industry  has  done  remarkably  well.
 They  can  improve  upon  their  perfor-
 mance  if  only  the  hon.  Minister  of
 Agriculture,comes  to  their  help.  What
 we  find  today  is  that  the  Maharashtra
 sugar  industry  is  singled  out  and  is
 expected  to  support  the  private  sugar
 interests.  We  have  accepted  the  prin-
 ciple  of  mixed  economy  in  this
 country.  We  do  not  grudge  the  pri-
 vate  industry  prospering  and  _profit-
 ing,  But  our  only  request  is  that
 they  should  not  prosper  and  profit  at
 the  cost  of  the  co-operative  sugar  in--
 dustry.

 What  happens  in  Maharashtra  is
 that  for  establishing  a  sugar  industry,
 it  takes  Rs.  -1,80,00,000.  That  means
 more  on  capital  and  more  on  depre-
 ciation.  Still,  my  hon.  friend  says
 that  the  cost  of  sugar  in  Maharashtra
 is  less,  We  pay  Rs.  240  by  way  07८
 irrigation  alone  while  our  cultivator
 friends  in  the  North  can  manage  with
 only  Rs.  20  or  Rs.  40  on  account  of
 irrigation  charges.  Then  our  Gov-
 ernment  takes  so  much  for  cane  cess;
 there  is  comparatively  less  cane  cess
 in  the  North,  Even  then  we  are
 faced  with  the  argument  that  the  cost
 of  production  of  sugar  in  Maharashtra
 is  less  while  the  profit  margin  is
 more.  In  fact,  on  the  basis  of  the  cost
 structure  alone,  the  cast  of  sugar  in
 Maharashtra  has  always  been  more
 because  the  cost  of  production  of
 sugar  has  been  more.  When  the  cost
 of  production  continues  to  be  at  that
 high  level,  under  this  rosy  picture  of
 equalisation  of  prices  how  can  the
 sugar  industry  in  Maharashtra  pros-
 per  if  the  cost  to  the  consumer  is
 going  to  be  Jess  and  if  Maharashtra  is
 to  be  removed  from  avenues  of  ex-
 port?  I  submit  that  the  hon,  Minister
 of  agriculture  with  all  his  resource-
 fulness  and  kindness  because  of  the
 fact  that  he  represents  Maharashtra
 will  not  think  that  he  will  be  doing  a
 regional  service  if  he  goes  to  the
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 succour  of  the  sugar  industry  in
 Maharashtra.

 Shri  S.  K.  Patil:  Mr.  Deputy-
 Speaker,  Sir,  I  am  _  grateful  to  the
 House  that  during  the  last  eight  hours
 yesterday  and  today  it  has  brought
 many  features  and  problems  of  agri-
 culture  under  sharp  focus  and  _  has
 given  me  some  insight  as  to  what  is
 wrong  about  our  agriculture  which
 requires  immediate  cure.  My  hon.
 colleagues,  Dr,  Ram  Subhag  Singh,
 who  luckily  has  been  given  the  title
 of  Raja  just  now,  and  Shri  Thomas,
 have  given  a  Picture  both  of  agricul-
 ture  and  food  and  I  am  not  going  in-
 to  all  those  details  on  this  oecasion.
 I  wish  to  address  myself  to  a  very
 few  important  and  salient  points  of
 our  agriculture  and  the  food  and  agri-
 culture  policy  of  this  country  which
 the  Government  intends  pursuing  in
 the  immediate  future.

 One  thing  that  has  been  repeated  by
 many  hon,  speakers  is  that  agricul-
 tural  production  in  this  country  during
 the  last  three  years  has  almost  been
 stationary.  Therefore  they  find  fault
 with  it—very  naturally  so—and  say
 that  something  must  be  radically
 wrong  about  agriculture,  because  it
 does  not  move.

 Then,  there  are  in  this  country
 planners,  technicians,  economist  and
 statisticians,  each  having  his  own  way
 of  expression.  They  also  come  and
 give  a  picture  of  agriculture  which—
 I  do  not  say  that  they  are  wrong—
 ultimately  ends  in  depressing  the  far-
 mer,  if  I  may  say  so,  and  in  creating
 conditions  in  this  country  which  they
 themselves  do  not  want  to  be  created.

 This  House  must  realise  one  thing.
 Sometimes  we  call  agriculture  an  in-
 dustry  and  very  often  I  say  that  we
 must  industrialise  our  agriculture,  By
 that  I  only  mean  that  modern  techni-
 ques  etc.  have  got  to  be  brought  in
 and  the  economics  which  is  very  ne-
 cessary  in  industry  has  to  be
 introduced  into  agriculture.  But
 there  the  comparison  ends.  Agri-
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 culture  cannot  be  compared  to.
 industry  in.  the  sense  that  in  an
 industry  or  in  a  factory  given  raw
 material  and  human  effort  you  can
 exactly  tell  to  a  point  of  precision,  as
 to.what  is  going  to  be  the  product.
 Therefore,  year  after  year,  if  you  in-
 crease  these  factors,  you  exactly
 know  what  progress  is  going  to  be  re-
 gistered.  If  any  planner  anywhere  in
 this  country  or  outside  imagines  that
 agriculture,  even  now  or  after  a
 thousand  years  is  going  to  behave  like
 an  industry  and  he  gives  you  a_  gra-
 duated  increase  year  after  year,  I
 may  very  respectfully  submit  that  he
 is  ina  fools  paradise.  It  has  never
 happened  ever  since  agricuture  has
 been  in  this  world,  modern  or  before.
 What  I  am  saying  is  this.  I  am  not
 saying  that  agriculture  should  not
 register  progress.  But  agricutlral
 progress  is  of  a  different  type.  I
 shall  quote  some  figures  which  will
 astound  you  to  see  to  what  variation
 in  some  of  the  countries,  even  more
 protected  than  overselves,  takes  place
 year  after  year,  Our  agriculture  is  a
 cycle  of  five  years  out  of  which  2  to
 3  years  are  not  bad,  not  good,  one
 year  extremely  good  and  one  year
 perhaps  subnormal,  Therefore,  you
 must  take,  when  you  talk  of  the  in-
 creases,  a  five  years  period  so  that  you
 could  know  whether  during  that
 period  in  totality  agriculture  has  re-
 gistered  any  progres  or  not.  Now,  our
 Third  Plan  started  in  a  particular  year,
 just  as  it  started  in  April,  96l,  and
 therefore,  in  that  year  agricuture  did
 not  make  that  progress  because  the
 planners  always  do  this.  It  ig  a  simple
 mathematics.  I  am  a  bit  student  of
 mathematics  and  I  know  how  to  work
 figures.  It  is  this  that  if  40  per  cent
 rise  is  going  to  be  in  five  years  period,
 how  much  in  each  year?  We  say,  8
 per  cent  or  6  per  cent,  whatever  it  is
 and  when  that  6  per  cent  does  not
 come,  immediately  agriculture  is
 under  hammer.  That  is  a  very  wrong
 way  of  looking  at  things  because  agri-
 culture  does  not  behave  in  that
 fashon.  But  one  thing  that  one  must
 mark  about  Indian  agriculture  is  that
 the  last  three  years,  which  were  not
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 good  years,  which  were  the  years  in
 a  cycle,  were  really  bad  years,  But  it
 is  a  matter  of  greatest  satisfaction  and
 supreme  satisfaction  to  me,  as_  the
 Minister  of  Agriculture,  that  the  base
 has  not  gone  below  80  million  tons.
 You  could  see  here  that  in  these
 fluctuations  during  the  last  ten  years
 or  twelve  years,  we  have  risen  from
 54  milion  to  80  million  tons.  In  1960-
 Gl,  it  was  80  million  tons  and  in  1961-
 62,  a  little  less,  79  million  tons.  This
 year  it  might  be  a  little  more,  But
 the  production  of  80  milion  tons  now
 gives  us  immense  satisfaction.  I  am
 not  merely  saying  so  in  order  to  de-
 fend  my  Ministry.  Whereas  agri-
 culture  used  to  slide  down,  was  low
 in  a  bad  year,  whenever  it  did  slide
 down  even  during  this  period  of  the
 cycle,  it  did  not  go  below  80  million
 tons,  And  I  may  expect  that  when
 the  spurt  comes,  that  spurt  will  be  so
 big.  So,  you  need  not  be  surprised  if
 it  jumps  from  80  million  tons  to  95
 million  tons  in  a  year  because  agricul-
 ture  does  that.

 Shri  Surendranath  Dwivedy:  It  is
 only  wishful  thinking,

 Shri  S.  K.  Patil:  It  is  not  wishful
 thinking.  I  am  quoting  the  figures.
 I  may  submit,  this  is  not  so  only  in
 our  ountry  but  it  is  so  in  other  agri-
 cultural  countries  in  the  world,  If  a
 prophet  like  my  friend  really  becomes
 true,  and  if  that  happens,  it  would  be
 a  tragedy.  I  can  tell  you  that  I  am
 just  suggesting  that  agriculture  even
 ‘today,  as  it  was  hundred  years  ago,  is
 largely  dependent  at  least  50  per  cent
 to  90  per  cent  upon  the  vagaries  of
 weather.  My  hon.  friend  comes  from
 Orissa.  Now,  Orissa  is  a  State  which
 for  9  years  out  of  0  years  gives  rice
 to  India.  I  am  grateful  to  him  and
 if  he  takes  the  credit,  I  give  him  be-

 -eause  he  belongs  to  that  State.

 Shri  Surendranath  Dwivedy:  I  am
 only  sorry  that  you  have  made  such  a
 position  that  we  are  getting  American
 rice,  whereas  our  own  rice  goes  to
 other  place.
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 Shri  8.  K.  Patil:  I  may  give  him
 his  own  rice  also.  But  for  one  year
 if  Orissa  is  bad,  as  it  is  today,  it  is  bad
 luck,  Therefore,  I  say  tao  Orissa  that
 because  for  9  years  out  of  0  years,  you
 give  us  your  rice,  you  give  us.  our
 food,  it  is  my  duty  to  come  to  your
 help  to  any  extent  to  which  I.  could
 go  so  that  you  are  kept,up,  the  morale
 agriculturists  and  farmers  in  Orissa
 is  kept  up,  That  is  exactly  what  we
 shall  try  to  do.

 Now,  during  tewlve  years,  as  I  was
 pointing  out,  the  agricultural  produc-
 tion  has  increased  from  54  milion  tons
 to  80  million  tons  and  that  is  a  rise,
 somewhere  about  3.3  per  cent  per
 annnum  worked  over  a  long  period
 and  that  has  been  quoted  here.  ‘The
 agricultural]  commodities  were  decon-
 trolled  in  1952-53,  as  you  know.  Bet-
 ween  (1952-53  and  96l-62,  the  national
 income  at  constant  prices  from  the
 agricultural  sector  has  increased  by
 27-4  per  cent  while  the  agricultural
 population  has  increased  by  20  per
 cen,  Clearly,  therefore,  the  per
 capita  income  of  the  agriculturists  has
 gone  up  by  ठप्प  per  cent.  Now,  as  I
 was  pointig  out,  sometimes  these
 variations  going  up  and  down  are
 tremondous  in  this  country  than  in
 other  countries.  I  shall  tell  you  how
 they  behave  in  other  countries.  You
 have  known  in  our  country  that  once
 the  agricutural  production  went  to  74
 million  tons  from  65  or  66  million
 tons—a  sudden  rise  of  40  per  cent  or
 5  per  cent,  as  the  case  may  be.
 Sometimes,  because  nature  was  80
 very  congenial  and  helpful  such  a
 miracle  can  happen.  It  has  happened
 during  the  last  30  to  40  years.  Con-
 sistently,  our  statistics  show  that  one
 year  out  of  five  years  is  a  great  year
 and  that  really  equalises  and  gives  us
 the  higher  yield  spread  over  in  a
 period  of  five  years.

 Now,  even  in  countries  where  agri-
 culture  is  mechanised  and  fertiliser
 and  other  inputs  are  used  in  abun-
 dance,  agricultural  production  has
 shown  large  fluctuations,  sometimes
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 Jarger  than  those  in  India.  In  India,
 out  of  nearly  350  million  acres,  the
 culturable  land  which  is  under  the
 plough  in  this  country,  not  more  than
 57  million  acres  are  under  perennial
 irrigation.  Therefore,  this  works  out
 ‘to  somewhere  about  8  per  cen.  But
 that  is  also  the  largest  percentage.
 As  I  have  always  told  this  House,  in
 the  matter  of  irrigation,  whether  it  is
 a  minor  irrigation  or  a  major  irriga-
 tion,  India  leads  the  whole  world.  We
 have  got  more  irrigation  than  even
 the  United  States  of  America.  But
 even  there,  in  the  United  States  of
 America,  as  against  60  to  70  million
 tons  of  their  requirements,  they  pro-
 duce  somewher  about  60  million
 tons,  more  than  double.  There  also
 the  fluctuations  are  very  big  indeed.
 In  the  USA,  cereal  production  went  up
 by  5°5  per  cent  in  1958-59.  I  am  not
 talking  of  the  ancient  past;  it  is  three
 or  four  years  ago.  It  went  up  by  5.5
 per  cent  in  one  year  over  the  previous
 year  and  declined  to  12°6  per  cent  in
 1961-62.

 43.49  hrs.

 [Mr.  SprAker  in  the  Chair]

 So,  the  curve  always  goes  up.  In
 one  year  it  went  up  by  5.5  per  cent
 over  the  previous  year  and  in  the  next
 year,  subsequent  to  the  next  year,  it
 declined  by  2.6  per  cent,  In  Austra-
 lia,  it  went  down  to  26  per  cent  in
 ‘1957-58;  went  up  by  I8  per  cent  in
 1958-59.  I  am  merely  quoting  the
 figures  to  tell  you—not  because  a  rosy
 picture  that  I  am  _  painting  before
 you—that  wherever  you  go,  agricul-
 ture  has  been  behaving  in  the  same
 manner  and  I  am  expecting  that  what-
 ever  we  might  do—criticisms  some-
 times  help;  there  is  no  doubt—you
 do  not  compare  conditions  in  India  to
 conditions  in  either  Japan  or  the
 ‘United  States  of  America.  (Interrup-
 tions).  In  those  countries  and  here
 the  difference  is  this.  When  you  make
 some  development  or  develop  some
 strain  of  sugarcane  or  wheat  or  any-
 thing  it  takes  in  the  United  States
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 not  even  24  hours  to  make  that  strain
 known  to  the  entire  agricultural
 community.  Mr.  John  or  Mr.  Smith
 has  produced  a  potato  of  abnormal
 size  by  giving  a  particular  type  of
 treatment  Immediately,  Mr.  John  or
 Mr.  Smit  comes  on  the  television  and
 he  says,  here  I  am,  I  did  this  and  I
 got  this.  Within  72  months,  you  will
 find  hundreds  and  thousands  of  people
 copying  that  example.  That  would
 come  in  this  country.  Not  so  quick.
 It  will  take  time,  Therefore,  we  have
 got  to  approach  60  million  families  of
 farmers  in  this  country,  steeped  in
 ignorance.  I  am  not  talking  of  igno-
 rance  in  agriculfure.  They  are  not.
 Many  of  them  do  not  read  newspapers
 and  what  progress  is  done  eleswhere.
 When  you  deal  with  an  immobile
 mass  of  people  of  that  dimension,  you
 can  quite  understand  what  a  difficult
 task  it  is,  however  clever  the  Ministry
 may  be  or  may  not  be,  to  carry  these
 things  to  them  and  to  convince  them.
 Besides,  they  have  got  their  orthodox
 methods;  they  have  got  their  super-
 stitions.  Of  all  things,  the  most  diffi-
 cult  thing  to  deal  with  is  orthodoxy
 and  superstition.  You  have  got  to  go
 through  it,  plod  through  it.  Because,
 after  all,  it  is  the  farmer  who  has  got
 to  produce.  Luckily  the  Minister  does
 not  produce  anything;  nor  do  my
 colleagues  produce  anything.  We
 produce  speeches  in  this  House.  Surely,
 if  60  milion  families  of  farmers  have
 got  to  produce,  naturally,  your  scheme
 must  be  such  that  is  acceptable  to  the
 60  million  families  of  farmers,  that
 reaches  them  in  time,  convinces  them
 in  time  and  gives  them  the  protection
 that  is  necessary.  It  does  take  time.
 If  the  methods  that  we  are  employ-
 ing  are  wrong,  then  surely.  you  have
 every  right  to  criticise.  I  am  not
 saying  that  you  cannot  criticise.
 Surely  not.  I  criticise  them.  I  cri-
 ticise  myself.  If  the  farmer  does  not
 get  into  his  own,  all  the  effort  that  we
 are  making  is  useless,

 People  call  this  country  a  predomi
 nantly  agricultural  country.  It  is  a
 trite  expression.  I  would  go  further
 and  say,  the  predominance  of  agricul-
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 ture  m  our  national  economy,  even
 after  00  years,  may  not  be  the  same;
 it  will  no  doubt  go  down;  dwindle,
 But  surely,  agriculture  shall  be  pre-
 dominant  for  the  simple  reason  that
 as  I  have  said,  during  the  last  l  years
 of  our  Plans,  you  have  spent—I  do
 not  know  how  many  thousands  of
 crores—  at  least  Rs.  000  crores  on
 non-agricultural  production,  whether
 it  is  industry,  whether  it  is  electri-
 city  or  any  other  thing  that  you  have
 got,  After  spending  all  that  money,  re-
 liance  of  70  per  cent  of  our  popula-
 tion—how  much  has  it  gone  down?
 After  spending  all  the  money  during
 the  last  ]  years,  from  70  per  cent,  it
 has  gone  down  to  69  per  cent,  That
 means,  it  has  not  made  any  significant
 dent.  When  it  is  the  position  that  70
 per  cent  of  our  people  depend  upon
 agriculture,  whether  they  live  by  agri-
 culture  or  half  live  by  agriculture,
 agriculture  is  the  only  thing  they  have.
 To  reduce  that  from  70  per  cent  to  69
 per  cent,  as  much  as  at  least  Rs.  000
 crores  if  not  more  on  industry,  etc.
 have  got  to  be  spent.

 Dr.  M.S.  Aney
 many  years?

 (Nagpur):  How

 Shri  S.  K.  Patil:  Eleven  years.
 Modern  industry  is  not  labour  inten-
 sive  industry.  Therfore  you  will  find
 that  it  is  of  a  higher  technical  nature
 and  that  means  less  man  power.  The
 result  is  what  I  am  telling.  Therefore,
 our  national  economy,  not  now,  not
 before,  even  after  00  years,  is  going
 to  be  largely  dependent  on  the  pro-
 gress  of  agriculture  that  this  country
 will  be  able  to  make,  That  is  why,  it
 is  not  in  this  emergency  alone,  but
 even  in  ordinary  time,  agriculture
 must  be  regarded  as  the  main  feature
 of  India’s  national  economy  and  as
 much  attention,  as  much  labour  and
 as  much  money  that  can  be  bestowed
 upon  it,  has  got  to  be  done.  Other-
 wise,  there  is  no  future  for  this
 -ecountry.
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 Shri  Bade  (Khargone):  I  have  got
 one  question.  Why  has  the  yield  per
 acre  not  increased?

 Shri  S.  K,  Patil:  Some  speakers
 pointed  out  that  whatever  progress
 has  been  registered,  is  by  throwing
 more  land  under  agriculture.  In  this
 House  I  have  heard  very  different
 types  of  arguments.  I  do  not  blame
 anybody.  Possibly  I  might  twist  an
 argument  in  my  favour  wherever  I
 want.  Sometimes  they  say,  Oh,  there
 is  so  much  waste  land,  why  is  it  not
 brougt  under  agriculture,  If  I

 rought  it  in.  Then,  “why  was  it
 brought;  we  find  that  more  land  has
 been  brought  in  and  agriculture  has
 increased:  otherwise  not.”  In  India,
 not  now,  but  for  all  time  td  come,
 there  is  no  land  for  agriculture.  Even
 more,  if  any  land  is  available,  I  shall
 rather  use  it  for  forests  and  not  for
 agriculture.  If  there  is  total  destruc-
 tion  or  diminution  of  forests,  agri-
 culture  can  never  make  any  progress.
 In  our  country,  forests  should  be
 somewhere  about  50  per  cent  at  least.
 It  has  gone  down  to  20  per  cent;
 sometimes  from  8  to  23  per  cent:  I
 do  not  know  what  is  the  correct
 figure.  Ifther  is  any  possibilty  of  utili-
 sing  more  land  for  forests,  I  as  Minis-
 ter,  and  I  think  even  the  Minister
 directly  in  charge  of  Forests  Dr.  Ram
 Subhag  Singh,—we  are  of  the  opinion
 that  more  land  should  be  given  to
 forests  in  order  to  stabilise  the  con-
 dition  of  agriculture  and  no  land
 shou!d  be  taken  away.  Therefore,  the
 total  availability  for  agriculture  is
 very  limited,  indeed.  That,  as  I  said,
 is  350  or  375  million  acres  im_  this
 country.  That  also,  as  I  have  very
 often  pointed  out  in  this  House,  India
 is  the  country  which  uses  as  much  as
 40  per  cent  or  45  per  cent  of  its  land
 surface  for  agriculture.  It  is  not  done
 by  any  other  country  in  this  vast
 world.  Next  to  us  is  Indonesia;  they
 use  available  surface  to  the  tune  of
 40  or  45  per  cent.  Let  us  not  expect
 that  there  will  be  any  extensive  agri-
 culture  by  bringing  larger  areas  under
 it.  Our  only  remedy  is  to  have  inten=
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 sive  agriculture.  That  means,  the  per
 vacre  yield  must  increase:  20  per  cent
 or  40  per  cent  or  even  double.  In
 another  30  or  40  years,  it  might  be
 even  treble.

 We  can  do  that.  That  is  a  very
 useful  thing.  Because  our  agriculture
 is  backward,  we  have  got  a  lot  of
 leeway  to  make.  If  I  tell  in  America
 or  England  that  you  must  produce  0
 per  cent  more  wheat,  they  cannot.
 Why?  Because,  the  optimum  has  been
 reached.  On  their  land,  with  the
 modern  techniques  and_  everything,
 the  optimum  has  been  reached.
 Therefore  if  I  ask  them  to  increase  0
 per  cent  or  20  percent,  they  cannot,
 unless  they  have  got  more  land.  When
 ‘we  wanted  more  rice  from  the  U.S.A.
 many  other  countries  also  wanted,  the
 U.  8.  A.  increased  the  area  under
 rice  by  0  per  cent.  Luckily  they
 have  got  area  which  we  have  not  got.
 Therefore,  to  us,  there  is  no  other
 remedy  except,  as  I  said,  intensive
 agriculture  which  we  propose  to  do
 and  which  we  are  doing.  As  _  it  is,
 foodgrains  occupy  somewhere  about

 ‘280  million  acres  out  of  the  culturable
 land  in  India;  oilseeds  about  33.4
 ‘million,  cotton  8.9  million,  jute  .75
 and  sugarcane—mark  it,  I  am  going
 to  take  up  sugarcane,  that  is  the  point
 which  I  am  going  to  mainly  deal  with
 in  my  speech—5.8  million  acres,  It
 came  down  a  little  and  may  come
 down—5  or  6  million  acres  out  of  the
 total  acreage.  Therefore,  in  this
 acreage,  we  have  got  to  have  the
 ‘maximum.  We  can  have  it.  There  is
 ‘really  no  trouble  about  it.

 One  or  two  speakers  made  a  very
 Significant  observation  during  the
 course  of  the  debate  yesterday  and  I
 want  to  support  those  observations
 and  tell  the  policy  of  the  Government
 of  India.  They  said,  hitherto,  agri-
 culture  and  agricultural  policy,
 whether  under  British  Raj  or  under
 our  own  Raj,  have  been  consumer
 dominated,  consumer  oriented  and  not
 farmer-oriented,  much  less  farmer-
 dominated.  We  thave  no  farmers’
 lobby  in  this  House.  When  you  go
 to  the  U.S.A.  in  the  American  Con-
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 gress  every  second  man  you  meet  in
 the  lobby  belongs  to  the  farmers’
 lobby.  They  are  so  powerful.  Even
 President  Kennedy  or  his  entire
 organisation  cannot  do  anything  if  the
 Farmers  lobby  does  not  accept  it.  If
 you  want  to  sell  anything  or  buy
 anything  from  them,  it  is  this  lobby
 that  we  have  got  to  satisfy  first.
 Because,  the  farmers’  interests  are
 guaranteed  there.  In  the  European
 Economic  Community,  I  do  not  know
 whether  cverybody  has  seen  that
 Picture  that  has  now  come  as  to  how
 they  behave.  The  whole  agricultural
 policy  has  been  brought  up  to  a  level
 that  it  has  been  raised  or  reduced  to
 electronics.  They  even  take  the  help
 of  electronics  to  guard  the  interests  of
 the  farmer,  I  shall  illustrate  and  you
 will  understand  of  what  help  elec-
 tronics  is.  The  farmers  bring  the
 Produce  whether  it  is  potato  or
 whether  it  is  any  other  thing  to  the
 market.  The  market  is  a  very  well
 kept  market.  There  are  gadgets  kept
 there.  Everybody  comes.  They  bring
 what  they  have  brought,  whether  it
 is  potato  or  vegetable  or  onions,  rice
 or  any  other  thing.  Immediately  the
 calls  are  given,  because  there  are
 auctions  as  to  what  the  man  should
 have.  As  soon  as  you  press  the  button
 it  will  be  registered  on  g  board.  Then
 the  man  may  say  that  the  price  is  not
 enough;  then,  he  presses  another
 button.  Then  the  man  gives  some
 higher  call.  Like  that  it  goes  on
 until  the  last  call  comes,  and  that  is
 the  price  at  which  the  thing  has  got
 to  be  sold,  and  if  that  price  is  not
 remunerative  to  the  agriculturist  or
 the  farmer,  the  secretary  of  the
 farmers’  union  presses  a  button  that
 nullifies  the  entire  auction  and  throws
 out  the  whole  thing,  so  that  no  farmer
 can  be  duped  out  of  his  legitimate
 income.  On  the  next  morning,
 another  auction  can  be  held,  and  they
 will  do  it  there,  because  they  have
 Zot  the  stamina  to  do  these  things.
 What  I  am  telling  the  House,  there-
 fore,  is  this.  This  is  what  I  cal]  the
 farmer-oriented  agricultural  economy
 of  this  country.  And  if  I  am_  the
 Minister  in  charge  of  Food  and  Agri-
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 culture,  I  place  this  before  the  House,
 that  this  agricultural  economy  shall
 be  farmer-oriented  economy  in  this
 country  and  not  consumer-oriented
 economy.  But  what  is  '  generally
 happening  now  is  this.

 4  hrs.

 An  Hon.  Member:  Will  your  Cabinet
 agree  to  it  or  not?

 Shri  Shivaji  Rao  S,  Deshmukh:  The
 Cabinet  must  agree  to  this  policy.

 Shri  Sonavane  (Pandharpur):  If
 we  agree,  the  Cabinet  will  also  agrce.

 Shri  S.  K.  Patil:  What  happens  just
 now  is  this.  The  mement  the  price
 has  gone  up  or  gone  down  a  little,
 there  is  such  a  furore  everywhere  in
 this  country,  And  who  tells  this  that
 the  price  has  gone  up?  It  is  the  news-
 papers.  Where  are  the  newspapers
 published  and  issued.  Not  even  in  the
 small  towns  but  in  the  big  cities?
 Where  do  the  M.P.s  function  for  their
 work  of  this  kind?  I  am  not  criticising
 anybody.  They  also  function  in  the  big
 cities.  Therefore,  the  moment  the  price
 goes  up  a  little  or  comes  down,
 irrespective  of  the  fact  whether  it
 has  gone  up  or  come  down  because  of
 the  middleman  or  because  the  farmer
 has  been  given  a  little  more,  without
 any  consideration  whatsoever,  it  is
 said  that  the  consumers’  interests  have
 got  to  be  maintained,  I  would  submit
 that  70  per  cent  of  the  population  of
 this  country  depends  on  agriculture.
 They  do  not  go  and  buy  any  agricul-
 tura]  products;  they  make  them  them-
 selves.  Therefore,  it  is  the  other  30
 per  cent  who  come  into  the  picture;
 it  used  to  be  30  per  cent,  but  the  Jast
 census  has  shown  that  the  population
 in  the  cities  is  only  8  per  cent  and
 not  30  per  cent.  If,  therefore,  it  is
 said  that  having  this  8  per  cent  popu-
 lation  remaining  in  the  cities  in  mind,
 we  must  base  our  prices,  in  such  a
 way  that  they  are  really  good  to  them
 but  they  may  be  good  or  may  not  be
 good  to  the  farmer,  then  I  would  sub-
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 mit  that  this  Government  is  not  going.
 to  pursue  that  policy....

 Shri  Ram  Sewak  Yadav  rose—

 Shri  S.  K.  Patil:  My  hon,  friend  had
 enough  interruptions  before.  He  need
 not  interrupt  me  now.

 If  between  the  producers’  end  and
 the  consumers’  end,  there  are  any
 obstructions  in  the  funnel  where
 actually  some  middlemen  has  gone
 and  taken  more  price,  then  surely  you
 can  sit  upon  your  Minister,  and  it  is
 my  duty  to  see  that  that  does  not
 happen,  whatever  comes.  In  _  that
 eventuality,  even  if  controllea  ration-
 ing  or  whatever  else  becomes  neces-
 sary,  J  would  not  be  averse  to  it,  but
 if  in  encouraging  the  farmer,  I  and
 you  and  the  Parliament  give  them  a
 higher  price  as  a  result  of  which  the
 consumers’  price  is  going  to  increase,
 then  you  have  got  to  put  up  with  that
 increase  because  that  is  the  only  thing
 which  the  economy  can  bear.

 Shri  Tyagi  (Dehra  Dun):  Unani-
 mously  agreed.

 Shri  S,  K.  Patil:  Therefore,  this  is
 the  policy,  and,  therefore,  the  farmers
 have  got  to  be  given  the  incentive
 prices.  The  farmer  does  not  work
 without  the  incentive  prices.

 Mr.  Speaker:  I  am  jealous  of  the
 hon.  Minister’s  attention  towards  that
 side.

 Shri  Tyagi:  It  is  the  farmers  whom
 he  is  addressing.

 Shri  S.  K.  Patil:  I  am  sorry;  I  shall
 correct  my  mistake.  Without  incen-
 tives,  the  farmer  will  not  work,  and
 particularly  our  farmer  will  not  work
 without  incentives,  because  he  does
 not  know  this  modern  economics
 because  it  becomes  difficult  for  him  to
 know  al]  these  things.

 I  shall  illustrate  what  I  mean  by
 modern  economics.  If  a  farmer  is:
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 getting  Rs,  00  on  an  acre,  whether
 in  wheat  or  rice  or  in  whatever  else
 he  cultivates,  if  he  has  to  spend
 Rs.  200  or  Rs.  300  per  acre  on  fertiliser
 and  other  things  such  as  plant  food
 and  so  On  and  so  forth,  and  if  |  tell
 him  that  ‘By  putting  in  Rs.  300,  you
 wil]  get  Rs.  400’,  then,  he  will  say
 ‘One  has  to  put  in  Rs.  300  first  before
 one  can  get  Rs,  400?’,  and  that  cco-
 nomics  becomes  unitelligible  ty  our-
 farmer  because  he  is  a  poor  man.  It
 is  not  unintelligible  to  the  farmer  in
 in  the  U.S.A.  or  Russia  or  Japan,
 ‘because  he  knows  that  ig  he  puts  in
 Rs.  300  he  will  get  Rs,  400,  and,
 therefore,  he  knows  tha:  he  wi!]  get
 about  33  per  cent  or  more  profit  on  it,
 but  our  farmer  does  not  know  it.
 Therefore,  we  must  have  patience  with
 our  farmers,  because  we  have  got  to
 tell  him,  we  have  got  to  coach  him,
 and  we  have  got  to  give  him  more
 credit  and  so  on.

 All  these  package  programmes,  or
 intensive  cultivation,  as  we  call  it,
 in  all  these  40  districts  which  we
 have  chosen  now  in  this  emergency,
 in  all  these  one  hundred  districts
 which  we  have  chosen  for  millets
 etc.,  all  these  pilot  programmes  etc.
 are  an  insurance  just  to  tell  the
 farmer  that  ‘If  you  behave  in  this
 manner’  these  are  the  results  that  are
 likely  to  accru’.  But  that  is  not  done
 overnight.  The  farmer  must  be  con-
 vinced  first.  Otherwise,  it  could  not
 be  done.  We  must  convince  him  that
 out  of  this  agriculture,  not  only  will
 he  get  enough  food,  but  he  will  get
 enough  money  with  which  he  can
 buy  his  clothes,  educate  his  children,
 and  have  the  other  things  that  he
 requires  such  as  a  radio  or  even  a
 television  set  when  the  Information
 and  Broadcasting  Minister  will  bring
 it.  All  these  things  will  be  at  his
 disposal  by  doing  these  things,  There
 is  no  need  for  any  distinction  bet-
 ween  agriculture  and  industry  in  this
 regard.  The  American  millionaries
 are  there  in  the  industry,  and  the
 American  farmers  are  also  million-
 aires.  It  does  not  make  any  diffe-
 rence  really  whether  one  does  agri-
 culture  or  one  does  industry.
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 Therefore,  we  have  got  to  have
 patience  with  our  agriculturists  or
 farmers  and  9090  everything  in
 order  to  give  them  incentives.  Hon.
 Members  criticise  that  Rs.  3  for
 wheat  and  Rs,  4  to  8  for  rice  is  not.
 an  incentive  price.  That  is  why  I
 have  not  called  it  an  incentive  price.
 I  ‘have  humbly  chosen  a  word  for
 this,  and  I  have  called  it  the  mini-
 mum  price.  And  I  have  always
 expected  that  the  prices  must  rule
 higher  than  that.  I  can  tell  you  that
 even  where  procurement  is  made  for
 Rs.  3  or  14,  the  price  at  which  the
 farmer  sells  the  rest  of  the  produce—
 because  only  20  or  40  per  cent  comes
 under  procurement—is  somewhere
 about  four  or  five  rupees  higher.  And’
 I  want  him  to  have  it  higher.  I  do
 not  want  procurement,.and  if  pos-
 sible,  I  want  to  do  without  it.  During
 this  year,  barring  only  Orissa—and
 there  too  procurement  has  been  kept
 by  Orissa—in  other  places,  I  have  not
 kept  any  compulsory  procurement
 anywhere  in  India.  I  have  only  kept
 voluntary  procurement.  If  we  can  get
 anything,  it  is  well  and  good.  But
 otherwise  it  does  not  make  any  diffe-
 rence  to  me.  By  procurement  if  I  get
 something,  and  I  have  got  to  give  the
 consumer  the  same  thing  back  again
 out  of  my  stock,  then  it  is  better  than
 that  stock  remains  with  the  farmers
 themselves.

 Therefore,  you  can  see  here  -that
 unless  incentives  are  given  to  the
 farmers,  the  farmers  will  not  really
 produce  up  to  the  expectation  of  all
 of  us  and  even  up  to  their  own  expec-
 tations.  Therefore,  we  are  doing
 everything  in  our  power  to  see  that
 this  procurement  should  come  to  us.

 Before  I  go  to  sugar  which  will  be
 the  last  item,  I  may  say  one  _  thing.
 Many  hon.  Members  have  really  asked
 and  in  fact,  some  hon.  Member  said’
 a  little  while  ago  ‘Oh,  we  are  eating
 American  wheat’,  as  if  the  taking  of
 American  wheat  has  resulted  in  some:
 indigestion  in  the  stomach,
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 Shri  Hem  Barua  (Gauhati):  Our
 economy  is  having  indigestion.

 Shri  S.  K.  Patil:  This  House  will
 realise  that  five  or  six  years  back,
 when  there  was  not  enough  wheat  in
 this  country,  and  when  there  was  not
 enough  rice  in  this  country,  and  when
 prices  were  rocketing  up  time  and
 again,  they  used  to  say  ‘Why  do  you
 not  build  up  a  buffer  stock  or  why
 do  you  not  stock-pile?’.  I  used  to  tell
 them  ‘if  the  commodity  is  not  enough
 for  us,  then  I  am  going  to  build  a
 buffer  stock  or  I  am  going  to  stock-
 pile’,  and,  therefore,  with  the  permis-
 sion  and  the  sanction  of  Government
 and  of  this  House  and  of  everybody
 else,  I  went  and  signed  the  grain
 agreement.  I  wanted  a  respite  period
 of  four  or  five  years  during  which
 period  I  coulq  build  up  my  agricul-
 ture,  and  during  which  period,  every
 day,  I  did  not  want  to  move  from
 pillar  to  post,  and  I  wanted  to  have
 comparative  peace  for  my  develop-
 mept.  That  was  why  this  famous
 grain  agreement  was  entered  into
 with  the  USA.

 Shri  Surendranath  Dwivedy:.  That
 is  a  good  job,  but  that  is  the  only  good
 job  you  have  done.

 Shri  S.  K.  Patil;  If  I  may  say  so,
 it  was  because  we  had  built  a  stock-
 pile  and  had  these  70  million  tons,  that
 not  only  were  we  able  to  keep  our-
 selves  out  of  difficulty  for  the  last
 four  years,  but  even  the  price-line
 has  been  maintained,  and  90  per  cent
 of  the  credit  for  that  goes  to  the
 stock-pile  which  we  ‘have  got.

 Then,  the  Members  sometimes  ask
 this  question,  because  they  find  this
 from  our  books  that  last  year  only
 Rs.  200  crores  worth  of  foodgrains
 were  brought  and  they  think  that  last
 year  was  a  deficit.  When  you  enter
 into  an  agreement  for  four  years,
 naturally,  sometimes,  you  bring  more

 ‘and  sometimes  you  bring  less.  But  it
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 is  for  the  stock-pile  and  not  for  your
 immediate  requirements;  of  course,
 part  of  it  is  for  immediate  require-
 ments,  but  mostly  it  is  for  stock-pile.
 Therefore,  that  particular  deal  that
 was  signed  by  me  when  I  was  there
 in  the  USA  has  really  helped  us
 tremendously.  It  has  helped  us  to
 stand  on  our  legs  and  given  us  a
 feeling  of  confidence  and  given  a
 sense  of  confidence  to  the  farmer  also
 that  it  is  not  going  to  be  used  against
 him  but  it  will  be  used  in  order
 to  protect  him  so  that  he  would
 be  able  to  stand  on  his  own
 legs,  and  incerease  the  agricultural
 production  of  this  country.  There-
 fore,  the  figures  of  200  or  00  etc.  do
 not  count.  If  my  hon.  friends  will
 tell  me  ‘It  does  not  matter;  we  shall
 eat  a  little  less,  and  the  country  will
 eat  a  little  less,  but  let  us  have  noth-
 ing  from  outside  imported  into  our
 country’,  I  shall  just  give  them  one
 illustration.

 In  the  production  of  rice,  we  are
 almost  at  the  topmost.  I  do  not  know
 the  figures  of  China,  because  they  do
 not  publish  any  _  statistics  any-
 where.  But,  barring  China,  India  is
 the  largest  producer  of  rice  in  the
 whole  wide  world.  We  produce  some-
 where  about  34—35  million  tons  of
 rice.  What  is  our  requirement  of
 rice?  The  same.  We  do  not  want
 anyhting  more.  We  _  are  self-suffi-
 cient  in  rice.  But  if  one  or  two  lakhs
 of  tons  of  rice  do  not  come  from
 Burma  or  elsewhere,  what  happens  to
 the  prices?  This  has  become  a
 psychological  matter.  Last  year,
 against  our  34  or  35  million  tons
 whole  production,  we  had  less  than  5
 lakh  tons  from  outside.  It  is  just
 about  one  per  cent  or  a  little  more  or
 less.  But  for  that  one  per  cent,  the
 matter  has  become  so  _  psychological
 that  if  you  do  not  bring  it  at  the
 appointed  time,  surely  prices  go
 up.  Therefore,  it  is  not  for  my
 pleasure  that  I  am  bringing  it.  If  it
 was  really  a  question  of  rice  oniy,  I
 should  not  be  importing,  because  we
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 have  enough  rice  and  we  shall  be
 producing  more.  May  be  after  two
 or  three  years  it  may  be  given  to  me
 to  come  to  the  House  and  say  that  we
 have  stopped  bringing  rice  from  out-
 side  because  we  are  bound  10  be  self-

 _sufficient  in  rice  sooner  than  we
 expect.

 So  far  as  wheat  is  concerned,  we
 shall  be  self-sufficient.  Just  now  we
 are  diverting  wheat  to  rice-eating
 people  because  they  should  not  suffer,
 the  rice  eating  areas.  Otherwise,
 wheat  production  has  increased  enor-
 mously  under  Indian  conditions.  From
 8  or  9  million,  we  hae  come  to  123,
 million.  This  we  have  been  able  to
 do.  Of  course,  our  expectations  can
 be  high  and  it  could  be  said  that  we
 have  not  done  according  to  our
 expectations.  But  barring  that,  so  far
 as  the  performance  in  agriculture  is
 concerned,  I  do  not  think  under  the
 conditions  under  which  we  operate
 we  have  done  badly  at  all.

 Now,  I  come  to  sugarcane.  Sugar
 being  sweet,  I  have  kept  it  as  the
 last  subject  of  my  speech.  There  are
 many  hon.  Members  from  UP  and
 Bihar  who  have  spoken.  I  do  not
 blame  them  because  naturaily  they
 are  their  constituents  and  they  have
 got  to  deal  with  them.  Sometimes,
 if  they  become  my  constituents  also,
 I  have  also  to  do  the  same.  There-
 fore,  I  do  not  blame  them  because  I
 can  go  into  their  shoes  and  think
 about  this  matter  as  they  think  about
 it.  Therefore,  I  have  no  quarrel  with
 them.

 They  will  come  and  tell  me  that  8
 years  ago  in  the  time  of  my  _  illus-
 trious  predecessor,  Shri  Rafi  Ahmed
 Kidwai,  we  imported  as  much  as  4
 lakh  tons  of  sugar  from  _  outside
 because  sugar  was  not  available  in
 sufficient  quantities  here.  We  must
 have  spent—I  do  not  know—about
 Rs.  35  crores  in  foreign  exchange.  But
 in  those  days  foreign  exchange  could
 be  had  because  we  had  our  sterling
 balances  lying  abroad.  If  anybody
 tells  me  now  that  our  Finance  Minis-
 ter  is  going  to  give  4  nP  for  import-
 ing  sugar,  I  do  not  think  any  hon.
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 Member  in  this  House  will  believe
 it,

 Therefore,  I  tried  to  give  incentives
 as  soon  as  I  took  over;  within  one
 month  of  my  taking  over  of  the  Mini-
 stry,  I  increased  the  prices.  I  gave
 some  kind  of  incentive  evcn  to  the
 factories  because  they  huve  also  io
 be  partners  in  this.  What  was  the
 result?  Are  you  not  proud  of  this  fact
 that  notwithstanding  anything  that
 might  happen  today,  the  deficit  sugar
 economy  of  this  country  has  been  for
 all  times  turned  into  a  surplus  eco-
 nomy?  We  are  really  proud  that  we
 shall  be  sending  sugar  out  to  the  ture
 of  5  lakhs  tons  every  year  and  get  in
 return  much  needed  foreign  exchange.

 When  we  say  that  we  want  to  be
 prosperous,  how  are  we  going  to  do
 it?  Not  by  sending  industrial  goods
 to  industrial  countries.  Therefore,  I
 think  more  than  a  thousand  or  two
 thousand  crores  of  rupees  worth  of
 foreign  exchange  which  we  need  must
 be  earned  after  ten  years  by  our
 agricultural  economy  by  _  exporting
 our  goods.  Remember  what  was  the
 position  one  year  back  and  what  is
 the  position  now.  We  had  a  stock  of
 4  lakh  tons  on  hand,  a  huge  quantity
 of  sugar  accumulated  everywhere.
 Bank  advances  had  gone  to  a_  point
 about  Rs.  30  crores  beyond  what  we
 expected,  to  nearly  Rs.  30  crores.
 Sugar  is  also  a  perishable  commodity.
 You  cannot  keep  it  for  five  or  ten
 years.  They  were  anxious  days  for
 us  as  to  what  to  do.  Under  those
 circumstances,  we  thought  that  the
 acreage  that  had  gone  up  must  be
 brought  back  and  by  intensive  culti-
 vation  we  shall  develop  and  not  by
 spreading  the  acreage.  Therefore,  to
 compare  those  conditions  with  those
 of  today  would  not  be  correct.
 Luckily  we  find  that  the  international
 price  has,  gone  higher,  to  £54  from
 £23,  that  is,  more  than  double  or  24
 times.  But  this  is  merely  sweliing,
 not  the  normal  health.  Sugar  produc.
 tion  everywhere  in  the  worid  was  less
 ‘his  year  than  last  year.  This  was
 particularly  so  in  Cuba  and,  therefore,
 this  has  happened.  Could  anybody
 have  foreseen  the  year  ago  that
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 {Shri  S.  K.  Patil]
 production  this  year  would  be  less;
 therefore,  let  us  keep  our  sugar  so
 that  we  would  get  £54,  There  was
 a  debate  in  this  House  and  we  were
 asked  as  to  why  we  sold  sugar  to
 Pakistan  at  the  rate  of  £24.

 Therefore,  at  a  time  like  that,  in
 order  to  save  the  sugar  industry  from
 a  collapse—from  which  there  would
 be  no  come-back—we  had  to  adopt
 some  measures  and  that  was  why  we
 did  it.  Then  we  linked  up  the  price
 of  cane  with  the  sucrose  content.
 Those  who  oppose  it  do  not  oppose
 the  linking;  but  they  want  that  the
 farmer  should  get  the  same  as  he  was
 getting  before.  Not  to  link  tne  price
 of  cane  with  the  sucrose’  content
 would  have  been  something  very  un-
 economic  and  unheard  of;  nowhere
 in  the  world  is  that  done.  What  we
 pay  is  for  the  sugar  and  not  for  the
 stick  that  holds  some  sugar.  There-
 fore,  it  has  got  to  be  done.

 But  the  point  is  that  people  natu-
 rally  thought  that  those  people  who
 may  suffer  should  not  suffer.  The
 sugar  position  is  constantly  under
 review  and  I  can  assure  my  _  hon.
 friends  that  I  am  watching  the  trends,
 trying  to  find  out  what  the  trends  are
 going  to  be.  I  will  try  to  judge  them.
 My  hon.  friend,  Shri  D.  D.  Puri,  made
 a  contribution.  He  knows  it  exactly
 because  .the  wearer  knows  where  the
 shoe  pinches.  He  knows  when  it  will
 sell  and  when  it  will  not.  I  wish
 there  were  some  prophets  wio  could
 have  told  me  that  this  year  produc-
 tion  was  going  to  be  so  low.  If  that
 was  possible,  I  would  also  have
 indulged  in  that  pastime.  But  if  I  do
 any  such  thing,  I  create  coaditions  in
 the  market  which  are  not  very
 healthy.  Therefore,  we  must  not  go
 on  talking  like  that.  I  have  got  a
 million  tons  of  sugar  with  me.  I  have
 got  the  whole  future  of  the  sugar
 industry  with  me.  Whatever  hap-
 pened  in  this  year  is  not  the  criterion.
 But  the  next  year  is  mine.  I  know
 what  to  do,  where  incentives  should
 be  given,  in  what  directions  they
 should  be  channelled  by  which  I  get
 not  only  27  or  25  lakhs  of  tons  but,
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 as  I  said,  3  million  tons  at  the  end  of
 the  next  year.  Everything  that  goce
 in  that  direction,  the  Government  ig
 Pledged  to  do.  We  snail  do  that.  If
 it  means  that  some  kind  of  incentive
 Price  is  to  be  given  to  sugarcane,  I
 will  give  it,  when  it  becomes  neces-
 sary.  I  have  got  to  wo-k  it  out.  I
 should  5९९  what  is  reasonable.  What-
 ever  I  give  I  should  not  take  back
 because  that  will  produce  an  adverse
 psychological  effect.  If  you  give  Rs.
 3  or  Rs.  4  for  wheat,  you  cannot
 bring  it  down.  You  cannot  tell  him.
 ‘Now  you  have  got  better  per  acre
 yield;  so  it  should  be  less’.  He  will
 not  consent  to  that.

 Therefore,  while  doing  so,  I  must
 take  jolly  good  precuation  to  see  that
 what  I  give  to  him,  in  no  circum-
 stances  I  take  back  from  him.  There-
 fore,  I  am  doing  outher  things.  First,
 in  order  that  sugarcane  is  developed,
 I  am  compelling  the  State  Govern-
 ments  to  bring  back  the  money  whol-
 ly  taken  by  them  in  their  revenue—
 whether  it  is  cess  or  purchase  tax—
 into  it.  In  UP,  they  have  a  scheme
 involving  a  crore  of  rupees  only  in
 order  to  see  that  sugarcane  is  deve-
 loped.  We  are  giving  them  \|3rd
 grant.  We  shall  go  on  increasing  it
 in  UP,  in  Punjab  and  in  Bihar,  wher-
 ever  it  is  necessary.  In  Maharashtra,
 it  is  not  necessary.  Therefore,  it  is
 not  being  done  there.  Otherwise,  it
 can  be  done  there  also.

 On  the  one  side,  sugarcane  should
 be  developed.  On  the  other,  I  80
 manage  the  sugar  policy  that  there
 will  be  some  positive  incentives,  Peo-
 ple  here  tell  me  that  people  have
 suffered.  Who  has  dsufferd?  Where
 has  the  sugarcane  gone?  Sugarcane
 has  more  profitably  gone  to  gur.  It
 is  not  the  producer  of  sugarcane  who
 has  suffered.  The  sufferer  is  me,  the
 Government,  because  sugar  prices
 fluctuate  and  naturally  I  will  have  to
 find  sugar  from  somewhere.  There-
 fore,  so  far  as  the  producer  is  con-
 cerned,  the  sugarcane  grower  is  con-
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 eerned,  he  has  not  suffered.  I  do  not
 want  him  to  suffer.  I  am  not  angry
 with  him.  I  am  going  to  shape  the
 policy  in  a  manner  that  if  any  incen-
 tives  are  necessary,  apart  from  the
 help  to  production  that  I  am  giving,
 those  incentives  will  be  given.  But
 they  will  be  linked  to  the  sucrose  con_
 tent.  We  will  see  that  they  will  get
 more  than  what  they  got  before  so
 that  diversion  from  gur  to  sugar  be-
 comes  possible.  This  year  it  was  not
 possible,  because  nature  was  also
 against  us,  because  the  season  was
 bad  and  most  of  the  crop  was  ratoon
 crop.  Therefore,  it  could  not  be  done.
 I  cannot  give  you  the  exact  figure
 or  the  nature  of  those  incentives,  but
 I  stand  committed  to  this  that  the
 sugar  economy  of  India  is  going  to  be
 a  surplus  economy.  I  am  trying  to
 raise  the  Third  Plan  target  of  3.5
 million  tons  to  4  million  tons.  It  is
 necessary  because  internal  consump-
 tion  is  also  going  up.  At  the  same
 time,  a  target  of  at  least  4  million
 tons  is  going  to  be  for  export,  no  mat-
 ter  what  the  price  is.  Today  the
 prices  are  very  favourable,  and  they
 are  not  likely  to  fal]  immediately  to
 the  level  of  £23,  because  the  world
 market  has  also  got  some  resilience.
 Therefore,  for  a  year  or  two  the  prices
 will  not  slump  to  the  position  from
 which  they  had  gone  up.

 All  this  has  to  be  borne  in  mind.  I
 am  quite  sure  that  after  this  expla-
 nation,  the  Members’  will  not  find
 fault  with  me.  I  was  rather  intrigued
 when  some  Member  began  by  giving
 me  Ganga  jal,  and  another  said  that
 was  the  type  of  thing  you  gave  when
 aman  was  going  to  be  no  more.  Our
 agriculture  is  going  to  stand  for  all
 time  and  will  go  on  drinking  Ganga
 jal  as  much  as  you  like.  We  are  not
 hitting  the  farmer  as  my  hon.  friend
 Shri  Bibhuti  Mishra  says.  That  is  not
 going  to  happen  in  this  Ministry.  I
 have  got  a  Minister  of  Agriculture
 whose  grass  roots  are  in  agriculture,
 who  is  not  a  Raja  as  described  by
 some  hon.  Member.

 My  hon.  friend  says  that  if  I  get
 $2  lakh  tons  this  year  or  the  next,  he
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 will  have  a  Satyanarayana  puja  I
 am  a  believer  and  a  very  strong  be-
 liever,  there  is  nothing  wrong  in  it,
 because  it  is  a  very  sweet  type  of
 thing.  I  shall  go  to  wherever  my
 hon.  friend  does  his  Satyanarayana
 puja  so  that  the  triumph  of  the  agri-
 culturist,  the  sugarcane  grower  is
 celebrated  in  a  manner  that  is  good
 for  him  and  everybody.

 Having  said  that,  I  once  again  re-
 peat  that  so  far  as  the  agricultural
 position  jn  this  country  is  concerned,
 it  is  not  merely  saying  so,  but  it  has
 been  satisfactory,  it  has  been  com-
 fortable.  It  has  stood  the  stress  of
 the  emergency  during  the  last  four
 months.  The  trade  and  everyone  has
 behaved.”  In  the  first  and  second
 world  wars  prices  shot  up  in  Europe
 and  everywhere.  But  during  this
 emergency,  acute  as  it  was  in  Octo-
 ber  anq  November,  not  only  did  the
 prices  not  shoot  up  in  this  country,
 they  went  down  to  a  certain  extent,
 ang  the  morale  was  kept  up.  There
 has  been  no  difficulty  so  far  as  the
 agricultural  front  was  concerned.  You
 can  be  sure  that  whenever  an  oppor-
 tunity  comes—I  call  it  an  opportunity,
 because  in  order  to  protect  your  coun-
 try,  you  have  to  make  sacrifices—the
 farmer  will  play  a  most  dominant
 role.

 With  these  words,  I  commend  the
 Demands  of  my  Ministry  to  the  ac-
 ceptance  of  the  House.

 Shri  Sham  Lal  Saraf  (Jammu  and
 Kashmir):  What  about  desert  recla-
 mation  and  soil  conservation?

 Shri  8.  K.  Patil:  We  have  got  8
 plan  for  desert  reclamation  according
 to  which  we  are  working.  The  main
 plan  reaily  speaking  relates  to  Madh-
 ya  Pradesh  where  We  have  got
 ravines,  and  also  to  Rajasthan.  But  in
 Madhya  Pradesh  it  is  a  big  thing.
 This  is  not  a  problem  that  can  be
 tackled  easily  and  immediately.  We
 are  tackling  it  bit  by  bit,  because  if
 I  have  got  so  much  of  agricultural
 grant,  I  have  got  to  see  how  best  I
 can  utilise  it,  but  I  agree  with  my
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 [Shri  S.  K.  Patil]
 hon.  friend  that  unless  the  soil  is  con-
 served  and  consolidated,  cur  agricul-
 ture  is  going  to  suffer.  That  is  very
 much  under  our  consideration.

 Mr,  Speaker:  I  i.2w  put  the  cut
 motions  to  the  House.

 All  the  cut  motions  were  put  and
 negatived,

 Mr.  Speaker:  The  question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  35
 day  of  March,  1964,  in  respect  of
 the  heads  of  demands  entered  in
 the  second  column  thereof  against
 Demands  Nos.  41,  42  43,  44,  45,46,
 127,  28  and  29  relating  to  the
 Ministry  of  Food  anq  Agricul-
 ture.”

 The  motion  was  adopted.
 (The  motions  of  Demands  for

 Grants  which  were  adopted  by  the
 Lok  Sabha  are  reproduced  below-Ed.)
 Demand  No.  4l—Mrnistry  oF  7000

 AND  AGRICULTURE
 “That  assum  not  exceeding

 Rs.  75,50,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 8ist  day  of  March,  964  in  respect
 of  ‘Ministry  of  Food  and  Agricul- yor” ture’.

 Demanpb  No.  42—AGRICULTURE

 “That  assum  not  exceeding
 Rs.  -2,93,17,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Agriculture’.”

 DEMAND  No.  43—AGRICULTURAL  RE-
 SEARCH

 “That  asum  not  exceeding
 Rs,  4,74,10,000  be  granteg  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Agricultura]  Research’.”

 DEMAND  No.  44—ANIMAL  HuSBANDRY
 “That  asum  not.  exceeding

 Rs.  88,71,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Animal  Husbandry’.”

 Demanp  No.  45—Forest

 “That  asum  not.  exceeding
 Rs,  97,64,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  qefray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Forest’.”

 Demanp  No,  46—OTHER  REVENUE  Ex-
 PENDITURE  OF  THE  MINISTRY  OF  Foop
 AND  AGRICULTURE

 “That  asum  not  exceeding
 Rs,  29,14,62,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 ‘Bist  day  of  March,  964  in  respect
 of  ‘Other  Revenue  Expenditure  of
 the  Ministry  of  Food  and  Agricul-
 ture’.

 DEMAND  No.  27—-CaAPITAL  OUTLAY  ON
 ForESTS

 “That  assum  not.  exceeding
 Rs.  9,10,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
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 3ist  day  of  March,  964  in  respect
 of  ‘Capital  Outlay  on  Forests’.”

 DemMAnD  No,  28—Purcnass  or  Foop-
 GRAINS

 “That  asum  not  exceeding
 Rs.  2,27,57,36,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  qefray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Purchase  of  Foodgrains’.”

 Demanp  No.  293—OTHER  CAPITAL  OuT-
 LAY  OF  THE  MINISTRY  OF  Foop  AND
 AGRICULTURE

 “That  asum  not.  exceeding
 Rs,  60,27,48,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Other  Capital  Outlay  of  the
 Ministry  of  Food  and  Agricul- ee ture’.

 MInIstry  OF  INFORMATION  AND  BROAD-
 CASTING

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  and  voting  on  De-
 mang  Nos.  65  to  67  and  32  relating
 to  the  Ministry  of  Information  and
 Broadcasting  for  which  5  hours  have
 been  allotted.

 Hon.  Members  desirous  of  moving
 their  cut  motions  may  send  slips  to
 the  Table  within  5  minutes  indicat-
 ing  which  of  the  cut  motions  they
 would  like  to  move.

 Demanp  No,  65—Mrnistry  OF  INFoR-
 MATION  AND  BROADCASTING

 Mr.  Speaker:  Motion  moved:

 “That  asum  not  exceeding
 Rs.  16,12,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
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 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect of  ‘Ministry  of  Information  and
 Broadcasting’.”

 DemMAnD  No,  66—Broapcastinc

 Mr.  Speaker:  Motion  moved:

 “That  asum_  not  exceeding Rs,  5,15,06,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges which  will  come  in  course  of  pay- ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Broadcasting’.”

 Demanp  No.  67—OrTHER  REVENUE  Ex-
 PENDITURE  OF  THE  MINISTRY  OF  IN-
 FORMATION  AND  BROADCASTING
 Mr.  Speaker:  Motion  moved:

 “That  a  sum  _  not  exceeding Rs.  3,63,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  qefray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Other  Revenue  Expenditure  of
 the  Ministry  of  Information  and
 Broadcasting’.”

 DEMAND  No.  82—CaprrAL  OUTLAY  OF
 THE  MINISTRY  OF  INFORMATION  AND
 BROADCASTING
 Mr.  Speaker:  Motion  moved:

 “That  asum  not  exceeding
 Rs,  2,72,75,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964  in  respect
 of  ‘Capita]  Outlay  of  the  Ministry
 of  Information  ang  Broadcasting’.”

 The  demands  are  now  before  the
 House.

 Shri  Prabhat  Kar  (Hooghly):  The
 Ministry  of  Information  and  Broad-
 casting  has  a  very  important  role  to
 play  particularly  during  the  period



 5257  Demands

 (Shri  Prabhat  Kar]
 of  the  emergency,  because  the  activi-
 ties  of  the  Government  are  made
 known  not  only  to  the  people  here
 but  also  those  abroad.  This  impor-
 tant  Ministry  has  to  show  how  we
 have  been  able  to  place  our  point  of
 view  before  the  people  of  the  different
 countries  and  how  we  have  worked
 up  to  mobilise  and  enthuse  the  people
 here  to  deal  with  the  period  of  emer-
 gency.

 There  are  various  wings  of  this
 Ministry.  “I  do  not  propose  to  deal
 with  all  of  them,  starting  from  AIR
 and  going  up  to  films  and  censorship
 and  publications.  I  shall  try  to  deal
 with  one  or  two  of  the  important
 points,  particularly  the  activities  of
 the  All-India  Radio  and  the  Press
 Information  Bureau  during’  the
 emergency  period.

 We  were  all  glad  last  year  when
 this  Ministry  was  raised  to  full  Cabi-
 met  rank.  We  thought  the  Govern-
 ment  had  realised  the  importance  of
 this  Ministry,  we  all  congratulated
 the  Minister  and  hoped  the  important
 responsibilities  of  the  Ministry  would
 by  properly  discharged.

 Last  year  in  this  House  many  Mem-
 bers  expressed  their  anxiety  about
 the  growing  concentration  of  the
 press  in  the  hands  of  a  few.  The
 hon.  Minister  replied  that  he  would
 look  into  it.  He  said  they  were  trying
 to  study  the  figures  of  96l,  and  that
 it  there  was  a  case  he  would  see  what
 should  be  done.  A  question  was  also
 put  by  Shri  Bhakt  Darshan  about
 the  formation  of  the  Press  Council.
 The  reply  was  that  there  was  a  Press
 Consultative  Committee  and  that  the
 Press  Council  would  follow.

 But  in  963  what  we  find  is  that
 this  growing  concentration  of  power
 has  really  undermined  the  morale  of
 the  people  and  the  activities  of  the
 Government  during  this  emergency
 period.  I  may  refer  to  the  resolution
 passed  by  the  Federal  Executive
 Council  of  the  Indian  Working
 Journalists,  which  says:

 MARCH  21,  963  for  Grants  5258

 “In  the  context  of  the  emer-
 8ency,  working  journalists  of
 India  note  with  concern  the
 irresponsible  and  even  anti-
 national  manner  in  which  some
 newspapers  have  behaved  at  a
 time  of  national  crisis.”

 Now,  Sir,  if  we  go  into  the  very
 root  of  these  activities  of  the  press,
 we  find  that  it  is  because  they  are
 controlled  by  the  biggest  capitalists
 of  the  country  who  want  to  put
 before  the  people  not  only  how  they
 want  to  interpret  the  government
 policy  but  also  how  they  want  the
 government  policy  to  be.  Last  year,
 when  it  was  brought  to  the  notice  of
 the  hon.  Minister  I  was  surprised
 at  the  way  he  dealt  with  it.  He  took
 it  very  lightly.  He  said:  of  course
 this  is  there,  there  are  Goenkas  and
 Birlas,  but  if  a  party  has  got  some
 more  papers  shall  it  be  considered  to
 be  concentrated  or  monopolistic?
 Really  I  felt  with  what  seriousness
 this  matter  was  being  taken  by  the
 hon.  Minister.  Even  the  Prime  Minjis-
 ter  this  year......

 Shri  Narendra  Singh  Mahida
 (Anand):  Sir,  on  a  point  of  order.  I
 have  various  times  noted  in  our  House
 that  we  have  been  taking  the  names
 of  Goenkas,  Birlas  and  Tatas,  I  do
 not  hold  any  brief  for  them,  but  is
 it  not  a  healthy  practice  not  to  refer
 to  any  names  of  individuals  or  firms?

 Mr.  Speaker:  Yes,  I  agree  with  him
 that  it  is  not  the  practice  to  name
 any  particular  individuals.  But  when
 the  names  are  taken  in  this  context,
 it  is  not  exactly  those  individuals
 that  are  intended  but  the  class  of
 persons  that  are  there.

 Shri  Prabhat  Kar:  I  do  not  know,
 I  am  quoting  the  hon,  Minister.

 Mr.  Speaker:  When  it  is  said  Birlas
 and  Tatas,  it  is  not  particularly  that
 Birla  or  that  particular  firm  that  is
 intended  but  only  those  capitalists  or
 other  persons,  that  is,  that  class  of
 persons.  Therefore  it  is  meant  like
 that,
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 Skri  Prabhat  Kar:  The  question
 was  raised  whether  the  Government
 should  control  the  press  and  whether
 that  will  affect  the  freedom  of  the
 press.  In  this  respect  the  Press  Com-
 mission  said  in  the  year  ‘1954:

 “There  can  be  no  denying  the
 fact  that  there  already  exists  in
 the  Indian  newspaper  industry  a
 considerable  degree  of  concentra-
 tion.  We  feel  that  there  is  a
 danger  that  this  tendency  might
 develop  further  in  future.  We  are
 of  the  opinion  that  it  would  not
 be  desirable  in  the  interest  of  the
 freedom  of  choice  that  this  ten-
 dency  should  be  accentuated.”

 This  was  in  1954,  At  that  time  5
 press  magnates  controlled  29  journals.
 Today  7  chains  control  03  journals
 with  a  circulation  of  25.0l  lakhs.  Out
 of  that,  only  three  namely  Express
 Newspapers,  Bennett  Coleman  and
 Co.  and  Hindustan  Times  these  top
 three,  control  a  circulation  of  5.78
 lakhs,

 Now,  the  question  has  been  asked
 whether  any  effort  on  the  part  of  the
 Government  will  really  mean  control-
 ling  the  freedom  of  the  press.  The
 Prime  Minister  really  explained  the
 position  whether  it  will  affect  the
 freedom  of  the  press.  What  is  the
 freedom  of  the  press?  It  has  been
 stated  by  the  Prime  Minister:

 “Among  the  attributes  that  it
 should  have  is  freedom,  but  free-
 dom  must  go  together  with  res-
 ponsibility,  knowledge,  etc.  It  is
 not  reasonable  to  assume  that  a
 man  who  has  a  large  sum  of
 money  is  either  intelligent  or
 responsible.  Yet  unfortunately
 large  sum  of  money  often  con-
 trols  a  newspaper.  The  freedom
 of  the  few  is  not  the  freedom  of
 the  press  rather  it  destroys  the
 freedom  of  the  press.”

 I  want  to  know  exactly  what  steps
 have  been  taken.  Of  course,  a  Press
 Constultative  Committee  has  been
 formed.  But  it  has  been  formed—it
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 is  not  the  individuals  there  are
 very  bad  persons—but  it  has  been
 formed  with  people  who  are  really
 not  representing  the  persons  who  can
 deliver  the  goods  so  far  as  journalism
 is  concerned,  As  I  understand,  the
 Working  Journalists  have  protested
 against  it  and  they  have  boycotted  it.
 They  felt  that  the  purpose  for  which
 this  Consultative  Committee  has  been
 formed,  that  is  to  have  a  code  of
 conduct,  cannot  be  served.

 As  I  was  saying,  this  was  very
 much  linked  up  with  the  publicity
 that  has  been  given  during  this  period
 of  emergency.  In  a  paper  published
 by  the  party  in  power,  Socialist  Cong-
 ressman  they  have  given  the  role  of
 the  Hindustan  Times  during  this
 emergency.  Today  you  are  thinking
 of  introducing  a  code  of  conduct,  and
 have  on  the  Consultative  Committee
 a  member  who  comes  from  that  parti-
 cular  paper  which  itself  violates  all
 codes,

 Shri  P.  R.  Patel  (Patan):  What
 about  Blitz?

 Shri  Prabhat  Kar:  Any  press.
 Today,  when  it  is  a  question  of  the
 Consultative  Committee,  when  a  code
 of  conduct  is  to  be  prepared,  it  is
 essential  that  during  this  period  the
 Information  Ministry  should  have
 worked  in  a  different  manner.  But  it
 has  not  done  so.

 I  wil  only  point  out  this.  It  is
 known  that  today  the  working  journa-
 lists  and  the  editors  are  controlled  by
 the  big  bosses  who  are  the  proprie-
 tors.  Leave  aside  the  very  recent
 development  in  Jugantar  about  Shri
 Vivekananda  Mukerjee;  a  Congress
 M.P,  Shri  Chappalakanta  Bhatta-
 charyya,  was  dismissed  by  the
 Ananda  Bazar  Patrika  which  also
 belongs  to  the  Congress.

 It  is  not  a  question  of  this  parti-
 cular  thing.  Here  it  is  a  question  of
 the  tactics,  It  is  the  policy  of  the
 proprietors  that  unless  these  people
 conform  to  the  dictates  of  the  proprie-
 tors  who  are  big  businessmen  and  who
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 have  vested  interests  in  the  policy  of
 the  Government,  the  editor  will  not
 be  there.  Whether  he  is  a  Congress-
 man  or  not,  it  does  not  matter.

 There  the  Ministry  has  got  a  role  to
 paly.  But  I  find  from  last  year’s
 discussion  that  the  hon,  Minister  has
 not  taken  the  matter  as  seriously  as
 he  should  have.  And,  as  a  result,
 today  there  has  been  so  much  of  talk
 about  the  role  of  the  press  during
 this  emergency  which,  I  feel,  is  due  to
 the  fact  that  it  is  controlled  by  vested
 interests  who  are  profit-mongers,  who
 have  no  nationalist  feelings  and  who
 are  more  interested  in  their  profits
 than  the  interest  of  the  nation.  That
 is  how  things  have  developed.  It
 requires  a  change.

 I  will  now  take  up  another  item,  the
 All  India  Radio.  I  know  that  this
 radio  is  technically  ill-equipped,  in
 the  sense  that  its  stations  are  very
 weak,  Not  to  speak  of  the  fact  that
 it  cannot  be  heard  from  outside,  even
 inside  the  country  unless  it  is  during
 winter,  most  of  the  stations  cannot  be
 heard.

 That  apart,  I  think  that  during  this
 emergency  period  the  All  India  Radio
 could  have  played  a  far  better  part
 than  what  it  did.  During  the  first
 period  of  the  emergency  there  was  a
 hesitancy  and  they  did  not  know  ex-
 actly  what  they  are  to  do;  they  could
 not  make  up  their  minds  immediately
 along  with  the  emergency  until  some
 days  passed.  Then  they  staried,  And
 by  the  time  they  started,  that  period
 which  was  the  most  vital  part  was
 over.  With  the  cease-fire,  naturally
 the  situation  changed.  But  they  could
 not  adapt  themselves  to  the  changed
 circumstances,  And  _  the  net  result
 was  that  the  repetition  of  the  old  pro-
 gramme  became  so  dull  that  there
 were  so  many  letters  in  the  press  that
 the  All  India  Radio  has  completely
 failed  to  play  its  proper  role  not  only
 in  building  up  the  morale  of  the
 people  but  also  in  educating  the
 people  and  making  them  understand
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 all  the  facts  and  all  that  was  going
 on,  apart  from  the  fact  that  this  was
 one  of  the  strongest  instruments  avail-
 able  to  us  two  place  our  viewpoint
 outside  the  country.

 I  was  surprised,  because  I  know  the
 hon.  Minister  is  a  literary  man  who
 has  got  a  taste  for  art,  who  knows
 fuily  well  that  today  our  various
 languages,  regional  languages,  are
 very  very  strong  and  rich.  But  the
 poems,  dramas,  etc.  that  are  played
 in  the  All  India  Radio  lack  a  sense
 of  literature  and  art.  I  could’  say
 about  Bengali  that  there  is  a  feature
 given  every  day  Nabadhya.  Some-
 times  it  is  ridiculous.  I  am  _  quite
 confident  that  if  proper  thought  is
 given  far  better  programme  could  be
 given  by  the  All  India  Radio,  what-
 ever  be  the  limited  scope  or  facilities
 they  have.

 About  the  external  services,  what
 we  really  need  is  to  say  the  fact  of
 the  situation  and  the  historical  pers-
 pective;  we  need  also  documentation.
 Reiteration  is  important.  One  can  see
 the  forceful  presentation  of  the  wrong
 case  by  the  Peking  Radio  and  the
 weak  presentation  of  our  strong  case
 by  the  All  India  Radio.  We  required
 a  mission  from  our  Government  to  go
 abroad  to  explain  our  position.  It
 could  have  easily  been  done  by  the
 All  India  Radio  because  there  are
 listeners.  If  that  has  been  done,  we
 could  have  even  done  away  with  the
 sending  of  that  mission.

 I  referred  to  the  Hindustan  Times.
 The  All  India  Radio,  while  reporting
 the  Lok  Sabha,  gives  a  wrong
 emphasis.  For  instance,  what  Shri
 Anthony  said  about  the  ‘brutalisa-
 tion’  was  more  emphasised  than  what
 the  Prime  Minister  replied  to  that.
 It  should  not  be  so.  I  fail  to  under-
 stand  what  the  policy  is,  There  is
 some  sort  of  a  hesitancy  and  no  pro-
 per  thought  is  given  so  that  people
 could  be  enthused  on  our  right  causes.

 Sometime  back,  an  address  by  the
 Deputy  Leader  of  the  Communist
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 Party,  Prof.  Hiren  Mukerjee,  was  re-
 corded  and  it  was  anounced  after  the
 late  Dr.  Rajendra  Prasad’s  speech,  his
 speech  would  be  heard.  But  neither
 was  he  on  the  air  nul  wag  an  ex-
 planation  given  as  to  why  he  was  not
 on  the  air.  I  do  not  mind  if  you  do
 not  record  the  speech  of  a  Member  of
 my  Party,  a  Member  of  Parliament.
 But  you  record  it;  you  announce  il
 and  then  when  the  day  comes  you  do
 not  put  it  on  the  AIR  and  do  not  also
 give  an  explanation.  What  is  the
 meaning  of  this?  (An  Hon.  Mcmber:
 Emergency).  Maybe?  emergency
 It  was  recorded  in  the  emergency,  on
 the  4th  of  December.

 Shri  Nambiar  tabled  a  question
 asking  how  many  people  were  asked
 to  speak  on  the  radio.  They  gave  a
 list  of  47  people.  It  is  about  the
 Madras  State.  Six  of  them  were  from
 the  DMK,  2  from  some  other  party
 and  so  on,  apart  from  the  Congress
 Party.  You  are  going  to  amend  the
 Constitution  because  of  a  Party  which
 hag  a  policy  which  is  against  the
 Constitution.  But  the  Party  members
 broadcast,  while  not  a  single  member
 from  our  Party  has  been  called  to  do
 so.  I  am  not  complaining  about  my
 party  being  left  out.  But  what  is  this
 policy  based  on?  As  a  result  of  all
 these  things,  the  Hindustan  Times  has
 today  got  the  guts  to  speak  against
 you,  against  the  Government,  under-
 mining  all  that  is  done  or  even  demo-
 ralising  the  jawans  by  its  big  headlines
 and  you  cannot  take  any  action

 Lastly,  about  the  film—Nine  hours
 to  Rama.  What  were  they  doing  all
 these  days?  All  the  facilities  were
 given  to  the  producers  in  this  coun-
 try  by  the  Ministry  of  Information
 and  Broadcasting,  by  the  Ministry  of
 Railways  and  so  on  until  the  film  was
 completed.  Now,  they  have  come  to
 their  senses  and  say  that  this  picture
 does  not  depict  things  properly  and
 so  it  should  be  banned.  What  have
 all  these  people  becn  doing  all  these
 days  when  it  was  produced?  They
 have  been  saying  that  they  saw  the
 script  and  it  was  all  right  and  so  on.
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 Today  what  we  need  from  the  In-
 formation  and  Broadcasting  Ministry
 ig  a  broader  outlook  and  a  sense  of
 responsibility.  This  is  the  eyes  and
 ears  of  the  Government  through
 which  people  see  what  the  Govern-
 ment  does  for  the  development  and
 other  things  in  the  present  situation
 in  our  dispute  with  China.  That  is
 why  I  wagt  them  to  be  more  responsi-
 ble  and  to  play  their  role  properly  at
 this  time.

 Mr,  Speaker:  Before  I  call  upon
 the  next  speaker,  I  want  to  say  a
 few  things.  At  the  end  of  the  last
 Parliament  an  assessment  was  made
 and  it  was  very  widely  advertised
 that  more  than  00  Members  had  not
 been  able  to  participate  during  all
 those  five  years  of  their  term.  That
 of  course  was  a  very  adverse  com-
 ment  and  the  Members  felt  that  very
 much.  The  reasons  given  in  the  Press
 were  that  some  found  it  difficult  to
 express  themselves  in  English  or  in
 Hindi.  The  other  reason  was  that  the
 Members  could  not  be  provided  with
 opportunities  and  perhaps  that  latter
 blame  was  cast  on  the  Speaker.  I
 want  to  assure  those  Members  who
 have  the  language  difficulty  that  I  will
 give  them  every  facility  if  they  want
 to  speak  in  their  mother  tongue,  if
 they  are  unable  to  express  themselves
 in  English  or  Hindi.  They  must  con-
 vey  to  me  that  they  could  not  do  so
 and  I  will  allow  them  so  that  they
 may  have  their  chance  because  every-
 one  has  to  represent  his  constituency.

 The  second  thing  is  lack  of  oppor-
 tunities.  For  this,  I  must  have
 advance  notice  and  I  mentioned  this
 the  other  day  also  about  the  smaller
 groups  in  particular  because  I  shall
 not  be  able  to  accommodate  every
 small  group  in  each  debate  and  espe-
 cially  those  unattached  individuals.
 They  should  send  in  advance  their
 preferences  to  me  so  that  I  can  choose
 beforehand  I  must  know  whether  they
 have  already  taken  part  in  any  other
 discussions  or  not.  Those  Members
 who  have  not  stood  up  before  can  now
 take  courage  and  send  their  names
 to  me  so  that  I  can  choose,  But  if
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 (Mr,  Speaker)
 they  remain  silent  and  ultimately  the
 blame  is  put  on  me,  certainly  that
 would  be  unfair  to  me,

 I  do  not  want  the  level  of  debate
 to  go  down  or  suffer  in  any  respect.
 I  do  not  mean  to  cast  any  aspersion
 on  any  hon.  Member;  all  are  making
 equally  important  contnibutions  so
 far  as  I  am_  concerned.  So,  while
 keeping  in  view  the  level  of  the
 debate,  I  will  try  to  call  those  hon.
 Members  who  get  very  rare  oppor-
 tunities  or  sit  behind  the  pillars  and
 the  farthest  corners  in  the  House
 where  I  cannot  see  them.

 There  is  another  thing.  This  morn-
 ing  one  of  the  hon.  Members
 approached  me—I  do  not  want  to
 mame  him;  I  felt  it  very  much  and
 straight  he  said  that  he  had  come  to
 me  to  salam  me  so  that  he  might  get
 an  opportunity.  I  would  request  all
 Members  not  to  come  to  me  for  this
 purpose  at  least.  They  can  write  to
 me.  I  would  certainly  feel  annoyed
 if  some  Member  does  this  much  in
 order  to  get  an  opportunity.  He  can
 write  to  me  and  I  will  regulate  the
 proceedings  so  far  as  it  lies  in
 My  capacity.

 Sometimes  I  might  fail.  I  admit  I
 have  my  own  deficiencies.  I  will  try
 to  accommodate  as  many  as  possible.
 But  if  I  make  mistakes,  I  think  the
 hon.  House  has  to  suffer  sometimes,
 because  they  have  to  bear  with  me.
 But  no  hon.  Member  need  approach
 me  for  this  purpose  namely,  that  he
 will  get  an  opportunity  only  because
 he  approaches  me,  and  then  asks  me
 to  give  him  time.  Rather,  I  think
 that  would  go  against  him,

 Shri  Rane  (Buldana):  If  the  0
 minutes  limit  is  fixed,  it  may  be  all
 right.  A  large  number  of  Members
 can  participate  in  the  debate  on  the
 Demands.

 Mr.  Speaker:  I  cannot  of  course  fix
 a  limit  so  far  as  the  Opposition  groups
 are  concerned  because  they  have  a
 fixed  time,  though  under  this  Demand
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 there  is  nothing  very  particular,  but
 ordinarily,  we  allow  5  minutes’  time,
 The  Congress  Whip  told  me  that  he
 wants  a  larger  number  of  Congress
 Members  to  be  accommodated.  So,
 for  Congress  Members  I  will  give
 only  ten  minutes  each.  They  should
 be  careful,  and  in  their  case,  I  will
 be  enforcing  the  time-limit  _  strictly.
 They  will  have  to  sit  down  after  the
 second  bell  has  been  run.

 Shri  Yashpal  Singh  (Kairana):  In
 the  last  Parliament,  Acharya  Kripa-
 lani  was  permitted  to  deliver  written
 speeches.  So,  these  Members  may  be

 Mr,  Speaker:  That  also  should  be
 made  clear.  Now,  it  is  one  year
 since  this  House  came  into  being.  I
 have  allowed  certain  hon.  Members  to
 read  their  speeches.  Henceforward,  I
 expect  that  every  hon,  Member  would
 deliver  speeches.  Of  course,  he  can
 consult  notes  sometimes,  but  more
 often  he  is  expected  to  look  upwards
 rather  than  to  look  downwards!

 Shri  Yashtpal  Singh:  Acharya
 Kripalani  was  a  very  senior  Member
 of  this  House.

 Mr.  Speaker:  Well,  if  Thakurji
 wants  to  raise  that  point,  perhaps  we
 allowed  him  greater  latitude.  We
 might  not  be  able  to  allow  Thakur
 Sahib  to  do  that  or  anybody  else  for
 that  matter.

 Shri  Yashpal  Singh:  For  new  Mem-
 bers,  we  might  allow  it,

 Mr.  Speaker:  One  year  has  passed.

 it  मौत  (श्रलीगढ़ ) :  मैं  एक  जान-
 कारी  चाहूंगा  ।  पिछले  एक  वर्ष  से  मैं
 यह  देख  रहा  हूं  कि  पर्ची  लिख  कर  आपकी
 सेवा  में  दे  दी  जाती  है.  लेकिन  जो  बोलना
 चाहता  है  उसको  यह  नहीं  मालूम  होता  कि
 उसको  बोलने  का  समय  मिलेगा  या  नहीं
 मिलेगा  सनौर  मिलेगा  तो  किस  समय  मिलेगा  ।
 वह  दिन  भर  इस  सदन  में  बैठा  इन्तिजार
 करता  रहता  है  ।  तो  में  यह  चाहता  हुं  कि



 $267  Demands

 उसको  पता  चल  जाए  कि  उसको  बोलने  का
 मौका  मिलेगा  या  नहीं  द्रोह  मिलेगा  तो
 किस  टाइम  पर  मिलेगा,  तीन  बजे,  चार
 बजे,  या  पांच  बजे,  ताकि  आसानी  हो
 जाए  ।

 भ्रष् यक्ष  महोदय  :  यह  तो  बहुत  अच्छी
 बात  है,  मगर  ये  दोनों  बातें  मेरे  लिए  मुश्किल
 हैं।  न  तो  में  यह  कह  सकता  हूं  कि  मौका
 मिल  जाएगा  और  न  यह  कह  सकता  हूं  कि
 फलां  वक्‍त  मिलेगा।  यह  तकलीफ  आपकी

 महसूस  करते  अगर  आप  यहां  बैठते  ।
 तो  इस  से  तो  में  माफी  चाहूंगा  ।  मुझ
 से  पूछा  जाए  तो  शायद  मैं  कभी  बता  सकूं
 कि  किस  वक्‍त  मौका  मिलेगा  लेकिन  इस  पर
 पाबन्दी  नहीं  लगायी  जानी  चाहिये  क्‍योंकि

 यह  बताना  मुश्किल  होगा  1

 Shri  Narendra  Singh  Mahida:  Mr.
 Speaker,  Sir,  my  cut-motions  are
 Nos,  6,  8,  9,  and  l  under  Demand
 Nos,  66  and  67.  I  have  pleasure  in
 commending  the  All-India  Radio  on
 opening  new  stations  at  important
 border  areas  like  Kohima,  Kurseong
 and  also  at  Gauhati  and  Srinagar.  It
 is  also  noted  that  AIR  is  installing  a
 transmitter  at  Kutch,  and  this  station
 will  relay  Rajkot.  Normally,  I  do  not
 refer  to  my  State  of  Gujarat,  that  is
 not  my  practice—but  I  feel  that  im-
 partially  speaking,  this  State  needs
 attention.  That  is  why  I  am  referring
 to  Gujarat  State  particularly.  Rajkot
 is  one  of  the  smallest  radio  stations
 in  the  world,  with  only  a  ]  kw  trans-
 mitter.  The  range  of  l  kw  trans-
 mitter  is  only  50  miles.  So,  it  is
 a  very  weak  station.  Gujarat  has
 two  stations  and  two  _  transmitters—
 Ahmedabad,  with  studios  at  Baroda.
 Ahmedabad-Baroda  are  not  two
 separate  stations.  They  have  one
 common  transmitter  of  50  kw.  Then
 there  is  Rajkot  which  is  proposed  to
 continue  with  a  20  kw  transmitter.
 The  range  of  50  kw  transmitter  is  25
 miles  at  the  maximum,
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 453  brs.

 (Mr,  Deputy-SpeaKer  in  the  Chair].

 That  means,  south  Gujarat,  Surat,
 which  is  about  44  miles  from  Ahmeda-
 bad,  does  not  get  normal  programmes
 and  certainly  the  regions  south  of
 Surat  do  not  get  them  at  all.  I  want
 the  Minister  to  take  note  of  this.

 May  I  ask  the  hon,  Minister,  at  this
 juncture,  what  is  the  radio  lience  fee
 that  Gujarat  pays  to  the  Government,
 and  how  much  the  Government
 spends  on  Gujarat  stations?  Will  the
 Government  give  figures  for  other
 regions  also?  My  study  and  estima-
 tion  reveals  that  out  of  about  25
 lakhs  radio  licences  in  the  country,  47
 per  cent  of  the  radio  licences  are  held
 by  Gujarati-speaking  people.  Let  the
 hon.  Minister  prove  and  correct  me  if
 it  is  wrong.

 The  Minister  of  Information  and
 Broadcasting  (Dr.  B,  Gopala  Reddi):
 It  is  only  two  lakhs  odd  for  Gujarat.

 Shri  Narendra  Singh  Mahida:  It
 amounts  to  one-third  of  the  total
 radio  licences  of  the  country.  The
 total  income  from  radio  licences,  ac-
 cording  to  my  estimation,  is  Rs.  4:50
 crores.  Therefore,  Gujarati-speaking
 people  contribute  Rs.  1:50  crores
 towards  radio  licences.  The  maximum
 expenditure,  I  presume,  on  Gujarat
 station  is  only  Rs.  5  laks,  That  is,
 at  the  most  0  per  cent  is  spent  out
 of  the  total  revenues  from  Gujarat.
 Is  this  a  fair  treatment  to  the  people
 of  Gujarat?  Most  of  the  States  show
 loss  in  operating  radio  stations  while
 Gujarat  is  a  surplus  revenue  earning
 area  as  far  as  AIR  is  concerned,  and
 yet  it  gets  the  least  attention  from  the
 Ministry.  This  is  my  case,  and  let
 the  hon.  Minister  prove  that  I  am  in
 the  wrong.  I  shall  thank  him  for
 that.

 The  Gujarati-speaking  population
 abounds  in  South  and  East  Africa  and
 also  in  Arabia,  Iran  and  the  Persian
 Gulf.  Besides,  they  are  also  busi-
 nessmen  spread  over  Singapore  and
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 other  countries  as  well.  They  have  a
 strong  desire  to  listen  to  Gujarati
 programmes.  Therefore,  there  is  a
 genuine  case  for  a  powerful  second
 channel  station  at  Ahmedabad  or
 better  still  at  Baroda.  Baroda  which
 originates  more  than  60  per  cent  of
 the  classical  music  programme  should
 have  a  separate  station  and  a  separate
 channel.  When  Uttar  Pradesh  and
 Madhya  Pradesh  have  two.  channels
 each,  I  want  to  know  why  Gujarat
 with  a  population  of  two  crores  within
 its  bordcrs  and  a  crore  more  outside
 its  borders  should  have  only  one
 channel,  especially  when  Gujarat  as
 a  single  unit  pays  the  highest  amount
 by  way  of  radio  licence  fees.  Nor-
 mally,  I  would  not  refer  to  my  State,
 but  this  is  injustice,  and  that  is  why
 I  have  to  bring  this  matter  to  the  ur-
 gent  notice  of  the  Ministry.

 Ahmedabad  is  a  50  kw  station  and
 the  only  one  of  that  capacity  in  the
 whole  of  Gujarat  State.  While  the
 neighbouring  State  of  Maharashtra—I
 will  just  compare  for  the  sake  of  com-
 parison—has  in  all  five  stations:
 Bombay,  with  two  00  kw  stations
 each,  Goa,  Poona,  Nagpur  and  Dhar-
 war  with  50  kw  stations  each.  Sangli
 station  of  50  kw  is  in  the  making.,

 Dr.  B.  Gopala  Reddi:  Dharwar  is
 in  Mysore.

 Shri  Narendra  Singh  Mahida:  May
 be  politically  it  is  in  Mysore,  but  it  is
 attached  to  Bombay  in  respect  of  AIR.
 The  total,  therefore,  in  Maharashtra,
 is  450  kw.  You  can  leave  out  Dhar-
 war.  Even  then,  it  will  be  400  kw.
 Of  course,  Maharashtra  is  a  larger
 unit  compared  to  Gujarat  which  has
 half  the  population  of  Maharashtra.
 But  Gujarat  has  only  and  50  kw
 station  at  Ahmedabad  and  076
 kilowatt  station  at  Rajkot.  It  is
 proposed  to  have  at  Rajkot  a  20  kw
 station.  Even  taking  this  into  consi-
 deration  we  shall  have  a  total  of  70
 kw  only  in  Gujarat.  At  the  moment
 it  is  only  5l  kw  Comparably,  we
 must  have  at  least  200  to  225  kw
 staions  in  Gujarat.
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 Therefore,  I  propose  that  Baroda
 should  be  given  one  separate  channel
 and  a  station,  because  Baroda,  as  I
 said  earlier,  originates  a  large  number
 of  independent  programmes,  Second-
 ly,  new  stations  should  be  established
 in  South  Gujarat  and  Kutch  of  50  kw
 each.  Kutch  requires  a  special  atten-
 tion.  It  is  a  strategic  region  on  the
 border  and  it  has  a  language  abso-
 lutely  of  its  own,  allied  to  Sindhi  in
 Pakistan  and  deserves  top  priority  for
 consideration  for  a  powerful  trans-
 mitter  of  50  KW  at  least  to  counter-
 act  the  propaganda  of  Pakistan.  Kutch
 is  also  rich  in  folk  music.  It  has  its
 own  language  and  it  should  work  as
 a  full-time  station.  It  is  a  pity  that
 while  AIR  is  thinking  of  opening
 stations  like  Sangli,  it  has  not  consi-
 dered  this  important  point  at  all.

 5  hrs,

 Rajkot  should  be  made  a  50  KW
 station  instead  of  the  proposed  20
 Kw.

 It  may  be  said  that  while  the  In-
 formation  and  Publicity  and  Films
 Division  branches  of  the  Ministry
 were  woefully  lacking  in  efficiency  at
 the  need  of  the  hour  and  in  emer-
 gency,  it  was  the  broadcasting  branch
 which  stood  firm  and  gave  a  good  lead.
 I  congratulate  the  Ministry  on  the
 good  work  done  by  the  broadcasting
 wing.  The  broadcasting  wing  has
 proved  its  mettle  at  the  time  of  the
 Chinese  aggression  and  AIR  Director-
 Gencral  and  his  staff  deserve  all
 commendation.

 Delhi  has  a  250  KW  station,  the
 largest  in  India;  yet  compared  to  BBC,
 London  and  to  Moscow  with  000
 KW  each,  we  are  small  in  radio.
 propaganda.  Let  us  compare  with
 Peking.  Peking  has  a  500  KW  station.
 I  learn  that  VOA  has  offered  a  000
 KW  transmitter  for  operation  in  the
 Andamans  on  certain  terms.  If  the
 terms  are  agreeable,  I  request  the
 Minister  to  accept  the  offer.  Peking
 has,  it  appears,  moveable  transmitters
 near  our  borders.  This  is  contrary  to
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 the  international  system.  But  China
 does  not  care  for  international
 matters.  It  has  its  own  laws  and  it
 flouts  all  international  regulations.
 They  just  take  any  channel  as  they
 like.  Against  such  a  foe  indulging  in
 malicious  propaganda,  we  have  to
 fight.  The  Chinese  have  brought  in
 their  moveable  transmitters  to  our
 borders,  and  are  beamed.  That  is
 why  we  hear  a  very  powerful  Chinese
 voice  throughout.  This  is  very  harm-
 ful  programmes  and  =  against  our
 interests.

 Regarding  the  music  item  of  AIR
 care  should  be  taken  to  preserve  the
 quality  rather  than  the  quantity  of
 the  music.  It  is  also  learnt  that  AIR
 is  re-introducing  the  harmonium  in
 its  future  programmes.  This  should
 not  be  done,  as  the  interest  of  Indian
 music  will  suffer.

 There  is  room  for  considerable  im-
 provement  in  AIR  and  I  think  the
 Minister  will  not  disagree  with  me.
 We  can  follow  the  BBC  pattern  which
 has  proved  so  successful.  Radio’
 Ceylon  is  also  another  example.  We
 may  not  like  Radio  Ceylon  very  much
 because  of  its  light  music,  but  it  is
 getting  popular.  In  our  homes,  we
 see  our  chidren  always  switching  on
 Radio  Ceylon.  It  is  not  very  commend-
 able,  but  we  have  to  accept  the  rea-
 lity.

 Also,  I  object  to  the  State  monopoly
 of  AIR  and  Films  Division.  These
 are  undesirable.  Our  Prime  Minister
 has  also  condemned  monopolistic
 tendency  in  any  manner.  State  con-
 trol  of  the  press,  radio  and  other
 organ  of  publicity  is  undemocratic.
 The  opposition  does  not  get  any
 publicity  through  it.  The  party  in
 power  has  an  advantage  in  this  res-
 pect.  Government  advertisements
 should  not  be  given  on  a  partisan
 basis.  It  should  be  given  to  impor-
 tant  papers  which  have  a  commercial
 value.

 I  am  afraid  the  Films  Division  of
 this  Ministry  has  not  come  up  to  the
 mark  in  this  emergency.  During  the
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 last  session  we  had  seen  a  film  in  the
 Central  Hall  and  I  must  confess  very
 honestly  that  it  was  very  unimpressive.
 I  would  request  the  Minister  to  see
 that  we  have  some  very  good  films
 which  would  give  us  the  will  to  fight.
 I  hope  the  Films  Division  will  im.
 prove  in  this  respect  and  we  shall
 have  another  chance  to  see  a_  good
 product  of  this  Ministry.  If  it  is
 good,  certaimy  we  shall  appreci:te  it.

 The  Films  Division  is  also  produc-
 ing  films  for  children.  It  is  a  very
 commendable  thing.  There  is  the
 Children’s  Film  Society  also.  I  would
 particularly  wish  the  Ministry  pays
 special  attention  ६0  this  because  in
 every  nation,  the  development  of
 children  is  very  important.  Particular
 attention  is  required  for  this  division
 under  the  guidance  of  the  Children’s
 Film  Socicly.  Nowadays  we  see
 young  children  and  youths  seeing
 pictures  which  have  sex  appeal.  This
 has  a  bad  effect  on  our  children.  We
 have  no  cortro:  over  the  cinemas
 Particuiarly  the  western  countries  in
 their  films  put  in  more  of  sex  appeal.
 I  am  glad  our  film  industry  has  not
 taken  note  of  their  art  of  love  and
 they  are  doing  it  in  a  restricted  way.
 I  am  of  opinion  that  sex-life  exhibi-
 tion  must  be  limited  and  our  standards
 shoula  be  xcp..  There  should  be  no
 excess  in  the  art  of  love,  which  the
 western  films  have.  People  may  say
 anything  aodout  it,  but  I  have  my
 own  opinions  and  I  hope  our  films
 wil]  maintaii  our  standards.

 Shri  Kapur  Singh  (Ludhiana):  He
 has  ,0t  definite  iacas  about  the  sub-
 ject.

 Shri  Narendra  Singh  Mahida:  About
 fin  cenuscr:rg,  there  is  a  committee
 I  have  nothing  against  the  members
 of  the  committee  as  individuals,  but  I
 would  request  the  Minister  to  select
 such  people  ६६5  members  who  have  8
 judicial  background  and  who  have
 seme  experience,  so  that  they  may
 use  their  discretion  properly  in  the
 matter  of  censoring  films.  Just  now
 my  hon.  friena,  Shri  Prabhat  Kar,
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 (Shri  Narendra  Singh  Mahida]
 referred  to  the  film  ‘Nine  Hours  to
 Rama”.  |  co  not  know  how  a  film  of
 that  kind,  whicl.  is  derogatory  to
 Mahatma  Gandhi,  could  have  been
 aliowed  ar  १]  to  b:  produced  in  this
 country.  The  Ministers  have  seen  the
 fium;  they  could  have  shown  it  to  us
 also  and  taken  our  opinion.  It  wage
 exhibited  in  London  and  there  als),
 the  British  people  revolted  against  it,
 as  I  leara:  fiom  newspapers,  I  wish
 in  future  tne  Ministry  does  not  give
 such  an  opportunity  for  malicious  pro-
 paganda  against  our  national  leaders.

 भारतीय  भाषाओं  के  लेखकों  को  कम  ।  यहां
 पर  जितना  काम  किया  जाता  है  वह  प्रंग्रेजी  से

 अनुवाद  करा  कर  किया  जाता  है  ।  इस  लिये
 भारतीय  भाषियों  की  जो  चीजें  होती  हैं  के
 प्राकृतिक  नहीं  होतीं  और  वे  जनता  तक  सही
 रथों  में  पहुंचती  नहीं  है  1  मेरा  निवेदन  यह  है  कि
 भारतीय  भाषा झ्र ों  को  बोलने  वाले  लोग  इस
 देश  में  ६८  प्रतिशत  हैं  और  भ्रंग्रेजी  जानने  वाले
 केवल  २  प्रतिशत  ।  इस  लिए  पदों  पर  जो  लोग
 रक्खे  जोय  वे  इस  बात  को  देख  कर  रक्खे  जायें
 कि  उन  की  पहुंच  भारतीय  भाषा प्र ों  के  नागरिकों
 के  पास  तक  होती  है,  जिन  के  लिये  कि  हमारे
 रैडियो  स्टेशन  बने  हैं  ।  रेडियो  स्टेशन  अंग्रेजी
 पढ़े  लिखे  लोगों  के  लिये  भी  हैं,  मुझे  इस  में  कोई
 आपत्ति  नहीं  है  क्योंकि  शायद  विदेशों  में  भी
 लोग  इस  को  सुनते  होंगे,  मगर  अधिक  महत्व
 भारतीय  भाषियों  को  दिया  जाय  तो  अच्छा
 होगा  ।  मेरा  मतलव  केवल  हिन्दी  से  ही  नहीं
 है,  भारत  की  सभी  भाषाओं  से  है,  यह  श्राइचयें
 की  बात  है  कि  आकाशवाणी  के  कितने  महत्व
 के  पद  हूँ  उन  पर  अंग्रेजी  जानने  वाले  लोगों  को
 प्रधानता  रहती  है  हिन्दी  और  भारतीय  भाषाओं
 के  काम  करने  वालों  को  गौण  पद  पर  रखा  गया

 I  hope  the  Minister  will  bear  in
 mind  the  suggestions  I  have  made
 and  improve  the  standard  of  films  89
 a  whole  and  particularly  educational
 films.  Lastly,  I  once  again  congratu-
 late  the  Ministry—as  far  as  the  AIR
 broadcasting  branch  is  concerned—
 for  doing  very  good  work  at  the  time
 of  the  Chinese  aggression.

 श्री  o  ला०  द्विवेदी  (हमीरपुर)  +
 उपाध्यक्ष  महोदय,  सब  से  पहले  मैं  श्राप  को
 धन्यवाद  देना  चाहता  हूं  कि  आप  ने  मुझे  इस
 मंत्रालय  की  खर्च  की  मांगों  पर  बोलने  का
 अवसर  दिया  है

 इस  मंत्रालय  का  ध्यान  कई  बातों  की
 शोर  दिलाना  चाहता  हूं  ।  लेकिन  रूसे  पहले
 मैं  मंत्रालय  को  बधाई  देता  हूं  कि  युद्धकालीन
 परिस्थिति  के  समय  पर  भ्राकाशवाणी  ने  जो
 काम  किया  है,  वह  सराहनीय  है।  यद्यपि  प्रकाश-
 वाणी  के  पास  कोई  भी  आदेश  शी  करता  से  नहीं
 पहुंच  पाए,  फिर  भी  उस  ने  इस  काम को  फ़ुर्ती
 से  चलाया  और  देश  भर  में  एक  ऐसे  वातावरण
 का  सृजन  किया  कि  लोग  लड़ाई  की  स्थिति
 को  समझ  सक  आकाशवाणी  के  विभिन्न
 विभागों  में  सभी  काम  संकट  को  घ्यान  में
 रख  कर  होने  लगा,  यह  बात  आकाशवाणी

 द्वारा  गतंव्य  पालन  की  शिक्षा  में,  उस  के  पक्ष

 मे  है।  इस  दिशा  में  जो  शिकायत  की  बात  है
 वह  यह  है  कि  भ्राकाशवाणी  में  भी  अंग्रेजी  के

 ले  तर्कों  को  भ्र धिक  महत्व  दिया  गया  भौर  दूसरी

 है  यानी  उनको  ऊंचे  पदों  पर  नहीं  रखा  गया
 गया  है,  चाहे  वह  ड्रामा  डिवीजन  हो  चाहे
 समाचार  विभाग  हो  या  सूचना  कार्यालय  हो,
 चाहे  फिल्म  डिवीजन  हो  और  चाहे  जो  सरकारी
 पत्रिकायें  निकलती  हूँ  उनमें  हो।  उदाहरण  के
 लिये  मैं  कहना  चाहूंगा  कि  सूचना  मंत्रालय  की
 तरफ  से  एक  प्रकार  “योजना”  निकलता  है।
 वहू  अंग्रेजी  में  भी निकलता  है  और  हिन्दी  में  भी
 निकलता  है  दोनों  एक  दूसरे  से  स्वतन्त्र  &,
 लेकिन  अंग्रेजी  के  सम्पादक  को  चीफ  एडीटर
 कहा  णाता  है  1  कौर  उस  का  वेतन  भी  हिन्दी
 वाले  से  ज्यादा  है।  हिन्दी  का  जो  “योजना”
 भ्रखबार  निकलता  है  उस  को  सरकार  ने  निम्न
 श्रेणी  में  रखा  है  7  उस  का  वेतन  भी  कम  है  नब
 कि  हिन्दी  में  काम  दोहरा  होता  है  भ्र ौर  अंग्रेज़ी
 योजना  से  हिन्दी  योजना  का  प्रसार  कई  गुना
 प्रतीक  है  ।  हिन्दी  योजना  अंग्रेजी  से  अनुवाद
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 कर  के  भ्र ौर  भ्र धिक  परिश्रम  से  तैयार  की  जाती
 है।  मेरा  किसी  व्यक्ति  विशेष  से  मतलब  नहीं
 है  ।  इसी  प्रकार  से  जो  समाचार  विभाग  के
 सम्पादकगण  हैं  वे  अंग्रेजी  में  भी  होते  हे शौर
 हिंदी  में  भी  ।  लेकिन  अंग्रेजी  वालों  को  प्रधानता
 +  जाती  है  1  उनको  वेतन  ज्यादा  दिया  माता

 है  कौर  उनकी  सहायता  के  लिए  कमंचारी
 शादी  भी  ज्यादा  दिये  जाते  हैं  7  इसी  प्रकार  से
 पत्र  सूचना  कार्य लय  है  जिस  को  प्रेस  इन्फार्मेशन
 ब्योरो  कहा  जाता  है  ।  उस  प्रेस  इन्फार्मेशन
 ब्योरो  में  भी  हाल  यह  है  कि  अंग्रेजी  के  बहुत
 से  लोग  अफसर  हैं  लेकिन  उनमें  कुशाग्रता
 (इनीशिएटिव  )  नहीं  है  1  उनमें  जनता  के

 प्रतिकूल  काम  करने  का  माद्दा  नहीं  है  ।  पुराने
 रट  में  पड़े  हुए  हैं  7  वे  विंमान  समय  की  परि-
 स्थितियों  से  प्राय:  परिचित  नहीं  हैं  |  केवल  पद

 विभूषित  करने  के  लिये  कृपा  पात्रता  के  भ्राता
 पर  उनकों  रक्खा  णाता  है  क्योंकि  उनका  काम
 इस  दिशा  में  विशेष  नहीं  है  ।  ्८  प्रतिशत
 हमारे  देश  की  जनता  है  इस  लिये  हम  को  हर
 एक  भारतीय  भाषाओं  के  विशेषज्ञों  को  प्रधान
 पदों  पर  रखना  चाहिये  और  उनको  ही  ऊंचे  ऊंचे
 पदों  पर  रखना  चाहिये  ।  यदि  यह  न  हो  तो
 कम  से  कम  समानता  में  तो  रखना  ही  चाहिये
 पह  नहीं  होना  चाहिये  कि  अंग्रेजी  दां  तो
 प्रधान  हो  शौर  उस  के  मातहत  हिन्दी  वाला
 घोर  तामिलल्लाला  हो,  चाहे  वह  कितना  भी
 योग्य  हो  और  अंग्रेजी  वाला  प्रधान  तमिल
 जानता  भी  न  हो  ।  उदाहरण  के  लिये  जो
 अंग्रेजी  का  योजना  समाचार  पत्र  है  उस  के
 सम्पादक  हिन्दी  नहीं  जानते  लेकिन  वह  हैं
 हिन्दी  “योजना”  के  भी  सम्पादक  ।  यह  बड़े
 ध्राइचयं  की  बात  है  ।  इसी  प्रकार  से  जो  प्रेस
 इन्फार्मेशन  ब्यूरो  के  लोग  प्रंग्रेजी  का काम  करते
 हैं  वे  हिन्दी  नहीं  जानते  हैं  i  लेकिन  प्रंग्रेजी
 वाला  ही  हिन्दी  का  डाइरेक्टर  शौर  न्यूज
 एडीटर  समझा  जाता  है  जब  कि  वह  हिन्दी  का
 काम  बिल्कुल  नहीं  जानता  शौर  न  कर  सकता
 है।  इस  प्रकार  का  जो  भेदभाव  बरता  जा  रहा
 है  प्रा काश वाणी  में  और  पत्र  सूचना  कार्यालय
 में  यह  बड़ी  गलत  चीज  है  |  भ्रगर  मंत्री  महोदय.
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 इसपर  ध्यान  देंगे  तो  देश  का  बहुत  बल् पाण
 करेंगे  कौर  योग्य  व्यक्तियों  को  बागे  बढ़ने
 का  मौका  मिलेगा  |

 मैं  कहूंगा  कि  पिछले  दिनों  में  भारत  जिस
 भ्रापातकालीन  स्थिति  में  से  गुजरा  है  उसमें
 आकाशवाणी  ने  जो  काम  किया  है  मैंने
 ने  उस  की  सराहना  की  है  परन्तु  यदि  हम
 दूसरे  विभागों  को  देखें,  जेसे  कि  प्रकाशन  विभाग
 है,  उसने  सब  तक  चीन  के  विरुद्ध  हमारे  भार-
 तियों  ने  जो  मोर्चा  सम्भाला  और  जो  बहादुरी
 के  कारनामे  क्या  हैं  उसके  लिये  कोई  (भी
 पुस्तक  राज  तक  नहीं  निकाली  ny

 श्री  शनिवार  हर वा नो  (बिसौली)  :  फिल्म्स
 डिवीजन  पुस्तकें  नहीं  निकालता  ।

 शनी  स०  ला०  व्ििवेदों  :  मेरा  मतलब
 पब्लिकेशन  डिवीजन  से  है  -  आई  ऐम  सारी  v
 उस  ने  अभी  तक  कोई  चीन  विरोधी  साहित्य
 की  कोई  बड़ी  किताब  नहीं  निकाली  है  ।
 आकाशवाणी  ने  जो  काम  शब  तक  किया  है
 मगर  उस  का  संकलन  कर  के  ही  वह  देश  के
 सामने  पहुंचा  देता  तो  बहुत  बड़ा  काम  हो  जाता
 लेकिन  इस  दिशा  में  कोई  महत्वपूर्ण  काम  नहीं
 हुआ  ।  केवल  सरकार  के  कुछ  पत्र  पत्रिकायें
 इरादी  छापने  का  जो  काम  होता  है  वही  रुटीन
 से  चला  जाता  हूँ  ।  उस  के  दिमाग  में  देश  की
 आपात  स्थिति  का  कोई  नक्शा  नहीं  है।  जिस

 तरह  से  चीन ने  युद्ध  के  बारे  में  फिल्म्स  भी
 तैयार  किये,  देश  विदेश  में  नक्  भी  रक्खे
 उस  तरह  से  हमारे  देश  में  कोई  वास्तविक

 वत्  चित्र  भी  ऐसा  तैयार  नहीं  हो  पाय/  ताकि
 यह  फिल्म्स  डिवीजन  में  जो  कि  भारतीय  जनता
 के  सामने  परिचय  रूप  पहुंच  सकता  |  चन्द
 मिनट  की  फिल्में  जो  फिल्म्स  डिवीजन  ने
 इमरजेन्सी  के  समय  में  देश  के  सम्मुख  प्रस्तुत
 की  हैं  ।  वे  नगण्य  हैं  ।

 मैं  श्राप  को  याद  दिलाऊंगा  कि  अंग्रेजी  के
 फीचर  राइट्स  स्सक्खे  जाते  हैं  1  पत्र  सूचना  कार्य-
 लय  में  और  बाल  इंडिया  रेडियो  में  भी  बहुत
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 से  विशेषज्ञ  इस  काम  के  लिये  रक्खे  गये  हैं  ।
 इस  के  अलावा  फीचर  राइटर  स्थान  स्थान  पर
 भेजे  जाते  हैं  जो  कि  आंखों  देखा  हाल  हृदयंगम
 कर  के  लेख  आदि  लिख;  करते  है  1  लेकिन  यह
 सहूलियत  सिर्फ  अंग्रेजी  वालों  को  ही  दी  जाती
 है  ।  भारतीय  भाषाओं  के  विशेषज्ञों  को,  पत्र-
 कारों  या  जरनलिस्टों  कों  यह  सुविधा  नहीं
 दी  जाती  है  कि  वे  हिन्दुस्तान  में  जा  कर  भारतीय
 भाषाओं  में  लेख  आदि  का  प्रकाशन  करें  या
 योजना  का  प्रचार  करें।  रेलवे  की  तरफ  से
 भी  उनको  सुविधा  नहीं  दी  जाती  जो
 अंग्रेजी  वालों  को  दी  जाती  है  ।  सुविधायें  न
 रेलवे  द्वार।  दी  जाती  हैं  और  न  भारत  सरकार
 के  दूसरे  विभागों  के  द्वारा  ।  जब  वे  अपने  खर्चे
 से  तीसरे  दर्जे  में  जाना  चाहते  हैं  तव  भी  उन  को
 यह  सावारण  सुविधायें  भी  नहीं  मिलती  ।
 मैं  नहीं  जानता  कि  इस  का  क्‍या  कारण  है
 मैं  चाहता  हूं  कि इस  दिशा  में  सुधार  हो  ग्रोवर
 जनता  के  पास  पहुंचने  वाले  जो  व्यक्ति  हैं
 उन  को  कुछ  बोत्साहन  मिले  ताकि  जनता  भारत
 सरकार  की  मोतियों  को  समझ  सके  ।

 जहां  तक  विदेशों  में  प्रचार  का  सम्बन्ध  है,
 मैं  नहीं  जानता  कि  सूचना  मंत्रालय  के  पास
 विदेशों  में  प्रचार  का  कार्प  है  या  नहीं  ।

 एक  माननीय  सदस्य  :  नहों  है  ।

 थी  म०  ला०  दिये :  लेकिन  आकाश-
 वाणी  का  सम्बन्ध  तो  उस  से  है  ।  ग्रा काश वाणी
 के  द्वारा  विदेशों  में  प्रचार  किया  जाता  है  ।

 हम  ने  सुना  है  कि  चीन  ने  अकेले  तिब्बत  में
 सा  ट्रांस मीटर्स  लगा  रक्खे  हैं।  भारत  सरकार
 की  ओर  से  शायद  एक  ट्रांसमीटर  कोहिमा।  के
 पास  लगाया  जा  रहा  है।  और  वह  कितना
 शक्तिशाली  है  यह  मैं  नहीं  जानता  ।  मैं  नहीं
 समझता  कि  युद्ध  की  स्थिति  का  सामना
 करने  के  लि ग्रे  खाली  अस्त्र  शस्त्रों  की  आव-
 इयकता  होती  है।  खाली  शस्त्रास्त्रों  से

 लड़ाई  चल  सकती  हू  ।  ऐसी  बात  नहीं  है  ।

 इस  युग  में  लड़ाई  के  प्रचार  की  बहुत  जरूरत

 होती  है  ।  भारत  का  पक्ष  रद्दी  है  और  हमारे
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 साथ  सारा  संसार  है  लेकिन  भारत  के  बाहर  के
 लोगों  में  आ्राकाशवागी  के  द्वारा  या  दूसरे  प्रसा-
 रण  केसाथ तों  द्वारा  ज्यादा  प्रचार  कर  सकते  हैं
 ताकि  हमारी  बात  लोग  समस  सकें  ।  इसके
 विपरीत  चीन  ने  जो  प्रचार  या  है  वह  सब
 को  माजूम  हे  कौर  ह्म  लोगों  को  उल्टी  बातें

 सुना  पड़  ३  रही  ग्रैम  मुंह  की  खती  पड़  रही  है  ।
 इसलिए  प्राप्यक  है  कि आकाशवाणी  के  लिये
 जो  ट्रांमभिटर्प  की  आवश्यकता  है  उन  का  भी
 प्रबन्ध  क्रिया  जाये  ।  जिस  प्रकार  से  विदेशों
 से  शस्त्रास्त्र  खरीदने  के  लिये  विदेशी  विनिमय
 की  आवश्यकता  हूँ  उसी  तरह  से  ट्रांसमिटर्स
 के  लिये  विनिमय  देना  भी  भारत  सरकार  का
 कर्तव्य  हैँ  7  अगर  ट्रंरमिटर्म  के  लिप्रे  विनिमय
 मिले  तो  हम  तमाम  देशों  में,  खास  कर  एशिया
 कौर  ;फ्र का  के  देयों  में  दरपन।  प्रचार  कर  सकते

 हैं  कौर  सड़ी  बात  लोगों  को  बतला  सकते  हैं
 क्योंकि  हमारी  दा  सच्ची  और  सही  है  ।
 श्राकामक  गलत  प्रचार  कर  के  हमारे  मित्रों
 के  ऊपर  भी  उल्टा  प्रभाव  डाले  बौर  हमारे
 पास  सही  बात  कहने  के  साधन  न  हों  तो  यह
 हमारी  बड़ी  भारी  कमजोरी  है।  मैं  नहीं  मानता
 कि  हमारे  प्रवान  मंत्री  यह  कहेंगे  कि हम  इस
 के  लिये  विनिमय  नहीं  दे  सकते  या  प्रतिरक्षा
 मंत्री  इस  तरह  से  कहेंगे  कि  हम  नहीं  दे  सकते
 क्योंकि  रेडियो  का  काम  गौण  है  ।

 हमारा  देश  हर  दिशा  में  पिछड़ा  हुमा
 रहा  है  ।  आप  जाइये  टोकियो  में  वहां  पर
 टेलिविजन  का  एक  जाल  बिछा  हुआ  है  ।
 एक  मामूली  से  देश  थाईलेंड  में  भी  चले  जाइये,
 इसी  तरह  से  मित्र  है  वहां  भी  टेलिविजन  लगा

 सभा  है  लेकिन  भारत  में  शायद  मुश्किल  से
 बम्बई  में  टे डिवीजन  लग  जाय  ब्रोकर  वह  भी
 केवल  नम  मात्र  का  ।

 ढा०  बे०  गोपाल  हडडी  :  नहीं  हे  |

 श्री  म०  ला०  त्रिवेदी:  हमारे  मंत्री  महोदय
 कह  रहे  हैं  कि  नहीं  है,  संसार  की  दौड़  में  हम

 दूसरी  दिशाओं  में  प्रगति  कर  रहे  हैं,  हम  बांध
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 बना  रहे  हैं,  कारखाने  बना  रहे  हैं,  हर  तरह  से
 आगे  बढ़  रहे  हैं  लेकिन  संसार  की  दृष्टि  में  हम
 पिछड़े  बने  रहे  यह  स्थिति  ठीक  नहीं  है  ।
 इसलिये  ग्राहक  प्रचार  की  बड़ी  झ्रावश्यकता

 है।  मैं  मंत्री  जी  स ेकहना  चाहता  हूं  कि  उन  को
 संकोच  करने  की  आवश्यकता  नद्दी  है।  उन
 को  बहादुरी  के  साथ  मंत्रिमंडल  में  भ्रमण  क्ष-त
 को  कहनी  चाहिये  |  अगर  हमारे  समर्थन  को
 आवश्यकता  उन  को  पड़े  तो  मैं  बिस्वास
 दिलाता  हूं  कि  पूरा  सदन  उन  को  सियेन
 देगा  ।  मंत्रों  महोदय  को  अपने  कार्य  के  लिये
 जितने  भी  धन  की  ग्रा वश्य कता  द्वोगी  उस  के
 लिये  उन  को  समझे  न  मिलेगा  और  संसद  सदस्य
 उन  की  पूरी  मदद  करेंगे,  चाहे  वे  विरोधी
 ६1.6  के  हों  या  कांग्रेस  दल  के  ।

 मैं  मंत्री  महोदय  का  ध्यान  इस  जोर  भी
 दिलाना  चाहता  हूं  कि  जो  बक  या  कलाकार
 आकाशवाणी  में  रक्खे  जाते  हैं  उन  के  बारे  में
 आज  कल  कोई  व्यवस्था  प्रोविडेंट  फंड  की

 नहीं  है।  न  ग्रेवुइटी  की  है  न  पेंशन  की  ।  इन
 बातों  के  भ्र ति रिक्त  उन  को  बीमारी  की  छुट्टी
 तक  नहों  मिलती  ।  वे  लोग  ठेके  पर  रक्खे  जाते

 हैं  7  आकाशवाणी  का  थर्ड  क्लास  का  क्लाक
 गजेटेड  झफसर  बना  दिया  गया  है  लेकिन  जो
 देश  के  ऊंचे  से  ऊंचे  कलाकार  हैं  उन  के  लिये
 कोई  बरादर  नहीं  है,  कोई  सहानुभूति  नहीं  है  ।

 शक  कलाकार  का  मेरे  सामने  जिक्र  पाया,
 मैं  उस  का  नाम  नदीं  लेना  चाहता  ।  जब  वह
 मरा  तो  उस  के  पास  कफन  के  लिये  कपड़ा  भी

 नहीं  था  ।  मगर  कोई  फैक्ट्री  में  काम  करता  हो
 तो  फैक्ट्री  एक्ट  के  मुताबिक  उस  को  प्राविडेंट
 फंड  मिलेगा,  लेकिन  आल  इंडिया  रेडियो  की
 सोलह  सत्रह  साल  सेवा  करने  के  बाद  न  भट्ठी
 मिलती  न  और  न  ग्रेचुएटी  मिलती  है  ।  श्री
 समय  ह:16  गया  है  कि  हमारे  मंत्री  महोदय
 इस  ओर  ध्यान  दें  ।

 श्री  बड़े  :  उन  की  हाउसिंग  प्राब्लम  भी

 बड़ी  कठिन  हैं

 श्री  म०  ला०  त्रिवेदी  हां,  भ्राता  फी
 300(Ai)  LSD—6,
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 समस्या  भी  है।  हमारे  मंत्री  महोदय  बड़े  विवेक
 शील  हैं  कौर  वर्तमान  स्थिति  को  समझते  हैं  ।
 मैं  समझता  हूं  कि  वे  इस  के  लिये  उचित  कद
 उठायेंगे  और  हमारे  कलाकारों  को  प्रोत्साहन
 मिलेगा  ।  भारतीय  भाषा ओरों  के  लोगों  को
 तरक्की  दी  जायेगी  और  उन  के  लिये  जो  पद
 रक्खे  जायेंगे  यदि  के  प्रंग्रेजी  से  ऊंचे  न  समक्ष
 जायेंगे  ia  कम  से  कम  बराबर  समझे  जायेंगे  v
 श्री  वक्‍त  श्री  गया  है  कि  हमको  संप्रेषण  को
 सखी  भाषा  बनाना  है  1  हम  नहीं  चाहते  कि
 प्रंग्रेजी  एक  दम  दर्द  वो  जाये  1  हमें  अंग्रेजी
 भी  सोखती  है  ताकि  हम  विदेशों  की  बातों  को
 समझ  सकें  ।  लेकिन  यह  ठीक  नहीं  है  कि  जो
 विदेशों  के  लिये  हमारे  यहां  से  जो  प्रसारण
 गेता  है  उसको  हमारे  श्राकाशवाणी  के  सक्रि-

 कारी  न  जान  पायें  कि  प्रचारक  हमारे  पक्ष  |
 प्रसारण  कर  रहा  है  या  विपक्ष  में  ।  मेरा

 सुझाव  है  फि  भ्र त्रि कारियों  को  चीनी,  रूपी,
 जापानी  प्राणी  भाषायें  जाननी  चढ़ायें  जिसके
 कि  जान  सकें  कि  प्रसारण  कर्त्ता  हमको  वोखा
 दो  नहीं  देते  है  7  मेरा  निवेदन  है  Fe  जो  नीति
 पलवल  रही  है  उसमें  विवेक  की  भ्रावश्यकता  है  1
 अधिकारियों  से  दबने  की  आवश्यकता  नहीं
 है।  आज  रेडियो  ऐसे  लोगों  के  मनोरंजन  मात्र
 का  साधन  नहीं  जो  रंगरेलियां  मनाना  चाहते
 हैं  ।  आज  हमको  इसे युद्ध  स्तर  पर  लाकर
 उससे  काम  लेना है  |  जो  मनोरंजन  का  साधन
 समझा  जाता  है,  राज  हमको  उससे  युद्ध  के
 मोर्चे  का  काम  लेना  है।  और  भ्राकाशवाणी
 कार्यालय,  पब्लिकेशन  'छिब्ीजन,  पत्र  सूचना
 कार्यालय  शौर  भ्राकाशवाणी  के  समाचार
 विभाग  को  वर्तमान  परिस्थिति  के  महत्व  को
 समझते  हुए  यह  दिखा  देना  चाहिये  कि
 किसी  से  छे  नद्दी  है

 इन  शब्दों  के  साय  में  मंत्री  महोदय  को
 झोर  आकाशवाणी  के  सभी  विभागों  को
 धन्यवाद  देता  हूं  और  शाराइको  भी  धन्यवाद
 देता  हूं

 Mr,  Deputy-Speaker:  According
 to  intimation  since  received  from
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 (Mr.  Deputy-Speaker]
 Members,  there  are  eleven  cut
 motions  desired  to  be  moved  to  De-
 wands  for  Grants  relating  to  the
 Ministry  of  Information  and  Broad-
 @asting.  So  they  may  move  the  cut
 motions  subject  to  their  being  other-
 wise  admissible.

 Shri  H.  C.  Soy  (Singhabhum):  I  beg
 to  move:

 “That  the  Demand  under  the
 head  Broadcasting  be  reduced  by
 Rs.  100.”

 (Failure  to  broadcast  tribal  pro-
 grammes  from  important  Stations  like
 Belhi,  Calcutta  and  Bombay.  (l).J

 Shri  Koya  (Kozhikode):  I  beg  to
 move;

 “That  the  Demand  under  the
 bead  Broadcasting  be  reduced  by

 Re,  100.”

 [Need  to  make  AIR.  Calicut
 @tation  an  independent  unit  and  to
 give  more  scope  for  the  folklore  etc.
 of  the  Malabar-Kasargode  areas.
 (2).

 @hri  Ram  Sewak  Yadav
 Banki):  I  beg  to  move:

 (Bara

 “That  the  demand  under  the
 head  Ministry  of  Information  and
 Broadcasting  be  reduced  to  Re.  aw”

 [Lack  of  propaganda  on  a  scientific
 basis  for  national  unity.  (3).]

 Shri  Sezhiyan  (Perambalur):  I  beg
 to  move:

 “That  the  Demand  under  _  the
 head  Ministry  of  Information  and
 Broadcasting  be  reduced  by
 Rs.  100...

 [(i)  Need  to  check  the  growth  of
 concentration  of  ownership  and
 monopoly  in  the  newspaper  indus-
 try,  (ii)  need  to  nationalise  Cinema
 theatres,  and  (iii)  failure  to  cover
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 news  in  respect  of  opposition  poli-
 tical  parties,  (4).

 Shri  Ram  Sewak  Yadav:  I  beg  to
 move:

 “That  the  Demand  under  the
 head  Ministry  of  Information  and
 Broadcasting  be  reduced  by
 Rs.  100.”

 (Failure  to  check  corruption  in  the
 Ministry,  (5)].

 Shri  Narendra  Siagh  Mahida:  I
 beg  to  move:

 “That  the  Demand  under  the
 head  Broadcasting  be  reduced  to
 Re.  1"

 {(i)  Failure  to  propagate  India’s  case
 in  regard  to  Sino-Indian  Border
 conflict  by  All  India  Radio,  and
 (ii)  failure  to  propagate  India’s
 attitude  on  different  problems  of  na-
 tional  and  international  importance
 by  All  India  Radio  (External  Ser-
 vices.)  (6).J

 Shri  Sezhiyan:  I  beg  to  move:

 “That  the  Demand  under  tha
 head  Broadcasting  be  reduced  by
 Rs.  100.”

 [G)  Nee  to  retain  the  name  ‘Vanoli’
 instead  of  “Akashvani”  in  Tamil
 broadcasts  and  programmes,  (ii)
 need  to  set  up  T.V.  Units  in  all
 State  capitals,  (iii)  need  to  allot
 more  time  for  non-Hindi  program-
 mes  and  (iv)  need  to  pay  better
 remuneration  to  young  artists.  (7).)

 Shri  Narendra  Siagh  Mahida:  I
 beg  to  move:

 (i)  “That  the  Demand  under  the
 head  Broadcasting  be  reduced  by
 Rs.  100.”

 [(i)  Failure  to  broadcast  tribal  pro-
 grammes  from  important  stations,
 and  (ii)  failure  to  provide  more
 transmitting  stations.  (8).]
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 Gii)  “That  the  demand  under
 the  head  other  Revenue  Expendi-
 ture  of  the  Ministry  of  Informa-
 tion  and  Broadcasting  be  reduced
 to  Re,  4.7

 {G)  Failure  to  exercise  proper  discre-
 tion  by  Central  Board  of  Film  Cen-
 sors  while  censoring  the  Films,  (ii)
 Failure  to  produce  goed  films
 (documentaries)  by  the  Films  Divi-
 aion  to  educate  and  unite  the  peo-
 ple  in  connection  with  the  Chinese
 aggression,  (iii)  failure  to  produce
 any  good  or  specialised  films  for
 the  children  by  Children’s  Film
 Soeiety,  and  (iv)  faature  to  exerciss
 discretion  by  Directorate  of  Adver-
 tising  and  Visual  Publicity  on  the
 basis  of  the  merits  of  different
 periodicals  for  giving  Government
 advertisements.  (9).]

 Shri  Sezhiyan:  I  beg  to  move:

 “That  the  Demand  under  the
 head  Other  Revenue  Expenditure
 of  the  Ministry  of  Information
 end  Broadcasting  be  reduced  by
 Rs.  100.".

 [(i)  Need  to  encourage  small  news-
 papers  by  supply  of  printing  presses
 at  hire  purchase  basis,  (ii)  need  to
 avoid  discrimination  in  giving  ad-
 vertisements,  (iii)  need  to  ensure
 adequate  and  timely  supply  of
 newsprint  to  small  newspapers,  (iv)
 meed  to  review  the  work  of  the
 Central  Board  of  Film  Censors,  (v)
 need  to  encourage  production  of
 good  films  and  earn  forcign  ex-
 change,  and  (vi)  need  to  appoint  a
 committee  to  enquire  into  the  work-
 ing  conditions  in  Film  Industry.
 (10).]

 Shri  Narendra  Singh  Mahida;  I  beg
 to  move:

 “That  the  Demand  under  the
 head  Other  Revenue  Expenditure
 of  the  Ministry  of  Information
 and  Broadcasting  be  reduced  by
 Rs.  100."

 {(i)  Failure  to  propagate  properly
 amongst  the  masses  by  Press  Infor-
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 mation  Bureau  the  implications  and
 repercussions  of  the  recent  Chinese
 aggression  and  their  duty  consequ-
 ent  thereupon,  and  (ii)  failure  te
 give  incentive  to  film  producers  ta
 produce  standard  and  _  educative
 films  and  those  which  can  help
 solve  the  problem  of  national  inte
 gration,  (l).]

 Mr.  Deputy-Speaker:  These  cut
 motions  are  now  before  the  House.

 Shri  Ansar  Harvani:  Mr.  Deputy-
 Speaker,  I  dave  always  considered  the
 Ministry  of  Information  and  Broad-
 casting  as  one  of  the  most  important
 Ministries  because,  on  the  one  hand
 the  task  of  the  Ministry  of  Informa-
 tion  and  Broadcasting  is  to  reach  the
 warmth  and  glow  of  the  freedom  to
 the  Indian  people  and,  on  the  other
 hand,  it  is  the  duty  of  this  Ministry
 to  reach  the  hopes  and  aspirations  of
 the  Indian  people  to  the  administra-
 tion  and  to  the  Government.

 A  few  years  ago,  the  affairs  of  the
 Ministry  of  Information  and  Broad-
 casting  were  in  a  eomplete  mess,  bus
 I  am  glad  to  feel  and  I  am  glad  to
 express  in  this  House,  that  ever  since
 our  friend,  Dr,  Gopala  Reddi,  has
 taken  charge  of  the  Ministry  he  has
 considerably  succeeded  in  making  im-
 provements  in  various  organisations
 of  the  Ministry,  and  so  I  congratulate
 him  for  the  success  that  he  has  achiev-
 ed  in  the  short  tenure  of  his  office  in
 this  Ministry.

 My  hon.  friend,  Shri  Prabhat  Kar,
 has  already  referred  to  the  role  play-
 ed  by  the  press.  One  of  the  greatest
 dangers  that  this  country  is  facing,  alk-
 most  as  big  a  danger  as  the  danger  of
 the  Chinese  aggression,  is  the  mono-
 poly  of  press  in  this  country.  We  have
 seen  the  role  of  the  monopoly  press
 in  the  days  of  our  crisis.  For  ten
 days  India,  Indian  democracy,  Indian
 parliamentary  democracy  was  almost
 at  the  ransom  of  the  monopoly  press.
 I  still  remember  with  shame  the  role
 that  Hindustan  Times  played  in  those
 days.  We  still  remember  with  shame
 the  cartoon  that  they  published  of  our
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 great  Prime  Minister  retreating  from
 Moscow.  still  remember,  the  Indian
 Express,  owned  by  one  of  the  jute
 barons  published  a  fake  letter  from
 fhe  wife  of  an  army  officer........

 थो  भक्त  दर्शन  (गढ़वाल)  :  श्री मन
 कीकर  साहब  का  याद  रूलिंग  हं  कि
 'अखबारों  का  नाम  न  लिया  जाए  फिर  मे
 क्यों  खास  अखबारों  के  नाम  ले  रहे  है  ?

 Mr.  Deputy-Speaker:  Please  do  not
 mention  names.

 Shri  Ansar  Harvani:  |  am  not  men-
 toning  names.  There  is  no  harm  in
 mentioning  the  names  of  institutions;
 they  are  institutions,  not  individuals.

 So,  that  fake  letter  was  published
 which  aimed  to  demoralise  our  armed
 forces.  We  know  the  bad  and  dange-
 Yous  role  that  was  played  by  them.
 So,  the  time  has  come  when  the  Min-
 ister  of  Information  and  Broadcasting
 should  find  out  some  method,  should
 find  out  some  way  to  see  that  this  mo-
 mopoly  is  ended,  Of  course,  I  know  it
 very  well,  that  it  is  very  difficult  in
 a  parliamentary  democracy,  because
 the  Government  cannot  run  the  press.
 I  am  not  in  favour  of  the  State  run-
 ming  the  press,  but  some  device
 should  be  found  out  and  the  monopoly
 ended  so  that  those  people  who  have
 got  a  number  of  vested  interests  in
 the  form  of  jute,  cotton,  coal  and
 ather  industries  owning  the  press  and
 taking  advantage  of  it  is  prevented.
 Therefore,  something  has  got  to  be
 done  about  it.  The  last  Press  Com-
 mission  had  already  expressed  its
 alarm  over  this  development,  and  that
 development  has  taken  place  much
 more  today  than  ever  before.

 There  is  another  thing  to  which  I
 would  like  to  make  a  reference.  Un-
 fortunately,  in  this  vast  country  of
 aurs,  in  such  a  big  country  like  India,
 there  is  only  one  press  agency,  the
 Press  Trust  of  India.  No  doubt  it  isa
 “press”.  Regarding  “Trust”  and  how
 much  it  serves  India  I  am  doubtful,
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 but  I  know  that  it  has  not  performed
 its  duty  in  the  way  it  should  have
 done.  We  know  it  very  well.  I  want
 to  make  reference  only  to  one  of  the
 activities  of  the  PTI.  There  are  a
 number  of  political  parties  in  this
 country—there  is  the  mighty  party  of
 the  Indian  Nationa]  Congress,  there  is
 the  Communist  Party  of  India,  there
 is  the  Praja  Socialist  Party  and  there
 is  the  Socialist  Party  and  all  the  par-
 ties  have  got  their  own  organs.  But
 what  we  find  is  that  the  PTI  does  not
 give  publicity  to  the  writings  of  any
 other  press,  but  it  has  a  soft  corner
 for  Swarajya,  where  the  boss  of  the
 Swatantra  Party  often  writes,  and  his
 writings,  before  they  appear  in  Swa-
 rajya,  are  lifted  by  PTI  and  sent  te
 various  papers  in  the  same  way  as
 the  writings  of  Mahatma  Gandhi  used
 to  be  taken  out  from  Harijan  in  the
 old  days  and  distributed  to  the  press.
 This  one  activity  alone  shows  the  dan-
 gerous  path  that  the  PTT  is  leading  to.
 I  hope  and  trust  that  the  Ministry  will
 do  something  to  encourage  some  orga-
 nisation  to  start  a  rival  to  the  PTI  se
 that  the  PTI  may  not  have  the  mono-
 poly  in  distribution  of  news  in  this
 country.

 I  take  this  opportunity  to  congra-
 tulate  the  hon.  Minister  for  the  im-
 provements  that  have  been  made  in
 the  AIR.  His  language  policy,  his
 stress  on  better  music  has  been  very
 successful.  There  was  a  time  when
 the  All  India  Radio  was  hardly  listen-
 ed  to  in  this  country,  but  with  the
 coming  of  the  Vividh  Bharati,  with
 the  introduction  of  light  music  and
 with  the  simplification  of  language,
 today  it  is  much  more  popular  than
 it  used  to  be  a  year  ago.  Urdu  Maj-
 lis  has  been  one  of  the  most  popular
 programmes  of  the  All  India  Radio,
 and  I  would  suggest  that  the  Urdu
 Majlis  should  be  extended  to  some
 other  stations  of  the  All  India  Radio
 and  some  more  time  ehould  be  given
 to  that  programme.

 In  the  days  of  the  crisis  the  Audio-
 visual  Publicity  Division  had  publish-



 $287  Demands  PHALGUNA  30,  884  (SAKA)

 ed  a  number  of  pamphlets,  a  number
 ef  brochures  and  a  number  of  posters.
 The  quality  of  those  posters  and
 brochures  wag  very  good,  and  I  quite
 appreciate  them.  But  I  would  like  to
 fnow  from  the  hon,  Minister  whether
 proper  arrangements  were  made  for
 their  distribution,  because  whenever
 {  go  to  a  Community  Development
 Block  or  whenever  I  go  to  a  pancha-
 yat  ghar,  what  J  find  there  is  that
 these  huge  posters  are  just  dumped  in
 a  corner;  they  are  hardly  visible  and
 they  are  hardly  distributed.  There-
 fore,  the  Government  of  India  should
 devise  a  machinery  to  see  that  these
 posters  and  brochures  are  properly
 displayed  and  the  public  money  is  not
 wasted  just  in  publishing  them  and
 then  dumping  them  in  certain  corn-
 ers.

 Then,  I  was  just  now  talking  about
 the  monopoly  press.  I  understand
 that  recently  a  circular  was  issued  by
 the  Ministry  of  Information  and
 Broadcasting  to  various  State  Minis-
 tries,  requesting  them  to  reduce  their
 advertising  due  to  newsprint  short-
 age.  We  know  it  very  well  that  the
 gmaller  papers  in  the  districts  mostly
 depend  on  advertisements  from  the
 various  State  Governments,  and  80
 this  circular  hag  vitally  affected  the
 mmaller  newspapers,  because  the  big
 industries,  the  tycoons  who  control
 big  press,  refuse  to  give  advertise-
 ments  to  the  smaller  papers.  There-
 fore,  I  hope  and  trust  that  the  Min-
 istry  will  withdraw  this  circular  from
 the  States  so  that  the  States  may  con-
 tinue  to  encourage  smaller  new-
 papers.

 One  word  more  about  the  Publica-
 tions  Division.  The  Publications  Divi-
 sion  brings  out  a  number  of  nice
 books,  a  number  of  nice  brochures,  a
 number  of  nice  magazines.  Here  I
 just  want  to  refer  to  Urdu  Ajkal,
 Urdu  Ajkal  is  one  of  the  most  popu-
 lar  magazines  not  only  in  India  but  in
 all  Urdu-speaking  areas,  including
 Pakistan.  I  have  been  receiving
 letters  after  letters  from  some  friends
 in  Pakistan  that  they  want  copies  of
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 Ajkal  because  it  is  not  very  readily
 available  in  that  country,

 An  Hon.  Member:  How  many  subs-
 cribers  are  there  in  Pakistan  for  that
 magazine?

 Shri  Ansar  Harvani:  I  do  not  know
 how  many  subscribers  are  there,  but
 if  it  is  readily  available  there,  I  am
 sure  there  would  be  many  subscribers
 for  that.  Apart  from  subscription,  for
 the  cause  of  Indo-Pakistan  friendship
 this  sort  of  publicity  and  this  sort  of
 journal  ig  very  necessary.  I]  know  it
 very  well  that  the  war-mongers  im
 Pakistan,  the  ruling  clique  in  Paki»
 tan,  creates  an  impression  in  Pakistam
 that  in  India  Urdu  is  being  mur
 dered,  that  in  India  Urdu  is  being
 butchered  although  the  fact  remains
 that  some  of  the  best  writers  of  Urdu
 literature  and  some  of  the  best  poets
 of  Urdu  are  living  in  India  and  are
 writing  in  Indian  journals.  Therefore
 I  request  that  Ajkal  should  be  popa-
 larised  more  in  Pakistan,

 Apart  from  Ajkal,  a  number  of
 cheap  editions  of  books  written  by
 Indian  authors  on  fiction,  poetry  and
 other  subjects  may  be  made  available
 to  the  people  in  Pakistan  so  that  the
 Pakistanis  may  realise  that  in  India
 Urdu  is  still  alive  and  the  complaint
 of  their  rulers  is  completely  wrong.

 I  also  suggest  that  the  Publications
 Division  should  bring  out  a  _  small
 children’s  magazine  in  Urdu.  A  few
 years  ago  it  used  to  be  there.  It  was
 very  popular  among  children,  but  for
 reasons  of  economy—or  what  reasons,
 I  do  not  know——it  was  closed  down
 I  hope  and  trust  that  the  hon,  Minig-
 ter  will  revive  it.

 The  other  day  there  was  a  question
 about  the  Children’s  Film  Society.  The
 hon.  Minister  replying  to  it  said  that
 the  recommendation  of  the  officers  has
 been  placed  at  the  disposal  of  the
 Executive  Committee  of  the  Children’s
 Film  Society  and  that  they  are  im-
 plementing  it.  But  I  referred  then
 and  I  again  say  that  it  is  necessary
 that  the  executive  of  the  Children’s
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 Film  Society  should  be  completely
 ebanged.  There  were  people  in  it  who
 were  responsible  for  mai-administra-
 tion  and  embezalement.  Therefore  it
 i  necessary  that  it  should  be  scrap-
 ped  and  either  a  new  executive  should
 be  formed  or  some  other  organisetion
 should  be  formed  to  bring  out  child-
 ren’s  films.

 Apart  from  that,  just  production  of
 children’s  films  is  not  _  sufficient.
 There  are  certain  information  centres
 where  children’s  films  are  shown,  but
 there  is  more  necessity  for  children’s
 theatres  to  be  established  all  over
 India  in  important  towns  near  about
 schools  and  colleges  so  that  children
 may  have  an  opportunity  to  see  those
 fflms  which  are  specially  produced
 for  them.

 I  know  that  once  upon  a  time  the
 Ministry  used  to  employ  people  on  a
 temporary  and  an  ad  hoc  basis.  A
 few  years  ago  a  cadre  had  been  creat-
 ed.  That  was  a  very  welcome  thing
 fhat  the  Ministry  of  Information  and
 Broadcasting  did.  But  I  feel  that
 there  are  certain  posts  which  are  out-
 side  the  cadre.  That  anomaly  should
 be  removed.  Apart  from  that,  there
 are  certain  speclalised  jobs.  For
 instance,  the  Press’  Information
 Bureau  is  a  completely  specialised
 job.  It  is  necessary  for  the  Princi-
 pal  Information  Officers  and_  the
 Deputy  Principal  Information  Officers
 fo  have  the  technique  of  public  re-
 dations.  Then,  there  is  another  sec-
 tion  in  the  Publications  Division,  that
 is,  the  editors  of  the  various  maga-
 afnes.  They  can  be  very  good
 writers;  they  may  be  very  efficient
 in  editing  those  magazines,  but  I
 doubt  if  they  can  be  equally  compet-
 ent  to  do  the  public  relations  work  of
 PIB.  Therefore  at  a  certain  stage
 these  cadre  people  should  be  made
 permanent  in  that  organisation  so
 that  their  experience  may  be  avail-
 able  to  the  Ministry.

 With  these  words,  I  once  again  con-
 gratulate  the  hon.  Minister  on  his
 acumen  and  I  support  his  Demands.
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 ्  ०  Xo  सिह  (शा ह्म वाद)  :  उपाध्यक्ष

 महोदय,  आपकी  शभाजञा  से  में  सूचना  ओर
 प्रसारण  मंत्रालय  के  संबंध  में  ड्  बातें  एन
 चाहता  ह.  ।  १६६२-६३  कब  रूप.:  के
 प्रारम्भ  में  होती  ग्रामीण  से  दा  हुई  लगती
 के  संबंध  मैं  मंत्रालय  द्वारा  की  गई  कारंवाइयों
 का  वितरण  दिया  गया  है  भाल  इंडिया
 रेडियो  ने  बोनी  स्‍भाक्रमण  के  बाद  प्रवेश  नये
 कार्यक्रम  क्र  किये  है,  जेसे  राज  की  बात,
 इंडिया  एंड  ही ड्रेगन,  मैटल  भाई  दी  मरमट,
 अपनी  रती  अपना  देश,  हमारी  प्रतिष्ठा  ।
 इन  सब  कार्यक्रमों  स  निस्सन्देह  रेशा  के

 सुनने  बालो  क  चीनी  सरकार  के  झा क्र पर्णों
 तथा  उसको  नीतियों  का  अच्छा  परिचय
 मित्र  जाता  है  1  मगर  यह्‌  खेद  की  बात  है  कि

 हमारे  रेडियो  प्रोग्राम  भ्र फ़ीका  में  जो  हमारे
 भारतीय  रहते  है,  उन  तक  नहीं  पहुंच  पाते  है  ।
 इसका  कारण  यह  है  कि  हमारे  जो  दट्रांसमिटर्ज
 हैं,  वे  शक्तिशाली  न  होने  की  वजह  से  हम
 लोगों  द्वारा  किया  गया  प्रचार  नहीं  के  बराबर

 ही  वहां  होता  है  if  भाभी  हाल  ही  में  जब
 “मोशी”  सम्मेलन  ओप्रा  था,  वहां  पर  हमारा
 भारतीय  प्रतिनिधि  मंडल  जोकि  दीवान  चमन
 लाल  जी  के  नेतृत्व  मैं  भेजा  गया  था,  उसको
 तथा  दीवान  चमन  लाल  जी  को  वहां  जाकर

 यह  पता  लगा  कि  वहां  जो  प्रचार  है,  वह  नहीं
 के  बराबर  है।  में  मानना  मंत्री  महोदय  का
 इस  और  ध्यान  दिलाना  चाहता  हूं  कि  जेसे
 भी  हो,  शक्तिशाली  ट्रांतलसिटर्ज॑  उपलब्ध
 करने  का  प्रयत्न  उनके  द्वारा  जल्दी  से  जल्दी

 होना  चाहिये  ।  इसके  लिये  जो  भी  फारेन
 एक्सचेंज  को  जरूरत  हो,  उसका  इंतजाम
 करके  इस  काम  को  शीघ्र  से  शीघ्र  सम्पन्न
 किया  जाना  चाहिये  ताकि  चीनी  जो  बहुत
 जोर-शोर  से  प्रचार  करते  हैं,  उसका  मुकाबला
 किया  जा  सके  ।

 एक  बात  में  सेसर  के  संबंध  मैं  कहना
 चाहता  हूं  ।  में  समझता  हूं  कि  सेंसर  बोर्ड
 ग्रपने  कत्तव्य  को  शोर  से  उदासीन  है  सेंसर
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 बोई  द्वारा  एक  हिन्दी  फिल्‍म  जिस  का  नाम
 “दिल  तेरा  दिवाना”  है,  को  प्रमाणपत्र  दिये
 जाने  के  वारे  में  राज्य  सभा  के  कुछ  माननीय
 सदस्यों  ने  आपत्ति  उठाई  यी  मगर  खेद  की
 बात  है  कि  मंत्री  महोदय  ने  उन  सदस्यों  कौ
 शिकायतों  की  और  कुछ  भी  ध्यान  नहीं
 दिया  और  कोई  भी  फा रं वाई  नहीं  की  ।

 उन्होंने  उसकी  दुबारा  जांच  करने  के  लिये

 Shri  P.  Venkatasubbaiah  (Adoni):
 What  is  objectionable  in  that  film?

 Shri  Bade:  I  can  show  you  if  you
 come  to  me.  It  was  raised  in  the
 Rajya  Sabha.

 Shrimati  Vimla  Devi  (Eluru):  Let
 it  be  shown  to  hon,  Members.

 Shri  Bade:  Yes,  let  it  be  shown  to
 hon.  Members.

 श्री  पू०  द०  सिह  :  सीन  जैता  दादू  जब

 हमारे  सामने  हो,  जब  उससे  हमें  मुकाबला
 करना  हो,  उस  वक्‍त  हमारे  नौजवानों  को  ऐसी
 फिल्में  दिखाना  कहां  तक  क  होगा  ,  इसका
 आप  खुद  ही  फैसला  कर  सकते  हैं  1  सेंसरशिप
 के  नियमों  म  यह  साफ  लिखा  हुजरा  है  कि जब
 समर  रा  पास  की  हुई  फिल्म  के  खिलाफ  कोई
 आपत्ति  उठाई  जाये  तो  उसकी  दुबारा  जांच

 होनी  जरूरी  है,  उसकी  जांच  की  जानी
 जूरी  है।  मगर  राज्य  सभा  में  कुछ  माननीय
 सदस्यों  गश  उठाई  गई  आपत्ति  पर  कोई
 ध्यान  नहीं  दिया  गया  ।  में  भी  इस  सदन  में
 इसके  ऊपर  आपत्ति  उ  तता  हूं  और  माननीय
 मंत्री  जी  से  निवेदन  करता  हूं  कि  वह  इसकी
 दुबारा  जांच  फरने  के  लिये  जरूर  रादेश  जारी
 कर  दें,  इसके  बारे  में  जरूर  कार्रवाई  करें  ।
 एक  कर  बात  मे  इस  संबंध  मैं  श्राप  से नि  दन
 करना  चाहता  हूं  ।  भ्रविकतर  हिन्दी  फिल्मों
 का  सेंसरशिप  जो  होता  है,  वह  बम्बई  में  होता
 है।  मगर  इस  फिल्म  का  खास  तौर  पर  सेंसर-
 शिप  जो  ६18  है,  वह  मद्रास  में  हुआ  है।  सका
 क्या  कारण  है,  इस  पर  भी  माननीय  मं
 जी  प्रकाश  डालने  की  कोशिश  को  ।

 अव  में  चित्त  छित्म  सोसाइटी  के  संबंध
 मैं  कुछ  कहना  चाहता  हूं  ।  पार  साल  और
 इस  साल  भी  सकी  बड़ी  आलोचना  को  गई
 वे।  इसके  बारे  में  स  मंत्रालय  ने  एक  समिति
 भी  नियुक्त  की  थी।  स  सोसाइटी  के  जो
 सेक्रेटरी  थे,  उनके  खिलाफ  वहुत  सी  बातें  कही
 गई  थी,  उनके  खिलाफ  बहुत  से  आरोप  लगाने
 गये  थे  ।  यह  कहा  गया  है  कि  वह  त्यागपत्र  बेकर
 ष्ष् ले  गये  हैं।  समिति  की  रिपोर्ट  के  बाद  ह. 6
 पर  क्‍या  कारें वाई  की  गई  है,  इसका  हमें  कुछ
 पता  नहीं  है  1  मे  जानना  चाहता  हूं  कि  कया
 सरकार  सेक्रेटरी  के  खिलाफ  भी  कोई  कानूनी
 कारंवाई  करने  का  विचार  कर  रही  है  ?
 लोगों  की  जानकारी  के  लिये  अगर  उस  समिति
 की  रिपोर्ट  को  इस  सदन  के  पटल  पर  रखा
 जाये  तो  ज्यादा  अच्छा  होगा।

 जब  में  कुछ  बातें  समाचारपत्रों  को
 विज्ञापन  देने  के  संबंध  में  फहना  चाहता  हूं  t
 जनवरी  से  दिसम्बर,  १६६२  में  डिसप्ले
 विज्ञापनों  पर  स्त कार  ने  ३१  लाख  ८७  हजार
 ३५०  रुपये  खर्च  किये  ।  इसमें  से  १७  लाख
 ८  हजार  ७८७  पये  केवल  अंग्रेजी  सम।चार-
 पत्रों  को  विज्ञापन  देने  पर  खर्च  हुये  |  इसका
 मतलब  यह  क्या  कि  राधे  से  यादा  रुपया
 अंग्रेजी  के  समाचारपत्रो  पर  खर्च  किया  द्रोह
 अंग्रेजी  के  अलावा  भारत  में  तेरह  कौर  जो
 भारतीय  भाषायें  हैं  कौर  जिन  के  समाचा  रफ पत्र
 निकलते  हैं,  उन  पर  बहुत  कम  खर्च  किया  गया  |

 हम  लोगों  को  यह  देखना  चाहिये  कि  क्‍या
 भारतीय  समाचार  पत्रों  को  मजबूत  बनामे
 का  यह  त  का  है  ।  उधर  वलासिफाइड  विदा-
 पक्षों  के;  ऊपर  अंग्रेजी  समाचार  पत्रों  के  पनपने
 की  नीति  देखने  में  जाती  है।  सन्‌  १६६२  में
 क्लासिफाइड  विज्ञापनों  पर  २६  लाख  ७६

 हजार  ११६  रु०  ख  किये  गये  ।  उनमें  श्र
 केवल  अंग्रेजी  के समाचार  पत्रों  को  १७  लाख
 ६८  हजार  रु०  दिये  गये  और  बाकी  १३
 भारतीय  भाषियों  को  ८  लाख  ह्  हजार
 ६४७  ु०  क्लासिफाइड  विज्ञापनों  के  लिये
 दिये  गये  ।
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 [i  यु  द०  सिंह]

 सन्‌  १९६२-६३  को  रिपोर्ट  से  हमें  यह
 बतलाया  गया  है  कि  सरकार  एक  चीफ  प्रेस
 ऐडवाइजर  नियुक्त  करने  जा  रही  है  a  मेरे
 विचार  में  यह  काम  बीपीएल  इन्फार्मेशन
 अाफिसर  कर  सकते  हैं  ।  देखने  में  भाया  है
 कि  सरकार  नये  भ्रमर  नियुक्त  करने  के  सिये
 बये  नये  बहाने  'निकाला  है।  प्रेस  इस्  फार्मेसी

 ब्यूरो  में  इसका  प्रमाण  मिलता  है  |  यहां  पर
 हुक  ओर  हमें  बड़े  अफसरों  की  भीड़  मिलती  है
 और  दूसरी  ओर  प्रमाणिक  संवाददाताओं  को
 थी  जाने  वाली  सुविधायें  दिन  प्रति  दिन  कम
 की  जाती  हैं

 अब  में  कुछ  रेडियो  प्रोग्राम  के  बारे  में

 कहना  चाहूंगा  |  इसका  जो  ह्तर  है  वह  बहुत
 सन्तोषजनक  नहीं  है।  उसका  खास  कारण
 यह  है  कि  कलाकारों  को  भ्रष्ट।  फंस  नहीं  दो
 खाते  है  |  इस  वजह  से  उसका  स्तर  गिरता
 था  रहा  है  में  चाहूंगा  कि  जो  वार्ताकार

 बुलाये  जायें  राज  उनका  ठीक  से  ख्याल  किया
 जाय  दोर  उनको  भ्रच्छी  फीस  दी  जाय  1
 वार्ताकारों  में  सरकारी  अ्रधिकारियों  की
 को  बहुलता  रहती  है,  यह  बरच्छा  नहीं  है

 में  आपको  धन्यवाद  देता  हूं  कि  श्रापने

 बुझे  समय  दिया  इसके  ऊपर  बोलने  का  ।

 श्री  समनानी  (जम्मू  तथा  काश्मीर)  :
 उपाध्यक्ष  महोदय,  चनके  अचानक  जारी-

 हाना  हमले  ने  सारे।  कौम  को  एक  नये  रास्ते
 पर  डाल  दिया  ौर  हमें  एद्रभास  ढा  कि
 पिछले  से  में  हम  में  कुछ  खामियां  थीं,  कुछ
 कमजोर  रियो  थीं  जिनके  दुरुस्त  करने  को  हमें
 जरूरत  थो  ।  किसी  भी  मुल्क  की  तरफ  से
 इस  तरह  के  अचानक  जारिहाना  हमले  का
 जवाब  देने  के  लिये,  जित  मुल्क  पर  हमला

 वो  उसके  पास  दो  जराय  निहायत  जरूरी  हैं।
 एक  तो  फौजों  ताकत  है  श्र  दूसरी  है  राय
 आम्मा  का  मुतज्जम  होना  शर  अवाम  का

 इत्तिहाद  है  ।  जब  तक  अवाम  मुनज़्ज़म  न

 हो,  उनमें  एकता  न  हो,  वह  मुनज्जम  तरीके
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 से  मुल्क  कैटिच  न  हो,  लीडर  के  पीछे  न  हो,
 हमारा  काम  नहीं  घल  सकता  है  |  उसकी  फौज
 शिव  मुकाबला  कर  सकती  है  हमलावरों  का
 जहां  तक  डिफेंस  का  ताल्लुक  है,  वह  एक  स्लथ

 प्रोजूह  है  जिस  पर  अगर  वक्‍त  सभा  तो  में

 कुछ  बाद  मेंबर्स  करूंगा  |

 दूसरा  जो  जरिया  हें  राय  थ्राम्मा  के

 धुनज्जम  होने  का  जौर  अपने  दामन  में  हवा मी
 ताकत  को  बांधने  का,  उसकी  जिम्मेदारी

 मिनिस्ट्री  श्राफ  इन्फार्मेशन  ऐड  ब्रॉडकास्टिंग
 के  ऊपर  है।  में  समझता  हूं  कि  जब  हम
 तरजीहात  मुकरने  करते  हैं  कि किस  किस  को
 ज्यादा  तरजीह  दी  जाय  शौर  किस  को  कम
 दी  जाय  जंग  के  माने  में,  तो  यह  समझते  हैं
 कि  जब  दूसरा  मुल्क  हम  पर  जंग  दस  दे  तो
 उस  जमाने  में  तरजीह  हर  बात  को  द्वोती
 है,  जिस  तरह  से  कि  हमारी  कोम  ने  कर  के
 दिखलाया  7  छोटे  बलाक॑  से  लेकर  भ्रमर  तक
 झोर  गरीब  मजदूर  से  लेकर  मनोपोली  घालों
 तक,  जिन  का  जिक्र  पाया  है  चाहे  श्राप  उन
 को  जो  भी  कहिये,  में  उनको  दोहराना  नहीं
 चाहता,  सब  ने  भ्र पना  अपना  हिस्सा  भ्या
 किया  ।

 इस  वजारत  के  तहत  मुख्तलिफ  शोबे  हैं,
 प्रगर  उन  की  तरफ  की  जाय  तो  हम  लोगों
 के  लिये,  खास  कर  जो  कांग्रेस  के  मेम्बर  हैं,
 जो  वक्‍त  मुकरने  किया  गया  है,  वह  बहुत  कम
 है  ।  यह  वजा  रत  है  जिसने  अपने  महिदूद  राय
 के  बावजूद  हमें  चीन  के  हमले  की  वजह  से  जो
 चैलेंज  मिला  उसको  पर  तरह  वकील  किया
 कौर  उन  सही  मानों  में  कबूल  किया  जिसकी

 हमें  जरूरत  थी  ।  इसका  जिक्र  तो  मैं  बाद  में
 करूंगा  कि  उन्होंने  क्या  क्‍या  किया,  लेकिन
 जहां  कुछ  चीजें  ऐसे  हैं  कि हम  उन  की  तारीफ
 करें,  वहां  हम  को  यह  देखना  चाहिये  कि  कुछ
 पहलू  ऐसे  भी  हैं  जिन  में  कमजोरियां  हैं  ।
 में  मिनिस्टर  साहब  को  बार  बार  सूबा  रक बाद
 देते  हुये  भी  पहली  बात  तो  पब्लिकेशन्स  डिवी-
 जन  के  मुताल्लिक  यह  कहुंगा  कि  पव्लिकेशन्स
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 डिवीजन  के  जो  सरदारे  हैं  उन  पर  काफी  खच

 होता  है।  यह  कुछ  किताबचे  हैं  जो  उन्होंने  नवम्बर
 या  दिसम्बर  में  छापे  हैं  लेकिन  वह  मुझे  सिर्फ
 कल  रात  को  मिले,  इसलिये  कि  राज  ग्राट्स
 पर  बहस  हो  रही  थे  और  हमें  याद  भरा  जाय
 कि  यह  भी  एक  डिवीजन  है  जिसके  मुताल्लिक
 हमें  कुछ  कहना  चाहिये  ।

 माँ  जनाब  की  तवज्जह  दिलाऊंगा  कि

 पह  उर्दू  की  चीजें  हैं।  में  उन  लोगों  में  नहीं  हूं
 जो  उर्दू  के  वास्ते  बिल्कुल  फनेटिक  हैं,  दीवाने

 हैं  कौर  चाहते  हैं  कि सिवा  उर्दू  क ेकोई  जवान

 दुनियां  में  बाकी  न  रहे  ।  लेकिन  में  यह  भी

 नहीं  चाहता  हूं  कि जिस  जबान  को  एक  आइना
 शवल  देते  हैं  उसे  महज  दिखावे  के  लिये,

 खानापूरी  करने  के  लिये  और  फुजूलखर्ची
 के  लिये  हम  इस्तेमाल  करें  ।  जरगर  उन
 किताबों  को  शाया  न  फिया  जाता  तो  कोई
 बड़ी  बात  नहीं  थी  यहां  पर  मेरे  पास  चन्द
 चीजें  हैं  जो कि  में  जनाब  की  खिदमत  में  पेश
 कर  रहा  हूं  ।

 “अमन  के  महान  पर  चीन  की  करे
 कारी”  यह  एक  बहुत  कीमती  डाकुमेंट  है
 जिसको  छापा  गया  है।  भ्रमर  जनाब  विलय-

 सूस  सका  ६  कौर  ७  को  मुलाहजा  फरमायें,
 उसके  मुकाबले  में  में  दूसरी  छपी  हुई  चीज

 रखता  हूं  जिसका  नाम  है  “बजाय  फरोख्त
 एक  ट्राली”  ट्राली  की  फरोख्त  को  पब्लिश
 करने  के  लिये  जो  मैटीरियल  इस्तेमाल  किया
 गया  है,  इश्तहार  की  जो  किताबत  की  गई  है,
 जिस  तरह  से  उसे  लिखा  गया  है  उसको  श्राप
 देखिये  और  इस  चीज  को  देखिये  जिससे  श्राप
 को  कोम  को  बेदार  करना  है

 इसी  तरह  से  दूसरा  किताबचा  है  “कौम
 जाग  उठी”  यह  “कौम  जाग  उठी”  ।  इसकी
 छपाई  के  मुकाबले  में  इसी  मिनिस्ट्री  का
 इश्तहार  है  पेश  कर  रहा  हूं  जो  किसी  भ्रखबार
 में  शाया  हुआ  है  ।  उसका  जो  प्रोडक्शन  है
 वह  भी  इसके  साथ  रख  रहा  हूं  ।  बदकिस्मती
 से  या  खुशकिस्मती  से  इसके  भी  सफा  ६  या
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 ७  को  श्राप  मुलाहजा  फरमायें  में  रेकाई  के
 लिये  पेश  करता  हूं  जिस  के  किसी  लफ्ज  का
 पता  ही  नहीं  चलता  है।  नवम्बर  या  दिसम्बर
 में  यह  उन  लोगों  को  दिया  गया  जो  उर्दू
 जानते  हैं।  उन  तक  कौमी  पैगाम  पहुंचाना  है।
 लेकिन  उनको  राज  २१  मा  को दे  रहे  हैं  ।
 बह  भी  इसलिये  पहुंच  रहा  है  कि  कल  बहस
 की  जाये  और  हमारी  तारीफ  जरूर  की  जाये
 कि  हम  बहुत  बड़ा  काम  कर  रहे  हैं।  यह
 मिनिस्ट्री  निकाल  रही  है  “चीन  के  चैलेंज  का
 जवाब”  ।  यह  जवाब  मैंने  नवम्बर  में  देखा  ।
 मेरे  हाथ  में  यह  बैलगाड़ी  बचने  का  इश्तहार
 है  ।  भाप  इसके  प्रोडक्शन  को  देखिये  और
 उसके  प्रोडक्शन  को  ”लिये  ।  मालूम  होता
 है  कि  कातिबों  को  ट्रेनिंग  के  लिये  इस  डिवी-
 जम  में  बिठलाया  हुआ  है  ।  उसमें  “चीनियों”'
 को  “पानियों”  लिखा  हुआ  है  शौर  लफ्ज
 सफाई  रागिनियों  को,  डिफेंस  की  सरगर्मीयों
 को,  वफाई  सिगड़ियां  लिखा  है  7  यह  इनका
 प्रोडक्शन  है  जिसे  यह  जनता  तक  पहुंचाना
 चाहते  हैं  ।  यही  चीनी  जारिहत  की  वज़ाहत
 के  लिये  नक्शे  पेश  किये  गये  हैं  उर्दूृदां  तबके  के
 लिये।  श्राप  यकीन  कीजिये  कि  जिस  जमाने  में

 उर्दू  पत्थर  स्लेटों  पर  छापी  जाती  थी  उस
 वक्‍त  जिस  तरह  से  इसकी  छपाई  होती  थी
 उसके  प्रोडक्शन  से  भी  यह  प्रोडक्शन  बुरा  है  ।
 उसमें  जो  मोटे  मोटे  अल्फाज  में  लिखा  जाता
 था  कि  मां  बच्चे  को  दूध  पिला  रही  है,  उस  से
 भी  यह  प्रोडक्शन  बुरा  है,  यह  ऐसा  मालूम
 होता  है  जैसे  कि  पचास  साल  पहले  की  जो

 जुगराफिया  था  चौथी  या  पांचवी  जमात  के
 लिये  उस  जुगराफिया  से  यह  नक्शे  निकाल  कर
 पेश  कर  दिये  गये  हैं।  आज  उर्दू  प्रिटिंग
 इंडस्ट्री  काफी  डेवलप  हो  गई  है  1  इस  मिनिस्ट्री
 की  तरफ  से  जो  दूसरी  चीजें  शाया  होती  हैं
 वह  इतनी  काबिले  दीद  हैं,  इतनी  अट्रेक्टिव
 चीजें  हैं  कि  खुद  बोलती  हुई  चीजें  मालूम
 होती  हैं।  मेरा  इशारा  उन  चीजों  की  तरफ  है
 जो  कि  इस  वजारत  ने  हाल  में  पोस्टर  और
 रीलें  विरह  शाया  की  हैं,  जो  वजीर  राजम
 की  अपीलें  या  दूसरी  भ्रपीलें  शाया  की  हैं
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 [भी  सेनानी]
 पैसे  के  लिये,  गोल्ड  के  लिये  स्कोर  सेविग्स  के
 लिये  1

 यह  कहा  गया  कि  डिस्ट्रीब्यूशन  का  इन्ही-
 जाम  नहीं  है  ।  लेकिन  में  नवम्बर,  दिसम्बर
 कौर  जनवरी  २१  वक  काफी  घूमा  हूं।  मेने
 देखा  है  कि  जगह  बनगह  दीवारों  पर  पोस्टर

 श्बगे  हुये  हैं  भोर  वह  इनसान  के  जज्बात  को
 अपील  करते  हैं  कि  उसका  फर्ज  है  मुल्क  के
 लिये  सोने  के  बारे  में  जो  पोस्टर  हैं  वे  ऐसे

 हैं  कि  झगर  किसी  के  पास  सोना  नहीं  होगा  तो

 वह  सरकार  के  पास  उसको  देख  कर  पैसा
 जरूर  पहुंचायगा  ।  तो  ये  चीजें  यह  मिनिस्ट्री
 कर  रही  है  1

 हिन्दी  में  क्‍या  प्रोडक्शन  हो  रहा  है  इसके

 मुताल्लिक  मैं  कुछ  नहीं  कह  सकता  क्योंकि
 में  हिन्दी  पढ़  नहीं  सकता,  लेकिन  उर्दू  के
 प्रोडक्शन  मैंने  भ्रामक  सामने  रखे  हैं

 इस  वक्‍त  बचत  के  बारे  में  बहुत  कुछ
 कहा  जा  रहा  है  |  लेकिन  हमको  सोचना

 चाहिये  कि  किन.  उमूर  पर  दौर  किन  चीजों
 पर  बचत  की  जानी  चाहिये  ।  जरगर  मैं  कहूं
 कि  राज  हमको  हवाई  जहाज  या  हथियार  नहीं
 खरीदने  चाहिये  तो  में  सबसे  बड़ा  गद्दार  हूं  ।
 अगर  में  कहूं  कि  ढिफेस  पर  खर्च  नहीं  बढ़ाना

 चाहिये  तो  इससे  बड़ा  मुल्क  का  दुश्मन  नहीं

 हो  सकता  ।  जब  हम  तरजीहात  मुकरर
 करते  हैं  तो  हमको  यह  नहीं  भूल  जाना

 चाहिये  कि  किसको  प्राय रिटी  देनी  है  और

 अगर  इस  मुकदमे  को  श्राप  टाप  प्रायरिटी

 नहीं  देंगे  कौर  इसके  श्रबराजात  की  तरफ

 तवज्जह  नहीं  देंगे  तो  भ्रापको  जो  प्रोग्राम  देने

 चाहिये  श्राप  नहीं  दे  पायेंगे  ।

 जम्मू  काश्मीर  का  रेडियो  स्टेशन  है  ।

 जहां  तक  प्रोग्राम  का  ताल्लुक  है  मैंने  बार  बार

 कहा  है  कौर  में  निहायत  ब्य  के  साथ  कह
 सकता  हूं  कि  छापने  उस  चैलेंज  को  इस  खूबी
 से  लिया  कौर  चंद  मिनटों  में  एक  इनकलाब
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 बपा  कर  दिया  कौर  ऐसे  प्रोग्राम  निकाले  कि
 जिसने  उनको  सुना  उसने  तारीफ  की।  उस
 वक्‍त  यही  घपला  मुकदमा  था  जो  कि  जंग
 के  बारे  में  उस  इमरजंसी  में  लोगों  को  सदी
 हलात  दे  रहा  था  1

 लेकिन  हमारे  यहां  एक  खिलाता  है
 श्रीनगर  रेडियो  कौर  जम्मू  रेडियो  स्टेशन
 श्रीनगर  से  लेह  भौर  करगिल  के  इलाकों
 के  लिये  प्रोग्राम  ब्रॉडकास्ट  किया  जाता  है,
 लेकिन  पता  नहीं  कि  वहां  तक  उसकी
 आवाज  भी  पहुंचती  है  या  नहीं  ।  इसी  तरह
 जम्मू  रेडियो  के  साथ  बदरवा  इलाके  के
 लिये  यूनिट  है  जो  कि  वहां  से  करीब  १५०
 मील  है,  लेकिन  शायद  उसकी  प्रा वाज़
 ६४  मील  तक  भी  नहीं  सुनी जा  सकती
 इसी  तरह  से  नेफा  में  चीनियों  ने  घेरा  डाल
 रखा  है  द्रोह  वहां  से  चीनी  रेडियो
 हिन्दी,  उर्दू  प्रंग्रेजी  भर  नेफा  की  मुकामी
 जबानों  में  प्रोग्राम  ब्राडकासुट  करता  है,  लेकिन
 हमारे  यहां  के  ट्रांसमिटर  ऐसे  हैं  कि  मुल्क  के
 एक  हिस्से  से  दूसरे  हिस्से  में  उनका  प्रोग्राम  नहीं
 सुना  जा  सकता,  दूसरे  मुल्कों  की  तो  बात  ही
 क्या  है  ।  इसलिये  जरूरी  है  कि  इस  महकमे
 को  टाप  प्राय रिटी  दो  जाए।  इसको
 फरामोश  करने  का  वही  नतीजा  होगा
 जोकि  उस  जंग  का  सामना  न  करने  से  हुआ
 है  जो  कि  आजादी  मिलने  के  बाद  से  हमारे
 सामने  है।  चोनकी  जंगलों  राज  हमारे
 सामने  गायों  है,  लेकिन  जब  से  हम  आजाद

 हुए  हैं  हमारे  सामने  फाकामस्ती,  जहालत,
 गुरबत  वगैरह  की  जंग  मौजूद  है  और  इस
 जंग  में  अगर  कोई  चौक  सबसे  ज्यादा
 कार प्रा मर  साबित  हो  सकती  है  तो  यह
 मुहकमा  ।  लेकिन  हमने  उस  वक्त  भी
 इसको  नजर प्रत् दाज  किया  कौर  राज  भी

 इसको  नजरभ्त्दाज  कर  रहे  हैं  ।  प्राण
 जंग  हमारे  सामने  है  तो  हम  इसके  मुताबिक
 खास  तवज्जह  देनी  चाहिये  ।

 पहां  सवाल  उठाया  गया  कि  प्रेस
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 कंरालटेटिव  समेट  प्रेस  की  पूरे।  तरह  नुमाइन्दगी
 नहीं  कर  शक्ती  7  ्  लम्बा  मसला  है
 में  उसकी  तरफ  नई  जाना  चाहता।  लेकिन
 मेरा  ख्याल  है  कि  एडिटर  बडों के  नुमाइंदों
 से  बेहतर  कंसल टं टिव  बाडी  भोर  कोई
 नहीं  हो  सकती  |  आज  यहां  सरमायादार
 प्रेस  बैठा  हुआ  है  अर  आपका  दाम  कोशिशों
 के  बावजूद  वह  चल  रहा  है।  प्रेम  कप् रोशन
 के।  सिफारि यात  ्र  बावजूद  वह  जल  रहा
 है  ।  प्रकार  एडिटर्स  कांग्रेस  के  नाम
 पर  उस  सरमाए दार  प्रेस  वे  चार  नुमाइंदे
 कसलटेटिव  कमेटी  में  ज्यादा  हो  जाते  हैं
 तो  क्‍या  वह  नुमाइन्दगी  नहीं  कर  सकती।

 वही  एक  बाडी  है  जो  ६६ं।  नुमायन्दर्ग।  कर
 सकता।  है  श्र  आगे  कर  सकेगी  |

 आखिर  में  में  इस  मिनिस्टर  ने  जो

 कुछ  किया  है  उसके  वास्ते  मिनिस्टर

 साहब  को  और  आ्राफिसस  को  मुबारकबाद
 देता  हुं।  मैंने  यह  कंसलटेटिव  कमेटी
 में  भी  कहाथा  कीजो  कुछ  काम  ब्रोश्योर
 जौर  पैमफ्लेट  निकालने  का  किया  गया  है
 अगर  उसका  मुकाबला  हमारी  प्रिंटिंग
 इंडस्ट्री  स ेकिया  जाए  तो  उसके  लिए  मुमकिन
 नहीं  था।  एक्स्ट्रा  और  गैर  मामूली
 'एलर्ट  से  वह  काम  किया  गया  है,  लेकिन
 यह  एफ  कभी  तमाम  नहीं  हो  चुकीं,
 सारी  जरूरत  पूरी  नहीं  हो  गयी,  इससे
 आगे  बढ़ने  को  भी  जरूरत  है  कौर  यह
 जरूरत  तभी  पूरी  हो  सकती  है  जब  मिनिस्टर
 साहब  कैबिनेट  की  तवज्जह  इस  तरफ
 खास  तोर  से  दिलाएं।  हम  लोग  तो  उनके
 साथ  हैं।

 जनाब  हर वानी  साहब  ने  कहा  कि
 कि  इस  वक्‍त  हम  सब  को  मिल  कर  चलना
 है  ब्रोकर  सब  को  मिल  कर  हुई3  तरह  ईटें
 लगानी  हैं  कि  एक  एवान  बन  जाएं  लेकिन
 बाण  वक्‍त  ऐसा  होता  है  कि  एक  इंच  एक
 तरफ  लगायी  जाती  है  तो  दूसरी  गलत
 जगह  लगा  वह  जाती  है।  एक  तरफ  श्राप
 चाहते  हैं  कि  छोटे  भव बार  जो  कि  लोगों
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 रक  जबान  में  छपते  हैं  शोर  लोगों  तक
 आपका  पैगाम  पहुंचाते  हैं  तरक्की  करें ले किस
 हुसैन।  तरह  इसी  मिनिस्ट्री।  ने  छुक  सरकुलर
 यारो  कर  दिया  है  कि  क्‍योंकि  न्यूज  प्रिंट
 की  कमी  है  इसलिये  तो  सैर  गवर्नमेंट
 झोर  स  स्टेट  गवर्नमेंट  झपने  एडवरटाइजमेंट
 दें।  ड्राप  देखें  कि  कहां  तो  न्यूज  प्रिट  की
 कम  घोर  वहां  एडवर्टाइजमेंट।  इसका
 मतलब  यह  हुआ  कि  जो  छटे  'प्रखवबार
 हैं  वे  कुचल  दिए  थाएं,  उनको  न  सेंट्रल
 गवर्नमेंट  के  एडवर्टाइजमेंट  मिलेगें  घोर
 न  स्टेट  गवर्नमेंट  के,  भ्र ौर  जो  बड़े  प्रचार
 हैं,  जिनके  मुतालिक  हम  रोज  यहां
 घुंडीदार  तकरीर  करते  हैं,  उनको  एड वर-
 टाइजमेंट  किसी  न  किसी  तरह  पहुंच  जाते

 हैं।  तो  में  निहायत  अदब  से  भज  करूंगा
 कि  जो  सरकुलर  छापने  निकाला  है  उसको
 वापस  ले  लें  ।

 45.56  hrw.

 [Sur  Kwaprmxar  in  the  Chair]

 जहां  तक  स्पूजप्रिट  का  ताल्लुक  है  यह
 सही  है  उसको  कमी  है  लेकिन  उसकी  वजह  से
 जो  छोटे  परचे  निकल  रहे  हैं  उनका  गला
 चाटना  जम्हूरियत  के  खिलाफ  होगा।

 जैसा  कि  मैंने  आपसे  पहले  अर्ज  किया
 जब  तक  इस  महकमे  को  टाप  प्रायरिटी

 नहीं  दी  जाएंगी  और  इसकी  प्रो  इसके
 इसके  भ्र फसरों  की  हौसला  प्रफजाई  नहीं
 की  जाएगी  जिन्होंने  दिन  रात  काम  किया

 है,  तब  तक  तमाम  चीजें  पूरी  नहीं  हो
 सकतीं  |

 आपने  प्रेस  रजिस्ट्रार  को  कुछ  धवन

 न्यूज प्रिट  का  फोटा  दे  दिया  है,  लेकिन

 बहू  तमाम  परचो  के  लिए  जो  निकल  रहे
 हैं  नाकाफी  है।  उसको  आपको  बढ़ाना
 पड़ेगा  चाहे  दूसरी  जगह  कमी  करदें  ।

 में  फिर  मिनिस्टर  साहब  को  धौर
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 [थी  छम नानी]  ]
 नके  भ्र फसरों  को  मुबारकबाद  देता  हूं
 पोर  उम्मीद  करता हूं  किये  इसी  तरह
 काम  करते  हगे  प्रौर  इस  महकमे  को
 टाप  प्रायोरिटी  दिलवाने  के  लिए.  पूरी
 कोशिश  करेंगे।  सिफ  खामोशी  से  काम
 नहीं  चलेगा

 I@  bre.

 श्री  सिद्धेश्वर  प्रसाद  (नालंदा)  :
 सभापति  महोदय,  जब  से  चनो  हमला
 हुआ  है,  उसके  बाद  से  झगर  सूचना  और
 प्रसारण  मंत्रालय  की  नीति  में  कहीं
 कोई  परिवर्तन  दिखाई  देता  है,  तो  ६.1: ह
 आकाशवाणी  का  विभाग  है।  प्राकाशवाणी
 ने  जो  सराहनीय  कार्य  किया  है,  निश्चय
 ही  उसके  लिए  उत्तरी  सराहना  को  जानी
 चाहिये,  कौर  उसके  क्ताधर्ताओं  को  बधाई
 दो  जाती  चाहिये  ।

 जहां  तक  इसके  दूसरे  विभागों  का  सम्बन्ध
 है  कहीं  पता  नहीं  पड़ता  है  कि  हमारे  देश
 पर  विपत्ति  शाई  हुई  है  शौर  उसका  मुकाबला
 करने  के  लिए  हम  ने  कोई  बहुत  जोरदार
 कदम  उठाया  है  1

 प्रकाशन  विभाग  के  संबंध  में  श्रमी  एक
 उदाहरण  दिया  गया  है  कि  किस  ढंग  से  वह
 कार्य  करता  है  1  यह  कहा  गया  है  कि  उसने
 अपने  काम  को  उचित  ढंग  से  नहीं  किया  है  1
 जहां  तक  अंग्रेजी  में  या  कुछ  हद  तक  हिन्दी  में

 पुस्तक  प्रकाशित  करने  का  काम  है,  उसकी
 तरफ  तो  घ्यान  दिया  जाता  है  लेकिन  दूसरी
 भाषाओं  में  भी  अच्छे  साहित्य  का  प्रकाशन
 उचित  समय  पर  हो  श्र  भाषा  की  शुद्धता
 शौर  छपाई  भी  ठीक  हो,  इसकी  तरफघध्यान

 नहीं  दिया  जाता  है  प्रचार  के  लिये  हिन्दी  या

 उर्दू  का  झगड़ा  बेदा  करने  के  लिये  ऐसी  नीति
 ग्रानाई  गई  जिसको  हिन्दी  का  सरलीकरण
 नाम  दिया  गया  और  इसकी  वजह  से  बहुत  सी

 गलतफहमी  “दा  हुई  |  दूं  या  दूसरी  भारतीय
 भाषाओं  के  प्रचार  के  लिये  या  उन्हें  उनका
 उचित  झर  गौरवपूर्ण  स्थान  दिलाने

 MARCH  a,  068  for  Grante  $302

 के  लिये  यह  ज्यादा  लारी  है  कि  उनमें  अच्छे.
 साहित्य  षा  उचित  ढंग  से  प्रकाशन  हो
 इसकी  तरफ  प्रकाशन  विभाग  ने  तथा  हमारे
 मंत्री  महोदय  मे  ध्यान  नहीं  दिया  है  में

 चाहता  हूं  कि  इस  जोर  भी  आपका  ध्यान
 नाय  ।

 कब  एक  उदाहरण  में  फिल्म्स  डिवीजन
 के  बारे  में  देता  चाहता  हूं  a  चीनियों  ने  हमारी
 भूमि  में  जो  प्रवेश  किया,  उसकी  फिल्म

 उन्होंने  बना  ली  है  बौर  उस  फिल्म  को  उन्होंने
 झपने  देश  में  ही  नहीं  दिखाया  बल्कि  विदेशों
 की  राजधानियों  में  भी  उसका  प्रदर्शन  कर  रहे
 हैं  ।  लेकिन  इसके  विपरीत  हमारे  फिल्म्स
 डिविजन  ने  कुछ  भी  नहीं  किया  वह  सोता  ही
 रहा  है।  कभी  तक  एक  भी  ऐसी  डाकुमेंटरी
 फिल्म  नहीं  बनाई  गई  है  जिसमें  भारतीय

 सिपाहियों  की  वीरता,  उसके  मौर्य  या  उनके
 कारनामों  विवरण  हो  जिसको  देख  कर

 हमारी  जनता  पर  अच्छा  प्रभाव  पड़  सके  ।

 यह  बहुत  ही  श्राइचयं  की  बात  है  ।  में  निवेदन
 करना  चाहता  हूं  कि  आकाशवाणी  ने  जो  नीति
 पसीना  रखी  है,  वही  नीति  सूचना  और  प्रसारण
 घंत्रणालय  के  दूसरे  विभागों  को  भी  श्रपनानी

 चाहिये  और  उनको  भी  इन  बातों  की  तरफ
 ध्यान  देना  चाहिये  ।

 तभी  पिछले  रोज  जब  सूचना  कौर
 प्रसारण  मत्रणालय  की  परामर्श  यात्री  परिषद
 की  “ठक  हो  रही  थी,  उसमें  माननीय  मंत्री

 महोदय  ने  ऐसा  कहा  था  कि  हां  इस  देश  में
 एमरजेंसी  कहीं  दिखाई  नहीं  पड़ती  और  यह
 पता  नहीं  चलता  कि  सचमुच  हम  इस  स्थिति
 में  से होकर  गुजर  रहे  हैं।  बार  बार  हमारे
 प्रधान  मंत्री  जी  ने  हमारा  ध्यान  इस  ओर
 झ्राकषित  किया  कि  चीन  से  भारत  की  लड़ाई
 एक  दो  दिन  में  खत्म  नहीं  होने  वाली  है,  जो
 समस्या  है,  एक  दो  दिन  या  एक  दो  साल  में

 हल  बहीं  होने  वाली  है,  यह  बहुत  लम्बे  समय
 तक  चलने  वाली  है  ।  इसलिये  अगर  हम
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 अपने  प्रयत्नों  में  अपने  कार्यों  में  शिथिलता
 ना  देते  हैं  जैसा  कि  एक  माननीय  सदस्य  अभी

 कह  रहे  थे  तो  निश्चय  ही  हम  चीन  के  जाल  में
 फंसेंगे  शरीर  हमारे  सामने  जो  समस्या  है,
 उसका  हम  उचित  रूप  से  हल  नहीं  निकाल
 सकेंगे,  उसका  हम  उचित  रूप  से  मुकाबला
 नहीं  कर  सकेंगे  ।

 आकाशवाणी  के  जो  धन्य  महत्वपूर्ण
 महकमे  हैं,  उनके  संबंध  में  भी  दो  एक  बातों
 की  ओर  में  ध्यान  दिलाना  चाहता  हूं
 उदाहरण  के  तौर  पर  में  कहना  चाहता  हूं  कि

 बह  जो  समाचार  दर्शन  छा  कार्यक्रम  है  यह
 बहुत  ही  मनोरंजक  रहा  है  और  लोगों  ने  उसे
 काफी  पसन्द  किया  है  |  दूसरा  कार्य  क्रम  गरुड़
 और  सांप  है  जिस  की  ओर  भी  में  विशेष  रूप
 दे  आपका  ध्यान  श्लाकर्षित  करना  चाहता  हूं  ।
 इस  कार्यक्रम  की  भी  काफी  प्रशंसा  की  जाती

 रही  है  ।  खास  तौर  से  इस  कार्यक्रम  में  विचारों
 को  बहुत  ऊंचे  स्तर  पर  प्रस्तुत  किया  माता  है
 और  चीन  और  भारत  का  जो  सवाल  है,  जो
 समस्या  है,  उसको  इस  रूप  में  इस  में  उपस्थित
 किया  जाता  है  जिसकी  वजह  से  हम  बहुत
 गहराई  तक  जा  कर  इस  मामले  को  समझने
 में  सफल  होते  हैं  और  काफी  हमें  इससे  प्रेरणा
 भी  मिलती  है

 एक  और  प्रत्युत  महत्वपूर्ण.  काय
 आवशगशवागी  ने  किया  है।  उसने  रविशंकर,
 सोकार  नाय  ठाकुर,  श्रीमती  एस  ०  सुब्बुलक्ष्मी
 जैसे  कलाकारों  को  लेने  फा  प्रयत्न  किया  है  ।
 इसके  लिये  आकाशवाणी  बधाई  की  पात्र  है।

 कुछ  ऐसे  भी  कार्यक्रम  हैं  जिन  में  त्रुटियां
 रह  गई  थीं  और  उनकी  तरफ  भी  भ्रामक
 घ्यान  जाना  बहुत  जरूरी  है।  उन  से  ऐसा
 लगता  है  कि  या  तो  लापरवाही  से  काम  लिया
 गया  है  या  मुस्तैदी  तथा  दूरदर्शिता  नहीं
 दिखाई  गई  है  1  उदाहरण  के  तौर  पर  में
 आपको  विलना  चाहता  हूं  कि  प्रैस  इन्फार्मेशन
 ब्यूरो  ने  पूरी  जिम्मेवारी  नहीं  दिखाई  है  में
 दो  एक  उदाहरण  आपके  सामने  रखता  हूं
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 हक सर  हमने  इसको  भप्रतुभव  किया  है  कि
 विदेशी  समाचार  एजंसियां,  दी०  बी०  सी०
 पा  चाहता  न्यूज  एजंसी  से  चीनी  खतरे  के
 बारे  में  याची नके  आगे  बढ़ने  के  बारे  में  या
 ध्रौर  किसी  बारे  में  हमें  खबर  मिल  जाती  हैं
 लेकिन  भझ्राकाशवाणी  से  हमें  उसकी  खबर

 नहीं  मिल.  पाती  है।  यह  एक  प्रकार  से  बहुत
 ही  गम्भीर  बात  है,  जिसकी  ओर  च्नत्दी  ध्यान
 साना  चाहिये  ।

 थी  इन्द्रजीत  जल  मल्होत्रा  (जम्मू  तथा

 काश्मीर)  :  तभी  भाप  पधन्यवमद  दे  रहे
 थे?

 श्री  सिद्धेश्वर  प्रसाद  :  धन्यवाद  तो  दिया

 ही  भायेगा  ।

 में  एक  दूसरा  उदाहरण  देना  चाहता  हूं
 कि  समाचार  विभाग  के  प्राधिकारियों  ने
 किस  प्रकार  से  अपनी  क्षमता  का  परिचय  दिया

 है।  जव  साइप्रस  के  उपराष्ट्रपति  ढा०  कुच्चुक
 दिल्‍ली  पहुंचे  तो  दूसरी  सुबह  गुजराती  लेटिन
 में  कहा  गया  कि  वह  आने  वाले  हैं  ।  ताज्जुब
 की  बात  है  कि  ऐसे  महत्वपूर्ण  व्यक्ति  के  लिये

 पह  कहा  बनाये  जबकि  वह  भा  चुका  है  कि  कराने
 घाले  हैं  ।  एक  श्र  उदाहरण  में  देना  चाहता
 हूं  ।  नव  भूतपूर्व  राष्ट्रपति  लगा  राजेन्द्र
 प्रसाद  २८  तारीख  की  सुबह  बीमार  पड़  गये
 तो  उनके  संबंध  में  उनकी  मृत्यु  के  पहले  तक
 आकाशवाणी  से  कोई  समाचार  नहीं  दिया  जग
 सका  ।  यह  बड़े  ताज्जुब  की  बात  है  कि  ा"
 राजेश  प्रसाद  जैसा  एक  व्यक्ति  जो  इस  देश
 कै  सब  से  ऊंचे  पद  पर  रहा  हो  उसकी  तरफ  भी
 आकाशवाणी  में  जो  समाचार  संग्रह  बनने
 बाले  लोग  हैं,  उनका  घ्यान  न  जाये  ।  इसके
 विपरीत  जो  छोटी  छोटी  चीज  होती  हैं,  जो

 बहुत  ही  कम  महत्वपूर्ण  चीज  होती  हैं,  उनकी
 तरफ  हमारा  घ्यान  माता  है  भौर  हम  उनमें
 झपना  काफी  समय  लगा  देते  हैं।  में  निवेदन
 करना  चाहता  हूं  कि  समाचार  विभाग  के  जो
 शिकारी  हैं,  उनके  दख  में  परिवर्तन  की
 झावष्यकता  है  ।
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 [श्री  सिद्धेश्वर  प्रसाद]
 दो  तीन  बातें  सूचना  भभोर  प्रसारण

 मंत्रालय  की  नीति  के  संबंध  में  में  कहना
 चाहता  हुं  -  मूलभूत  जो  नीति  है  उसके  संबंध
 में  मे ंकहना  चाहता  हूं  कि  हमने  भ्र पने  देश  के
 सामने  एक  लक्ष्य  रखा  है,  लोकसत्तात्मक
 व्यवस्था  कायम  करने  का  |  उस  लक्ष्य  के

 होते  हुये  लोक  भाषाओं  को  हमें  महत्व  देना
 ही  पड़ेगा  ।  धीरे  धीरे  हमें  ऐसे  कदम  बढ़ाने
 पड़ेंगे  जिसे  अंग्रेजी  का  स्थान  इस  देश  की
 भाषायें  ले  लें  a जब  तक  ऐसा  कदम  नहीं
 उठाते  हैं  तब  तक  हम  अपने  उद्देश्य  मे ंसफल
 नहीं  हो  सकते  हैं  7  हर  भ्रामक  इसको  अनुभव
 करता  है  कि  सूचना  और  प्रसारण  मंत्रालय  का
 इस  दृष्टि  से  अत्यन्त  महत्वपूर्ण  कार्य  है  और

 वह  अपने  कार्य  को  पू  )  सफलता  के  साथ,
 पूरी  जवाबदेही  के  साथ  यदि  नें  निभाता
 तो  हम  अपने  लक्ष्य  की  ओर  नहीं  बढ़  सकेंगे  ।

 बड़े  आश्चर्य  की  बात  है  कि पिछले  जैज
 मद्रास  में  भाषण  देते  हुये  हमारे  सूचना  और
 प्रसारण  मंत्री  ने  कहा  था  —

 “What  the  Government  have  in
 mind  is  a  sponsored  programme
 by  an  approved  artist;  no  direct
 broadcast  about  a  firm  or  its  pro-
 duct  will  be  permitted.”.

 १४  मान  के  हिन्दू  में  यह  समाचार
 प्रकाशित  हुआ  है  कि  वह  भ्राता  वाणी  को
 डथावसायिक  रूप  देना  चाहते  हैं  ।  जहां  तक
 में  समझता  हूं  हमारे  प्रधान  मंत्र  अक्सर
 इसके  विरूद्ध  अपना  मत  व्यक्त  करते  आए  हैं  ।
 झगर  हम  चाहते  कि  सचमुच  में  समाज-
 वानी  व्यवस्था  यहां  कायम  हो  शौर  इराक
 तरफ  हम  कदम  बढ़ाना  चाहते  हैं  तो  हमारी
 लबो  घं रित  नीति  है,  उसके  यह  कदम

 बिल्कुल  विपरीत  हैं  जाएगा।  हम  चाहते
 हूँ  कि  सरकार  के  हाथ  में  वे  चीजें  भी  श्र
 जायें  जो  उसके  हाथ  में घ्राज  नहीं  है  ।

 दुसरों  तरफ  नगर  इसको  व्यावसायिक
 छप  दिया  जाये  तो  यहां  कहां  तक  हमारी
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 पस  घोषित  नीति  से  मेल  खायेगा  इसको
 धाप  समझ  सकते  हैं।  राज  सरकार  के
 अधिकार  में  दैनिक  समाचार  नही  है  ।  जब
 ऐसी  स्थिति  है  तो  निष्पक्ष  रूप  से  इस  देश
 की  जनता  के  सामने  सरकार  के  विचारों  को
 रखने  काया  और  चीजों  को  रखने  का  जो
 माध्यम  है  उस  माध्यम  को  हम  ऐसा  रूप
 है  गे  तो  में  समझता  हूं  कि  वह  अरपन

 महत्ता  को  द्वि  खो  गा।  इस  लिये  मेरा
 निवेदन  है  कि  इन  बातों  की  तरफ  सरकार
 ध्यान  दे

 wat  में  इस  झा पात  काल  के
 मौके  पर  सूचना  और  प्रसारण  मंत्रालय
 क्वारा  खास  कर  आकाशवाणी  द्वारा,  उस  का

 मुकाबला  करने  के  लिये  जो  कदम  उठाये
 गये  उन  के  लिये  उस  को  धन्यवाद  देता  हूं  ।
 झोर  भ्रापको  भी  धन्यवाद  देता  हूं  कि  आप
 ने  मुझ  से  इस  पर  बोलने  का  अवसर  दिया

 Shri  Hem  Barua:  The  Information
 and  Broadcasting  Ministry  is  entrust-
 ed  with  greater  responsibilities  today
 in  the  context  of  the  emergency  and
 on  its  capacity  to  fulfil  this  mission
 depends  its  success  to  a  very  great
 extent.  This  Ministry  is  expected  to
 preserve  not  only  the  values  of  our
 life  but  also  to  enhance  them,  When-
 ever  it  fails  in  that  purpose,  natural-
 ly  enough  there  would  be  criticism.

 This  is  precisely  what  happened
 when  this  Ministry  granted  permis-
 sion  to  Mark  Robson  to  film  that  book
 by  Wolpert  Nine  Hours  to  Rama,  The
 Convenient  plea  is  that  the  script  that
 was  submitted  to  Government  hag
 been  deviated  from  by  Mark  Robson.
 In  that  picture,  Godse,  the  assasin  of
 Gandhiji,  ig  depicted  as  a  sex  maniac.
 In  the  picture  is  an  intensive  love
 affair  with  the  wife  of  a  famous  In-
 dian  tennis  player.  He  is  also  pic-
 tured  ag  visiting  a  Punjab  prostitute
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 before  he  assassinated  Gandhiji.  This
 is  the  image  of  Mr.  Godse  that  is  pro-
 jected  in  the  picture.  He  is  a  sex
 maniac.  [It  is  this  sex  maniac  who  is
 responsible  for  the  assassination  of
 Gandhiji.

 I  have  had  the  privilege  of  reading
 Wolpert’s  book  Nine  Hours  to  Rama.
 There  I  find  the  image  of  Godse  pro-
 jected  as  a  sex  maniac  also.  Then
 when  Government  says  that  Mark
 Robson  has  deviaied  from  the  script,
 I  say  there  can  be  no  script  on  the
 basis  of  Wolpert’s  book  and  there  is
 no  deviation  from  the  basic  concept
 of  the  book  except  that  the  particular
 instances  I  have  mentioned  are  depic-
 ted  in  the  picture  with  some  sort  of
 Hollywood  extravagance.

 This  film  had  its  premiere  in  Lon-
 don  on  the  2lst  February.  A  corres-
 pondent  of  the  Daily  Mail  met.  the
 producer  of  this  picture,  Mark  Robson,
 and  asked  why  it  is  that  he  was  hit-
 ting  India.  Mark  Robson  warmed  up
 and  said:  ‘Did  not  Alexander’  the
 Great  hit  India?’  I  think  Mark  Rob-
 gon  is  an  outdated  man  or  else  he
 could  have  cited  a  more  recent  ins-
 tance.  Whatever  that  might  be,  I  do
 not  accuse  Mark  Robson  of  lampoon-
 ing  us,  lampooning  India,  lampooning
 India’s  greatest  man,  Gandhiji.  But  I
 would  very  much  accuse  this  Govern-
 ment  for  approving  the  script  of  Mark
 Robson  to  produce  this  picture.  Not
 only  did  they  approve  it,  but  they
 provided  him  with  facilities,  co-ope-
 rated  with  him  whole-heartedly  in
 the  production  of  that  picture  in  this
 country.  Not  only  Government,  but
 under  the  inspiration  of  Government,
 some  leading  Indians  co-operated  with
 this  venture.  This  is  a  disgrace  for
 our  country,

 Now,  had  there  been  some  caution
 and  care  exercised  this  script  would
 never  have  been  approved.  And  what
 about  this  book,  Wolpert’s  book?  It  is
 an  absurd,  abusive  book,  I  would  say
 that  any  man  who  has  an  iota  of  grey
 matter  left  in  his  skull  would  not
 have  approved  of  Mark  Robson’s
 script  for  a  picture  on  the  basis  of
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 Wolpert’s  book  Nine  hours  to  Rama,
 which  is  a  disgrace  to  this  country,
 which  is  an  absurd,  abusive  book.

 Now  they  say  that  the  screcning  of
 the  picture  is  banned  in  this  country.
 That  is  very  good.  But  then  I  should
 say  that  our  Government  takes  a  lot
 of  time  to  wake  up  to  the  situation.
 This  book  was  in  circulation  in  this
 country.  I  do  not  accuse  the  I.  &  B.
 Ministry  for  this;  I  would  accuse  the
 Home  Ministry.  This  book  was  in  cir-
 culation  for  a  long  time.  Then  what
 happened?  After  some  of  our  people
 in  Raipur  and  in  certain  other  places
 in  India  burnt  copies  of  this  book,  our
 Government  was  whipped  back  to  its
 genses  and  it  imposed  a  ban  on  it.
 The  picture  is  banned,  but  there  is  no
 regulation  in  this  country  to  stop  the
 circulation  of  a  p*cture  produced  by  &
 foreign  firm  in  this  country.  That  is
 why  we  have  been  lampooned  in  this
 country.  I  accuse  the  Government,
 because  any  man  who  has  read  the
 book  Nine  hours  to  Rama  by  Wolpert
 would  not  have  approved  of  any
 script  produced  or  delivered  to  him
 by  any  film  producer  based  on  that
 book.  It  does  not  need  much  of  sense
 or  much  of  intelligence  to  do  that.

 Now,  ali  of  a  sudden,  the  establish-
 ed  pattern  of  the  I.  &  B.  Ministry  had
 to  be  switched  over  to  another  pattern
 because  of  the  Chinese  aggression.
 After  our  Prime  Minister’s  historic
 speech  on  the  22nd  October,  this
 switchover  took  place.  I  would  say
 the  I,  &  B.  Ministry  is  doing  a  credit-
 able,  commendable  work.  There  78
 no  doubt  about  it.  I  would  pay  a  tri-
 bute  to  All  India  Radio  for  doing  BU
 more  commendably  and  more  credit-
 ably.  There  was  some  criticism  here
 —which  I  could  not  understand—
 against  AIR  reporters  in  the  Press
 Gallery  on  the  ground  that  they  were

 prejudiced.  I  listen  to  the  broadcasts
 very  regularly  and  I  do  not  find  any
 political  prejudice.  If  they  suffer
 from  any  prejudice  or  any  bias,  it  is  8
 bias  towards  merit  only.

 Whatever  that  might  be,  the  Chin-
 ese  are  much  ahead  of  us  in  their
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 propaganda  war.  There  ie  no  doubt
 about  it.  It  pains  me  to  say  that  it
 was  not  once,  it  was  not  twice,  but  it
 was  as  many  as  three  times  that  I  said
 on  the  floor  of  this  House  that  before
 they  launched  their  aggression,  the
 Chinese  were  having  5  transmitters
 all  along  the  NEFA  border  and  they
 were  carrying  on  a  campaign  of
 calumny  and  hatred  against  our  coun-
 try.  But  people  refused  to  believe  it.
 Now  Iam  very  happy  to  gay  that  our
 Minister  admits  that  they  have  64
 transmitters  all  along  this  border.  1
 was  wrong  in  my  number.  I  said  15,
 it  is  61.

 An  Hon.  Member:  It  may  be  grow-
 ing.

 Shri  Hem  Barua:  May  be.  What-
 ever  that  may  be,  we  suffer  from  cer-
 tain  technical  disabilities  also  because
 eur  broadcasting  medium  is  poor.  It  is
 good  news  that  we  are  going  to  have
 two  transmitters  of  00  kw  and  all
 that.  That  is  very  welcome.  There
 was  some  talk  of  having  some  ar-
 rangement  with  BBC  in  Singapore  for
 the  relay  of  AIR  broadcasts.  I  do  not
 know  what  has  happened  to  that.  If
 this  materialises,  it  would  be  a  very
 welcome  thing.

 There  is  one  disturbing  news.  Roy
 Thompson,  Canadian  TV  and  press
 magnate,  who  has  a  chain  of  papers  in
 North  America  and  Britain  also  is
 said  to  have  entered  into  an  agree-
 ment  with  Nepal  very  recently  to
 establish  a  00  kw.  broadcasting  sta-
 tion  in  Kathmandu.  I¢  this  plant  mate-
 rialises,  we  have  a  very  powerful
 radio  station  on  our  top—I  mean  in
 Nepal.  This  radio  station  is  going  to
 be  called  HIM  VOICE,  voice  of  the
 Himalayas.  It  is  said  that  this  radio
 transmitter  would  have  only  com-
 mercial  programmes,  soap  and  tooth-
 paste.  But  nobody  knows;  commer-
 cial  soap  might  turn  into  political
 soap.  Then  there  may  be  some  diffi-
 culty  for  us.

 At  the  same  time,  another  thing
 would  happen.  When  this  7  station

 MARCH  21,  968  for  Grants  53  70

 goes  on  the  air,  it  will  jam  out  our
 stationg  along  the  frontier  including
 the  one  at  Patna.  Therefore,  we  must
 have  very  strong  transmitters  to  con-
 duct  thig  war  of  nerves  with  China

 My  hon.  friend  referred  to  Kutch,
 that  the  broadcast  beamed  to  Kutch
 from  Ahmedabad  is  poor  and  not  done
 properly.  The  people  there  are  fore-
 ed  to  listen  to  the  broadcasts  that
 come  from  Pakistan,  and  Pakistan’s
 broadcastg  are  more  vigorous.  There-
 fore,  I  would  request  the  hon,  Minis-
 ter  to  give  some  attention  to  this
 point.

 As  I  said,  this  is  a  propaganda  war,
 @  war  of  nerves,  and  we  do  not  want
 to  be  eaten  by  the  Chinese  in  thi
 war.  But  then  there  is  one  difficulty,
 namely  that  co-operation  is  not  forth-
 coming  from  the  External  Affaire
 Ministry  to  the  Ministry  of  Informa-
 tion  and  Broadcasting,  especially  im
 the  matter  of  All  India  Radio.  ]  know
 of  a  certain  instance.  The  Report  of
 the  Internationa]  Jurists  on  Tibet  con-
 tains  a  mine  of  information,  a  mune
 of  material  that  can  be  fruitfully  uti-
 lised  in  this  emergency.  Our  people
 in  the  All  India  Radio  have  to  go
 begging  to  the  External  Affairs  Min-
 istry  for  permission  to  use  this  mate-
 rial.  After  a  lot  of  time  I  hear  that
 now  with  certain  conditions  they  have
 been  allowed  to  use  the  material.
 That  is  why  I  say  there  should  be
 absolute  consolidation  of  efforts  bet-
 ween  the  External  Affairs  Ministry
 and  the  Ministry  of  Information  and
 Broadcasting.  [In  this  case  I  do  not
 accuse  the  Ministry  of  Information  and
 Broadcasting,  I  would  accuse  the  Ex-
 ternal  Affairs  Ministry.

 What  is  happening  in  this  country
 today?  About  this  conflict  with
 China,  our  theoreticians  have  not
 been  able  to  make  up  their  minds
 whether  we  are  fighting  to  preserve
 our  freedom  or  to  achieve  peace,
 about  the  type  of  conflict  that  is  going
 on,  about  our  attitude  towards  Chinese
 aggression  and  al]  that.  Because  our



 53  77  Demands

 external  affairs  theoreticians  are  oscil-
 lating  between  point  and  point,  it  is
 bound  to  produce  an  impact  on  the
 Ministry  of  Information  and  Broad-
 casting,  and  the  result  will  be  that
 much  of  this  propaganda  would  be-
 come  anaemic  and  constipated.  It  is
 bound  to  be  because  there  is  some
 sort  of  doubt.  Now  the  programmes
 are  very  exhilarating,  but  they  are
 likely  to  degenerate  to  a  stage  of  fixed
 points,  and  then  there  would  be  com-
 plaints  all  over  the  country.

 Our  radio  is  urban-oriented,  but
 then  who  wants  the  broadcasts  most
 in  our  country?  We  in  the  cities  can
 go  to  the  film,  the  theatre,  dinner  par-
 ties,  cut  jokes  with  people  with  whom
 we  should  cut  jokes,  laugh  and  smile
 and  do  all  sorts  of  things.  But  the
 source  of  enlightenment  and  educa-
 tion  of  the  rural  people  is  limited.
 Therefore,  J  would  say  that  our  radio
 should  be  primarily  rural-oriented.
 At  the  same  time,  it  must  be  seen  that
 the  propaganda  material  distributed
 in  our  country  reaches  the  rural  peo-
 ple.

 Then,  I  would  say  a  word  about  the
 press.  Under  the  Defence  of  India
 Act—this  is  a  fact—Government  are
 assuming  the  powers  of  a  monster,
 dictatorial  powers.  The  big  ‘papers
 might  suffer  ag  a  result  ,but  the  small
 drapers  are  bound  to  suffer,  because  it
 is  easy  to  damage  their  security.  There
 are  suggestions  that  when  a  news-
 paper  criticises  somebody,  action
 should  be  taken  against  it.  J  am  al-
 ‘ways  opposed  to  it.  I  say  this  is  a
 democratic  country,  this  is  not  a  regi-
 mented,  monolithic  country.  We  have
 a  democratic  society  and  in  this  de-
 mocratic  society  everybody  has  the
 right  to  criticise  even  the  Prime  Min-
 ister  if  necessary,  because  that  is  the
 fundamental  right  we  have.  At  the
 game  time,  I  would  say  that  when  the
 criticism  is  of  a  type  that  might  da-
 mage  or  destroy  the  will  of  the  people
 to  resist  aggression,  that  should  be
 stopped  and  should  be  counter-acted.
 The  criticisms  are  mostly  about  big
 busine-s  monopolising  the  press.  I
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 would  request  the  Government  to
 evolve  a  policy  so  that  editorial
 policy  is  separated  from  big
 ownership,  from  the  influence  of  the
 owners  of  the  papers.  That  is  what
 they  have  done  in  England  in  the  case
 of  certain  papers,  and  they  have  suc-
 ceeded.  They  have  _  insulated  the
 editorial  policy  against  the  influence
 of  the  owners  of  the  newspapers.  I
 think  that  can  be  done  in  this  coun-
 try  also.  They  have  a  trust,  and  the
 function  of  that  trust  ig  to  look  into
 and  check  the  editorial  policy,  to  give
 it  a  guidance.  The  primary  function
 is  to  protect  it  from  the  inroads  of
 the  owners.  If  we  can  do  that,  it  will
 not  be  necessary  for  us  to  throw  jibes
 at  big  business  monopolising  the
 papers.

 There  is  another  thing  I  have  come
 to  know.  A  certain  daily  newspaper
 yet  to  be  born  has  already  bought  a
 quota  of  newsprint  for  25,000  copies.
 I  would  like  to  know  the  basis.  I
 am  happy  we  are  having  more  news-
 papers,  I  welcome  the  birth  of  the
 newspaper,  but  what  is  the  policy  of
 the  Government  in  a'locating  news-
 print?  I  hear  this  paper  has  already
 got  in  advance  newsprint  quota  for
 25,000  copies.

 There  was  another  disturbing  news
 about  this  paper  ,that  a  Central  Minis-
 ter  went  Calcutta,  roamed  about

 _there,  and  tried  to  collect—I  do  not
 know  how  far  he  succeeded—finance
 for  this  newspaper.  There  is  a  danger
 of  big  monopoly  interests,  no  doubt,
 but  there  is  also  the  danger  bf  poli-
 tical  interest.  The  institution  to  which
 this  newspaper  belongs  has  a  circula-
 tion  of  only  4,000  copies,  with  an  asset
 of  Rs.  72  lakhs.  It  is  itself  a  big
 business,  though  itcalls  itself  pro-
 gressive.  This  is  a  monopolistic  insti-
 tution  in  the  sense  that  it  will  have
 the  political  blessings  of  certain  sec-
 tions  of  the  Government.  I  do  not
 know  if  it  is  the  Menon-Mataviva  axis
 or  the  Morarji  Desai  axis,  which  sec-
 tion  of  the  Government  this  paver
 wants  to  represent  but  then  it  wants
 to  represent  a  section  of  the  opinion  of
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 the  Government.  I  would  say  this
 sort  of  tendency  ought  not  to  be  en-
 couraged,
 6.27  hrs,

 {Mr.  SPEAKER  in  the  Chair]
 I  hear  that  the  registration  of  news-

 Papers  and  allocation  of  newspriat  do
 not  extend  to  Kashmir.  But  we  say
 that  Kushm.r  is  a  part  of  our  country,
 and  we  believe  in  integration  and  all
 that.  We  must  look  into  this  and
 remove  the  anomaly  if  it  is  possib.e.

 Shri  M.  L.  Dwivedi  has  already  re-
 ferred  to  the  All  India  Radio  staff  ar-
 tistes.  They  are  a  floating  popula-
 tion.  The  contribution  they  make  to
 the  working  of  this  information  me-
 dium  cannot  be  questioned,  but  in
 spite  of  that,  they  are  floating—some-
 thing  like  a  horse  that  you  have  as
 long  as  it  can  carry  you  on  its  back,
 and  as  soon  as  it  fails  to  carry  you,
 you  just  massacre  it,  something  like
 that.  They  are  always  sort  of  hang-
 ing.  I  would  request  the  hon.  Minis-
 ter  to  take  interest  in  these  matters.

 Once  again  I  would  say  that  the  In-
 formation  and  Broadcasting  Ministry
 has  discharged  its  responsibilities  in
 a  very  creditable  manner  during  the
 emergency.  Let  it  grow  from  strength
 to  strength.

 Shri  Karni  Singhji  (Bikaner):  There
 are  few  Ministries  which  have  a  more
 direct  hand  in  moulding  the  charac-
 ter  of  the  nation  than  the  Ministry  of
 Information  and  Broadcasting.  The
 audio-visual  medium  has  been  accep-
 ted  all  over  the  world  as  one  of  the
 most  powerful  agencies  with  which
 you  can  control,  educate  and  teach  lhe
 nation  in  various  ways.  In  our  coun-
 try  radio,  television  and  newsreals
 have  played  a  very  important  part  in
 moulding  the  character  of  our  people,
 and  while  this  Ministry  covers  more
 items  than  the  three  I  mentioned,  I
 shall  briefly  confine  my  speech  to  these
 three  items.

 The  All  India  Radio,  in  947  when
 our  country  became  independent,  had,
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 I  believe,  six  stations  and  2.25  lakh
 radio  licences.  These  today  have
 reached  the  phenomenal  figures  of  3l
 stations  and  over  30  lakhs  of  radio
 receivers.  That  is  indeed  a  matter
 of  great  gratification  and  I  hope  that
 this  expansion  will  continue  as  jt  75
 doing  at  present.  I  would  like  to  take
 this  opportunity  of  congratulating  the
 hon,  Minister  and  all  those  concerned
 who  put  up  a  wonderful  show  during
 the  emergency  in  working  overtime
 and  putting  up  a  first-class  show  which
 helped  to  boost  the  morale  of  our
 country.

 The  new  educational  courses  on  tele-
 vision  and  radio  which  have  recently
 been  introduced  are  indeed  a  welcome
 sign  and  here  again  I  would  like  to
 add  my  congratulations  to  the  Gov-
 ernment.  We  know,  Sir,  only  too
 well  how  important  a  role  the  Minis-
 try  of  Information  and  Broadcasting
 plav.  The  interest  aroused  in  broad-
 casting,  television  of  course  being  in
 its  infancy  at  present,  was  so  pheno-
 menal  that  I  believe  the  figures  of  new
 men  going  in  for  radios  has  increased
 bevond  expectations.  The  news  reels
 likewise  play  an  important  part  in
 keeping  the  nation  informed  of  day
 to  dav  happenings  and  I  do  agree  with
 mv  hon.  friend  who  spoke  a  little
 while  ago  that  not  all  of  these  news-
 reals  were  able  ty  measure  up  to
 peonle’s  expectations.  Not  many  of
 them  had  as  much  emphasis  on  the
 soldier  as  the  occasion  needed.

 As  far  as  the  defence  angle  is  con-
 cerned,  I  would  like  to  make  a  ‘few
 observations.  The  Chinese,  I  believe,
 have  almost  a  global  coverage  today
 with  their  transmitters  all  over.
 We  do  not  know  exactly  what
 is  the  maximum  power  of  their
 transmitters.  Ours  are  in  the  region
 of  00  kws  but  that  of  the  Chinese  may
 be  considerably  more  powerful.  My
 hon.  friend  Shri  Mahida  made  an
 observation  a  little  while  ago  that  a
 particular  friendlv  country  was  pre-
 pared  to  give  a  000  kw_  transmitter
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 to  be  installed  in  the  Andamans,  I
 do  not  know  whether  it  is  true.  But
 if  it  was  a  friendly  country  which  was
 offering  that  without  any  strings,  I  do
 not  see  why  we  did  not  accept  that
 offer.  Like  the  Voice  of  America  or
 the  Voice  of  the  USSR  or  any  other
 major  broadcasting  corporation  of  the
 world,  India  must  also  reach  the
 world.  If  we  can  get  these  powerful
 transmitters  immediately  without  any
 strings  attached,  I  do  not  think  it  is  a
 matter  of  shame  for  us  to  accept  them
 at  least  on  a  lend-lease  or  similar
 basis.  I  believe  that  we  have  had
 some  new  transmitters  put  up  at
 Kurseong,  Kohima  and  Simla.  Some
 of  them  are  doing  a  fine  job.  I  have
 been  given  to  understand  by  my  col-
 leagues  who  come  from  these  parts
 that  not  all  of  them  cover  the  target
 areas.  Simla,  for  instance,  does  not
 cover  the  whole  of  that  area  very
 effectively.  My  colleagues  who  come
 from  Himachal  Pradesh  feel  that  if
 some  of  the  local  dialects  were  incor-
 porated  in  the  programmes  _  these
 transmitters  would  proye  more  useful
 in  passing  on  news  of  the  war  and
 related  matters.  As  far  as  the  target
 areas  is  concerned  we  know  too  well
 that  with  our  present  foreign  exchange
 problems  as  they  are  we  may  not
 not  be  able  to  increase  our  output  of
 transmission  to  cover  them  adequa-
 tely.  But  as  far  as  the  border  with
 Pakistan  and  China  is  concerned,  it
 requires  greater  care  and  greater  scru-
 tiny  and  study.  We  have  to  put  a
 network  of  transmitters  which  could
 counter  act  the  powerful  propaganda
 from  the  Chinese,  I  believe  that  there
 are  manv  new  transmitters  being  put
 up  bv  the  Chinese  in  Tibet  which
 makes  our  task  even  mire  important.
 I  sincerelv  hove  that  we  will  have  an
 assurance  from  the  Minister  that  with-
 in  the  foreseeable  future  our  trans-
 missions  and  counter  propagsnda  to
 the  Chinese  will  be  so  intens‘ve  that
 we  can  stand  against  the  pernicious
 propaganda  of  the  Chinese

 As  far  as  our  external  publicity  is
 concerned  the  Ministry  of  External
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 Affairs  also  being  concerned  with  this
 —I  am  afraid  that  it  is  extremely
 poor.  If  you  go  out,  you  know  how
 little  people  know  about  us  India  and
 its  progress  in  various  fields.  I  have
 had  occasions  to  travel  fairly  exten-
 sively;  I  found  that  our  country  was
 often  grossly  misunderstood  primarily
 due  to  the  fact  that  sufficient  informa-
 tion  of  our  country  did  not  reach  the
 people  there.  One  of  the  biggest  mis-
 conception  that  they  have  about  us  is
 that  India  is  a  country  where  complete
 hunger  and  poverty  prevail  and  that
 there  are  no  steel  factories  or  no  pro-
 gress  in  the  technological  and  scienti-
 fic  fielq  at  all.  I  think  it  is  up  to  our
 Government  to  see  that  we  could  dis-
 prove  these  things  and  show  to  the
 rest  of  the  wor'd  that  India  is  not  far
 lagging  in  the  technological  and  scien-
 tific  world  also.

 I  would  also  like  to  mention  briefly
 about  radio  transmitters  in  the  war.
 While  we  do  not  hope  we  would  ever
 be  embroiled  in  any  aerial  bombard-
 ment,  the  fact  still  remains  that  in
 case  of  any  aerial  bombardment  on
 some  of  our  larger  cities,  many  of
 our  transmitters  as  they  stand  today
 undefended  can  be  put  out  of  com-
 mission.  I  would  request  the  Minis-
 trv  to  consider  the  possibility  of
 building  underground  transmitters  and
 with  camouflaged  aerials  in  such  &
 way  that  in  case  our  maior  transmit-
 ters  are  put  out  of  action,  at  least
 these  emergency  transmitters  can
 function  for  the  duration.

 The  progress  of  listeners  in  India—
 I  mean  the  number—has  -  broadly,
 since  1955,  been  increasing  and  the,
 number  during  the  last  eight  years  hag
 trebled.  We  had  a_  total  licence
 streneth  of  about  0  lakhs  in  1955.
 Aceording  to  the  estimated  figures  for
 1962,  this  number,  I  believe  has  in-
 creased  now  to  30  lakhs,  which  is  three
 times  that  of  ‘1955.  But,  if  we  exa-
 mine  the  production  of  radio  sets,  I
 believe  that  the  production  of  units  in
 3955  was  6700  or  so,  and  todav,  it
 is  only  28.800  units  or  so,  which  is
 Jess  than  twice.  I  believe  that  the
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 industry  feels  that  the  expansion  of
 the  radio  industry,  as  far  as  the  pro-
 duction  of  radio  receivers,  and  cheap receivers  at  any  rate,  is  concerned
 is  not  going  on  at  that  same  speed. Perhaps  the  Ministry  may  consider
 some  facilities  for  the  importation  of
 certain  essential  components  to  build
 more  and  cheaper  radios  to  reach  the
 Masses,

 That  brings  us  to  the  question  of
 village  radios.  I  think  my  hon.  friend, Shri  Hem  Barua,  so  ably  amplified that  point.  In  our  country,  we  have, I  believe  in  the  region  of  5}  lakhs  of
 villages  while  we  only  have  78,000
 radio  receivers  which  have  been  dis-
 tributed  in  the  villages  under  the  Gov-
 ernment  subsidy  scheme.  At  that  rate,
 it  does  not  require  a  great  deal  of
 mathematical  skill  to  know  that  it
 will  take  a  considerable  amount  of
 time  before  every  village  can  be
 supplied  at  least  with  one  radio.  In
 view  of  the  fact  that  all  our  villages do  not  have  e’ectricity,  the  question  of
 the  supply  of  transistoriseq  radios  to
 the  villages  has  to  be  carefully  exa-
 mined.  We  read  only  two  days  ago
 @bout  a  new  rock  substance  that  was
 found  in  Rajasthan  which,  according  to
 the  experts.  should  bring  down  the
 cost  of  transistorised  radio  receivers  to
 Rs.  50  a  set.  For  a  poor  country  like
 ours.  obviously  that  is  the  answer,
 and  I  hope  that  the  Government  would
 also  sponsor  research  in  this  direction
 to  see  that  these  Rs.  50  sets  will  be

 7s  made  available  to  the  people  as  soon
 as  possible.

 The  other  question  that  comes  up
 as  regards  the  transistorised  sets  is
 this  the  question  of  lowering  the  licen-
 ce  fee:  I  believe  the  indigenous  pro-
 duction  so  far  of  transistor  radios  is
 in  the  region  of  25,000  in  all.  I  be-
 lieve  that  we  could  reduce  the  licence
 fee  tn  Rs.  5  a  vear,  or  we  may  even
 consider  the  levy  of  a  small  fee  on  the
 transictorised  cets  one  for  all  for  the
 lifetime  of  the  radin.  because  these
 radios  are  cheap,  easily  portable,  and
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 I  think  they  cannot  be  put  in  the  same
 category  as  a  normal  home  received
 set.

 T  would  now  like  to  make  a  mention
 about  a  rather  controversial  question and  that  is  about  making  the  All  India
 Radio  into  a  Corporation.  I  think  the
 time  has  come  when  the  All  India
 Radio,  as  it  stands,  has  grown  up  into
 something  fairly  big  and  large,  and
 we  could  seriously  consider  making
 it  into  a  Corporation.  Undoubtedly,
 the  Government  would  see  to  it  that
 it  is  well  controlled  and  run.  But
 now  that  we  have  the  experience  of
 our  airlines  which  are  Corporation
 and  we  have  the  BBC  as  a_  back-
 ground.  I  do  not  see  why  we  cannot
 have  the  experiment  in  our  own  coun-
 try.  We  want  to  make  quite  sure  that
 with  the  redtape  at  it  is  in  our  coun-
 trv,  the  progress  of  transmission  by
 TV  and  radio  is  not  completely  ham-
 strung  by  the  administrative  lethargy.
 If  we  only  look  at  some  of  the  budget
 figures,  we  wil]  find  that  the  estimat-
 ed  expenditure  on  A.ILR.  is  Rs.  5°62
 crores  which  includes  external  ser-
 vices.  Tht  income  side  shows  a  total
 of  Rs,  6:86  crores  which  means  that
 we  are  not  deficit:  and  that  we  are  a
 well-run  organisation,  and  that  a  Cor-
 poration  at  this  stage  could  perhaps  be
 a  very  welcome  step  forward.

 Then  comes  another  more  contro-
 versial  question  and  that  is  the  ques-
 tion  of  sponsored  programme.  In  our
 country,  we  have  been  somewhat  aller-
 gic  to  sponsored  programmes,  and
 quite  rightly  so.  I  think  if  you
 have  a  complete  system  of  sponsored
 programmes,  it  could  completely  take
 awav  the  pleatures  of  radio  listening.
 I  have  had  occasion  to  see  sponsored
 programmes  in  America  and  even  in
 the  United  Arab  Republic  and  J  agree
 that  if  overdone  that  would  be  a  tra-
 gedv.  Within  limits,  I  think  Govern-
 ment  mav  serious'y  consider  bringing
 it  in,  so  that  we  can  reduce  the  pres-
 sure  on  our  finances.
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 Television  in  our  country  is  in  its
 infancy.  I  think  it  is  a  matter  of
 great  regret  that  in  a  big  developing
 country  like  India,  television  shouid
 have  been  so  _  neglected.  Assuming that  the  cost  of  television  is  in  the  re-
 gion  of  Rs.  75  to  Rs.  80  lakhs  per  sta-
 tion,  assuming  it  runs  four  hours  a
 day  and  with  a  foreign  exchange
 component  of  Rs,  50  to  Rs.  60  lakhs,  I
 do  not  think  that  js  a  very  large
 amount.  If  we  assume  that  we  build
 television  stations  at  Calcutta,  Bom-
 bay,  Madras  and  De‘hi  and  see  that
 they  run  every  day,  I  am  quite  sure
 that  the  total  outlay  on  all  four
 stations  would  not  be  more  than  the
 cost  of  only  one  Boeing  aircraft.  I
 do  not  see  why  we  keep  on  adding  air-
 craft  after  aircraft,  when  the  airlines
 today  in  the  foreign  routes  are  already
 glutted  and  not  all  of  them  are  run-
 ning  full.  Surely  that  foreign  ex-
 change  and  money  can  be  diverted  to-
 wards  television,  so  that  with  this
 visual  medium  at  our  disposal,  we
 would  be  able  to  control  the  thinking
 of  the  people  and  impart  education
 through  this  most  useful  method.

 Delhi  is  the  only  city  in  the  whole
 of  India  where  we  have  this  rather
 baby  transmitter,  with  400  sets  work-
 ing  in  our  schools  and  a  programme
 that  has  been  existing  for  about  2
 years.  I  can  say  with  a  fair  amount
 of  pride  that  as  far  as  our  reception
 of  the  TV  signal  ig  concerned,  it  is
 as  good  as  any  I  have  seen  any-
 where.  I  am  quite  sure  that  our  boys
 have  the  capacity  to  produce  first  class
 TV  programmes,  provided  they  are
 given  the  opportunity.  I  believe  the
 UNESCO  and  other  international  bodiee
 have  acclaimed  the  important  experi-
 ment  that  we  have  carried  out  on  our
 television  as  far  as  our  educational
 and  scientific  programmes  are  con-
 cerned.  I  believe  that  the  African
 countries  have  a  desire  to  emulate
 India  in  this  and  it  is  a  matter  of  cre-
 dit  to  our  nation.

 The  impact  of  social  education
 scheme  on  the  television  has  also  been
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 very  important  and  I  feel  that  per-
 haps  if  can  be  extended  a  little  fur-
 ther.  In  view  of  the  fact  that  Delhi
 has  already  got  a  television  station  and
 it  functions,  I  believe  twice  a  week  for
 social  programme,  instead  of  letting
 it  lie  idle,  we  can  use  it  for  more
 useful  and  productive  purposes  for
 daily  social  programmes.

 That  brings  us  to  the  question  of  the
 first  big  television  station  that  we
 envisaged  for  our  country  at  Bombay.
 I  believe  that  we  were  promised  that
 in  1963,  964  or  965  we  would  have
 a  full-fledged  television  station  at
 Bombay  as  an  experiment.  But  un-
 fortunately,  we  have  got  nowhere  so
 far.  If  the  Minister  feels  that  foreign
 exchange  is  going  to  be  a  big  hazard
 in  the  way  of  the  station,  I  would  say
 that  perhaps  if  we  permitted  foreign
 firms  to  advertise  and  sponsor  pro-
 grammes  on  our  television  in  India,
 we  can  very  soon  earn  the  foreign  ex-
 change  necessary  and  within  a  year  or
 two,  the  station  would  become  free  to
 us.

 I  would  now  just  briefly  refer  to  the
 films.  Being  a  photographer  myself,
 I  can  say  with  a  great  deal  of  satis-
 faction  that  the  standard  of  our  news
 reels  has  gone  up  immensely  and  I
 think  that  the  news  reels  as  we  see
 them  in  our  movie  houses  today  are
 almost  second  to  none.  But  I  would
 like  to  request  the  Government  if  they
 would  consider  introducing  what  I
 would  call  “Know  Your  Country”
 series.  Every  week  some  parts  of
 India  could  be  shown  to  the  rest  of
 the  nation  on  our  news  reels  or  on  a
 special  reel  that  you  may  produce  for
 the  purpose.  This  would  help  people
 of  one  part  of  the  countrv  to  know
 the  other  parts  without  having  to  move
 around.  We  already  have  enough
 trouble  with  our  transport  svstems
 being  over-taxeq  and  J  think  if  people
 go  to  movie  houses  and  see  their  coun-
 try,  it  would  be  an  excellent  idea.
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 In  view  of  that  fact  that  now  the

 Prime  Minister  has  also  agreed  that
 India’s  explosive  population  problem
 is  going  to  be  a  big  headache  in  the
 years  t>2  come,  J  would  request  the
 Minister  that  we  should  have  at  least
 one  or  two  minutes  in  each  news  reel
 devoted  to  the  question  of  family
 planning,  trying  to  tell  the  people  how
 every  State  is  battling  with  the  pro-
 blem  and  how  we  can  progress  further
 in  this  direction.

 The  other  day,  when  I  had  gone  to
 see  a  movie—I  think  it  was  at  the
 Sheila—we  saw  a  slide  which  was  put
 by  the  Mayor’s  Council,  which  asked
 the  citizens  who  attended  the  movie
 house  to  s‘and  up  for  the  National
 Anthem.  Well,  the  object  was  excel-
 lent,  but  the  quality  of  the  slide  was
 so  utterly  disgraceful  that  I  felt  qu  te
 ashamed  of  it  myself.  When  I  came
 home  in  the  middle  of  the  night,  I  felt
 it  my  paramount  duty  to  write  to  the
 hon.  Minister,  and  [  wrote  him  a  letter
 at  midnight.  Almost  a  month  has
 gone  by,  but  sill  those  slides  are
 there.  I  do  hope  that  something  will
 be  done  about  it  so  that  the  national
 flag  cf  India  could  look  beautiful  on
 the  screen.

 Mr,  Speaker,  the  object  of  radios
 and  televisions  is  two-fold;  primarily
 it  is  meant  to  educate  the  people  but,
 at  the  same  time,  in  a  country  which
 is  over-taxed  like  ours,  where  the
 people  are  harassed  and  worried  over
 various  prvblems,  it  is  also  meant  to
 provide  a  certain  amount  of  enter-
 tainment,  I  am  not  at  all  surprised
 that  the  country  today  often  finds
 itself  switching  on  to  Rad'o  Ceylon,  I
 think  I  myself  enjoy  Radio  Ceylon
 quite  a  bit  th-ugh  I  would  not  like
 to  admit  that  before  my  children.  But
 the  fact  remains  that  you  can  take  a
 horse  to  the  water  but  you  cannot
 make  it  drink.  If  your  programmes
 on  the  All-India  Radio  are  entertain-
 ing  and  interesting,  I  am  sure  the
 people  who  work  very  hard  all  day
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 and  come  back  will  listen  to  your  own
 station.  If  you  take  a  poll  all  over  the
 country  as  to  how  many  people  know
 what  are  the  wave  lengths  of  any  of
 our  3l  transmitter,  you  may  find  not
 many  who  will  know  but  you  will  find
 that  everybody  knows  the  wave
 length  of  Radio  Ceylon,  If  you  go  to
 any  shop  today  to  buy  a  radio,  you
 will  see  that  one  of  the  biggest  selling
 factors  is  whether  it  can  pick  up
 Radio  Ceylon.

 I  am  glad  at  least  Vividh  Bharati
 has  filled  up  th's  gap,  and  I  think  we
 now  have  a  fairly  good  response  to
 this  programme.  But  I  would  request
 the  Minister,  as  I  requested  him  a  few
 months  ago,  to  see  ‘that  this  Vividh
 Bharati  programme  becomes  a  round-
 the-clock  programme.  India  is  a
 very  big  country,  and  there  is  always
 somebody  out  of  the  44  crores  who
 wants  to  listen.  I  shall  explain  it  a
 little  more  carefully,  You  have  a
 great  number  of  people  who  are  mov-
 ing  on  transport  vehicles  in  the  middle
 of  the  night,  J]  think  all  these  pcople
 who  drive,  under  great  deal  of  pres-
 sure  and  fatigue  over  long  distances
 are  subject  to  road  hypnosis  anj  sleep
 while  driving  as  a  result  of  which  a
 large  number  of  accidents  take  place
 on  the  highways  at  night.  If  we
 could  have  a  24  hour  radi»  programme,
 I  am  qui‘e  sure  these  people  could  be
 kept  more  awake  and  we  could  ensure
 more  safety  on  the  highways.  I  th'nk
 this  is  a  matter  for  research,  but  I
 remember  an  occasion  when  JI  was
 driving  at  three  o’clock  one  night.  I
 had  No  sleep  f»r  three  days.  If  I  did
 not  have  a  radio  in  my  car  to  keep
 me  awake,  I  would  not  be  talking  to
 you  today.  So  I  would  like  Govern-
 ment  to  examine  this  question  more
 carefully.

 Mr.  Speaker,  J  shall  nt  take  up
 any  more  of  your  time.  Thank  you
 for  the  time  you  have  given  to  me,  but
 I  would  like  to  say  this  much  in  con.
 clusion  that  any  broadcasting  system
 must  meet  two  main  requirements:
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 primarily,  education  and,  secondarily,
 entertainment,  If  y.u  only  dole  out
 sermons  to  the  people  it  would  not  be
 surprising  if  they  switch  on  to  foreign
 statuons,  It  is,  therefore,  importunt
 that  we  dole  out  all  our  sermons  and
 our  propaganda  with  a  fair  sprinkling
 of  entertainment  so  that  the  people
 can  swallow  it.

 *Shri  Dharmalingam  (Tiruvanna-
 malai):  Mr,  Speaker,  I  am  thankful
 to  you  for  giving  me  an  opportunity
 to  express  my  views  as  a  member  of
 the  D.M.K.  party  on  the  activities  of
 the  Ministry  of  Informatin  and
 Broadcasting,  This  Ministry  is  res-
 pons:ble  for  the  functioning  of  many
 important  and  vital  organs  through
 which  the  people  are  educated.  Bodics
 like  All  India  Radio,  Films  Division,
 the  Office  of  the  Registrar  cf  News-
 papers,  the  Press  Information  Bureau,
 ete.  come  under  the  Ministry,  and
 these  are  all  very  important  for  any
 democratic  country.  But  the  function-
 ing  of  the  above  bodies  does  no:  give
 one  a  pleasant  feeling.  This  imp  -rtant
 Ministry  was  overlooked  for  many
 years  and  only  recently  it  was  raised
 to  Cabinet  status,  When  this  port-
 folio  was  given  to  Dr.  Gopala  Reddi,
 a  man  with  high  calibre  and  culture,
 I  thought  that  there  would  be  im-
 provement  in  all  respects,  but  I  am
 Sorry  to  observe  that  there  is  no
 change  in  the  behaviour  and  pattern
 of  activities  under  this  Ministry.

 Sir,  let  me  take  up  the  All  India
 Radio  first.  There  will  be  no  dis-
 agreement  amongst  us  that  this  is
 meant  to  serve  the  public.  The  public
 is  not  to  go  according  to  the  dictates
 and  whims  of  the  few  bureaucrats
 sitting  at  the  top  of  the  admin'stra-
 tion  cf  AIR.  There  is  a_  persistent
 demand  from  the  people  of  Tamilnad
 that  the  word  ‘Vanoli’  should  be  used,
 instead  of  ‘Akashvani’.  The  demand
 has  been  expressed  by  many  by  fast-
 ing,  protesting  and  writing  to  the
 Government.  Time  and  again,  the
 issue  has  been  raised  in  this  August
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 Parliament,  In  reply  to  my  question,
 on  22nd  June,  962  on  this  subject,  I
 was  t.ld  that  the  word  ‘Vanoli’  was
 be.ng  used  by  the  Tiruchi  and  Madras
 stations  of  All  India  Radio  wherever
 appropriate  in  their  announcements.
 I  was  also  told  that  the  Central  Gov-
 ernment  had  consulted  the  State  Gov-
 ernment  in  the  matter.  I  am  sorry  to
 Say  that  that  word  is  not  used  in  those
 stations,  for  the  author.ties  can  take
 shelter  in  the  phrase  ‘“‘wherever  appro.
 priate”.  Who  is  ६०  judge  the  propriety
 of  using  this  word?  What  impropriety
 can  there  be  in  using  a  Tamil  w.rd
 to  the  Tamil  public?  To  me  it  appears,
 Sir,  that  it  is  only  an  eye  wash.  Let
 the  Government  be  straightforward  in
 this  matter.  The  request  by  the  peo-
 Ple  for  whom  the  radio  stations  func-
 tion  to  use  a  simple  word,  ‘Vanoli’,
 in  the  place  of  the  w  rd  ‘Akashvani’
 is  not  something  which  the  Govern-
 ment  cannot  do.  I  would  also  l'ke  to
 know  whether  the  Sta'e  Government
 had  not  supported  the  use  of  the  word
 ‘Vanoli’.  Even  my  friends  who  belong

 to  the  Socialist  Party  and  think  of
 Hindi  only  will  not  object  to  the  use
 of  this  word.  So,  I  s‘rongly  plead
 that  the  word  ‘Vanoli’  should  be  used
 at  all  stations  when  the  broadcast  in
 Tamil  is  made  in  the  place  of  the
 word  ‘Akashavani’,  which  is  being
 used  now.

 In  so  far  as  the  broadcasts  in  Tamil
 are  concerned,  and  of  which  I  can  be
 sure,  they  are  a  failure.  To  hear
 chaste  and  pleasing  Tam’'l,  one  has  to
 tune  stations  like  C:lombo,  New  York
 and  Moscow,  It  is  very  painful  to  me
 that  one  has  to  look  to  other  coun-
 tries  when  we  have  ourselves  got  sta-
 tions  which  are  run  by  the  tax.
 payers’  money.  The  argument  against
 the  Ceylon  Radio  is  that  it  is  qa  com-
 mercial  organisation.  I  do  not  find
 anything  wrong  in  running  radio  sta-
 tions  on  commercial  lines.  The  total
 loss  to  Government  on  this  account
 was  estimated  to  be  Rs.  32  lakhs  last
 year,  and  this  is  not  a  small  amount
 which  the  Government  can  afford  to,
 especially  at  this  juncture.  The  All

 *English  translation  of  speech  delivered  in
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 India  Radio  can  be  run  on  commercial
 lines,  in  which  case  this  will  become  a
 self-paying  organisation.  I  hope  Gov-
 ernmen:  will  examine  this  proposal  in
 all  earnestness,

 In  Madras  there  are  only  two  sta-
 tions  which  are  not  sufficient.  [  would
 request  that  the  proposed  station  at
 Coimbatore  may  be  expedited  and  the
 feasibility  of  having  one  more  station
 at  Madurai  may  be  explored  by  the
 Government.

 I  also  notice  that  most  of  the  pro.
 grammes  of  Vividh  Bharati  are  only
 in  Hindi,  The  Vividh  Bharati  caters
 to  the  needs  of  our  people  in  far-flung
 countries,  If  a  census  is  taken,  I  am
 sure  that  the  number  of  non-Hindi-
 speaking  people  will  be  more  than
 Hindi-speaking  people.  As  such,  more
 time  should  be  allotted  to  non-Hindi
 programmes  than  to  Hindi  pro-
 grammes.

 Further,  more  young  artistes  are  not
 given  proper  support  in  the  pro-
 grammes  of  the  All  India  Radio.  Popu-
 lar  artistes  like  Chidambaram  Jaya-
 raman  and  Sirkazhi  Govindarajan  are
 Mot  given  chances  in  the  All  India
 Radio.  Political  bias  has  nothing  to
 do  with  artistic  talents  and  art  should
 be  viewed  on  merit,  As  such,  prohi-
 biting  certain  artistes  or  excluding
 artistes  on  reasons  better  known  to
 €he  Government  is  not  good.  I,  there-
 ore,  with  your  permissi-n,  Sir,  re.
 quest  the  hon.  Minister  to  give  chances
 ६0  all  artistes  irrespective  of  their  reli-
 @ion,  caste,  creed  and  political  views.

 A  number  of  persons  are  employed
 in  the  All  India  Radio  as  S‘aff  Artistes
 On  contract  basis.  The  Government
 has  the  monopoly  of  the  broadcasting
 system  in  the  country.  The  Govern-
 ment  has  naturally  a  duty  to  look  after
 this  category  of  employees  serving  the
 A.LR.,  specially  because  those  who  are
 really  interested  in  broadcasting  work
 could  not  get  an  opportunity  to  serve
 elsewhere.
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 The  staff  artistes  are  not  eligible
 for  pension,  unlike  the  Government
 servanis,  There  is  yet  no  scheme  of
 contributory  Provident  Fund  for  them.
 They  are  not  even  given  the  Govern-
 ment  holidays.  For  example,  if  an
 artiste  works  even  for  a  year  on  the
 basis  of  monthly  contracts,  the  artiste
 is  not  eligible  for  earned  leave  or
 medical  leave.  The  minimum  fee  for
 such  an  artiste  is  Rs.  50  per  month
 in  all.  The  Government  servants  are
 eligible  for  Dearness  Pay,  City  Com-
 pensatory  Allowance,  House  Rent
 allowance,  etc.  in  addition  to  their  pay,
 but  the  Staff  Artistes  are  not  given
 these  facilities.

 Another  important  point  is  that  a
 Government  servant  is  eligible  for  an
 increment  according  to  his  scale  of  pay
 after  completion  of  2  months’  service.
 The  Staff  Artistes  are  not  given  any
 enhancement  in  fees  at  the  end  of  the
 year,  specially  a  person  who  js  appoint-
 ed  on  monthly  contract,  Secondly,  the
 contracts  are  given  usually  on  three.
 year  basis  but  in  some  cases  contracts
 are  also  given  on  annual  basis.

 It  is  a  common  principle  of  justice,
 generally  accepted  amongst  employers
 whether  in  Government  or  private
 service,  that  the  wages  should  be  rais-
 ed  at  the  completion  of  one  year  of
 service.  This  is  to  support  the  em-
 ployees  for  their  economic  betterment
 and  also  to  prevent  them  from  stagna-
 tion.  These  principles  are  to  be  adher-
 ed  to  strictly  specially  in  case  of  per-
 sons  drawing  the  minimum  wages  if
 you  are  going  to  develop  the  socialis-
 tic  pattern  of  society.

 It  is  also  surprising  that  even  after
 sixteen  years  of  independence  the
 programme  announcers  in  English  are
 started  on  a  minimum  fee  of  Rs.  200
 or  Rs.  250  per  month  but  similar
 announcers  in  Indian  languages  are
 started  on  Rs.  50  per  month  only.

 Let  me  now  make  some  observa-
 tions  cn  the  Films  Division.  The  cine
 industry  has  grown  in  our  country  to
 a  considerable  extent  and  thousands  of
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 families  are  fed  by  it.  The  irregulari-
 ties,  like  tax  evasion,  blackmarketing
 etc.,  that  are  prevalent  in  that  trade
 are  too  many  to  be  expressed  here.  I
 suggest  that  the  Central  Government
 may  advise  the  State  Governments  to
 nationalise  the  studios,  distribution  of
 films  and  theatres  that  are  located
 within  their  jurisdiction.  This  will
 bring  quite  a  large  amount  to  the  cx-
 chequer  and  can  be’  used  for  the
 betterment  of  many  instead  of  concen=
 trating  wealth  in  a  few  hands,  The
 strong  hands  of  our  hon.  Finance  Min-
 ister  have  not  touched  the  cine  auto-
 crats  and  they  roll  in  wealth  at  the
 cost  of  many  an  innocent  people.  I
 hope  the  Government  will  give  due
 attention  to  this  suggestion.

 Sir,  the  working  of  the  Central  Film
 Censor  Board  is  not  at  all  satisfactory.
 There  are  no  rules  or  regulations.  The
 films  are  censored  according  to  the
 whims  and  fancies  of  the  Board  mem-
 bers.  This  should  be  reviewed  by  the
 Government.

 The  Government  is  very  partial  in
 respect  of  taking  news  reels  of  con-
 ferences  of  Opposition  parties,  In
 reply  to  one  of  my  questions  on  the
 5th  September,  96l,  I  was  told  by  the
 then  Minister,  Dr.  8.  V.  Keskar,  cha4
 conferences  of  All-India  or  jnter-pro-
 vincial  parties  are  filmed  in  news  reels.
 But  to  my  utter  dismay  and  surprise,
 in  spite  of  several  requests  the  grand
 conference  held  by  my  Party  at  Madras
 in  July  962  was  not  filmed.  Is  it  not
 partiality?

 The  Government  is  very  partial  in
 the  manner  in  which  film  awards  are
 given  and  in  the  selection  of  cine
 artistes  to  go  abroad.  Political  and
 Other  extraneous  considerations  are
 attached  to  these  selections,  the  rcsult
 of  which  is  that  truly  talented  artistes
 go  unrewarded  and  unrecognised  by
 the  Government.

 Thirdly,  the  Ministry  is  responsible for  the  growth  of  newspapers  in  India.
 The  newspapers  are  very  important  in
 any  democratic  country  and  they  play a  vital  role  in  moulding  public  opinion.
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 Unfortunately  in  our  country  the  so-
 called  big  papers  have  gone  into  the
 hands  of  very  big  capitalisis  who  carry
 their  opinions  as  public  opinion,  I
 venture  to  charge  that  tnis  has  hap-
 pened  because  of  the  tacit  support
 given  by  the  Government  to  these  big
 papers,  The  Government  should  come
 forward  and  support  small  papers.
 They  can  give  loans,  printing  macnines
 on  hire-purchase  system,  adeouate
 newsprint  and  Government  advertise-
 ments.  The  big  papers  can  survive
 without  Government’s  support.  But  I
 know  the  Government  will  not  do  that
 because  the  support  that  the  big  papers
 give  to  them  will  go  away.  The  big
 papers  please  the  party  in  power  and
 in  true  gratitude  the  Government
 extend  all  facilities  to  them,  This  is
 not  a  sound  principle  and  Govern.
 ment’s  adherence  to  the  dictates  of  a
 few  big  paper  magnates  will  not  be
 tolerated  by  all  all  the  time.  Here
 also  the  Government  should  not  be
 partial,  In  fact,  the  Government
 should  give  more  support  to  the  papers
 run  by  the  Opposition  because  they
 only  represent  public  opinion.

 Before  concluding  I  would  like  to-
 point  out  by  an  example  as  to  how
 the  Directorate  of  Advertising  and
 Visual  Publicity  is  functioning.  I  have
 received  an  invitation  to  be  present  on
 the  occasion  of  the  presentation  of
 State  Awards  for  excellence  in  print-
 ing  and  designing  of  books  and  other
 publications  and  the  opening  of  the
 exhibition  of  books  and  publications
 on  Friday,  the  22nd  March,  ‘1962.  It
 has  been  written  there  as  ‘Dr,  B.
 Gopala  Eddi’  instead  of  ‘Dr.  B.  Gopala
 Reddy’  and  ‘Dr.  Zakir  Hus-’  instead
 of  ‘Dr,  Zakir  Hussain’.  I  do  not  know
 whether  it  is  a  printer's  devil  or  the
 impression  has  not  come  off  properly
 due  to  light  ink.  Even  in  a_  small
 thing  if  such  a  thing  happens,  I  do  not
 know  how  big  things  are  done.  This
 sort  of  thing  does  not  make  one  appre-
 ciate  anything  there.

 The  oft-repeated  criticism  that  the
 party  in  power  uses  the  organs  of  this
 Ministry  to  perpetuate  itself  on  this
 high  pedestal  has  not  been  nullified  by
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 [Shri  Dharmalingam])
 its  activities.  I  join  with  others  and
 strongly  plead  that  these  bodies  should
 be  run  on  a  commercial  basis  t>  add  to
 the  coffers  of  the  exchequer  and  they
 should  not  be  a  machinery  and  propa-
 ganda  unit  for  the  ruling  party  at  the
 cost  of  the  tax-payer’s  money.

 In  conclusion,  I  request,  through
 you,  Sir,  the  hm,  Minister  to  examine
 my  observations  in  their  proper  pers-
 pective  without  brushing  them  aside  ag
 expected  remarks  of  criticism  from  an
 Opposition  Member.

 Vv  brs.
 Mr.  Speaker:  I  ‘have  to  make  one

 observation  at  this  moment,  When  JI
 can  follow  a  speech  that  is  being  de-
 livered  in  English  or  Hindi  or  in  a
 language  that  I  know,  certain'y  I  can
 thereby  exercise  control  over  some
 things  that  might  not  be  considered
 desirable  or  might  be  objectionable  or
 might  require  expunction  or  anything
 when  individual  references  might  have
 been  made.  But  when  I  just  have  to
 listen  to  a  speech  that  I  cannot  tol-
 low—I  do  not  know  what  is  being
 said—and  if  the  translation  is  given  to
 me  just  at  the  moment  when  the
 speech  is  being  delivered,  then  there
 is  no  time  for  me  to  go  into  the  trans-
 lation  also  and  to  check  up  whether
 there  is  anything  objectionable,  There-
 fore,  I  direct  that  in  future  when  any
 Member  intends  to  make  a  speech  in
 any  language,  which  is  neither  Hindi
 nor  English,  then  he  will  furnish  a
 copy  of  the  translation  at  least  three
 hours  before  his  speech  is  scheduted
 to  be  delivered.  I  will  give  him  the
 time,  but  I  should  get  some  time  in
 advance  so  that  I  can  look  it  up  and
 just  exercise  my  judgment  whether
 there  is  something  objectionable  or
 not.  This  is  one  thing.

 The  second  thing  is,  how  scanty  re-
 gard  has  been  given  to  this  by  the
 hon.  Member  is  also  rather  regretta-
 ble.  He  found  all  those  papers  that
 had  been  sent  to  him  about  the  com-
 munication  of  Mr.  Chou  En-lai  and
 the  Prime  Minister.  He  has  just  put
 it  down  on  one  side  of  it.  Then,  at
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 some  places  it  is  hand-written,  his
 own  or  somebody  else’s.  At  some
 Places  it  is  the  typed  one—one  or  two
 pages  typed—and  the  other  is  manu-
 script  by  somebody.  There  ought  to
 be  some  regard  shown  to  the  House.
 That  is  not  fair  to  the  Chair  or  to  the
 House  that  this  should  be  done  in  thia
 manner.  I  would  request  the  hon.
 Members,  all  of  them,  that  when  they
 have  to  furnish  a  copy  of  the  transla-
 tion,  at  least  that  ought  to  be  on  a
 neat  and  clean  paper  written  in  some
 form.  Now,  at  certain  places  some-
 thing  has  been  struck  out  and  when
 all  these  sheets  have  been  tagged  on,
 some  heads  up  and  others  heads  down.
 That  is  very  objectionable  and  I  hope
 the  Members  would  realise  that  this
 is  not  the  way  in  which  this  House
 should  be  treated.  This  was  the  first
 opportunity  for  this  hon.  Member  but
 this  might  be  taken  as  a  general  direc-
 tion  for  all  Members  that  they  should
 exercise  rather  some  more  care  and
 give  it  proper  attention.

 Shri  Dharmalingam:  I  had  given
 it  to  the  Notice  Office  this  morning
 and  there  was  no  typist  or  typewriter
 available.

 Mr.  Speaker:  He  must  have  known
 that  he  had  to  furnish  this  ‘ransla-
 tion.  Therefore,  he  ought  to  have  done
 it  in  some  better  way.  Shri  G.  5.
 Musafir,

 Shri  Narendra  Singh  Mahida;  May
 I  suggest,  Sir,  that  some  hon.  Member
 who  knows  the  language  should  give
 a  guarantee  that  that  is  correct.  Who
 knows  what  has  been  spoken?

 Dr.  B.  Gopala  Reddi:  As  far  as  the
 speech  is  concerned,  I  could  follow  it
 and  there  was  nothing  objectionuble
 or  unparliamentary,

 Dr.  L,  M.  Singhvi  (Jodhpur):  From
 the  point  of  view  of  gencral  proce-
 dure  with  respect  to  which  you  have
 been  pleased  to  give  a  direction  just
 now,  I  should  like  to  know  how  it
 would  be  possible  at  all  to  ensure  that
 the  text  that  he  has  given  to  you  is
 the  text  of  the  speech  that  is  delivered
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 in  the  House  and  how  the  proceedings
 would  be  kept  faithfully  when  a
 speech  may  differ  or  depart  from  the
 text  that  he  has  given.

 Mr.  Speaker:  The  only  guarantee
 is  that  I  observe  in  this  House  that
 the  Member  does  not  give  any  ver-
 sion,  different  from  the  one  which  he
 provides  here,  to  any  newspaper  or
 at  the  platform.  Otherwise,  whatever
 he  might  have  said,  we  cannot  have
 any  guarantee.

 Shri  S.  Kandappan  (Tiruchengode):
 In  order  not  to  deviate  from  the  ori-
 ginal  he  has  given—suppose  he  has
 given  a  translation  in  English  or
 Hindi—4f  he  has  the  translation  with
 him,  it  will  be  better  to  give  the
 whole  thing  without  deviating  from
 the  translation.  He  may  be  allowed
 to  read.

 Mr,  Speaker:  Under  such  circums-
 tances,  perhaps,  we  might  tolerate  that
 one  may  read  the  text  whose  transla-
 tion  has  been  given.  We  can  relax
 that  rule  under  such  circumstances.
 That  would  be  better  in  that  context.
 The  other  guarantee  could  only  be
 that  he  is  not  allowed  to  publish  it  in
 any  other  manner  different  from  the
 one  that  he  has  given.

 श्री  गु०  सि०  मुसाफ़िर  (अ्रमृतसर):
 मुझ  से  पहने  जिस  मेम्बर  साहब  ने  तव  सिर
 की  है,  उनको  तो  मैं  समझ  नहीं  सका  हुं,
 लेकिन  बाक।  दोनों  तरफ  से  जितने  भी
 साहिबान  बोने  हैं,  उन  सभी  ने  मिनिस्टर
 साहब  को  उन  के  काम  पर  तथा  उनके
 कार्यकर्ताओं  को  उनके  कम  पर  पु बारिक बाद
 दी  है।  मैं भा  इस  मुबारकबाद  में  अपने
 को  शामिल  करना  चाहता  हूं  ।

 सदा  बुनियादी  बात  क॑  तरफ  में  आपकी
 तवज्जह  दिलाना  चाहता  हुं  7  जिद  वक्‍त
 हमारे  एक  मानना  सदस्य  बल  रहे  थे,

 उस  सका  उन्होंने  पता  तकरीर  में  फैल:-
 पिजन  के  बात  की  ।  इस  को  सुन  कर  मुझ
 एक  पुरान,  बात  याद  करा  गई  जेल  में
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 राजनीतिक  कैदियों  को  अठारह  सेर  दाना
 पीने  को  दिया  जाता  था  ।  एक  बार  ऐसा
 वाला  हुआ  कि  हमारे  एक  साथ:  की  चक्की
 का  जो  ऊपर  का  पाट  वहू  टूट  गया  और
 वह  दाना  न  गैस  सका  1  जब  मशक्कत
 देखने  के  लिपे  साहब  आया  तो  उसने  उज्
 किया  कि  मेरी  चक्‍क॑।  का  ऊपर  का  जो  पाट
 है  वह  हटा  हुआ  है,  इसलिये  में  दाना  पीस
 नहीं  सका  हैं  ।  उस  साहब  ने  कहा  कि  हमने
 तो  दाना  पूरा  लता  है,  हम  सके  जिम्मेव/र
 नहीं  हूँ  कि  पाट  टूट  हुआ  है  कि  साबत  है।
 इस  बात  को  सुनाने  का  मेरा  मंशा  यह  है  कि
 जब  तक  पाट  ठाक  नहों,  चक्की  ठोक  न  हो,
 तब  तक  पूरा  और  बरच्छा  दाना  नहीं  पैसा
 जा  सकता  है।  इसी  तरह  से  जो  काम  इस
 मिनिस्टरी  ने  किए  हें  या  साल  इंडिया  रेडियो
 के  कार्यकर्ताओं  ने  किए  हैं,  वे  फल भूत
 तभी  हो  सकते  हैं  जब  उन  पा प्त  पूरी  तरह

 है  हथियार  हों,  पूरे  इंस्ट्र में रुह  हों  tv

 इस  वक्‍त  एमरजेंसी  है।  आल  इंडिया
 रेडियो  ने  इस  मामले  में  बड़ी  होशियार॑।  से
 काम  लिया  है।  थोड  समय  में  उरने  लच्छो
 श्रागंताइजेंशन  बता  ली  है  अर  हर  चीज
 का  ध्यान  रख  कर  जितनी  ज़रूरियात  एक
 डेम  क्रेटिक  कंट्री  को  प्रापेगंडा  की  होती  है
 उनको  पूरा  करने  की  कोशिश  की  है।
 लेकिन  वह  उस  में  पूरे  तोर  से  सफल  नहीं
 हो  सकता  है,  पूरे  तर  पर  उसको  कामयाबी

 नहीं  मिल  सात  है।  दर्रे  मानों  में  यह
 समझिये  कि  उस  यारो  मेहनत  का  फायदा

 नहीं  हो  सब्ती  है  उस  वक्‍त  तक  जिस  वक्‍त
 तक  कि  जिस  परपज  के  लिये  काम  विया
 जाता  है  कौर  पूरी  चंद  जो  हम  करना

 चाहते  हैं  और  जहां  तक  उसको  प्हंप  ना

 चाहते  हैं,  वहां  तक  नहीं  पहुंचाते  ।  उस

 सूरत  में  हमारी  णो  मेहनत  है,  उसका  कोई
 फायदा  नहीं  )  सकता  है  |

 इसलिये  जरूरी  है  कि  इस  मिस्ट्री
 के  लिये,  इस  काम  के  लिये  नगर  कुछ  खर्च

 बढ़ाना  भी  पड़े  तो  वह  बढ़ाया  जाय  v
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 श्री गु  सि०  मुसाफिर]
 एक  तरफ  तो  शक्तिवान।  ट्रांसमीटर  हमारे
 पास  नहीं  हैं,  हिसार।  तरफ  च.न  के  पास
 सामान  ज्यादा  है।  उन के  ट्रांसमीटर  बड़े
 शक्तिशाली;  हूँ  ग्राम  इस  लिए  वह  अपना
 प्रोपेगंडा  दूसर।  कंट्रीस  में  बड़ा  अच्छा
 तरह  पहुंचा  सकते  ।  हम  उस  क।  तरदीद
 करना  चाहते  हैं  लेकिन  जब  हमारे  पास
 उप  तरह  के  पावरफुल  ट्र/स्मिटर  ह  नहीं  हैं
 तो  हमार!  मेहनत  कुड  छह  तक  बिल्कुल
 बेकायदा  होगी  जाती  है।  इसलिये  यह
 जो  बुनियादी  बात  है  उस  का  तरफ  हमें
 पूरो  तार  पर  ध्यान  देना  चाहिये  -  बेशक
 हमार  डिफेन्स  भिनिस्ड्रो  का  बजट  दंगा
 हो  गया  है,  मगर  में  समझता  हूं  किशन
 मिनिस्टर!।  भी,  यान  आल  इंडिया  रे  क्यो,
 डिफेंस  का  है|  काम  कर  रहा  है।  डिफेन्स  वाले
 गोला  आर  बारूद  फेंकते  हैं,  लेकिन  हमारे
 प्राटिस्ट  जो  हैँ  उन  के  गोले  भो  कम  असर-
 अन्दाज़  नहीं  हैं  |  वह  दिलों  पर  मार  क्‌  रने  हैं,
 अरर वोन  तरह  की  मार  करते  हैं  ।  रनों  का
 तो  दिल  बहुते  हें,  दुश्मन  के  दिल  को  तोड़ते
 शार  जिन  मित्र  7  मुल्कों  के  दिल  में
 गलतकट़त  हो  उसे  वह  गोले  बदलते  हैं  ।
 इसलिये  में  समझता  हूं  कि  सब  से  पहले
 इयर  ध्यान  देना  चाहिये  कि  हमारे  जो

 द्रांस्मिटर  है  वह  शक्तिशाली  हों,  ख्वाह
 वह  कीमत  देकर  खरीदे  जायें  यथा  अपने
 दोस्त  मुक्कों  स े'उठाएं  ले  कर  इस्तेमाल  कि  पे
 जायें।  जिस  तरा+  से  भी  हो,  मेरा  ख्याल

 है  कि  हमें  उत  को  लेते में  संकोच  नहीं
 होगा  7  इस  तरफ  हम  को  जल्द।  ध्यान  देना
 चाहिये  ॥

 में  ने  राज  हिन्दुस्तान  टाइम्स  में  एक
 खबर  पढ़ी  कि  कुज  तज  बीज  ब्रॉडकास्टिंग

 मिनिस्ट्री  ने  की  हैं  एक  टीवी  प्रोग्राम  की  और
 बाहर  के  प्रोग्राम  के  लिप  गौहाटी  से  ।  उससे

 हमें  तसल्ली  होती  है।  लेकिन  यह  अखबार  की
 बात  है,  पता  नहीं  कहां  तक  सच्ची  हो  at  में  सम-

 झता  हूं  कि  भ्रम ली  तौर  पर  यह  काम  होता
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 चाहिये  ।  यह  बुनियादी  बात  जब  तक  नहीं  होगी
 उस  वक्त  तक  जो  हमारे  मेहनत  करने  वाले  हैं
 उन  के  काम  का  नतीजा  बहुत  तसल्‍्लीबखरुश  नहीं
 हो  सकता  ।  में  ने  उनकी  रिपोर्ट  और  नोट्स  पढ़े  हैं
 श्र  उन  से  मुझे  बड़ी  cg  वी  हुई  है मुरे  ऐसा
 मालूम  होता  हैकि  इस  वित्त  जो  हमारे  इस
 काम  के  इन् चार्ज  हैं  उन  में  बात  की  पूरी  तौर  पर
 समझ  है,  उन्होंने  अच्छी  तरह  से  देख
 लिया  है  और  नब्ज  को  पहचान  लिया  है।
 सीधी  बात  यह  है  कि  कि  उत  की  हौसला
 झक जाई  के  लिये  इस  बजट  में  कुछ  इजाफा  होना
 चाहिये  ताकि  जो  हमारा  मुफीद  काम  है  वह
 ज्यादा  अच्छी  और  ठीक  तरह  से  हो  सके  ।

 एक  बात  में  प्रोग्राम  के  मुताल्लिक  कहना
 चाहता  हूं  कि  'इमेज  आफ  इंडिया”  जो  हफ्तेवारी
 प्रोग्राम  चलता  है  आकाशवाणी  से,  वह  एक
 बहुत  मुरीद  बात  हो  रही  है  ।  जब  चीनी
 प्रोपेगन्ड  के  बाद  हमारे  रेडियो  ने  उन  को  ऐसी
 तरह  से  उल्टा  जबाब  दिया  तो  कुत्र  कुछ
 लोगों  के  दिल  में  यह  खयाल  पैदा  हुमा
 हैं  कि  हमें  इस  इंग  से  काम  न  लेना  चाहिये  ।

 हमारे  गीतकारों  ने  भी  और  दूसरे  लोगों  ने  भी
 जो  रेडियो  पर  तकरीर  किया  करते  हैं,  जब

 जोरदार  लप  जों  में  “चलती”  नीति”  वर्ग रह  कहा
 तो  कुछ  लोगों  के  दिल  में  खयाल  पैदा  हुआ
 कि  हमें  ऐसा  नहीं  करना  चाहिये  हमारे
 प्राइम  मिनिस्टर  ने  भी  ऐसा  कहा  ।  लेकिन

 यह  जबाव  तो  दिया  जा  सकता  है,  जैसा  कि
 किसी  शायर  ने  कहा  है:

 “सभी  मुझ  से  ही  कहते  हैं  कि  नीची  रख
 नगर  शबराती,  ,

 कोई  उन  से  नहीं  कहता  न  निकलो  यूं
 श्याम  हो  कर ।”

 यह  बात  तो  ठीक  है  मगर  हम  ने  इस  बात  का
 जहर  खयाल  रक्खा  है।  यह  जो  इमेज
 श्राफ  इंडिया  “का  प्रोग्राम  है  यह  बड़ा
 नंबर  है।  उससे  हम  अपने  देश  के  मुताल्लिक
 लोगों  के  मन  में  यकीन  दिलाते  हैं  कि  हमारे
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 देवा  की  खूबियां  हैं  5 इस  से  एक  तो  हमारा  काम
 ठीक  बनता  है  दूसरे  लोगों  के  नजर  में  यह
 समझा  जाता  है  कि  हम  अच्छे  ढंग  के  लोग  हैं
 कौर  अच्छे  तरीके  पर  काम  करने  वाले  हैं

 इसके  बाद  में  एक  बात  कौर  कहना  चाहता
 हुं  7  फोर्ड  फाउंडेशन  का  डे  लिगेशन  आकाशवाणी
 के  काम  को  देखने  के  लिये  हमारे  देश  में  शाया
 था  कि  हम  किस  ढंग  से  प्रोपेगंडा  करते  हैं  ।
 मेरा  खयाल  है  कि  उस  ने  कोई  न  कोई  रिपोर्ट
 जरूर  डिपार्टमेंट  को  दी  होगी  ।  वह  जो  रिपोर्ट

 है  जरगर  वह  पार्लियामेंट  में  डिस्कस  हो  जाये  तो
 शायद  उस  से  कुछ  मुफीद  चीजें  निकलें  क्योंकि
 इस  वक्‍त  जो  हमारी  पब्लिसिटी  की  टेकनीक

 है  वह  अच्छी  तो  है  लेकिन  हम  उसे  और  भी
 ज्यदा  अच्छी  कर  सकते  हैं  ।  मगर  कोई  इस
 तरह  की  रिपोर्ट  भाई  हो  तो,  मेरी  राय  है  कि

 वह  पालियामेंट  में  डिस्कस  हो  जाय  ।

 श्री  द्विवेदी  ने  यहां  पर  टेलीविजन  का  जिक्र
 किया  भ्र पने  भाषण  में  कि  चूंकि  यह  एक  बहुत
 महंगी  चीज़  है  इसलिये  अवाम  के  लिये  तो
 टेलिविजन  का  इन्तजाम  हो  नहीं  सकता
 मगर  में  कहना  चाहता  हूं  कि  हाल  इंडिया
 रेडियो  के  पास  जो  टेलीविजन  सेट्स  हैं
 उन  का  इस्तेमाल  सिफ  दिन  में  होता  है  ।
 दिन  के  वक्त  स्टूडेंट्स  के  लिये  उनका

 इस्तेमाल  होता  है  ।  शाम  को  वह  टेलि-
 विजन  ट्रांस्मिट्स  बेकार  रहते  हैं  क्योंकि  उतका

 इस्तेमाल  नहीं  होता  i  इसलिये  इस  की  तरफ
 में  मंत्री  साहब  की  तवज्जह  दिलाऊंगा  कि

 वह  टेलिविजन  का  इस्तेमाल  शाम  को  भी  करने
 की  तरफ  घ्यान दें  ।

 डा०  बे०  गोपाल  रेड्डी  :  हफ्ते  में  दो
 दफा  होता  है।

 श्री  गु०  सि०  मुसाफिर  :  जिस  तरह  से  में
 ने  जिक्र  किया  कि  गौहाटी  के  बाहर  को  मजबूत
 करने  को  कोशिश  को  जा  रही  है  उठती  तरह  से

 'में  समझता  हूं,  कि  उत्तरकी  साइड  पर  जम्मू
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 भ्र ौर  श्रीनगर  को  भी  मजबूत  करने  की  ज़रूरत
 है  क्योंकि  लद्दाख  की  तरफ  जितना  प्रोपेगंडा
 करना  चाहिये  कौर  तिब्बत  तक  के  लोगों
 तक  श्राप  को  जो  खबरें  पहुंचानी  हैं  उन  के  लिये

 जम्मू  भर  श्रीनगर  बहुत  मुफीद  हो  सकते  हैं  |

 में  मिनिस्ट्री  का  मश्कूर  हूं  कि  उन्होंने  जाब
 पर  कुछ  घ्यान  दिया  है।  मंत्री  साहब  खुद  गये
 थे  जलन्धर  |  जैसा  कि  आज  के  अखबार  से  भी
 जाहिर  है,  शिमला  का  जो  स्टेशन  है  उस  को
 श्राप  ने  जरा  मजबूत  करने  की  कोशिश की  है,
 पहाड़ी  लोगों  को  यह  प्रोग्राम  सुनाने  के  लिये।
 उस  के  मात्रा  मलिक  में  एक  ही  बातकहना  चाहूंगा  |
 उधर  लाहोल  और  रपीती  का  जो  इलाका  है
 वह  एरिया  ऐसा  है  जिस  की  आबादी  थोड़ी  है,
 लेकिन  चूंकि  इस  इलाके  पर  चीन  का  खास  भ्र सर
 रहता  है  इसलिये  नगर  शिमला  से  स्पीती  की
 जब न  में  थोड़े  से  प्रोग्राम  उन  के  लिये  न्ष्य्  किये
 जायें  तो  यह  बड़ा  मुफ़ीद  साबित  होगा।

 पाल  इंडिया  रेडियो  ने  सारी  ज़बानों  के
 हजारों  गीत  तैयार  किये  हैं,  पंजाबी  के  गीत  भी
 तैयार  किये  हैं।  में  समझता  हूं  कि  उन  गीतों  को
 नेफा  तक  पहुंचाने  के  लिये  बी  के  प्रोग्राम
 को  भरा  ज्यादा  बढ़ाना  चाहिये  ताकि  जो  हमारे
 जवान  पंजाबी  हूँ  वह  उन  गी  को  वहां  पर  सुन
 सकें

 इन  शब्दों  के  साथ  में  अपनी  मिनिस्ट्री  को
 सारे  कामों  के  लिये  मुबारकबाद  देता  हुं।

 श्री  मोर्य  :  आदरणीय  अध्यक्ष  महोदय,
 सूचना  और  प्रसारण  मंत्रालय  के  जो
 पिछले  वर्ष  के  आंकड़े  हैं  उनके  अनुसार  हमारे
 देश  में  ८६  व्यक्तियों  के  बिखर  में  एक  भ्रखबार
 आर  २१६  ढ(:क्तियों  वेब  में  एक  रेडियो
 पड़ता  है।  इसका  मुख्य  कारण  में  केवल

 एक डू.  'रास्ता  हूं  ।  जहां  तक  रेडियो

 संस  का  सवाल  है  7  बहुत  ज्यादा  महंगे
 हैं प्र  उतकों  एफ  गर  ब  आदम  ,  या  ६  सान
 या  मजदूर  या  क्लर्क  खरीदने  में  इरम
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 है  ।  जहां  तक  अ्रखबारों  का  सवाल  है,
 अखवार  या  तो  बहुत  ज्यादा  कमता  हैं,
 या  ये  गोरों  क।  भाषा  अप्रजा  में  हैं  यहां।
 दो  कारण  हैं  जिनके  कारण  आज  हमारा  देश
 इतना  पिछड़ा  हुआ  है  ।  जैसा  जानकार
 राज  बीसवीं  शताब्दी।  में  अनिवार्य  है  रस्से

 हमारे  देश  का  एक  बहुत  बड़ा  अंग  वंचित

 रह  जाता  है  ।

 जहां  तक  सूचना  और  प्रसारण  मंत्रालय
 का  सम्बन्ध  है  इस  संकट  काल  में  उन्होंने
 जो  कुछ  सेवा  को  है,  और  मुख्यतया  वहां
 के  कर्मचारियों  ने  जो  सेवा  की  है,  और
 वे  कर्मकारों  वह  हैं  जिन्हें  बहुत  कम  वेतन
 मित्रता  है,  उन्होंने  जो  सेवायें  को  हैं  उनके
 लिए  वे  धन्यवाद  के  पात्र  हैं।  यह;  नहीं,
 उन्होंने  थोड़े  क्षणों  में  राष्ट्र  को  जाग्रत  कर
 दिया  ।  यह  कोई  भी  राजन  लिए  पार्टी

 नहीं  कह  सकता  उनसे  कारण  देश  एक  हो
 गया  ।  लगों  के,  जनता  जनादेश  के  एक
 होते  का  मुख्य  कारण  हमारे  सूचना  सर
 प्रसार  मंत्रालय  का  विशेष  अयत्न  है।  उसने
 अ्रपने  कत्तव्य  का  पालन  बड़।  श्राद्ध।  तरह  से
 किया  है  ।

 ञ्  'गश वाणी  से  कुछ  'विशेष  कार्यक्रम
 इंध  संकट  काल  में  चलाए  गए  हैं।  अन्य
 मान तय  सदस्यों  ने  भा  कहा  है  कि  उनको
 जार।  रखा  जाए  क्योंकि  शब  भ  संकट
 काल  है  ।  यह  बात  मारे  आचरण  य  पं  डी

 ज-ह  ल,ल  नेहरू  कौर  दूर्रे  राजन  प्री
 भो  हो  हैं  कि  भ  भी  खतरा  कम  नहीं
 हुआ  है,  बल्कि  लद्दाख  में  तो  वह  बढ़ता
 चला  जा  रहा  है  ।  जब  सं।  बात  है  तो

 हमको  ये  प्रोग्राम  “हमारा  प्रतिज्ञा,
 खपत।  धरती  अपना  देश,  देश  की
 झा तज,  इंडिया  एंड  दी  ड्रैगन

 a”

 MARCH  21,  963  for  Grants  533  8

 चालू  रखे  जा  चाहिये,  इनको  रोक  न  जाना
 चाहिये  बल्कि  इनको  आर  ज्यादा  बढ़ाया
 जाना  चाहिये  ।

 जहां  तक  चीन  का  और  भारत  वर्ष  का
 सम्बन्ध  है,  च।न  के  मुकाबले  में  भारतवर्ष
 के  ट्रांसमिटर  बहुत  कमजोर  हैं  ।  हमारा
 आवाज  बहुत  ऊंच  ग्रा वाज़  हो  कर  पूरे
 विश्व  में  नहीं  गूज  पाती  7  हालांकि  हमारी
 आवाज  में  बल  है,  शक्ति  है  और  सत्यता
 है।  फोन  को  आवाज  जिसमें  न  बल  है,
 न  शक्ति  है  और  न  रुत्यता  है  आज  केवल

 इस  कारण  सारे  विश्व  में  गूंजते।  है  कि  उसके
 पास  अच्छे  ट्रांसमिटर  हैं,  और  हमारा
 सच्चों  बात  दब  जात;  है  ।  इसलिये  में
 आपने  द्वारा  इस  मंत्रालय  से  प्रार्थना  करना

 चाहेगा  कि  ज्यादा  ट्रांसमिटर  लगाए
 जायें

 आज  अहीर  और  रक्षा  दोनों  को  एक
 साथर  नहीं  'चलाया  जा  सता ।
 सदात्मा  गांधी  और  भगवान  गौतम  बद्ध  की

 अहिंसा  कं  त  ति  ओपन,  जगह  पर  ठ  क  हैं।
 लेकिन  आहत  पर मो धर्म  कह  क*  हम  देश
 को  रक्षा  नहीं  कर  सकते।  राजन  ति
 को  अहिंसा  पर मो धर्म  के  आधार  पर
 भाष  शित  ८  रर्ह्में  अपन,  रक्षा  को  कमज़ोर

 नहीं  करना  चाहिये  ।

 जों  तक  दुश्मन  का  रावल  है,  जिससे
 देश  को  खतरा  है,  वह  अपना  प्रोपेगेंडा
 कर  रहा  है  1  लेकिन  माँ  देखता  हुं  कि
 जहां  तक  हमारे  बजट  का  सम्बन्ध  है  उरुमें
 इस  विभाग  के!  लिय्रे  उतना  रुपया  नहीं  दिया
 गया  जितना  लगा  समय  दिया  जाना  चाहिए
 था।  सा  १६६२-६३  में  इग।  विभाग  के
 लिए  ४६१,६२,०००  का  बजट  था,  जब
 कि  सन्‌  १६६३-६४  के  लिये  केवल
 ¥,f2,55,000  ही  दिया  गया  है  ।  जो
 बढ़ोतरी।  कं  गय,  है  वह  इस  संकटकाल  को
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 देखते  हुए  पर्याप्त  नहीं  है।  हमको  अपने
 प्रौवेगेडा  पर  ज्यादा  खर्च  करना  होगा
 यदि  हम  संसार  को  अपन:  सच्चा  बात  सुनाना
 चाहते  हैं  -  इसलिये  मेरा  सुझाव  है  कि  इस
 विभाग  पर  ज्यादा  खड़े  करता  चाहिये  आर

 दूसरा,  बाहों  पर  इकॉनमी  बरत।  जाता
 चाहिये  अर  बहुत  से  हा  जो  हय  खे
 करते  हैं  जो  आवश्यक  नहीं  हैं,  उनको  बन्द
 कर  देगा  चाहिये  t

 जो  फिल्‍म  डिबं,जन  है  उसके  बारे  में
 में  कुछ  कहना  चाहुंगा  ।  उसके  दो  अंग

 हैं,  एक  न्यूज  र्प्ल  से  ताल्लुक  रखता  है  और

 दुसरा  डाकुमेंटरी  फिल्‍मों  से।  जहां  तक

 डाशूमेंटरो  फिल्मों  का  शवाल  हैं,  वह  पहली
 अप्रैल  से  ३१  दिसम्बर,  सन्‌  १९६६२  तक

 ७१  फ़िल्में  बना  चुका  है।  उनमें  ५५
 फिल्में  सरकार  z  रा  बनाया  गयीं  सर
 १६  फिल्में  विवेक  व्यक्तियों  श्र  विशेष
 कम्पनियों  द्वार  बन  व  3;  गयीं।  में  कहना
 चाहूँगा  कि  जब  हमारे  पास  फिल्में  बनाने
 किताबत  मौजूद है  T  हो  विशेष  व्यक्तियों
 या  कम्पनियों  से  फिल्में  बनवा  कर  रुपया
 नाजायज़  त/र  से  ख्  नहीं  करता  चाहिये
 था।  तमाम  फिल्में  सरकार  द्वारा  बनाया
 जाता  चाहियें  ।

 इस  विभाग  में  घ  का  दुरुपयोग
 होता  हैँ  जस+  बारे  में  पब्लिक  एटीएस

 -कमेश,  ने  जिक्र  किया  है।  मेरे  हायर
 में  इस  रूम  पबलिक  एकाउं दुए  बरेटो
 के।  आठवीं  रिपोर्ट  है,  उसमें  लिख;  है  :

 (PAC  8th  Report,  page  70)

 “The  Committee  find  no  justifi-
 cation  for  spending  money  on
 ceremonial  functions  like  the  in-
 augurating  of  Government  build-
 ings  and  projects,  especially  in
 the  present  juncture,  ang  hope
 that  expenditure  on  this  account
 would  be  substantially  curtailed
 if  not  altogether  avoided.  The
 Committee  understand  that  under
 the  delegation  of  financial  powers
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 recently  made  by  the  Finance
 Ministry,  the  Administrative
 Ministries  have  been  given  full
 powers  to  incur  expenditure  on
 this  account.  The  Committee
 are  of  the  view  that  it  would  be
 advisable  to  impose  a_  suitable
 ceiling  beyond  which  no  expendi-
 ture  should  be  incurred  on  such
 ceremonial  occasions.”

 यह  नहीं,  कफ़  रुपया  विशेष  व्यवसायों
 के  उद्घाटन  अदि  के  अवसर  पर  चित्र  लेने
 में  और  उनका  प्रदर्शन  करने  पर  भी  खर्च

 किया  जाता  है,  हीरो  वरशिप  ने  नाते  ।

 इस  झँपिये  को  बचाया  जा  सकता  हैं  ।

 में  यहां  पर  कोई  विशेष  नाम  नहीं

 लूंगा.  क्योंकि  आपकी  आज्ञा  उसके

 लिये  नहीं  है  -  पर  एक  फिल्म  कम्पनी  है
 जो  फिल्‍म  डिस्ट्रीब्यूशन  का  काम  करती

 है  ।  उस  कम्पनी  के  कुछ  सिनेमा  भी  हें,
 लखनऊ  में,  इलाहाबाद  में  और  कानपुर
 में  भी।  इस  फिल्म  कम्पनी  की  डाइरेक्टर

 एक  आदरणीय  महेला  है  जो  कि  इस

 मिनिस्ट्री  से  सम्बन्धित  एक  विशेष  व्यक्ति
 की  घरवाली  हैं।  यह  अच्छा  नहीं  मालूम
 पढ़ता  में  यह  नहीं  बहता  कि  वे  भि रिस् टर

 महोदय  या  डिप्टी  मिस्टर  महोदय  इस
 से  हवा  दिए  खाईं,  बल्कि  में  चाहता  हूं
 कि  उनको  किसी  दूसरे  मंत्रालय  में  भेज

 दिया  जाएं  उनकी  योग्यता  को,  उनकी

 शक्ति  को,  और  उनकी  ईमानदारी  की  मुझे
 शिकायत  नहीं  है।  पर  उनका  इस  मंत्रालय

 मेरे1  ठीक  नहीं  मालूम  होता ।  ।  हमको
 एक  अच्छा  केतन  बनाना  चाहिए  4

 आपने  एक  फिल्म  कंसलटेटिव  कमेटी
 बनायी  है  ।  उसका  ढांचा  देख  कर  मुझे
 हैरत  हुई  ।  मिनिस्टर  साहब  उसके  चेयर-

 मैन  होंगे,  डिप्टी  मिनिस्टर  साहब  उसके

 डिप्टी  चेयरमैन  होंगे,  पांच  पबलिक  मौत

 होंगे  और  १५  फिल्म  उद्योग  से  सम्बन्ध

 रखने  वाले  होंगे  जो  कि  उस  काम  को  करते

 हैं  और  उस  उद्योग  को  चलाते  हैं  इसमें
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 [श्री  मौ]
 पबलिक  मैन  के  नाम  पर  सत्ताधारी  वर्ग
 के  लोग  लिये  जाएंगे  कौर  इसमें  मैजोरिटी
 उन  लोगों  की  होगी  जो  कि  इनकम  टैक्‍स  की
 चोरी  करते  हैं घौर  बहुत  सी  परेशानियां  पैदा
 करते  हैं  और  ऐसी  फिल्में  बनाते  हैं  जिनसे
 हमारे  राष्ट्र  का  चरित्र  गिरता  चला  जा
 रहा  है।  में  उनके  गानों  की  बात  नहीं  करना
 चाहता  ।  लेकिन  उनके  गान  ऐसे  होते
 हैं  कि  भाई  बहिन,  पति  और  पत्नी  और  मां
 शौर  बेटा  उनको  साथ  बैठ  कर  सुन  नहीं
 सकते ।  ब्रोकर  उनमें  दिखाए  दृश्यों  को  देखना
 'पसंद  नहीं  करेगे  ।  इन  फिल्मों  का  एक
 और  नतीजा  यह  हो  रहा  है  कि  फ़ैशन  की
 ब्रांच  भारतीय  सभ्यता  को  बहाएं  लिये
 चली  जा  रही  है  7  इत  पर  रोक  लगायी
 जाती  चाहिये।  भ्रमर  उन  पर  रोक  न
 लगायी  गई  तो  मुझे  डर  है  कि  कोई  बहुत
 बड़ा  अनय  देश  के  लिपे  नन  न  हो  जाए
 इससे  हमारे  यहां  क्राइम्ज  भी  बढ़  रहं  हैं  ।
 जिस  ताह  से  क्राइम्ज  फिल्‍मों  में  वे  देखते

 हैं  उस  तरह  के  क्राइम्ज  करने  की  उन  में

 प्रवृत्ति  भी  जाती  है  ।  हमारी  कुब
 समस्‍यायें  हैं  ।  उत्पादन  भ्र धिक  करने  की
 समस्‍या  है,  छुम्राछझत  समाप्त  करने  की
 समस्या  है,  समानता  दूर  करने  की  समस्या

 है,  भ्रष्टाचार  समाप्त  करने  की  समस्य  है।  अगर
 इन  समस्याओं  को  सामने  रख  कर,  अगर
 इनको  सिद्धान्त  बना  कर  फिल्में  बनाई
 जायें  तो  कितना  ही  अच्छा  हो  ।  प्यार
 और  मुहब्बत  की  बातों  को  ले  कर,
 भ्रष्टाचार  और  क्राइम  की  बातों  को  ले
 क्र  जब  फिल्में  बनाई  जायेंगी  तो  राष्ट्र

 का  निर्माण  नहीं  हो  सकेगा,  उल्टे  राष्ट्र
 को  गड्ढे  में  आप  धकेल  देंगे  ।

 एक  फिल्‍म  क  सलेटी  कमेटी  आपने
 बना  रखी  है।  इस  में  में  समझता  हूं
 राष्ट्रीय  नेतओं  का,  विरोध  दल  के  लोगों
 का  या  रुत्तातारी  वर्ग  के  लोगों  का  जिन  का

 ज॑नता  से  सम्पर्क  रहता  है  बहुमत  रहना
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 चाहिये  ।  यदि  ऐसा  हुआ  तो  राष्ट्र  के
 निर्माण  की  डस्टी  से  अच्छी  फिल्में  बन
 सकेंगी  ।

 एक  फिल्‍म  इनक्वायरी  कमेटी  १६५१
 में  बनी  थी  i  उसकी  रिकोमेंडशन  पर
 एक  फिल्‍म  फाइनेंस  कारपोरेशन  २५  मार्च,
 १६६०  को  बनाई  गई  है।  कहा  गया  था  कि
 पांच  करोड़  रुपये  से  इसका  कार्य  चलेगा  ।
 एक  करोड़  कभी  रखा  जा  सका  है  |  यहां
 पर  इस  प्रकार  से  खर्च  किया  जा  रहा  है,
 उसके  बारे  में  में  कुछ  बातें  आपके  सामने
 रखना  चाहता  हूं  और

 Dr.  8.  Gopala  Reddi:  The  Film  Fin-
 ance  Corporation  is  not  under  this
 Ministry.  It  is  under  the  Finance  Min-
 istry.  So,  it  is  not  in  these  Demands.

 श्च्यकष  महोदय  :  यह  फाइनेंस  के
 नीचे  जाती  है।  उस  वक्‍त  आप  इस  पर
 बोल  सकते  हैं  ।

 श्री  मोर्य  :  इसको  में  छोड़  देता

 हूँ  ।

 इस  मिनिस्ट्री  में  एक  बोर्ड  श्राफ
 फिल्‍म  सेंस  है।  हमारे  विधान  के
 नाटिकल  १६  सब-क्लास  ए)  में  फ्रीडम
 श्राफ  स्पीच  की  गारंटी  दी  गई  है,  बोलने
 की  आज़ादी  की  गारंटी  दी  गई  है।  जहां
 यह  है,  वहां  इस  आज़ादी  पर  अंकुश  लगाने
 की  बात  भी  है  7  अगर  कोई  खराबी  की
 बात  की  जाती  है  या  गिरी  हुई  बात  की
 की  जाती  है  तो  उसके  खिलाफ  एकशन  भी
 लिया  जा  सकता  है,  एसा  प्राचीन  भी

 उस  मे ंहै।  इस  बोर्ड  में  एक  उच्च
 कोटि  के  सरकारी  अफसर  हैं,  जो  इसके
 चेयरमैन  हैं।  इस  में  नौ  नान-
 शराफ शल  मैम्बर  हैं।  मेरा  एतराज़
 यह  है  कि  मत  मैं  कोई  बिरौनी
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 दल  का  आदमी  नहीं  है,  सता तब् रारी  वर्ग  के
 तमाम  लोग  हूं।  विमान  के  रा  जो  हमें
 झाजादी  मिलो  हुई  है,  उसको  बन्द्रोल  करने
 वालो  यह  एक  बाडी  है  जिस  के  फैसले  के
 खिलाफ  किसी  भो  अदालत  में  जाया  नहीं
 जा  सकता  है।  वही  सो  फिल्में  जोकि
 भ्रष्टाचार  के  विरुद्ध  बों  हें,  असमानता
 के  विरुद्ध  बनी  हू,  श्रराजणता  के  विरुद्ध
 शी  है,  उसको  बड़ी  गर  सर्टिफिकेट

 नहीं  दिये  गये  हें  ।  एक  भाव  उद  हरण  में
 आपके  सामने  रखता  चाहता  a  एक  फिल्म
 मे सफेद  ऐसी  लगा  कर  कोई  विशेष
 ब्यक्ति  रिश्वत  ले  रहा  था  ब्रिक  के  नाम
 पर,  उसको  फिल्‍म  में  ते  कटवा  दिया  गया
 में  थोड़े  से  आंकड़े  भो आपके  सामने  रखता
 चाहता  ।  जनवरी  १  से  मार्च  ३१,  १६६२
 तक  स  डे  में  रप  फिल्मों  का  निरीक्षण
 किया  1  २१  फ़िल्मों  को  सने  रिवाइजिन्ग
 कमेटी  को  रेफर  किया  ।  ४५७  को  “यू
 सर्टिफिकेट  दिशा  गया  और  ३१  को ए”
 सर्टिफिकेट  दिया  बपा ।  स  फारेन
 फिल्में  थीं।  डायन  फिल्मों  म  ३०३  को

 “यू”  सर्टिफिकेट  दिया  गया  कौर  एक  को
 चप्पू  सर्टिफिकेट  दिया  गया।  २३  फिल्मों
 को  कोई  सौटफिकेट  नहीं  दिया  गया

 war  स  बोझ  ने  पास  नहीं  किया,
 असर  पैड ते पास  नहीं  किया।  उन  में  कुछ
 में  कोई  ऐसी  बातें  नहीं  थी,  जिस  पर  कि
 एतराज  किया  जा.  सपा  |  उन  में  मुहब्बत,
 प्यार  श्रादि  कं;  बात  नहों  थीं.  भ्र श्लील
 बा  नहीं  थी  जेवी  कि  नदियों  फिल्‍मों  में

 हुआ  करती  हे।  उन  में  राष्ट्र  निर्माण  की
 बात  थी।  उनको  पास  नहीं  किया  गया  ny
 यह  सर  गेरे  फंडमेंडन  राइटर  को
 कं  तेल  करता  है।  वास्ते  में  कहना  चाहता
 कि  स  में  ऐसे  लोग  रखे  जायें  जिन  पर

 रुद्र  का  पूरा  विश्वास  ),  विरोधी  दलों  का

 पूरा  विश्वास  ॥,  सत्ता आरी  वर्ग  का  भी
 पूरा  विश्वास  हो,  यह  नहीं  कि  नौफरशाद्दी
 उस  पर  छा  जा  ।
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 et  wer  दर्शन  :  अध्यक्ष  महोदय,
 पिछले  एक  वर्ष  के  अन्दर  सूचना  कौर

 सारण  मालय  ते  जिस  परिश्रम  कौर,

 भ्रध्यक्ष  महोदय  :  अगर  मेम्बर  साहिबान
 त्तिफोक  करें  तो  हम  साढ़े  छः  बजे  तक

 वे  सकते  है  भोर  चार  पांच  मेम्बर  जो
 बोलना  चाहते  है,  उनको  समय  दे  सकते  हूँ  ।

 कुछ  साधनों  सदस्य  :  जरूर  दे  ने  के

 लिये
 हम  तैयार  हैं  ।

 श्री  भक्त  दर्शन  :  में  यह  कह  रहा
 था  कि  पिछले  एक  वर्ष  में  इस  मंत्रालय  ने
 जिस  परिश्रम  और  सफलता  के  साथ  शापने
 कार्य  का  सम्पादन  किया  है,  उसके  लिये
 में  इसको  बधाई  देना  चाहता  हूं  ।  कमियां
 किस  विभाग  या  किस  व्यक्ति  के  इन्दर

 नहीं  हैं?  कमियों  को  अगर  लिखना  शुरू
 कर  दिया  जाये  तो  “मदर  'दिया”  की
 तरह  से  एक  नई  किताब  बनाई  जा  सकती
 है।  पर  एक  सार्वभौम  दृष्टिकोण  से  हमें
 निर्णय  देना  चाहिये  मत:  वर्तमान  परिस्थतियां
 को  झगर  देखा  जाये  तो  प्रत्येक  न्यायशील
 व्यक्ति  स  परिणाम  पर  पहुंचेगा  कि  स
 मंत्रालय  ने  इस  बीच  बड़ी  मुस्तैदी  के  साथ
 शोर  बड़ी  स्तुति  के  साथ  अपने  कार्य  फा
 सम्पादन  किया  है  ।

 चीनी  भ्राक्रमण  के  बाद  देश  में  जब
 संकटकालीन  स्थिति  की  घोषणा  की  गई

 )  मुझे  यह  कहने  मैं  कतई  संकोच  नहीं  है
 कि  जब  कि  बहुत  से  मंत्रालयों  ने,  बहुत
 से  दफ्तरों  ने,  बहुत  से  व्यक्तियों  ने  संकट
 की  भावना  को  पूरी  तरह  से  हृदयंगम  नहीं
 किया,  इस  मंत्रालय  के  बहुत  ग्रच्छे  गैस
 इस  बीच  कार्य  किया।  खास  करके  झ्राकाश-
 वाणी  ने  स  बीच  देश  के  अन्दर  जो  वाला-
 चरण  “दा  किया  जनता  को  प्रोत्साहित
 फ्र रने  की  कोशिश  की,  जवानों  के  इन्दर  एक
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 [a  wat  दर्शन]
 नया  मनोबल  दा  करने  की  कोशिश  की,

 बती  हुई  भावनाश्रों  के  प्रकार  भी  एक  कार
 से  नए  प्राणों  का  संचार  करने  के  लिये
 जिस  कुशलता  से  कार्य  किया,  उसके  लिये  में
 इसकी  सादिक  बचाई  देना  चाहता  ।

 ‘1137  bre.

 (Mr.  Depury-SreaKER  in  the  Chair]

 दूसरा  कार्य  आकाशवाणी  ने  यह  किया
 हें  कि  चीनी  चालों  के  तेल  का  पोल  खोली  हैं
 कौर  संसार  भर  में  समय  समय  पर  उसने
 जो  अपना  कार्य ऋम  साबित  किया,  उसके
 द्वारा  भो,  आकाशवाणी,  मुझे  कहते  हुए
 कुछ  भो  संकोच  नहीं  होता  है,  पहले  से  भी
 भ्र धिक  लोकप्रिय  हुई  है  में  समझता  हूं
 कि  प्रतिरक्षा  मंत्रालय  के  बाद  शब  दूसरे
 स्थान  पर  एक  प्रकार  से  सूचना  और  प्रसारण
 मंत्रालय  आरूढ़  हो  गया  है  त:  इसके
 महत्व  कोकब  शौर  भी  अच्छी  तरह  से  शका
 जाना  चाहिये  ।  मेरे  कानों  में  यह  खबर  शाई
 है  कि  बहुत  से  अफसर  साहिबान  या  हो  सकता  हू
 कुछ  प्रो  भी  उत्तरदायी  व्यक्ति  स  बात  का
 सुझाव  दे  रहे  है  कि  संकट  की  स्थिति  समाप्त
 दी  रही  है,  इसलिये  कुछ  ढिलाई  कर  गे जाये।
 में  समरसता  हुं  कि  हमारे  माननीय  मंत्री  जी
 इस  सुझाव  पर  ध्यान  नहीं  देंगे  ।  राज  के  समा-
 चार  पत्रों  के  भ्रमर  जिस  तरह  के  चिन्ताजनक
 समाचार  धपे  हैं,  उन  से  यह  स्पष्ट  प्रतीत  होता
 है  कि  संकट  की  स्थिति  कभी  समाप्त  नहीं  हुई  है,
 धौर  कभी  भी  हमारे  सामने  पहले  से  भयंकर
 संकट  उपस्थित  हो  सकता  है  इसलिये  में
 अनुरोध  करना  चाहता  हूं  कि  ध्या काश वाणी  के
 वर्तमान  कार्य  को  शैली  और  प्रगति  दी  जाए,
 उसको  शौर  तीब्र  किया  जाए  शौर  जिस  तरीके
 से  इस  बीच  किये  हुआ  हैश्रौरहो  रहा  है  ,
 इस  में  शर  भी  तेज़ी  लाई  जाए।

 श्रीमन्‌,  इस  रिपोर्ट  में  मैने  यह  जानने  का
 प्रयत्न  किया  दै  कि  सीमावर्ती  क्षेत्रों  में  भा काश-
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 वाणी  के  कार्यक्रमों  को  किस  तरह  से  बढ़ावा
 दिया  जा  रहा  है  ।  प्रसन्नता  की  बात  है  कि

 कोहिमा  और  करसियांग  में  नए  रेडियो  स्टेशन

 खुले  हैं श्रौर  गोहाटी  का  जो  स्टेशन  है  उसको

 पहले  से  अधिक  शकित्तशाली  बनाया  गया  है।
 ये  भ्रच्छे  और  सुन्दर  कदम  हैं  ।  पर  एक  दो  बातों
 की  ओर  मैं  आपका  ध्यान  दिलाना  चाहता

 हैं  लद्दाख  के  लिए  कभी  तक  जो काये  क्रम  प्रसा-
 रित  होते  हैं  वे  श्रीनगर  से  प्रसारित  होते  हैं  t
 इसी  तरह  से  उत्तर  प्रदेश  के  जो  सीमावर्ती  क्षेत्र

 हैं,  उत्तराखंड  का  इलाका  है,  या  गढ़वाल  कुमायूं
 के  डिवीजन  हैं  ,  उन  के  लिये  लखनऊ  से  एक
 कार्यक्रम  “उत्तरायण  ”  के  नाम  से  प्रारम्भ  किया
 गया  है  ।  यह  स्वागत  योग्य  कदम  है।  लेकिन
 मैं  इसको  यथेष्ट  नहीं  समझता  हूं  1  इसी  से  हमें
 संतोष  नहीं  कर  लेना  चाहिये  ।  लद्दाख  में,
 लेह  में  पिछले  दिनों  कुछ  संसद्‌  सदस्यों  का  एक
 प्रतिनिधि  मंडल  गया  था  i  वहां  पर  बारह
 महीने  लोग  रह  रहे  हैं,  हमारे  सैनिक  वहां  रह
 रहे  हैं,  कर्मचारी  रह  रहे  हैं  a इसलिये  बारहों
 महीने  वहां  एक  केन्द्र  भ्रमणी  तरह  से  स्थापित
 किया  जा  सकता  है  भ्र ौर  चालू  रह  सकता  है।
 शत:  लेह  में  ,  लाख  भाषा  के  लिए,  सीमावर्ती
 क्षेत्रों  के  क्षेत्रों  क ेलिये  में  चाहता  हुं  कि  एक
 केन्द्र  की  स्थापना  की  जाए  ।

 पिछले  वर्ष  भी  मैंने  प्रतिरोध  किया  था  ौर
 माननीय  मंत्री  जी  ने  उत्तर  देते  हुए  उस  सम
 विचार  करने  की  कछ  स्वीकृति  दी  भी
 थी  कि  जो  उत्तर  प्रदेश  का  हिमालयी  क्षेत्र
 है  ,  उस  में  एक  केन्द्र  स्थापित  किया  जाये  ।  जहा
 तक  मुझे  पता  है  कि  रामपुर  में  इस  तरह  का
 एक  केन्द्र  स्थापित  करने  का  विचार  किया  जा
 रहा  है।  पर  हमारे  जो  पैंतीस  क्षेत्र  के  लोग  हैं
 वे  इस  से  सहमत  नहीं  हैं  ;  क्योंकि  रामपुर  से
 उनकी  भ्रावश्यकताश्रों  की  पूर्ती  नहीं  हो सकती
 है  v  प्रति  पहाड़ों  के  बीच  में  यह  केन्द्र  स्थापित
 होना  चाहिये  -  हरिद्वार  में  या  देहरादून  में  ही
 सही,  उस  क्षेत्र  में  केन्द्र  को  स्थापित  किया  जाना
 चाहिये  ।  वहां  से  उन  क्षेत्रों  की भाषा  कौर
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 उनकी  उपभाषाओं  का  यदि  प्रसारण  किया
 जाए  तो  ज्यादा  कार्य हो सकता  है  |

 दिल्ली  केन्द्र  से  कुछ  वर्षों  से  फौजी-प्रोग्राम
 के  अंतगर्त  गढ़वाली  कार्यक्रम  भी  प्रसारित
 किया  जाता  रहा  है  -  मैं  इसके  लिये  मंत्रालय
 का  बड़ा  श्रनगहीत  हूं  क्योंकि  उसका  प्रारम्भ
 भी  कुछ  हद  तक  मेरे  हौ  सुझाव  पर  किया
 गया  था।  लेकिन  इतने  वर्षों  के  प्रयत्न  के

 बावजूद  भी  एक  दो  बार  हफ्ते  में  उसका  प्रसारण

 होता  है  ।  यह  दस  मिनट  के  करीब  का  प्रोग्राम

 होता  है।  डा०  केसकर  साहब  ने  कई  बार  लाइव-
 सन  दिया  था  कौर  माननीय  मंत्रीजी  ने  भी

 कहा  है  कि  वे  विचार  कर  रहे  हैं।  भरत
 इस  कार्यक्रम  की  कोई  श्र  अच्छी  व्यवस्था

 होनी  चाहिये  ।  स्तर  भी  इसका  ऊंचा  किया
 जाना  चाहिये  पोर  इस  कार्य  क्रम  के  लिये
 भ्रमरी  समय  दिया  जाना  चाहिये  ।

 श्रीमन्‌,  कुछ  दिनों  पहले  इस  सदन  में  एक
 प्रश्न  का  उत्तर  देते  हुए  माननीय  उपमंत्री  महो-
 वय  ने  स्वीकार  किया  था  कि  दिल्ली  में

 हमारा  जो  प्रा काश वाणी  का  ट्रांसमीटर
 हैलो  कि शायद  दोसौ किलोवाट  का  है  ,
 उसका  प्रसारण  संसार  के  कोने-कोने  में  नहीं
 पहुंच  सकता  है।  शायद  उन्होंने  कहा  या,

 “टु  सम  एक्सचेंज  x  “कुछ  हद  तक”  बह  सुनाई
 नहीं  पड़ता  है।  हमारे  ग्रध्यक्ष  महोदय  के

 नेतृत्व  में  संसद-सदस्यों  का  जो  प्रतिनिधि  मंडल
 पिछले  दिनों  नाइजीरिया  गया  था  इतिफाक
 से  उन्हीं  दिनों  चीन  ने  हमारे  ऊपर  प्राक् रमण
 क्या  था  ।  उन्होंने  जो समाचार  सुना  वह
 भारतीय  रेडियो  पर  सुनना  चाहते  थे  लेकिन
 नहीं  सुनाई  दिया  |  बी०  बी०  सी०  प्ले
 उन्होंने  वह  समाचार  सुना  ।  इसी  तरह  सीमा-
 पुर  से  पूर्व  की  जोर  में  तो  गया  नहीं,  लेकिन
 मुझे  बतलाया  गया  है  कि  वहां  हमारे  प्रसारण

 सुनाई  नहीं  पड़ते  हैं।  ऐसी  हालत  में  जब  कि
 हमारे  प्रवासी  भारतवासी  सारे  संसार  में
 फैले  हुए  हैं,  हमारे  विदेशी  दूतावास  सब  जगह
 स्थित  हैं,  हालांकि  वैदेशिक  कार्य  मंत्रालय  की
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 मांगें  समाप्त  हो  चुकी  हैं  ;  में  समझता  हूं  कि
 हमारे  विदेशी  दूतावास  लोगों  को  समझाने  का
 का  कार्य  जितनी  योग्यता  से  उन  को  करना
 चाहिये  था,  नहीं  कर  पाये,  इस  वजह  से  कि
 उनको  यहां  से  प्रौम्पटिंग  नहीं  होती  थी,  उन्हें
 पूरे  समाचार  नहीं  मिल  पाते  थे  ।  इसलिये  इस
 चीज  की  बड़ी  ग्राववयकता  है।  उस  समय
 हमारे  माननीय  मंत्री  जी  ने  उत्तर  दिया  कि  हम
 मंगाने  की  कोशिश  कर  रहे  हैं।  लेकिन  इस
 मंगाने  की  झंझट  में  कितना  इन्तजार  किया
 जायेगा  ?  मुझे  कुछ  विश्वसनीय  सूत्रों  स ेमालूम
 ईशा  कि  संयुक्‍त  राज्य  अमरीका  ने  १०००
 किलोवाट  का  एक  ट्रांसमिटर  देने  का  प्रस्ताव
 रखाथा  ।  यह  कहां  तक  सही  है  मुझे  पता
 नहीं  लेकिन  कुछ  लोग  यहां  तक  कहते  हैं  कि
 उसे  भ्र स्वीकार  कर  दिया  गया  है  ।  कया  मान-
 नीय  मंत्री  जी  इस  पर  कुछ  प्रकाश  डालेंगे  कि
 वास्तविक  स्थिति  कया  है  ?  क्‍या  संयुक्त
 राज्य  अमरीका  ने  हमें  १०००  किलोवाट
 शक्ति  का  ट्रांसमीटर  देने  का  कोई  प्रस्ताव

 रखा  था  ?  यदि  रक्खा  था  तो  उसे
 क्यों  भ्रस्वीकार  कर  दिया  गया  ?

 इस  साथ  द्वी  साथ  पिछले  दिनों  यह
 सुझाव  दिया  गया  था  कि  सिंगापुर  रेडियो
 स्टेशन  से  या  बी०  बी०  सी  के  द्वारे  हमारा
 प्रसारण  रिले  किये  जायें  में  चाहता  हूं  कि
 जरा  इस  पर  भो  प्रकाश  डालने  की  कृपा  की
 जाय  कि  वास्तविक  स्  पति  क्‍या है  शरीर  क्‍यों
 उस  में  सफलता  नहीं  मिल  पाई  ।

 श्रीमन्‌,  इस  मंत्रालय  के  सम्न्‍्क्षत्र  में  बोलते

 हुए  पिछले  वर्ष  में  मेंने  कुछ  कठोर  शब्दों  का
 प्रयोग  किया  था  जब  कि  हिन्दी  को  सरल  करने
 सम्बन्ध  में  माननीय  मंत्री  जी  ने  भ्र पनी  नीति
 कीचषगा  की  थी  ।  हम  लोगों  में  से  बहुतों  को
 उस  से  गहरा  मतभेद  था  ।  लेकिन  हमें  बड़ा
 सन्तोष  है  कि उस  समय  हम  लोगों  ने  जो  विचार
 प्रकट  किये  थे  उन्हें  हृदयंगम  किया  गया  और
 उन  के  मूल्य  को  रांका  गया  ।  मंत्री  महोदय  ने

 बड़ी  संजीदगी  से  इस  दिशा  में  कदम  उठाया  ।
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 उन्होंने  एक  संसदीय  समिति  नियुक्त  की
 घौर  उस  के  बाद  एक  एडवाइजरी  कमेटी  भी
 माननीय  श्री  श्रीप्रकाश  जी  की  भश्रध्यक्षता  में

 नियुक्त  की  गई  है  ।  लेकिन  मैं  निवेदन  करना

 चाहता  हूं  कि  यद्यपि  उस  में  बहुत  दिग्गज  लोगों
 को  रक्‍खा  गया  है,  जैसे  कि  श्री  श्रीप्रकाश  जी
 शोर  हरिभाई  उपाध्याय  जी,  लेकिन  ये  लोग
 अधिकाश  बाहर  के  रह  वाले  हूँ  और  वे  समय
 समय  पर  जल्दी  जल्दी  नहीं  श्र  सकते  हैं  ।

 होना  तो  यह  चाहिये  कि  कोई  व्यक्ति  ऐसा
 वो  जिस  को  पत्रकार  कला  का  प्रूनुभव  हो
 उस  को  क्या  जाय  ।  यह  मैं  इसलिये  कहता  हूं
 कि  जो  कवि  हैं  वह  कविता  तो  जरूर  लिख
 सकता  है,  लेकिन  हिन्दी  की  जो  टकसाली
 भाषा  है,  जो  प्रवाहों  भाषा  है,  उसे  सदा

 16  कर  सकता  है  1  इसी  तरह  से  कोई  वैसा-
 निक  या  दार्शनिक  बड़ी  क्लिष्ट  भाषा  में  कोई

 पुस्तक  लिख  सकता  है  oe

 Dr.  B.  Gopala  Reddi:  All  the  mem-
 bers  listen  to  the  Hindi  broadcast
 every  day  and  send  their  comments
 to  the  Director-General.  The  scrip?
 ts  also  being  sent  to  the  Advisory
 Committee  members,  and  they  ecanm
 through  the  script  also.  So  they  are
 in  constant  touch  with  what  is  being
 done  in  the  Hindi  broadcast.

 शो  मुक्त  दोन:  उन  का  सम्पर्क  होगा,
 एस  लिये  प्र  घन्यवाद  देता  हुं,
 लेकिन  मेरा  यह  निवेदन  है  कि  भाषा  के
 टकसाली पन  को  निश्चित  करने  के  लिये
 यदि  सब  से  योग्य  व्यक्ति  कोई  हो  सकता  है
 तो  वह  हिन्दी  के  पत्रकार  हो  सकते  हैं।  चाहे
 “हिन्दुस्तान”  की  भाषा  हो,  चाहे  “नवभारत
 टाइम्स”  की  भाषा  हो,  जो  दैनिक  पत्र  “उन
 की  भाषा  आम  लोगों  के  भ्रन्दर  पहुंच  चुकी  हैं”
 बह  एक  तरह  से  मंज  गई  हैं,  टकसाल।  बन  गई  हैं,
 कौर  उस  का  स्तर  निश्चित  हो  चुका  है  tv
 ga:  wat  समिति  के  इन्दर  एसे  व्यक्ति
 रक्खे  जायें  जिन  की  भाषा  में  प्रवाह  हो,  थो
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 भाषा  लिखने  की  भअ्रधिकारपूर्ण  योग्यता  रखते
 हों,  तो  ज्यादा  उचित  होगा  v

 इसी  सिलसिले  में  पिछले  समय  में  एक
 प्रश्न  के  उत्तर  में  माननीय  मंत्री  महोदय  &

 यह  बतलाया  था  कि  हिन्दी  में  जो  समाचार

 बुलेटिन  दिये  जाते  थे,  ऐसा  मालूम  पड़ता  है
 कि  जब  कुछ  दिनों  से  उन्हें  केवल  हिन्दी  भाषी
 क्षेत्रों  के  जो  ब्र/डडकास्टिग  स्टेशन  हैं  उन  से  ही
 प्रसारित  किया  जाता  है।  कुछ  दिनों  पहिले
 यह  प्रथा  थी  कि  जितने  आकाशवाणी के  केंद्र
 थे  करीब  करीब  सभी  से  उन  को  प्रसारित
 किमी  जाता  था।  इस  का  क्‍या  मतलब
 है?  क्‍या  इस  का  कोई  स्पष्टीकरण  मंत्री  महोदय
 देंगे  ?  क्‍या  वे  हिन्दी  कौं  एक  प्रा  शिक  भाषा
 बनाना  चाहते  हैं  ?
 Dr,  8,  Gopala  Reddi:  It  is  not  cor-

 fect.  Even  non-Hindi  stations  are  re-
 laying  the  Hindi  news,

 Shri  Bhakt  Darshan:  So  my  infor-
 mation  is  not  correct.  Thank  you.

 श्रीमन्‌,  भ्रन्तिम  बात  जो  मुझे  कहनी  है
 बह  समाचारपत्रों  के  सम्बन्ध  में  है।  जहां  तक
 समाचार  पत्रों  की  परमाशंदात्री  समिति  का
 सम्बन्ध  है,  मैं  उस  का  विरोध  नहीं  करता
 क्षपोंकि  वह  उचित  दिशा  में  एक  कदम  है
 लेकिन  बाये  दिन  माननीय  मंत्री  महोदय  प्रेस
 परिषद्‌  रथ  प्रैस  कौंसिल  के  बारे  घोषणा
 करेते  रहते  द्  1  जहां  तक  मुझे  मालूम  हुमा
 है  उन्हों  ने  इस  दिशा  में  कुछ  कदम  भी  उठाया
 है,  लेकिन  प्रभी  तक  वह  स्थापित  क्यों  नहीं
 हो  रही  है,  यह  मेरी  समझ  में  नहीं  धाता ।
 एक  बार  प्रिंस  कौंसिल  के  बारे  में  एक  विधेयक
 राज्य  कमा  में  राहत  भी  हो  गया  था  ॥
 लेकिन  चूंकि  उस  के  बाद  श्राम  निर्वाचन  धा
 गया  इसलिये  वह  लैप्स  हो  गया  ।  इस  के  याद
 एसी  कौन  सी  भ्रड्ड॒घन  आ  गई।  उसे  बागे
 नहीं  बढ़ाया  गया  ?  सरकार  की  जोर  से  यह
 कारण  दिया  जाता  है  कि  जो  स्माधास्पत्रों
 के  मालिक  और  जो  श्रमजीवी  पत्रकार  हैं  उन
 के  बीच  में  कुछ  बनिया  दी  मतभेद  खड़े  हो  गये
 हैँ  1  तो  क्या  सरकार  अपना  यह  कांस्य  नहीं
 समझती  है  कि  वह  एक  त्रितलीय  सम्मेलन,
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 अर्थात्‌  द्राइपा्टीईड  कांफ्रेंस  बुलायें  और  उस
 को  लाकर  उस  मतभेद  को  समाप्त  किया  जाय,
 कम  किया  जाय  ?  आखिर  हम  मिल  मालिकों
 के  झगड़ों  को  समाप्त  करते  हैं  या  नहीं  ?
 तो  जो  पत्रकार  लोग  हैं  शीर  जो  समाचा  एप्रोच
 के  स्वामी  हैं  यह  एक  बहुत  बड़ा  प्रभावशाली
 बग  है,  जब  तब  इन  के  बीच  में  आपस  में
 इक  रहता  नहीं  होगी,  समझौता  नहीं  द्वोगा,
 मतैक्य  नहीं  होगा,  तब  तक  यह  गाड़ी  आगे

 नहीं  जा  सकती  ।  इसलिये  मैं  मंत्री  महोदय  से
 खास  तौर  से  भ्रनुरोध  करना  चाहता  हूं  कि
 बे  इस  विषय  में  कुछ  स्फूर्ति  के  साथ  कदम
 बढ़ाने  की  कृपा  करें  और  जल्दी  से  जल्दी
 उस  की  स्थापना  करें

 sina,  da  रजिस्ट्रार  को  जो  रिपो"

 हैं  बह  हर  साल  जाती  है  ।  पिछली  रिपोर्ट  ७
 सितम्बर,  १६६२  को  इस  सदन  के  पटल  पर
 रखी  गई  थी  ।  लेकिन  पिछले  दो  तीन  वर्षों  से
 दस  पर  वाद-विवाद  नहीं  वो  पाया  है  |  मैं
 मंत्री  महोदय  को  इस  के  लिये  दोष  नहीं  देता,
 इस  सदन  का  किये  द्वि  ऐसा  होता  रहा  है  कि
 बाद-विवाद  की  फुर्सत  नहीं  मिली  ।

 पर  मेँ  मंत्री  महोदय  से  श्रनुरोष
 करूंगा  ओर  साथ  ही  संसदीय  काय॑  मंत्री

 महोदय  से  भी  स  के  लिये  श्र  गेट  करूंगा
 ताकि  हम  लोग  विस्तारपूर्वक  उस  पर
 विचार  कर  सके  ।  उस  रिपोर्ट  में  बतलाया
 गया  है  कि  सब  भाषाओं  के  समाचार  पत्रों
 के  हलकों  फो  संख्या  बड़ी  है  लेकिन  हिन्दी  के

 समाचारपत्रों  के  ग्राहकों  की  संख्या  घटी
 है,  जिस  हिन्दी  को  हम  राष्ट्र  भाषा  के  स्थान
 बर  विभूषित  करना  चाहते  हैं  यह  चिन्ता
 का  विजय  है।  इसलिये  में  निवेदन  करूंगा
 कि  प्रेस  रजिस्ट्रार  की  रिपोर्ट  पर  विचार
 करने  का  हमें  भ्र वसर  दिया  जाय  ताकि  हम
 इस  पर  विस्तारपूर्वक  पे  विचार  रख
 सके  ।

 श्री  का दा वीर  शास्त्री  (बिजनौर)  :
 सपापध्यक्ष  मद्दोदन,  प्राय:  यह  देखा  माता  हे

 for  Grants  5353

 fe  जब  कोई  सेना  अपने  कते व्य  पथ  पर
 बढ़  रही  होती  है  तो  उस  का  श्रेय  सेनापति
 को  दिया  जाता  है।  लेकिन  मेरा  झपना  विचार

 है  कि  भ्रमर  उन  सैनिकों  की  जो  गतंव्य  पथ
 पर  बढ़  रहे  ह  पोस्ट  न  थपथपायी  जाये  तो  वह
 कर्तव्य  से  पीछे  हटना  होगा  ।  संकट  काल
 में  आकाशवाणी  के  अधिकारियों  ने  और
 कर्मचारियों  ने  जिस  तत्परता  तथा  कार्य-

 कुटिलता  का  परिचय  दिया  है  उस  के  लिये
 में  आकाश  वाणी  के  महानिदेशक  और
 समाचार  निर्देशक  और  जितने  उन  के
 सहयोगी  कर्मचारी  हें  उन  सब  को  दृदय से
 बधाई  देगा  चाहता  हूं  कि  राष्ट्र  की  इस
 विपत्ति  के  समय  उन्होंने  बहत  बागे  बढ़  कर
 झपनी  गतंव्य  निष्ठा  का  परिचय  दिया

 है।

 दूसरी  बात  जों  मैं  कहना  चाहता  हूं
 बह  यह  है  कि  संकट  काल  में  आकाशवाणी
 ने  “समाचार  दिन”  हिन्दी  वार्ता ग्र ों  ओर
 देहाती  कार्यक्रम  के  अतिरिक्त  ज़ोर  भी
 विशेष  योग  दिये  हैं।  संकट  को  स्थिति
 में  जो  बाकी  के  तीन  कार्यक्रम  चलाये  गये
 जिन  में  “हमारी  प्रतिज्ञा”  तो  प्रति  दिन  का
 कार्यक्रम  है,  “हमार  धरती,  हमारा  आकाश,
 झोर  *“गरुड़  शीर  तप”  इन  तीन  कार्यक्रमों
 को  प्राय:  सभी  स्थानों  में  बहुत  अच्छा
 स्वीकार  किया  गया  में  तो  यह  कहूंगा  कि

 न  तीनों  कार्यक्रमों  को  थोड़ा  और  भी
 बढ़ाया  जाय  |  यदि  ऐसा  किया  जाय  तो
 धड़ा  अच्छा  होगा।  मेरा  यह  भ्र भि प्राय
 कदापि  नहीं  कि  अरब  तक  के  कार्यक्रम  अच्छे
 नहीं  थे,  मगर  देश  की  स्थिति  शौर  राष्ट्र
 के  वातावरण  को  ध्यान  में  रखते  हुए  उन
 को  शोर  मी  उपयोगी  बनाने  का  यत्न

 होना  चाहिये,  ऐसा  मेरा  सुझाव  है  ।

 मुझे  यह  जान  कर  सादिक  प्रसन्नता  हुई
 कि  भाकाशवाणी  ने  लगभग  १,०००  समर
 जोतों  का  संग्रह  किया  है  ।

 Blo  बे०  गोपाल  रेहडी :  और  भी
 ज्यादा  |
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 at  प्रकाशकों  शास्त्री:  माननीय
 मंत्री  मद्दोदय के  कथन से  प्रतोत  होता  है  कि
 झ्रोर  भो  ज्यादा  है।  लेकिन  उस  में  जो  थोड़ी
 सी  कमी  है  वह  यह  कि  उन  को  जो  धुनें  हैं
 वे  अधिकांश  सिनेमा  की  धुनों  पर  हैं,  जब  कि
 भारतवर्ष  में  इस  प्रकार  को  भ्र पनी  व।र  रस
 को  पुरानी  कुवें  हैं,  जैसे  कि  उत्तर  प्रदेश  में
 आल्हा  कं घुन  होतो  है,  जो  वीर  रस  क।  घुन
 है,  महाराष्ट्र  में  पवाड़े  की  घुन  है,  बांध  में

 बुर्रा  कया  की  घुन  होतो  है,  कर्नाटक  में  भी
 इस  प्रकार  को  बुनें हैं  जिन  बोर  रस  की
 अभिव्यक्ति  अच्छी  प्रकार  से  हो  सकता

 है।  प्यार  उन  समर  गीतों  की  धुनों  को  श्राप
 जनसाधारण  तक  पहुंचाये  तो  में  समझता

 हूं  कि  वह  बहुत  अच्छा  होगा।  उस  के  लिये
 भी  आकाशवाणी  को  सोचना  चाहिये  ।

 Bro  बे०  गोपाल  रेडडी :  यह  ढंग  भी
 है  हिन्दी  में  ।

 श्री  प्रकाशवोर  शास्त्री  बहुत
 बर्बाद  ।  लेकिन  फिर  भी  में  समझता  हूं
 कि  इन  पुराना  धुनों  से  सैनिकों  को  जो
 प्रेरणा  अर  स्तुति  मिलता  है  वह  ब्र
 अधिक  उपयुक्त  होते  है  अपेक्षाकृत  उन
 फिल्‍मों  धुनों  के

 दूसर  बात,  जिस  को  मेरे  कई  मित्रों
 ने  कहा,  आकाशवाणी  के  समाचारों  को
 विदेशों  तक  पहुंचाने  के  संबंध  में  है।  इस
 के  लिये  शक्तिशाली  ट्रास्मिटर्स.  राव-
 इयकता  है।  में  अपने  उन सा थि  के  सत्र  में
 स्वर  मिला  कर  एक  विशेष  बात  और  कहना
 चाहता  हूं,  और  वह  यह  कि  वैदेशिक-कार्यो
 मंत्रालय  को  बहस  परसों  चल  रहो,  उस
 में  सब  से  बड़  बात  यह  था,  ओर  प्रायः

 संसद्‌  के  अधिकांश  सदस्यों  की  इस  विषय
 में  एकमति  थी,  कि  हमारा  प्रचार  विभाग
 विदेशों  के  अन्दर  बहुत  न्यून है।  उस  का
 एक  बड़ा  का  रण  यह  है  कि  भारत  सरकार  की
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 भोर  से  जितने  विदेशों  में  हमारे  राज दूतावासों
 के  साथ  प्रचार  विभाग  ह  वह  सारे  के  सारे  उन
 देशों  को  ब्रंप्रेज'  केन्द्र  सभाचार  देते  हैं  ।
 यदि  वे  उन  देशों  को  भाषाओं  में  समाचारों
 को  7,  जैसे  अरब  वालों  को  प्रो  में.
 जमता  वालों  को  जमीन  भाषा  में  और  फ्रांस
 वालों  को  फंच  भाषा  में  दे  तो  में  समझता

 हूं  कि  इन  समाचारों  का  अ्रधिक  उपयोग

 हो  सकता  है।  मेरा  यह  सुझाव  जहां
 वैदेशिक-कार्य  मंत्रालय  को  है  वहां  यही
 सुझाव  भ्राकाशवाणी  को  भी  है  कि  अगर

 हमें  पड़ोसी  देशों  की  सहानुभूति  अपने
 संकट  काल  में  प्राप्त  करती  है  तो  उन  को
 भ्र धिक  से  अधिक  उनक  हूं  भाषाओं  में
 इंतिक़ाल  ट्रस र्म टर  द्वारा  अपने  समाचारों
 श्र श्रपने  ध्थिररों  का  परिचय  दें।  यह
 धिक  उपयुक्त  हो  ।

 एक  थोड़ी  सी  दुखद  बात  प्रो  है
 कि  सीन  ने  उससे  जो  हमारा  सीमा  विवाद

 हो  रहा  है  उसके  संबंध  में  पूरी  तरह  अपने

 वृत्त  चित्र  तैयार  किये  हैं,  लेकिन  भारत
 सरकार  का  यह  विभाग  कभी  तक  कोई
 इस  प्रकार  का  वृत्त  चित्र  तेयार  नहीं  कर
 सका  है  जिससे  सारी  स्थिति  की  जानकारी

 दूसरे  देशों  को  उनकी  भाषियों  में  दी  जा
 सकें  ।  परिस्थितियों  को  ध्यान  में  रखते

 हुए  यह  भी  प्रत्युत  प्राप्यक  है  ।

 'एक  बात  में  बड़ी  प्रसन्नता  से  कहना
 चाहता हूं  :  जब  यह  संकटकाली  वातावरण
 चल  रहा  था  उस  समय  आकाशवाणी  से
 ८-५५  पर  एक  कार्यक्रम  प्रसारित  किया
 जाता  था  “राज  की  वार्ता”।  मेरा  ख्याल
 है  कि  यह  प्रंग्रजी  के  'टॉपिक  ग्राफ  टु  डे'  का
 लगभग  शब्दानुवाद  होता  है  ।  मगर  एसी
 बात  नहीं  है  तब  तो  में  समझता  हूं  में  भूल
 करता  हूं  लेकिन  जो  हिन्दी  के  कच्छ  पत्रकार

 हैं  वे श्रपनी  मौलिक  विचारधारा  दे  बकते
 हैं।  भ्रमर  उसका  प्रबन्ध  किया  जाय  तो
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 धिक  उपयुक्त  होगा  क्योंकि  वह  कार्यक्रम
 स्वाजे  देश  में  बड़ी  रुचि  से  सुना  जाता  है
 और  उसके  प्रति  लोगों  की  बड़ी  श्रद्धा  है

 एक  बात  कौर  में  विशष  रूप  से  कहना
 चाहता  हूं  कि  पीछे  आकाशवाणी  ने  हिन्दी
 के  सरलीकरण  का  कार्यक्रम  चलाया  था
 झोर  जिसके  प्रति  देश  में  काफी  क्षोभ
 उत्पन्न  हुआ  था  कौर  उस  पर  मंत्रालय  ने
 विचार  भी  किया  था  ।  पर  कहीं  प्रभी  भी
 तो  एसी  स्थिति  नहीं  है  ।  जहां  तक  मेरा
 झपना  अनुमान  है,  बिना  किसी  बदनीयती
 के.  में  इस  बात  को  कहना  चाहता  हूं  कि

 हमारे  इस  विभाग  के  जो  मंत्री  हैं  उनकी
 अपनी  हिन्दी  जो  कि  हैदराबादी  हिन्दी  हैं,
 उसे  छोड़  कर  जो  हिन्दी  करना ठक  में,
 कैरल  में,  मद्रास  में  श्र श्रांघ  हाज्य  में,
 तलंगाना  के  इलाके  को  छोड़  कर,  समझी
 जाती  है  वह  संस्कृतनिष्ठ  हिन्दी  है।  इसका
 सबसे  बड़ा  प्रमाण  करनाटक  राज्य  के

 भूतपूर्व  मुख्य  मंत्री  श्री  हनुमंतेया  का  वह
 वक्तव्य  है  जो  कि  उन्होंने  कांग्रस  पीलिया-
 मेंटरी  पार्टी  के  सामने  दिया  था  और  जिसमें
 उन्होंने  कहा  था  कि  ऐसी  हिन्दी  जिसमें
 ८०  प्रतिशत  संस्कृत  के  शब्ब  हों  दक्षिण
 भारत  में  सुगमता  से  समझी  जा  सकती  है  v
 तो  संविधान  में  जब  एक  व्यवस्था  निर्धारित
 कर  दी  गयी  हैं,  एक  मार्ग  बना  दिया  गया
 है  तो  उसका  भ्रनुसरण  क्‍यों  नहीं  किया
 जाता  क्‍योंकि  हमारे  प्रधान  मंत्री  जी  को
 वह  हिन्दी  का  रूप  पसन्द  नहीं  इसलिये
 कैबिनेट  के  दूसरे  मंत्री  भी  उसी  मार्ग  पर
 चल  कर  हिन्दी  की  आलोचना  करें  यह  बात
 संगत  नहीं  हे  नगर  श्राप  दक्षिण  भारत  में
 जाकर  पता  लगाएंगे  तो  आप  को  मालूम
 होगा  कि  वहां  के  लोगों  को  संस्कृतनिष्ठ
 हिन्दी  समझना  सुगम  है  i

 जहां  तक  समाचार  सेवा  का  संबंध  है
 जो  हिन्दी  के  समाचार  हिन्दी  भाषा  भाषी
 राज्यों,  पैसे  बिहार,  राजस्थान,  मध्य
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 प्रदेश,  उत्तर  प्रदेश,  को  दिए  जाते  हैं  वे
 भी  अंग्रेजी  के  माध्यम  से श्राते हैं ।  मेरा
 सुझाव  है  कि  आकाशवाणी  में  हिन्दी  टेली-
 प्रिन्ट  सर्विस  की  व्यवस्था  होनी  चाहिय
 ताकि  वे  समाचार  हिन्दी  में  ही  जाएं  और
 उनका  ही  मौलिक  रूप  प्रसारित  किया  जाय।
 ऐसा  हो  तो  अधिक  उपयुक्त  होगा।  तभी
 यह  होता  है  कि  समाचार  अंग्रजी  में  आते  हैं
 शौर  फिर  उनका  अनुवाद  हिन्दी  में  किया
 जाता  है  कौर  उनको  प्रसारित  किया  जाता  है।
 मंत्री  महोदय  इस  तरफ  ध्यान  देंगे  ऐसी
 मेरी'  श्राशा  है  ।

 एक  बात  और  में  विशेष  रूप  से  कहना
 चाहता  हूं।  हमारे  माननीय  मित्र  श्री
 सिद्धेश्वर  प्रसाद  ने  कहा  और  कहीं  हमारे
 प्रधान  मंत्री  ने  भी  कहा  है  कि  हम  अपने
 रेडियो  से  कोई  कमर्शियल  सर्विस  प्रारम्भ
 नहीं  करना  चाहते  ।  लेकिन  आपके  मद्रास
 कौर  त्रिचूर  के  दो  वक्तव्य  मद्रास  के  “हिन्दू”
 में  प्रकाशित  हुए  हैं।  उनसे  पता  चलता  है
 कि  श्राप  आकाशवाणी  से  कोई  स्पांसर
 सर्विस  के  नाम  से  कमशियल  सर्विस  जारी
 करना  चाहते  हैं  -  मेरा  अपना  विचार  है  कि
 आकाशवाणी  की  पवित्रता  को  किसी
 झ्राथिक  लोभ  में  पड़कर  नष्ट  न  किया  जाए
 कौर  उसको  ज्यों  का  त्यों  रखा  जाय  तो
 अधिक  उपयुक्त  होगा।  हमको  कोई  ऐसा
 क्राम  नहीं  करना  चाहिये  कि  आकाशवाणी
 दो  उस  पवित्रता  पर  आंच  आए

 जहां  तक  पके  विभाग  की  ओ्रोर  से
 विज्ञापनों  को  देने  का  संबंध  है  आपने  स्वयं
 ग्रसित  भारतीय  हिन्दी  पत्रकार  सम्मेलन  में

 कहा  था  कि  हमारी  अपनी  इच्छा  हे  कि  जो
 भारतीय  भाषाओ्रों  के  पत्र  हैं  उनको  थोड़ा
 कौर  उठाया  जाय  लेकिन  आपके  विभाग
 का  जो  विज्ञापन  देने  का  ढंग  ,है  वह  यह  है
 कि  ६०  प्रतिशत  विज्ञापन  अंग्रेजी  पत्रों  को
 दिय  जाते  हैं  ...
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 qe  माननीय  सदस्य:  ७०  प्रति
 दात ।

 थ्री  प्रकाशकों  शास्त्रो:  मेरे  मित्र  ने

 मुझ  सुधारा,  wo  प्रति  दत  विज्ञापन
 अंग्रजी  पत्रों  को  दिये  जाते  हैं  कौर  केवल
 ३०  प्रतिशत  समस्त  भारतीय  भाषाओं  के
 पत्रों  को  दिए  जाते  हैं  यह  भ्र न्याय  है  ।

 अन्त  में  में  दो  बातें  विशेष  रूप  से  कहना
 चाहता  हुं।  एक  तो  यह  कि  जिस  तरह
 प्रेस  ट्रस्ट  श्राफ  इंडिया  की  अंग्रजी  की  न्यूज
 सर्विस  है  और  पाप[ूुउनको  सहयोग
 देते  हैं,  तो  भारत  में  भारतीय  भाषाओ्रों  के
 समाचारपत्रों  को  समाचार  देने  वाली  जो

 हिन्दुस्तान  समाचार  न्यूज़  सर्विस  है  उसको

 भी |  पुष्ट  किया  जाए  और  वह  भारतीय
 भाषाओं  को  देवनागरी  लिपि  के  माध्यम  से
 समाचार  दे  जेसे  कि  हिन्दी  भाषा  के  पत्रों
 को  देती  है  । झगर  ऐसा  किया  जाए  तो  में
 समझता  हूं  कि  इससे  देश  की  बहुत  बड़ी
 थैचा  होगी।

 जहां  तक  फिल्‍म  सेंसर  बो  का  संबंध
 हैं  मे  उसके  संबंध  में  ही  संकेत  देना
 चाहता  हूं  I  श्री  गोया  ने  आपको  उसके  बारे
 में  विस्तार  से  बतलाया  है।  उपाध्यक्ष
 महोदय,  मुझे  इन  शब्दों  कोने  में  लज्जा
 का  अनुभव  होता  है  कि  जब  देश  की  सीमा
 परमाणु  खड़ा  है  और  भारत  में  वीरता
 शौर  जागरण  के  वातावरण  के  संचार
 की  भ्रावश्यकता  हैं  उस  ख्रमय  हमारा
 फिल्‍म  सेंसर  बोड़  ऐसे  फिल्म  स्वीकृत  कर
 देता  है  जो  चरित्र  गिराते  हैं।  उनके  गाने
 ऐसे  हैं  :

 उड़ें  जब  जब  जुल्फें  तेरी  कुं वा रियों
 का  दिल  मचले

 यह  गाना  नया  दौर”  का  है।
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 दूसरे  फिल्‍म  का  एक  गाना  इसी  प्रकार
 है  जिसमें  एक  लड़का  एक  लड़की  से  कहता
 है:

 तेरे  पीछे  फिरते  फिरते  हो  गया  पूरा  साल  रे
 गोरे  गोरे  मुड़े  वाली  पूछ  कभी  तो  हाल  रे  mm

 उसका  लड़की  भी  इस  प्रकार  का  उत्तर
 देती  है:

 एक  साल  में  लगा  है  रोने  आशिक  बड़ा  कमाल  रे,
 फिरा  था  ल॑ला  के  पीछे  मजनूं  तो  चौदह  साल  रे  y

 ऐसे  चित्र  देख  कर  और  ऐसे  गाने  सुनकर
 हमारे  युवकों  पर  कितना  बुरा  प्रभाव  पड़ेगा
 इसका  ध्यान  संसर  बोझ  क्‍यों  नहीं  रखता  ।

 यह  बड़े  दुख  की  बात  है  कि  ऐसे  फिल्‍म  पास
 कर  दिए  जाते  हैं  7  सूचना  शौर  प्रसारण
 मंत्री  कों  इस  ओर  गम्भीरता  से  विचार
 करना  चाहिये,  विशेष  कर  इस  संकटकालीन
 स्थिति  में  तो  यह  श्र  भी  अधिक  भ्रावध्यक

 है  इस  ओर  शीघ्र  विशेष  ध्यान  दिया

 खाए  ।

 श्रीमती  कमला  चोरों  (हापुड़)  :
 भ्रध्यक्ष  महोदय,  मुझे  बड़ी  प्रसन्नता  है  कि

 सूचना  कौर  प्रसारण  मंत्रालय  के  विषय  में
 बोलते  हुए  प्रत्येक  नम्बर  ने  मंत्री  महोदय  को
 धन्यवाद  दिया  और  रेडियो  के  कलाकारों
 को  भी  बधाई  दी।  वास्तव  में  जब  चीन  का
 झाक्रमण  हुया  तो  उत  समय  बहुत  जल्दी
 देश  में  उपयुक्त  वातावरण  बनाने  का  श्रेय
 झा काश बणी  को  है  ।  भाकाशवाणी  ने

 ऐसे  कार्यक्रम  प्रसारित  किए  जिनमें  वीरों
 के  गीत  वीर  गाथाएं  ग्रोवर  साहसिक  गाथाएं

 हुआ  करती  थीं  जिससे  लोगों  के  मन
 में  यह  भाव  पैदा  हुआ  कि  इस  समय  हमारा
 क्‍या  कंठ्य  हे  ।  इस  कार्यक्रमों  से  हमको
 देश  में  उपयुक्त  वातावरण  बनाने  में  बड़ी
 सुविधा  मिली  ।  कौर  इससे  रक्षा  कोष
 एकत्र  करने  में  बड़ी  सहायता  मिली
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 लेकिन  राज  यह  सोच  कर  कि  चीन  से
 हमारी  हथियारों  की  लड़ाई  नहीं  हो  रही
 है  इस  कार्यक्रम  को  समाप्त  न  कर  दिया  जाए।
 हमारी  लड़ाई  समाप्त  हो  गई  है  ऐसी  बात
 नहीं  क्‍योंकि  राज  के  युग  में  शस्त्रों  के  युद्ध
 से  भी  अधिक  महत्व  प्रचार  का  है।  राज
 भी  हमारे  देश  में  आपातकालीन  स्थिति  की
 घोषणा  है।  लेकिन  चारों  तरफ  नगर
 देखें  तो  कहीं  भी  आपात्कालीन  परिस्थिति
 नजर  नहीं  शती  है  ।  इसलिये  मेरी  मंत्री
 महोदय  से  प्रार्थना  है  कि  ये  जो  कार्यक्रम
 हैं  इनको  इसी  प्रकार  कायम  रखना  चाहिये  ।
 अभी  कुछ  माननीय  सदस्यों  ने  कहा
 कि  “हमारी  प्रतिज्ञा”  पत्रादि  जो  कार्यक्रम
 चल  रहे  हैं  इनको  बढ़ाने  की  जरूरत  है  ।
 मेरा  भ्र पना  विचार  है  कि  इनमें  कुछ  तबदीली
 की  जरूरत  है।

 एक  बात  की  मुझे  बड़ी  प्रसन्नता  है  कि
 चीन  रेडियो  द्वारा  बड़ा  भद्दा  प्रचार  हमारे
 विरुद्ध  हुआ  जिसकी  भाषा  बड़ी  अश्लील
 थी  |  हमारे  आ्राकाधशवाणी  ने  उसका

 मुंहतोड़  उत्तर  दिया  लेकिन  उसने  अपनी  भास्कर
 की  शालीनता  को  कायम  रखा  कौर  इस
 प्रकार  एक  अच्छा  उदाहरण  दुनिया  के
 सामने  रखा  ।  में  समझती  हूं  कि  इस
 समय  जो  यह  कार्यक्रम  है,  इस  में  कुछ
 तबदीली  करने  की  जरूरत  है  ।  जिस
 क्त  हमारी  सीमाओं  पर  आक्रमण  की  स्थिति
 भी,  उस  समय  इस  बात  की  जरूरत  थी
 कि  हम  वीर  रस  का  चारों  तरफ  प्रसार  करें  ।
 आज  शभ्रावश्यकता  इस  बात  की  है  कि  हमारे
 देश  की  जनता  जो  बड़ी  शंकित  है,  उसको

 मालूम  नहीं  कि  श्रागे  क्‍या  होने  वाला  है,
 उसके  ऊपर  इस  प्रकार  का  प्रभाव  है  कि
 शायद  प्यऊ  कोई  प्राक् रमण  नहीं  होगा  शौर  जो

 कुछ  चीनी  सरकार  को  लेना  था  उसको  उसने
 प्ले  लिया  है  कौर  कब  'निहित  हो  कर  बैठ
 जाना  चाहिये  ,  उसकी  इस  शंका  को  दूर
 किया  जाए  कौर  उस  के  दिलों  शौर  दिमागों
 में  जो  दुश्मन  के  प्रति  रोश  था,  जो  गुस्सा
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 था.  उसको  बनाये  रखा  जाये।  में  समझती
 हैं  कि आज  इस  प्रकार  के  कार्यक्रम  की  जरूरत
 है  जिससे  कि  देश  का  मनोबल  बना  रहे

 i8  hrs,

 wa  मैं  प्रकाशन  विभाग  द्वारा  जो  पुस्तकें
 निकाली  जाती  हैं,  जो  पैम्फलेट  निकाले  जाते
 हैं,  उनके  बारे  में  कुछ  कहना  चाहती  हूं  a
 इस  तरह  के  ये  प्रम्फ़लंट  हैं  जिन  से  अच्छा
 वातावरण  बनाने  में  बहुत  मदद  मिली  है  t
 मेरा  निवेदन  यह  है  कि  हमारे  देश  की  बहुत
 बड़ी  संख्या  इस  प्रकार  की  है  जो  गांवों  में

 रहती  है  शौर  उस  तक  प्रा पकी  ये  पुस्तक
 इत्यादि  पहुंच  नहीं  पाती  हैँ  ।  इन  पुस्तकों
 शादी  की  बात  तो  दूर  रही,  समाचारपत्र
 तक  नहीं  पहुंच  पाते  हैं  ।  अतः
 बनता  बड़ी  छहांकित  है  7  जनता  तक

 पहुंचने  का  हमारे  पास  एकमात्र  प्रकाश-
 वाणी  ही  साधन  हो  सकता  है  ।  ऐसी
 सूरत  में  में  समझती  हूं  कि  हमें  प्रात  इंडिया
 रेडियो  के  कार्यक्षम  को  बढ़ाना  चाहिये  $.
 रेडियो  सेटों  को  भी  हमें  वहां  सुलभ  करना

 चाहिये  ।  ग्रामों  में  वहां  जहां  पर  पंचायत
 घर  है,  रेडियो  हैं.  वहां  बहुत  बड़ी  संख्या
 में  जनता  उकत्र  हो  कर  आपके  कार्यक्रमों
 को  सुनती  है  ।  यह  प्रश्न  उठ  सकता  है
 कि  इसके  लिये  बहुत  प्रतीक  धन  की
 झावश्यकतता  होगी  मैं  प्रभाव  करती  हूं
 हमारे  इस  विभाग  से  जो  पत्र  निकलते  हैं,
 शायद  ७  से  प्रतीक  निकलते  हैं,  कुछ
 अंग्रेज़ी  में,  कुछ  हिन्दी  में  और  कुछ  धन्य
 प्रान्तीय.  भाषाओं  में  ।  वे  पत्र  भी  तभी
 सफल  समझे  जाते  मगर  उन्हों"  जौर
 जो  विख्यात  पत्र  हैं.  जो  कि  अपने  देश  में
 निकलते  हैं  हिन्दी  में  या  प्रंग्रेजी  में,  के
 उनका  स्‍थान  ले  लेते  ।  पदमश्री  हमारे
 भाई  समनानी  साहब  उर्दू  के  पत्रों  का
 जिक्र  कर  रहे  थे।  मं  कहना  चाहती
 कि  हिन्दी  के  पत्र  भी  हैं  जो  निकलते  हैं +
 “हिन्दी  राज  कल”  है,  “बाल-भारती”  है  t
 “बाल  भारती”  तो  ऐसा  पत्र  है  जो  बहुत
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 उपयोगी  समझा  जात।  है  ।  लेकिन  इसकी
 प्रतियां  इतनी  कम  संख्या  में  छपती  हैं,
 कि  श्राप  देश  की  मग  को  पूरा  नहीं
 कर  पाते  हैं।  इस  विभाग  में  इन  पत्रों  के
 ऊपर  लाखों  रुपया  खर्च  होता  है।  इन  सब
 को  बन्द  करके  पब्लिकेशंज़  डिवीजन  का
 जो  खर्चा  है  वह  प्रसार  के  काम  में  लगा  दिया

 जाए  तो  हमारा  यह  कार्य  पूरा  हो  सकता  है  ।
 मैं  इसका  विरोधी  नहीं  हूं  कि  वे  पत्र  क्‍यों
 निकलते  हैं  झगर  वे  निकलते  हैं  तो  उनको
 अपना  कार्य  पूरा  करना  चाहिये  1  मैं  एक
 दूसरा  सुझाव  देना  चाहती  हूं  ।  राज  जितने
 भी  हमारे  देश  में  समाचारपत्र  निकलते  हैं
 वे  सब  पूंजीपतियों  के  हाथ  में  हैं  ।  कोई  भी
 ऐसा  पत्र  नहीं  है  जिससे  कि  हमारी  नीति  जो

 है,  जिस  तरह  से  हम  देश  का  निर्माण  करना

 चाहते  हैं,  देश  में  समाजवाद  लाना  चाहते  हैं,
 इसका  हम  प्रसार  कर  सकें  ।  कितना  ही
 अच्छा  हो  अगर  सारे  पत्रों  को  बन्द  कर  दिया
 जाए  और  इतना  सारा  खर्च  करने  के  बजाय  दो
 दैनिक  शौर  दो  साप्ताहिक  पत्र,  एक  एक  हिन्दी
 और  एक  एक  अंग्रेजी  में  निकाले  जायें  ।  यदि
 ऐसा  किया  जाता  है  तो  मैं  समझती  हूं  कि  हमारी
 जरूरत  पूरी  हो  सकती  है  ।  यह  एक  राष्ट्रीय
 मांग  है  शौर  मैं  चाहती  हूं  कि  माननीय  मंत्री
 जी  इस  पर  ध्यान  दें  ।

 थोड़ा  बहुत  मुझे  इसका  भी  प्रभुत्व  है
 कि  जो  पत्र  निकलते  हैं,  उनकी  छपाई  का
 खर्चा,  उनके  आफिस  का  खर्चा  बहुत  अधिक

 पड़ता  है  1  भ्रमर  आप  जांच  करे  तो  शायद
 इस  परिणाम  पर  पहुंचेंगे  कि  आपके  पहली-
 केशंज  डिविजन  का  खर्चा  बहुत  बढ़ा  है  कौर

 इतन।  होने  पर  भी  न  समय  पर  पत्र  निकलते

 हैं,  न  समय  पर  मिलते  हैं  ।  बहुत  अच्छा
 पारिश्रमिक  लेखकों  को,  साहित्यकारों  को
 दिया  जाता  है  लेकिन  फिर  भी  लोग  और
 अखबारों  में  लिखना  पसन्द  करते  हैं,  आपके
 झ्रखबारों  में  लिखना  पसन्द  नहीं  करते  हैं  ।

 इसका  कारण  क्या  है  ?  इस  पर  भी  आपका
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 ध्यान  जाना  चाहिये  ।  यह  भी  एक  विचार-
 णीय  विषय  है  ।

 विविध  भारती  के  कार्यक्रम  के
 बारे  में  एक  बात  मैं  कहना  चाहती  हूं  ।
 इसके  कार्यक्रम  बहुत  रोचक  होते  हैं  |  राज

 कपूर  में,  इस  आपत्कालीन  स्थिति  में
 सिनेमा  के  रिकार्ड  काट  कर  कुछ  और  भी  गीत
 जाने  चाहियें।  जब  बालक  बालिकायें  युवक
 हमारा  रेडियो  सुनने  बैठते  हैं  और  आवाज
 जाती  है,  “जरूरत  है,  श्रीमती  की,  कलावती
 की”  तो  बालक  के  कैसे  विचार  बन  सकते  हैं,
 इसका  अनुमान  श्राप  लगा  सकते  हैं  ।  राज
 हमारे  देश  में  आपत्कालीन  स्थिति  है  और
 देश  को  हमें  चीनी  मुकाबले  के  लिए  तैयार
 करना  है  ।  देश  का  मनोबल  बनाने  की
 जरूरत  हैं,  देश  का  चरित्र  बनाने  की
 जरूरत  है  |  इस  तरीके  रिकार्ड  नगर  कम
 कर  दिये  जायें,  तो  बहुत  अच्छा  हो  ।  संगीत
 का  हमारे  रेडियो  से  बड़ा  विस्तार  हो  रहा  है  ।

 मुझे  खुशी  है  कि  शास्त्रीय  संगीत  में  भी  इधर
 हमारी  तरक्की  हुई  है  ।  लेकिन  जब  बच्चे
 लिखने  पढ़ने  बैठते  हैं  कौर  उनके  कानों  में,
 इस  तरह  की  आवाज  कराती  है  “बन्द  पलक  में
 प्यार,  खुली  पलक  में  झूठा  गुस्सा”  तो  अच्छा
 नहीं  मालूम  पड़ता  है  ।  इसमें  सुधार  करने
 की  बड़ी  आवश्यकता  है

 फिल्‍म  से सर  बोझ  के  बारे  में  बहुत  से
 माननीय  सदस्यों  ने  झ्रापका  ध्यान  आकर्षित
 किया  है।  इसकी  प्रति  वर्ष  बड़ी  कटु  आलोचना

 होती  है  ।  लेकिन  दुःख  की  बात  है  कि  आज
 तक  हमारे  चलचित्रों  में  कोई  सुधार  नहीं
 हुआ  है।  कभी  एक  माननीय  सदस्य  ने  आपके
 सामने  कहा  है  कि  मां,  लड़की  और  बच्चा
 अगर  एक  साथ  बैठ  जायें,  तो  उन  गानों  को

 सुन  कर  शर्म  मालूम  होती  है  ।  इसको  हंसी
 में  उड़ा  देने  की  जरूरत  नहीं  होनी  चाहिये  ।

 यह  एक  गम्भीर  विषय  है  अगर  जाने  वाली
 पीढ़ियों  को  बनाना  है  और  उनके  भावों  को
 भारतीय  संस्कृति  से  उन्हें  श्रोतप्रोत  करना  है
 तो  समाज  में  इस  समय  जो  व्यवस्था  है,
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 बड़ा  हल्कापन  है,  निम्न  स्तर  प्रा  गया  है,
 उसे  दूर  करना  होग।  और  उसकी  कलाकरों  को

 सुरक्षित  रखना  होगा  ।  ।  मैं  माननीय  मंत्री

 महोदय  से  कहूंगी  कि  वह  कृपा  करके  इस
 तरफ  बहुत  जल्दी  ध्यान  दें  और  सेंसरशिप
 बोर्ड  में  कुछ  कलाकारों  और  कुछ  ऐसे
 व्यक्तियों  को  भी  जिनको  भारतीय  संस्कृति
 का  ज्ञान  हो,  रखें  ।  यदि  ऐसा  किया  जाय
 तभी  देश  का  सुधार  हो  सकता  है  ।

 Mr.  Deputy  Speaker:  Now,  Shri
 Bade.  The  hon.  Member  is_  absent.
 Then,  Shri  H.  C.  Soy.  He  is  also  ab-
 gent.  Now,  Shri  Y.  N.  Singha.

 Shri  Y.  N.  Singha:  (Sundergarh):
 The  Ministry  of  Information  and
 Broadcasting  has  become  extremely
 important  in  the  present  emergency,
 particularly  after  the  perpetual  Chi-
 nese  anti-Indian  propaganda  through
 her  broadcasts.  To  some  extent  our
 All  India  Radio  has  been  able  to  cope
 with  it  but  there  is  still  enough  to  be
 done,  and  efforts  should  be  made  to
 place  the  correct  picture  before  every
 country  in  the  world  through  our
 broadcasts.

 When  I  come  to  the  working  of  the
 Ministry  I  would  like  to  draw  the  at-
 tention  of  the  House  to  some  of  the
 details,  There  has  been  a  demand
 for  new  transmission  stations  in  diffe-
 rent  parts  of  the  country.  Due  to  va-
 rious  reasons,  al)  the  new  broadcasting
 stations  are  only  medium-wave  ones.
 The  difficulty  with  medium-wave  sta-
 tions  is  that  they  are  meant  for  short-
 distance  listeners.  Even  if  they  are
 very  strong  ones,  they  will  not  be
 heard  at  long  distances  and  much  less
 so  when  they  are  only  2  K.  W.  to  0
 KW.  Therefore,  they  do  not  cater  to
 the  needs  of  the  listeners  for  whom
 they  are  meant.  If  they  are  to  serve
 the  people  either  short-wave  transmit-
 ters  or  strong  medium-wave  transmit-
 ters  should  be  installed  for  the  pur-
 Pose,

 I  represent  a  constituency  which
 Possesses  one  of  the  key  industries  of
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 the  country,  namely  the  Rourkela
 Steel  Plant.  From  an  unknown  vil-
 lage,  it  has  now  developed  into  a  city
 with  more  than  one  and  a  half  lakhs
 of  population  drawn  from  all  over
 India.  I  am  of  course  thankful  to  the
 hon.  Minister  for  having  given  two
 relaying  stations  to  Orissa,  one  at
 Sambalpur  and  the  other  at  Jaipore.
 But  what  I  intend  to  urge  upon  the
 hon,  Minister  is  that  a  growing  city
 like  Rourkela  should  have  a  station
 of  its  own.  The  population  consists
 of  working  people  who  work  in  the
 factories  for  the  whole  day  and  nced
 relaxation  and  entertainment  more
 than  others,  after  their  work  in  the
 evenings.  Cuttack  station  is  not
 clearly  audible  except  during  the  rainy
 season  at  Rourkela.  Therefore,  the
 hon.  Minister  may  kindly  give  this
 suggestion  due  consideration  and  sanc-
 tion  a  radio  station  at  Rourkela,  which
 would  serve  North  Orissa,  South
 Bihar  and  Eastern  Madhya  Pradesh.

 Previously,  there  used  to  be  the
 National  Programme  of  Music  every
 Saturday  evening,  on  both  the  Hindus-
 tani  and  Karnatak  classical  music.
 These  were  considered  solemn  occa-
 sions  when  artistes  of  national  im-
 portance  used  to  broadcast  their  per-
 formances.  The  listeners  throughout
 the  country  were  looking  forward  to
 these  days  for  classical  music  perfor-
 mances.  But  of  late  this  practice
 seems  to  have  undergone  some  change.
 Regional  music  is  creeping  in  more  and
 more  in  place  of  classical  music.  It
 appears  as  if  the  present  policy  is
 meant  to  undo  whatever  progress  was
 achieved  in  the  past  in  the  field  of
 classical  music  in  the  All  India  Radio.

 Films  form  another  important  part
 of  the  Ministry;  considering  the  great
 influence  that  the  Industry  has  on  the
 people,  the  Ministry  should  be  very
 careful  about  the  formation  of  the
 Board  of  Censors.  From  the  present
 policy  of  the  Government,  I  have  my
 doubts,  whether  due  consideration  is
 given  to  this  aspect  by  the  Govern-
 ment.  Representatives  of  the  people,
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 who  have  interest  in  the  line  should
 be  taken  in  these  Boards,  because
 they  have  contact  with  the  people  and
 know  their  minds  wh.le  as  representa.
 tives  of  the  people  they  shoulder  res-
 ponsibility  for  their  well-being.  There-
 fore,  it  is  in  the  fitness  of  things  that
 they  should  necessarily  be  associated
 with  these  Boards  as  members.

 The  artistes  and  the  playback  sin-
 gers  in  the  films  earn  fabulous  amounts,
 In  some  cases  the  actual  figures  for
 individual  artistes  of  Bombay  run  into
 lakhs  for  a  single  film,  while  the  con-
 tract  forms  only  show  a  token  figure.
 The  Government  is,  therefore  unable
 to  take  notice  of  these  figures  and  na-
 turally,  they  escape  income-tax.  From
 the  hundreds  of  films  that  27९  produc-
 ed  every  year,  crores  of  rupees  earn-
 ed  by  film  stars  and  play-back  sin-
 gers  do  not  come  under  income-tax,
 which  means  a  colossal  loss.

 Film  producers  are  undergoing
 great  strain  for  lack  of  raw  films  and
 other  materials.  The  standard  of  the
 films  is  not  maintained  the  name  of
 entertainment.  I  would,  therefore,
 urge  that  fresh  film  enquiry  Com-
 mittee  be  set  up  to  go  into  these  facts
 and  submit  a  report  to  the  Govern-
 ment  for  taking  necessary  action.

 Shri  P.  R.  Patel:  I  take  this  oppor-
 tunity  te  congratulate  the  Ministry
 and  the  Ministers  on  the  fine  work
 they  have  put  in  in  the  last  year.  The
 emergency  attracted  me  to  the  radio.
 Before  that,  I  was  never  listening  to
 it.  But  it  attracted  me  so  much  and
 J  was  so  much  pleased  with  the  pro-
 grarames,  news,  war  songs  etc.  that  I
 am  in  a  position  to  say  that  AIR  has
 served  the  country,  well  at  a  very
 eritical  time.

 The  programmes  evoke  feelings  in
 the  people.  The  news  and  cther  bro-
 adcasts  during  the  emergency  has
 moved  the  people  without  anybody's
 guidance  to  collect  defence  funds.
 Thus  collections  started  in  villages.
 This  was  a  service  rendered  by  AIR.
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 The  daily  programmes  are  up  to  the
 mark.  But  I  have  one  complaint.  I
 had  occasion  to  listen  to  farmers’  pro-
 grammes  broadcast  from  the  Ahmeda-
 bad  station.  You  know  that  I  take
 interest  in  agricultural  problems  and
 agro-economic  questions.  But  the
 programme  broadcast  from  Ahmeda-
 bad  does  not  satisfy  me.  It
 is  below  the  mark,  and  I  do  not
 think  it  serves  the  purpose.  What  is
 required  today  is  appealing  to  the  ag-
 riculturists  in  the  name  of  the  coun-
 try,  in  the  name  of  freedom,  to  grow
 more  food.  They  do  not  require  so
 many  other  things.  At  the  same  time,
 persons  called  upon  to  broadcast  have
 never  taken  any  part  in  the  agricul-
 turist  movement.  Agriculturists  have
 an  abhorrence  of  certain  persons,  and
 they  are  requested  by  the  radio  sta-
 tions  to  give  broadcasts.  I  do  not  think
 it  serves  the  purpose.

 Dr.  B.  Gopala  Reddi:  They  do  not
 like  certain  people,  is  it?

 Shri  P.  R.  Patel:  Yes.

 Now  I  come  to  the  Kutch  problem.
 I  do  not  submit  this  problem  because
 it  is  in  Gujerat.  It  may  be  in  Gujerat
 or  anywhere.  To  me  it  is  a  part  of
 my  country.  But  I  am  submitting  this
 thing  with  one  view.  If  you  go  to  any
 place  or  any  hotel  in  Kutch,  you  will
 find  that  the  people  are  collected  to
 listen  to  talks  from  Radio  Pakistan.
 People  have  no  go  but  to  hear  Pakis-
 tan  Radio.  We  are  giving  a  transmit-
 ter  there,  I  know,  and  they  will  be
 able  to  hear  the  broadcasts  from  Raj-
 kot  station,  but  that  will  not  serve
 the  purpose.  The  border  of  Pakistan
 is  the  border  of  Kutch,  and  the  dialect
 that  is  spoken  in  Kutch  is  Kutchi.

 Shri  Narendra  Singh  Mahida:  Hindi.

 Shri  P.  R.  Patel:  Yor  will  find  the
 Kutch  people  speaking  that  dialect
 even  though  they  live  in  Bombay  or
 Rangoon  or  Africa.

 Dr.  B.  Gopala  Reddi:  Or  in  Hyde-
 rabad.
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 Shri  P.  R.  Patel:  Hyderabad  or  any-
 where.  The  same  or  similar  dialect  is
 gpoken  on  the  Pakistan  side  of  the
 border,  and  the  broadcasts  by  Radio
 Pakistan  are  given  in  Sindhi  which  is
 very  similar  to  the  Kutchi  dialect,  or
 in  Kutch  itself.  So,  these  people  are
 victims  of  the  propaganda  of  Pakis-
 tan.  How  are  we  going  to  counteract
 this  propaganda?  The  population
 there,  whether  Hindu  or  Muslim,  is
 nationalist,  but  we  have  to  take  care
 also.  I  would  suggest  that  Kutch  may
 be  given  a  station.  It  may  be  a  small
 one,  but  a  bigger  one,  a  powerful  one,
 will  be  very  useful.  If  we  broadcast
 from  Kutch  in  Kutchi  dialect,  people
 living  on  the  side  of  Pakistan  in  the
 Sind  area  will  take  advantage  of  this,
 and  our  propaganda  will  be  of  great
 use.  In  Kutch,  they  have  also  their
 own  songs  in  their  own  dialect.  I
 hope  in  the  interests  of  the
 country  the  Minister  will  be  plea-
 sed  to  give  thought  to  my  submission.

 Now,  I  come  to  Ahmedabad  station.
 It  is  a  medium-wave  station,  and
 whatever  is  broadcast  from  there  is
 not  received  in  Surat  and  round  about
 villages,

 Dr.  B.  Gopala  Reddi:  Even  in
 Surat?

 Shri  P.  R.  Patel:  Yes.

 Not  only  that.  Gujarati-speaking
 people  are  scattered  throughout  the
 country,  whether  it  is  good  or  bad.  If
 you  go  to  Madras,  Calcutta  or  any  part
 of  the  country,  you  will  find  Gujarati-
 speaking  people,  Hindus,  Muslims  and
 all.  Not  only  are  they  scattered  in
 our  country,  they  are  scattered  in
 Asia  and  Africa  too.  And  they  are
 very  eager  to  hear  broadcasts  in  Guja-
 rati  languege.

 Dr.  B.  Gopala  Reddi:  They  all
 understand  Hindi.

 Shri  P.  R.  Patel:  Excuse  me.  If
 you  just  bear  with  me  I  shall  explain.
 We  know  Hindi,  Our  small  children
 and  ladies  do  not  understand  Hindi.
 They  want  broadcasts  in  their  own
 language.  How  are  you  going  to
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 serve  these  people?  I  do  not  say  that
 Gujarati  speaking  people  pay  more
 licence  fees  I  do  not  say  that;  after
 all  they  must  pay.  But  you  will  also
 agree  with  me  that  the  number  of
 licence  holders  in  the  country  and
 even  outsice  the  country  is  more
 Gujarati  speaking  than  others.  I  do
 not  claim  that  broadcasts  on  this  plea.
 My  submiszion  is  that  Gujarat  is  now
 a  separate  State;  it  was  not  so  before.
 Naturally,  people  living  in  any  part
 of  the  wor'd  would  like  to  hear  as  to
 what  happens  in  Gujarat.  Is  Ahmeda-
 bad  radio  so  powerful?  It  js  from
 that  point  of  view  that  I  submit  that
 a  powerful  wave  transmitter  or  some
 such  facility  may  be  given  to
 Ahmedabad  station.

 The  third  point  I  want  to  submit  is
 this.  I  will  finish  in  one  minute,  Sir.
 I  hope  the  hon.  Minister  will  consider
 giving  some  transmitter,  say,  at  Surat
 or  Navsari  or  any  other  proper  place.
 After  all  the  people  who  are  speaking
 there  and  who  speak  Gujarati  would
 like  to  hear  broadcasts  jn  Gujarati.  I
 hope  he  will  do  the  needful.  One  last
 word,  and  I  have  done.  I  never  see
 films  and  I  cannot  give  any  opinion.
 But  there  is  one  thing  that  pinches
 me.  If  you  see  a  small  child  of  5  or
 7  or  8  years,  it  may  not  be  able  to
 give  the  names  of  its  aunties  but  it
 gives  the  names  of  actors  and  actres-
 ses.  I  do  not  know  what  advance-
 ment  we  have  had  by  this  cinema
 industry.

 Shri  Inder  J.  Malhotra:  Mr.  De-
 puty  Speaker,  I  wish  ‘very  much  I
 could  join  this  band  wagon  of  con-
 gratulations  especially  initiated  by  my
 hon.  friend  Shri  Ansar  Harvani  and
 Shri  Samnani.  After  listening  to  the
 debate  very  attentively  I  was  think-
 ing  all  the  time,  if  the  working  of  this
 Ministry,  the  All  India  Radio  and  the
 other  media  units  have  reached  that
 perfection  point  where  there  is  no
 room  left  except  to  join  this  band
 wacon  of  congratulations.  In  the
 beginning  of  the  emergency  this  Min-
 istry  was  taken  to  task  to  some  ex-
 tent.  After  that  there  did  come  a
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 change  and  the  working,  especially  of
 the  All  India  Radio,  improved  to  some
 extent.  But  if  we  analyse  the  work-
 ing  of  the  other  units  more  closely,
 we  come  to  the  conclusion  that  what-
 ever  deficiencies  and  duplications  and
 lack  of  standard  in  the  production  of
 materials  were  pointed  out  last  year
 have  again  bee::  pointed  out  this  year.
 I  would  only  suggest  to  the  hon.
 Minister  that  he  should  not  be  misled
 by  the  congratulations  he  has  receiv-
 ed  today.  I  am  sure  in  my  heart  that
 he  himself  personally  at  least  is  not
 satisfied  with  the  working  of  the  units
 to  the  standard  he  wants  them  to
 come  up.

 Practically,  all  my  colleagues  who
 participated  in  this  debate  have  appre-
 ciated  the  working  of  All  India  Radio.
 I  would  give  an  illustration.  Yester-
 day  night,  I  was  listening  to  the  main
 news  bulletin,  and  the  news  was
 reported  about  the  marriage  of  the
 Maharajkumar  of  Sikkim.  It  was
 said  that  the  wedding  ceremony  took
 place,  this  and  that,  and  the  next
 sentence  wag  that  some  silken  scarves
 were  presented  on  behalf  of  the  All
 India  Radio.

 Dr.  B.  Gopala  Reddi:  That  is  the
 custom  in  Sikkim  and  Bhutan.

 Shri  Inder  J.  Malhotra:  I  quite
 agree  with  the  custom  part  of  it.  But
 I  want  to  know  what  is  the  main  news
 value  in  this  item,  namely,  that  the
 All  India  Radio  presented  silken  scar-
 ves  to  the  Maharajkumar  and  his
 bride.  We  know  that  a  large  number  of
 dignitaries  have  gone  from  India  to
 witness  that  marriage.  Could  that  be
 a  news  of  less  value  compared  to  the
 news  that  the  All  India  Radio  present-
 ed  silken  scarves  to  the  newly-wedded
 couple?  The  only  wrong  thing  is  that
 the  other  jmportant  news  items  were
 left  out.

 Then  I  would  come  to  another  very
 important  reporting  aspect  of  the  All
 India  Radio,  and  that  is  about  parlia-
 mentary  debates.  Often,  when  we
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 listen  to  the  main  news  bulletin,
 sometimes,  only  the  names  of  the
 Members  are  mentioned.  Then,  in
 between,  if  Shri  Mahida  had  spoken,
 since  he  belongs  to  the  Opposition—
 to  the  Swatantra  party—the  All  India
 Radio  thinks  that  what  he  had  spoken
 is  of  very  great  news  value  and  men-
 tions  it.  I  concede  that,  but  my  diffi-
 culty  is  only  this.  If  Shri  Bhagwat
 Jha  speaks—and  he  talks  about
 nationalisation  of  banks  and  other
 things  and  if  the  All  India  Radio
 thinks  that  his  speech  is  of  less  news
 value,  I  atlest  fail  to  understand
 this  approach.  All  sides  fo  the  House
 should  be  taken  into  consideration  ang
 some  kind  of  procedure  can  be  work-
 ed  out  by  the  All  India  Radio.

 Shri  Bhagwat  Jha  Azad:  For  the
 All  India  Radio,  only  the  Opposition
 in  the  Lok  Sabha  exists  and  not  alt
 the  Congress  Benches!

 Shri  Inder  J.  Malhotra:  Then,
 what  we  need—we  learnt  this  espe
 cially  at  the  beginning  of  the  emer-
 gency  period—is  that  we  should  give
 more  technical  training  to  our  person-
 nel  who  are  working  in  the  All  India
 Radio  and  in  other  media  units  as
 well.  I  read  the  Ministry’s  report;
 everything  js  there  except  any  sug-
 gestion  or  any  provision  for  this  kind
 of  specialised  advanced  training  for
 the  personnel  who  are  already  work-
 ing  in  the  various  media  units.  I
 suggest,  something  may  be  done.

 I  have  seen  this  exhibition  “On  to
 Victory.”  There  are  two  points  at
 least  on  which  I  can  congratulate  the
 hon.  Minister.  One  is  this:  exhibition.
 The  other  is  the  Ladakhi  programme
 which  hag  started  from  Srinagar;  more
 attention  is  being  paid  to  the  border
 areas.  Now  this  exhibition  was  put
 out  on  an  elaborate  scale,  very  nicely,
 but  my  complaint  is  that  Delhi  and
 new  Delhi  are  not  the  whole  of  India.
 The  real  India  is  when  one  gets  out
 of  Delhi  and  New  Delhi.  I  would
 like  to  see  this  exhibition  going  round
 all  over  the  country  and  thus  letting
 the  real  India  to  be  benefited  by  this
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 At  the  end  of  the  documentary
 films  every  day  we  98९6  a  small  short,
 where  a  little  message  is  being  con-
 veyed:  “Buy  Gold  Bonds”  or  some-
 thing  like  that.  It  is  a  very  good  idea.
 I  would  like  this  to  be  improved.
 This  should  not  become  again  some-
 thing  which  my  hon.  friend  Shri
 Karni  Singhji  pointed  out,  namely,
 like  the  slide  of  our  National  Flag
 being  exhibited  in  the  cinemas.  This
 system  of  playing  the  National
 Anthem  at  the  end  of  the  cinema
 show  is  very  good  and  I  would  sug-
 gest  that  this  should  be  introduced  on
 an  all-India  basis.  But  whatever  slide
 is  displayed  on  the  screen  at  that
 time,  it  must  be  a  good  slide  and  it
 must  come  up  to  the  dignified  standard
 when  the  National  Flag  is  displayed.

 I  have  geen  certain  hoardings  being
 put  up  in  New  Delhi  giving  the
 message,  “Contribute  to  the  National
 Defence  Fund,  Buy  Gold  Bonds”  ete.
 But  I  do  not  see  guch  hoardings  any-
 where  else.  I  would  suggest  that  such
 hoardings  may  be  put  up  in  other
 parts  of  the  country  also.
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 In  the  end,  I  would  emphasise  once
 again  my  main  point  that  advance
 training  of  the  personnel  in  all  the
 Media  units  is  a  great  necessity,  so
 that  they  may  come  up  to  the  requir-
 ed  standards,  keeping  in  view  the
 times  through  which  we  are  passing.

 Mr.  Deputy-Speaker:  The  hon.
 Minister  will  reply  tomorrow.

 Some  Hon,  Members  rose—

 Shri  Yashpal  Singh:  I  will  speak
 if  you  permit,  Sir.

 Mr.  Deputy-Speaker:  There  is  ne
 necessity.  We  have  spent  sufficient
 time  on  this  Ministry’s  demands.  The
 hon.  Minister  will  reply  tomorrow.

 8.32  brs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday,  March
 22,  963/Chaitra  1,  883  (Saka).
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 (x  A  copy  of  Annual  Ac-
 counts  of  the  All  India
 Institute  of  Medical  Scien-
 ces,  New  Delhi,  for  the
 year  1961-62  along  with  the
 Audit  Report  thercon,  un-
 der  sub-section  (4)  of
 section  8  of  the
 All  India  Institute  of
 Medical  Sciences  Act,956.

 (2)  8  copy  each  of  the
 following  Notifications  :

 (0)  The  Central  Sales  Tax
 (Registration  and  Turn-
 over)  Amendment  Rules,
 3963  published  in  Noti-
 fication  No.  G.S.R.  407
 dated  the  9th  March,
 19635,  under  sub-section
 (2)  of  section  33  of  the
 Central  Sales  Tax  Act.
 I956.

 (४)  Notification  No.  G.S.R.
 404  dated  the  9th  March,
 963  under  section  359 of  the  Customs  Act,
 I962.

 MESSAGES  FROM  RAJYA
 SABHA

 Secretary  reported  the  follow-

 ing  messages
 from  Rajya abha  :—

 (0)  That  Rajya  Sabha  had
 no  recomm:ndations  to
 make  to  Lok  Sabha  in
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 MESSAGES  FROM  RAJYA
 SABHA—Contd

 regard  to  the  Appropria-
 tion  Bill,  1963,  passed
 by  Lok  Sabha  on  the  3th
 March,  7963

 (ii)  That  Rajya  Sabha  had
 no  recommendations  to
 make  to  Lok  Sabha  in
 regard  to  the  Appropria- tion  (Vote  on  Account) Bill,  1963,  passed  by  Lok
 Sabha  on  the  76  Mar-
 ch,  7963

 DEMANDS  FOR  GRANTS  (5192-5372
 (6)  Discussion  on  Demands

 for  Grants  in  respect  of
 the  Ministry  of  Food
 and  Agriculture  conclud-
 ed.  The  Demands  were
 voted  in  full.

 (7)  Discussion  on  Demands
 for  Grants  in  respect  of
 the  Ministry  of  Infor-
 mation  and  Broadcasting
 commenced.  The  dis-
 cussion  was  not  con-
 cluded.

 AGENDA  FOR  FRIDAY,
 MARCH  22,  :963/CHAITRA  r,
 885(SAKA)

 Further  discussion  on  De-
 mands  for  Grants  in  res-

 pect
 of  the  Ministry  of

 rmation  and  Broad-
 casting  and  consideration
 id

 Private  Members’
 Is.


